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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL ZONE BENCH AT DELHI

ORIGINAL APPLICATION NO. 59/2024 PZ

HASDEO ARAND BACHAO SANGHARSH SAMITI

Through Jainandan Porte s/o Sukul Ram, age 40 years
r/o village Ghatbarra, Tehsil Udaipur,
District Surguja, Chhattisgarh ...  Intervenor/ Applicant

In the suo motu matter of :-

NEWS ITEM TITLED "DEFORESTATION FOR MINING
RESUMES IN HASDEO LOCALS ACTIVISTS ALLEGE

DETENTION" APPEARING IN THE HINDU DATED 22.12.2023

WRITTEN SUBMISSIONS ON BEHALF OF THE
INTERVENOR

MOST RESPECTFULLY SHEWETH:

1. This Hon’ble Tribunal has taken suo motu cognizance of the news article
“Deforestation for mining resumes in Hasdeo, Locals Activists allege

detention”, which referred to the ongoing tree-felling operations in
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Hasdeo Arand forests in furtherance of coal mining activity, and has
instituted the present Original Application number 59/2024 (PZ). The
said news article took note of the popular and widespread protests against

deforestation by the mainly Adivasi, forest-dwelling villagers.

2. The Applicant Organization is comprised of villagers living in the Hasdeo
Arand forest area who are affected by the ongoing and proposed coal
mining in the various coal blocks situated in the Hasdeo Arand forest, and
as such, is directly affected by the current proceedings before this
Hon’ble Tribunal. The Applicant Organization wishes to assist the
Hon’ble Tribunal in the adjudication of this matter by bringing some
salient features to light, relating to the impact of ongoing mining on the

environment and inhabitants of the area.

THE CHANGING NATURE OF CLEARANCES AWARDED TO THE

PEKB OPEN CAST COAL MINING PROJECT

3. The Forest Advisory Committee (“FAC”) of the Ministry of
Environment, Forests and Climate Change (“MoEF”) had initially
rejected the proposal for coal mining in the PEKB coal block, given the
pristine nature of the forest. However, the Hon’ble Minister overturned
the FAC recommendation and decided to grant permission for forest
diversion, holding that effects of mining on the fragile ecosystem could

be mitigated and managed by a redesigned mining plan and a well-
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executed Wildlife Management Plan. Based on this, the original

Environmental Clearance (“EC”) and Forest Clearance (“FC”) were

accorded to the project; however, over the course of years, the initial

careful considerations of protecting the environment seem to have

receded in favour of more practical considerations of the Project

Proponent, to the detriment of local wildlife and inhabitants.

The following gives a chronology of the clearances awarded, modified or

rejected, and other important events —

Date
20th-21st June

2011

23rd June 2011

6th July 2011

21st December
2011

LIST OF DATES

Event

Meeting of FAC where the FAC decided not to recommend the
diversion of the proposed forest area for mining in PEKB coal
block, because of the good quality of forest cover and presence of
Schedule -1 species in the area.

Order of the Hon’ble Minister overruling the FAC and
recommending the diversion of the forest area, emphasizing a
sequential mining plan and a well-managed Wildlife
Conservation plan.

Stage-1 Forest Clearance by MoEF, highlighting the sequential
mining and the implementation of a Wildlife Management Plan.
A true copy of Stage -1 FC is annexed hereto and marked as

Annexure A-1.

Environment Clearance for coal mining and washery with 10
MTPA capacity. The conditions include the use of coal rejects by

an on-site FBC based Thermal Power Plant, and compliance with



10.

11.

12.
13.

15th March 2012

28th March 2012

6th March 2013

24th March 2014

28th April 2014

24th September
2014
31st March 2014

25th June 2015
29th December
2015
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a Conservation Plan, for endangered faunal species as well as rare
and endangered plants.
A true copy of the EC dated 21.12.2011 is annexed hereto and

marked as Annexure A-2.

Stage-II Forest Clearance by MoEF, also emphasizing sequential
mining and a well-managed Wildlife Conservation Plan.
A true copy of Stage -2 FC is annexed hereto and marked as

Annexure A-3.

Order of State Govt. diverting Forest land for mining purposes,
repeating all the conditions in the Forest Clearances.

A true copy of order of the State Government dated 28.03.2012
is annexed hereto and marked as Annexure A-4.

Approval by the PCCF of the Wildlife Management Plan. A true

copy of the approved Wildlife Management Plan is annexed
hereto and marked as Annexure A-5.

Order of the Hon’ble NGT (Principle Bench) in Appeal 73/2012
setting aside order of the MoEF dt 23.07.2011 and all

consequential orders including the order of the state government
dt 28.03.2012. This order remands the case back to the MoEF
with directions to seek fresh advice of the FAC on issues relating
to biodiversity and wildlife management, and then pass a
reasoned order. This order also suspends the mining operations of
the Project Proponent.

Order of the Hon’ble Supreme Court in CA 4395/2014 lifting the
stay on mining operations, but not on the rest of the NGT order.
Order of Hon’ble Supreme Court cancelling the allocation of 204
coal blocks including PEKB

Reallocation of PEKB Open Coal Mine Project (10 MTPA) and
Pit Head Coal Washery (0MTPA) to Project Proponent,
RRVUNL

Revalidation of EC

EC amendment extending the timeline for commissioning a

reject-based onsite Thermal Power Plant to “6-7 years” instead of



14.

15.

16.

17.

18.

19.

20.

18th September
2017

10th August 2018

24th July 2019

11th August 2020

&th October 2021

22nd October
2021

23rd December
2021
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the earlier “2-3 years”, and the commission of a railway siding to
“72 months” instead of the original “24 months.”
A true copy of the Amended EC dt 29.12.2015 is annexed hereto

and marked as Annexure A-6.

Site Inspection Report by the Regional Office for PEKB, which
reports that till date no provisions of the Wildlife Management
Plan have been implemented.

A true copy of site inspection report is annexed hereto and

marked as Annexure A-7.

EC allowing expansion from 10 to 15 MTPA, erroneously noting
that the species observed in the core zone are only those of
common occurrence.

A true copy of EC for expansion from 10 to 15 MTPA is annexed

hereto and marked as Annexure A-8.

Amendment of EC Letter allowing road transportation of coal
rejects, for a period of one year or formulation of comprehensive
guidelines for disposal of washery rejects by the MoC, whichever
is earlier

A true copy of Stage -1 FC is annexed hereto and marked as

Annexure A-9.

Showcause notice to PP by the MoEF for not constructing the
FBC TPP
A true copy of the showcause notice is annexed hereto and

marked as Annexure A-10.

Biodiversity Assessment Report (“BAR”) for the HACF area is
submitted by the State govt of Chhattisgarh to the MoEF
Notification of the Lemru Elephant notified in the districts of
Surguja, Korba and Raigarh, overlapping with the HACF to a
large extent and close to PEKB coal block

A true copy of Lemru Elephant Reserve notification is annexed

hereto and marked as Annexure A-11.

Amendment of EC Letter allowing road transportation of coal

rejects for a period of 3 years to a maximum distance of 275 kms



21.

22.

23.

24.

2nd February
2022

14th February
2022

12th July 2023

20th August 2024
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and a maximum volume of 1.2 MTPA
A true copy of Stage -1 FC is annexed hereto and marked as

Annexure A-12.

MOoEF letter allowing commencement of Phase-2 mining 5 years
ahead of schedule, which also mandates the incorporation of the
BAR recommendations into the Wildlife Management Plan and

its implementation

A true copy of the MoEF letter dated 2.2.2022 is annexed hereto
and marked as Annexure A-13.

EC letter for expansion of mine from 15 MTPA to 18 MTPA,

taking no note of the BAR or the Lemru Elephant Reserve. It
included the construction of a 100 bedded hospital within 2 years
of the letter for nearby villagers, as also the construction of the 3™
silo of 2000 tonnes

A true copy of EC dt 14.02.2022 is annexed hereto and marked as

Annexure A-14.

EC letter for expansion of coal washery from 15 MTPA to 18
MTPA, again taking no note of BAR or the Lemru Elephant
Reserve.

A true copy of EC dt 12.04.2023 is annexed hereto and marked

as Annexure A-15.

Return of Proposal by EAC to the Project Proponent seeking
exemption from the EC conditions to build a 100 bedded hospital.
A true copy of the relevant excerpts of the minutes for the EAC
meeting for 20.08.2024 is annexed hereto and marked as

Annexure A-16.

5. The above chronology highlights wilful non-compliance of the Project

Proponent and Respondent Authorities with the following, which are

examined below in detail —
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a) The Wildlife Conservation Plan, and recommendations made in the

BAR

b) EC Condition regarding onsite Thermal Power Plant based on coal
washery rejects, resulting in road transportation of coal rejects adding

to the environmental burden.

c) Construction of a 100-bedded hospital

LACK OF COMPLIANCE WITH WILDLIFE CONSERVATION
PLAN AND RECOMMENDATIONS MADE IN THE

BIODIVERSITY ASSESSMENT REPORT

A. The importance of the Wildlife Conservation Plan

. HACEF is a rich forest area supporting a diverse group of flora and fauna,
but the Respondent Ministry and the Project Proponent have paid scant
attention to it, while allowing expansion of mining capacity, and diverting
forests for Phase-2 mining. The report by Wildlife Institute of India
(volume 2 of the BAR), titled “Biodiversity assessment with emphasis on
select faunal groups in the Hasdeo Arand Coal Field, Chhattisgarh”,

2021, notes that
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a) The HACF and surrounding landscape supports a minimum of 25
species of mammals, including 9 species which are listed in the
Schedule -1 of the Wildlife (Protection) Act, 1972 and have been
accorded the highest level of protection under it. These include
“threatened large carnivores like common leopard, Indian grey wolf,

striped hyena, sloth bear, and others...”

b) Elephants occur in 148 out of the 647 compartments in HACF and the

landscape surrounding it, with an area of 363.98 km?.

¢) During the biodiversity assessment conducted by the WII, a total of 92
species of birds were recorded in the HACF. However, the report

notes that this is probably an undercount and that the site

https:ebird.org has recorded 406 species of birds in the three districts of

Surguja, Surajpur and Korba

7. Due to increase in mining activities, there has been a concomitant
increase in human-wildlife conflict, as animals escape the mining zone
and enter villages. Villagers in the HACF live in terror of wildlife,
especially herds of elephants rampaging through their villages, killing
villagers and causing destruction to crops, houses and other property.
Some recent news stories of destruction caused by elephant herds in these

villages are annexed collectively hereto and marked as Annexure A-
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17(Colly). Thus, good management of wildlife is crucial to ensure the

Right to a Dignified Life under Article 21 for these forest dwellers.

. That the good quality of forest and its biodiversity was among the
primary reasons that the FAC initially rejected the Project Proponent’s
proposal for forest diversion. As noted in the order of the Central Zone
Bench of this Hon’ble Tribunal in Appeal 73/2012 dated 24.03.2012,

Sudiep Shrivastava v. State of Chhattisgarh & Ors:

“23. Meeting of the FAC was convened on June,20th/21st,2011,
when the proposal for diversion of the forest land PEKB Coal
Block in question was considered. The minutes of this meeting
provide some access to the mind of the FAC and therefore the

relevant portion of the minutes is reproduced herein below:

11. Diversion of 1898.328 ha of forest land for Parsa East
and Kante Basan captive coal block open cast mining project
in favour of M/s Rajasthan Rajya Vidyut Utpadan Nigam
Limited in South Surguja Division in Surguja district of

Chaattisgarh. (F. No. 8-31/2010-FC)

The FAC also taken into consideration the observations of the

sub-committee of the FAC, which visited the area recently. The
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Sub-committee consisted of Shri A.K. Bansal, Dr. Mahesh
Rangarajan and Shri Harish Chaudhary and its report is part of

the minutes as Annexure. It concluded that:

(1). The Quality of the forest cover available in the Parsa East

and Kante Basan coal block is poorer compared to area in the

Tara coal block. However, as per the study jointly undertaken by

the MoEF and MoC Gross Forest Cover is 52.95% and

Weighted Forest Cover comes to 27.55%.

(i1). During the short visit of the sub-committee, it was not

possible to ascertain the extent of presence of wildlife (fauna

and avifauna). However, the area appears to be suitable and

existing habitat for wild vertebrates including large mammals
that are in schedule 1 of the Wildlife (Protection) Act. DFO,
South Surguja Division, while forwarding the proposal for
diversion of forest land in the Tara coal Block, in his site
inspection note dated 2nd May 2007 indicated that the area is
rich in bio-diversity. These lists included Schedule-1 Species
(under the Wildlife Protection Act, 1972) such as the sloth bear
and leopard. Their presence in turn indicates a population of

wild prey species.

10
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(i11). Previous reports of endangered species include a November
2005 sighting of a small herd of wild elephants that moved from
Maheshpur to Salhi via Kantaroli, Abhaipur and Janardanpur.
The elephants stayed in this area for nearly four days. The team
headed by DGF&SS during their visit to the area on 27th & 28th
August 2009 also confirmed the presence of elephants in the

arca.

(iv). Interaction with villagers, who are likely to be affected if
the projects become operational, revealed inadequate knowledge
about the R&R policy/measures. The process of the FRA,

especially of settlement of community rights is not complete.

Based on the above findings/observations the subcommittee, the
FAC does not recommend the diversion of the proposed forest

area.”

9. However, the Hon’ble Minister for Environment & Forests decided to
grant permission for forest diversion, over-ruling the expert advice of the
FAC, only on account of six reasons that emphasise “sequential mining
linked to reforestation and bio-diversity management” and a “well
prepared and well executed wildlife management plan.” These six

reasons are reproduced in paragraph 3 the above NGT order, and include
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“(i1) Substantial changes in the mining plans as originally
envisaged i.e. the revised proposal envisaging sequential mining
in two phases- each phase of 15 years, firstly covering 762
hectares and in the next phase 1136 hectares, with reclamation of
the mined out area to commence from the 3rd year onwards thus
making it possible to link renewal for phase-II to performance on

reforestation and bio-diversity management in phase-I,

(i11) Wildlife concerns to be taken care of through a well
prepared and well executed Wildlife Management Plan under
the aegis of independent institutions like the Wildlife Institute of
India (WII) with involvement of other independent institutions
with expertise on elephant related issues like the Nature
Conservation Foundation, Wildlife Trust of India and the Centre

for Ecological Studies at the Indian Institute of Science;”

10. Thus, concerns for wildlife conservation and sequential mining were
emphasized both in the Environmental Clearance dated 21.12.2011
(Annexure A-2) and the Forest Clearance stage 2, dated 15.03.2022

(Annexure A-3).

11.The Environmental Clearance dated 21.12.2011 noted that
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“A number of endangered fauna such as the Indian Elephant,
Sloth Bear, Leopard; Hyena, etc are found in the study area.
Elephants have been reported about 10 km from the ML. The
CWLW, Govt of Chhattisgarh has stated that the area does not
form a part of the Elephant Reserve. Forest cover of Phase -II
would be left undisturbed during phase-I operation (15 years) of
mining and available for wild life which venture into the habitat.
During Phase -II (after 15 years), forest cover (with native
species) grown in Phase-I area after reclamation, would also be
available for wildlife. The mine is surrounded by forest area in
the southern and eastern parts of the mine which would also
provide continuity, shelter, food and water to the fauna present in
the area. An amount of Rs. 22 crores has been earmarked for WL
Conservation Plan, which is being prepared by the WII,
Dehradun, within 4-6 months. The Plan would include — strict fire
control, protection from grazing, deepening of old tanks and
desilting ponds and tanks, erection of check dams, management of
existing pasturelands, and development of new pastureland
consisting of native species, nursery for conserving bio-diversity
of native species, identification and management of specific areas
such as habitats, riparian zones, etc. The migratory corridor

between Samar-Sot Elephant Reserve is in district Sarguja and

13
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Badal Khol Reserve in district Jashpur would be strengthened

through the proposed Wild Life Conservation Plan.”

Further, the EC stipulates the following condition :-

“(xxvi) A Conservation Plan (in-situ and ex-situ) for endangered
faunal species reported in the study area and for the medicinal
plants found in and around the project area shall be prepared in
consultation with Wildlife Institute of India, Dehradun within 4
months from date of environmental clearance and the Plan shall
be implemented in consultation with the State Forest and Wildlife
Department. An in-site conservatory of species found in the pre-
mining original ecosystem and rare and endangered plant species
including medicinal plant species found in the study area during
pre-mining phase shall be established and reintroduced during
mine reclamation and habitat restoration. The Conservation Plan
shall include conservation of areas within the project boundary to
be left undisturbed as free passageways for the wildlife to reach
the forests in the study area. The Conservation Plan shall also
include activities of mine reclamation and wildlife habitat
restoration of mined out areas within the core zone and project
area using native species representative of the forest ecosystem

during the pre-mining phase. Separate funds of Rs. 20 crores as

14
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capital costs and Rs. 2 crores as revenue costs shall be earmarked
for implementation of the various activities under the
Conservation Plan. The status of the Conservation Plan including
financial status shall be reported once a year as part of the
monitoring report to this Ministry and to the MOEF Regional
Office, Bhopal. The proponent shall also participate in the
Regional Wildlife Conservation Plan (RWLCP) for the study area
prepared by the State Wildlife Dept and in addition to the above
funds, shall also contribute financially for implementation of the
RWLCP. Habitat development/ conservation measures along the
migratory route/ habitats of elephants found/ visiting the area shall

form a part of the Regional Action Plan.”

12. Similarly, the Stage 2 Forest Clearance dated 15.03.2012 and the order
of the State Government for diversion of forests for PEKB block

(Annexure A-4) also laid emphasis on these conditions, as below:
“8. The mining shall be done in two phases:

(1) During phase-I, covering 15 years, the mining shall be restricted

to 762.00 ha of forest land.
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(1) During phase-II the mining permission over the remaining

1136.00 ha will be linked to the reforestation and biodiversity

management in phase-1. [emphasis added]

(i11) The project proponent will submit the application for permission

of mining in phase-II along with compliance report of phase-I”

And,

“23. The Wildlife Management Plan will be implemented by the
State Government and independent institutions like the Nature
Conservation Foundation, Wildlife Trust of India and the Centre
for Ecological Studies at the Indian Institute of Science apart from
the Wildlife Institute of India may be involved in the
implementation of the plan. In order to ensure proper
implementation of the Wildlife Management Plan, the state
government shall make necessary provisions for carrying out the

monitoring and evaluation of the plan.”

13. On 6.3.2013, the PCCF approved the Wildlife Conservation Plan, by
incorporating comments from the WII and annexing the report by the
ITFM, Bhopal (Annexure A-5). It required the Project Proponent and the
state government to ensure a wide range of activities to mitigate and

manage the adverse effects of mining on wildlife and biodiversity. These
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included a range of generic as well as site specific conservation measures

including, inter alia, the following:

(1)  Creation of a biodiversity park of 10 ha area in which all the floral

diversity of the buffer area will be kept
(1)) Development of new grasslands
(i11) Creation of snake park with a financial outlay of 100 lakhs

(iv) Management of elephant diet by plantation of species like bamboo

for habitat improvement in the corridor area

B. Non-implementation of the Wildlife Conservation Plan

14.Despite the detailed plan, it has never been implemented. This is borne
out in the Certified EC Compliance Report dated 21.11.2016, which notes
that the above condition (xxvi) of the EC dated 21.12.2011 requiring

implementation of the Wildlife Conservation Plan has not been complied.

Point number (ii1) of the EC compliance report states:

“(111) The following conditions were observed to be not complied

with by the PP:

c) Condition no. (xxvi) as even after the lapse of a period of

more than 3 years, the process for the implementation of the
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provisions of the said plan has not been initiated by the

State Government/ PP.”

A true copy of the certified EC compliance report dated 21.11.2016 is

annexed hereto and marked as Annexure A-18.

15. On 13.09.2017, the Regional Office of the MoEF conducted a site visit to
the PEKB, and in their report (Annexure A-07), it is also noted that there

has been no implementation of the Wildlife Management Plan.

In Response to the question posed by the MoEF, “(vi) What is their
opinion about the Wildlife Management plan finally prescribed”, the

Report notes -

“A Wildlife Management Plan involving financial provision of
Rs. 22.0 Crores, concurred by the Wildlife Institute of India,
Dehradun, has been proposed to be implemented in the core area
and buffer area over a period of 15 years, The provisions to
implement in the Wildlife Management Plan include general
protection of the core area and protection and conservation of the
buffer zone ecosystem by carrying out various activities like fire
protection, protection from grazing, illicit felling and plantation,
empowerment of people for protection, soil and moisture

conservation works, etc. The Wildlife Management Plan has been
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proposed to mitigate the impact of the mining operations on the
wildlife in area, including providing for safe movement of

elephants. However, it is observed that though the said plan has

been approved for its implementation by the PCCF (Wildlife) on

6.03.2013. till date no provisions of the Wildlife Management

have been implemented by the State Forest Department. On being

asked for reasons in exorbitant delay in the implementation of the
Wildlife Management Plan, the DFO concerned has cited the
administrative constraints for non-implementation of the
provisions of the Wildlife Management Plan. The Divisional
Forest Office on 13.09.2017 has submitted a proposal (APO) for
the approval of the Steering Committee, CAMPA, Chhattisgarh to
incur an amount of Rs. 3.53 crores towards the implementation of
the provisions of the Wildlife Management Plan in the area under

question. Certainly, the provisions of the Wildlife Management

Plan aims to mitigate the impact however, delay in their

implementation jeopardize its spirit.” [Emphasis added]

Furthermore, this Report also provides the status of compliance with the
conditions stipulated in the Final Forest Clearance accorded by the
Central Government dated 15.03.2012, and notes the complete lack of

compliance with all conditions related to wildlife and biodiversity —
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“Condition not complied with by the State Government/ User

Agency

(1) Condition no. 20 - Wildlife Management Plan has not been

implemented so far.

(i1) Condition no. 23 - No provision for appropriate financial
outlay for the establishment of Rescue and Rehabilitation
team to mitigate human-wildlife conflicts have been observed
to be made by the User Agency, However, to support their
claim the User Agency has informed that provisions have
been incorporated in the Wildlife Management Plan and
accordingly, the same have not been implemented separately

by them.

(i11) Condition no. 24 - It is observed that though the said plan has
been approved for its implementation by the PCCF (Wildlife)
on 6.03.2013, till date no provisions of the Wildlife
Management have been implemented by the State Forest

Department.

(iv) Condition no. 25 - No mitigative measures as prescribed in
the Wildlife Management Plan for reducing the dependency of

cattle and people on the surrounding forest area have been

20
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implemented by the User Agency. However, to support their
claim the User Agency has informed that provisions have
been incorporated in the Wildlife Management Plan and
accordingly, the same have not been implemented separately

by them.

(v) Condition no.27 - No annual compliance report in respect of
the conditions stipulated in the approval accorded under the

FC Act, are being submitted to the Regional Office, Nagpur.”

16.Despite the complete non-implementation of the Wildlife Conservation
Plan, an EC was granted to the Project Proponent allowing the expansion
of the mine from 10 MTPA to 15 MTPA (Annexure A-8). Not only does
the EC not pay any heed to the status of Wildlife Conservation Plan

implementation, but it also erroneously notes that -

“(xxii) There are no national parks, wildlife sanctuary, biosphere
reserves found in the 10 km buffer zone. There are no
endemic, endangered species having habitat in the core zone
of the study area. The species observed in the core zone were
of common occurrence, mostly common birds such as munias,
warblers, bablers, bulbuls, egrets, and the commonly noted
mammals were porcupine, mongoose, Indian hare and

common fox. A wildlife conservation plan with an estimated
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cost of Rs 22 crore has been prepared by retired IFS officer
Mr P.C. Agrahari, which was revised based on the comments

of the director Wildlife Institute of India (WIl), Dehradun. The

same has been approved by the Government of Chhattisgarh”

C. Gamechangers: The Lemru Elephant Reserve and Biodiversity

Assessment Report

17.That the above characterization of the forest is not correct was made
amply clear when the Lemru Elephant Reserve was notified on
22.10.2021, which is situated in the neighbourhood of the PEKB coal
block (Annexure A-11). The Lemru Elephant Reserve overlaps with a
substantial section of the HACF, and includes a large part of the Udaipur

Forest Range, the range in which the PEKB coal block is situated.

18. Around the same time, the ICFRE-WII Biodiversity Assessment Report
(BAR) was also finalized, which documents in detail the biodiversity and
the rich wildlife present in the PEKB and neighbouring coal blocks in the
HACF. The WII report highlights the presence of several endangered

species in the area, including —

a) 9 schedule-1 mammals

b) 1 endangered and 12 vulnerable plant species
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c) 2 species of threatened reptiles

19. The WII study (BAR volume 2) found several new facts that emphasized

the need for stronger biodiversity management considerations than

previously assumed —

a)

WII found that there are over 25 species of mammals including
“nine species are listed in the Schedule - I, which are accorded the
highest level of legal protection under the Wildlife (Protection)
Act, 1972. Mammalian species diversity includes threatened large
carnivores like common leopard, Indian grey wolf, striped hyena,
sloth bear, and others that appears to be widely distributed as
evidenced by camera trap captures as well as detections during

sign surveys”

b) Further, the WII also found presence of 92 species of birds and 180

species of flora, 82 species of avifauna, 23 species of reptiles in the
overall Hasdeo Arand forest region. This appears to be
considerably higher than previously mentioned in the EIA reports

on which the ECs and FCs have been based.

Specific to the PEKB block, WII reported that “before coal mining
began showed high species richness during the pre-mining status”.

The WII report also notes that “with coal extraction already being
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carried out and the project status is in operational stage.
Therefore, visualizing the true picture of likely impacts on physical

environment is not feasible in the case of PEKB”

d) The WII study strongly suggested a high level of elephant presence
and conservatively estimated about 40 to 50 elephants could be
using different parts of the landscape at different times of the year.
Further, the study notes alarming incidence of human-elephant

conflict,

“The human-elephant conflict in the state is already acute and
has been escalating with huge social and economic costs on
the marginal, indigenous local communities. Any further
threat to elephants’ intact habitats in this landscape could
potentially deflect human-elephant conflict into other newer
areas in the state, where conflict mitigation would be
impossible for the state to manage. Opening up of coal blocks
for mining in the HACF would compromise the imperatives of
biodiversity conservation and livelihood of forest-dependent

local”

e) In its conclusions, the report states that
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“In the operational mine of PEKB, a thorough impact
assessment carried out enlists range of impacts on different
faunal groups. Considering the impacts, a diversity of
mitigation strategies has been proposed for PEKB.
Notwithstanding the mitigation strategies prescribed, it is
understood that mitigating all the impacts on faunal groups
such as mammals due to largescale mining is impossible. This
is particularly true in the case of wide- ranging animals with

large home ranges like elephants”™

20. Thus, it is clear that the EC dated 10.08.2018, allowing expansion of the
mine capacity from 10 MTPA to 18 MTPA was based on incorrect,

inadequate and misleading information.

21.The ICFRE-WII report also notes the inadequacies in the current Wildlife

Management Plan, and its manner of implementation-

a) WII report notes that “The wildlife conservation plan of Parsa East
and Kente Basen open cast coal mine and washery project
prepared by the project proponent is basic and generic in nature.
Due to this, it requires substantial revision and the management
prescriptions need to be spatially explicit and closely consider the

ecological, behavioral and social dimensions of the landscape.”
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b) ICFRE reports that the efficacy of translocated trees has been poor

with a low survival rate of 20-30%.

“The translocated trees have been planted at random....Only
few precautions were followed during transplanting and post-
case such as pruning of branch to avoid any damage while
transporting, planting of the uprooted trees on the same day,
re-planting of the trees in the treated pit with
fertilizers/pesticides/fungicides, watering at regular intervals,
monitor for survival and gap filling for the dead one at few
places either with Sal or Pongamia (Safety zone) or Neem
(Front of Mahua Dev dump site). This was a major
impediment for the team to assess the performance of the

transplanted trees”

22. The ICFRE-WII report proposes elaborate amendments to the wildlife
conservation plan, and devotes an entire chapter (Chapter 9) to suggested
mitigation strategies to reduce the impact of coal mining on faunal groups
and develop a biodiversity conservation management plan for the PEKB

coal block, including :-

a) Species specific conservation plans like “development of butterfly
habitat”, “reptile habitat niche”, “facilitating nesting niche (nest

box) — for hole nesting birds”, “development of dening niche”
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b) Habitat development for overall biodiversity values — development

of mine pit wetland habitat
c) Threatened flora conservation plots
d) Development of herbal garden
e) Elephant food resource enhancement
f) Sloth bear food resource enhancement
g) Four-horned antelope food resource enhancement
h) Fish farm pond
1) Organic farming program
j) Human-elephant mitigation strategies

23.However, these suggestions have yet to be incorporated into any existing

wildlife conservation plan.

D. Non-Compliance with the Recommendations of the Biodiversity

Assessment Report

24.The MoEF accorded its approval for commencement of Phase 2 mining
on 2.2.2022, after only 10 years of mining in Phase 1 — as opposed to 15
years which was envisioned originally. In its order dated 2.2.2022

(Annexure A-13), the following conditions are stipulated —
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“(i) The recommendation in the Biodiversity Assessment
Report (BAR) have been made keeping in view the
comprehensive scenario of current production levels, biotic
interference, mitigating measures, etc Vis-a-vis impact on
surrounding resources. Therefore, no further changes in the
Mining Plan vis-a-vis land use shall be effected by the user

agency without the prior approval of Central Government.

ii. The recommendations made in the BAR shall be
incorporated into the Wildlife Management Plan and the same
shall be implemented by the State Forest Department at the

project cost.”

25.However, the first condition was violated within a matter of few days,
when on 14.02.2022, the MoEF allowed the EC for expansion of mining
capacity from 15 MTPA to 18 MTPA on the basis of an amended mining
plan (Annexure A-14). This is based on a recommendation of the EAC,
which was apparently unaware of the ICFRE-WII study and its
recommendations, and also of the Lemru Elephant Reserve that has been
notified in the neighbourhood of the PEKB coal block, and thus could not

truly consider the impact of accelerated mining on the local wildlife.

26.The EIA study, which informs the above EAC, erroneously claims that

“No National Parks, Wildlife sanctuaries, Wildlife corridors, Tiger
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reserves, Elephant reserves and Biosphere Reserves exist within 25 km
radius from the ML boundary,” (Table 1.5) disregarding the presence of
the Lemru Elephant Reserve. Similarly, it disregards the comprehensive
survey conducted by WII and wrongly reiterates the earlier claims that

had been refuted by the BAR :-

“In the buffer zone of the study area, there are few Schedule—I
species which are recorded in the study area such as Indian
elephant, peafowl, jungle cat, and sloth bear. Rest of the
species is recorded in the following Schedules of II, III, IV
and V of Indian Wildlife (Protection) Act, 1972, amongst

mammals and reptiles.

Migrant birds of belonging to raptor species such as eagle
species and kites are listed in the Schedule —I of the Indian
Wildlife (Protection), Act 1972 apart from Pavo cristatus —

peafowl are confined in the Schedule—I.

Among reptilian species Python molurus (Indian rock python)
in the study area are confined in the Schedule I, and remaining
belongs to Schedule-II, IV of the Indian Wildlife (Protection),

Act, 1972.
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Apparently, there is no endangered botanical flora in the study

area as per the Botanical Survey of India records.”

27.This same EIA/EMP report also reveals that the second condition of the
MoEF order dated 2.2.2022 has not been met, and the Wildlife

Conservation Plan remained unchanged from the original one approved in

2013. (Section 4.5.5)

A true copy of the relevant extracts of the EIA Report and EMP, for
Expansion of PEKB from 15 MTPA to 21 MTPA, for study period:

March to May 2021 is annexed hereto and marked as Annexure A-19.

28. On 12.07.2023, the MoEF granted EC for the expansion of the Coal
Washery from 15 MTPA to 18 MTPA (Annexure A-15), again
incorporating another change in the Mining Plan in violation of the
condition of the MoEF order dated 2.2.2011, and without considering the

impact on the biodiversity and wildlife of the area.

The EIA / EMP in this case, conducting a study from March to May
2022, again reiterates the same errors as the one from a year before —
disregarding the presence of Lemru Elephant Reserve, and ignoring the
findings of the ICFRE-WII report of the presence of more faunal

elements in the coal blocks.
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This EIA/EMP also relies upon the Wildlife Conservation Plan of 2013,

without taking into account any recommendations of the BAR.

A true copy of the relevant extracts of the EIA Report and EMP, for
Expansion of PEKB coal washery from 15 MTPA to 21 MTPA, for study
period: March to May 2022 is annexed hereto and marked as Annexure

A-20.

29.Thus, it is apparent from the discussion above that -

a) ECs granted for expansion of PEKB mine and coal washery from 10
MTPA to 15 MTPA dated 10.08.2018, for expansion of PEKB mine
from 15 MTPA to 18 MTPA dated 14.02.2018, and for expansion of
PEKB coal washery from 15 MTPA to 18 MTPA dated 12.07.2023
have been given on the basis of false and misleading information
regarding the biodiversity and presence of wildlife species in the PEKB
coal block, and without considering the relevant information in the

BAR.

b) Recommendations of the BAR have not been incorporated in the

Wildlife Conservation Plan
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c¢) The Wildlife Conservation Plan has not been implemented, causing
severe and irreparable harm to the faunal and floral species in the coal

block, resulting in increased human-wildlife conflict.

II. NON-COMPLIANCE WITH EC CONDITION REGARDING

CONSTRUCTON OF ONSITE FBC THERMAL POWER PLANT

30. The original EC granted to the PEKB coal mining project and pit head
washery on 21.12.2011 for 10 MTPA (Annexure A-2) envisaged that
there would be an onsite Fluidized Bed Combustion (FBC) Thermal

Power Plant (TPP) which would run on rejects from the coal washery.

“An estimated 2.25 MTPA of coal rejects would be generated
in the coal washery which would be fully utilized in the
proposed 135 MW pithead FBC based TPP, the exact location
of which is being finalised in consultation with the villagers.
The pit head FBC based TPP would be established within two

vears of commissioning of the pit head washery.”

31.The Specific Conditions (i1) and (iii) of the EC dated 21.11.2012 read as

under —
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“(i1) The exact location of the FBC based TPP shall be
finalised within 2 months in consultation with the villagers
and an application for TOR submitted to the MOEF
immediately thereafter. The location of CHP, Washery and
the FBC shall be taken up in an integrated manner vis-a-vis
transportation of coal (raw, clean coal, and coal rejects) from
the mine, CHP, washery and FBC TPP by closed conveyors

only.

(i11) The estimated 2.25 MTPA of coal rejects shall be fully
utilised for power generation in an FBC based Thermal Power
Pla being established within the ML. Coal rejects shall be
dispatched to the FBC based Thermal Power Plant being
established withing the ML. Coal rejects shall be dispatched
to the FBC based TPP through a closed belt conveyer. The
linked 135 MW FBC Power Plant shall be commissioned in
2-3 years. Until an FBC based TPP is established, the coal
rejects shall be sold during the initial 2-3 years, to users of
coal rejects for which an Agreement shall be entered into.
There shall be no storage of coal rejects within the project

area beyond 2-3 months of its generation.”

33
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32. However, such an FBC TPP has never been established, nor has any
application been made for its TOR, although 42 ha of land within the ML
stands earmarked for it. (See Table 2.6 in EIA/ EMP dated March — May

2022, Annexure A-19).

33.0n29.12.2015, the MoEF allowed an amendment to the EC and extended
the timeline for compliance with the condition for commissioning of the
FBC TPP to “6-7 years” instead of “2-3 years” from the date of
commissioning of the washery (Annexure A-6), thus extending the time
for which the Project Proponent can sell the coal rejects to thermal power

plants.

34.0n 12.08.2018, the EC for expanded capacity of 15 MTPA was granted,
which also meant an increase in the amount of washery rejects from 2.25
MTPA to 3.375 MTPA. The EC dated 12.08.2018 (Annexure A-8)
included a condition for all coal including rejects to be transported only
via railway. However, this EC was amended on 25.07.2019 to allow road
transportation of coal rejects for one year (Annexure A-9), and then again
on 23.12.21 to allow road transportation of coal rejects for three years to
a maximum of 1.2 MTPA for up to 275 km (Annexure A-12). Thus,
while the initial conception of the PEKB coal mine and washery project

envisioned that the FBC TPP would entail that there are no coal rejects
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from this project, the current situation is one where the coal washery

rejects are being transported by trucks and sold to powerplants.

35. On 11.08.2020, the MoEF issued a show cause notice to the Project
Proponent seeking an explanation for the extreme delay in
commissioning the FBC Thermal Power Plant (Annexure A-10). The
certified EC compliance report dated 19.01.2022 also notes that on the
day of the site visit, i.e. 17.01.2021, no FBC Thermal Power Plant was
installed. A true copy of relevant excerpts from the certified EC
compliance report dated 19.01.2022 is annexed hereto and marked as

Annexure A-21. Any response or explanation offered by the Project

Proponent to the above show-cause notice, or to the report of the

Integrated Regional Office is not in the public domain.

36.Meanwhile, an investigative news story has claimed that documents
obtained through RTI reveal that approx. 25% of the coal from the PEKB
mine was going to fuel power plants owned by the Adani group in the
year 2021-22. It should be noted that the Adani group is the parent group
of the MDO at the PEKB coal mining project. It is not apparent from the
data whether washed coal or the coal rejects from PEKB were sold to
Adani owned power plants. However, in either case, ethical concerns are

raised about the deliberate delay in commissioning the FBC TPP on the
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one hand, and the sale of coal rejects at the expense of the public

exchequer and environmental damage, on the other.

III. NON-COMPLIANCE WITH CONDITIONS RELATING TO

HEALTH

37.The EC granted on 14.02.2022 for expansion from 15 to 18 MTPA
(Annexure A-14) had a condition for the construction of a 100 bedded

hospital.

“(vii) PP shall construct a multispecialty hospital of 100 beds
for local people within 10 km buffer area of coal mine within
2 years of issue of this EC letter. Further, this hospital will
accept Pradhan Mantri Jan Arogya Yojana for medical

)

facilities to nearby villagers.’

38. On 17.01.2023, the Integrated Regional Office of the MoEF conducted a
site visit for monitoring EC compliance and was informed that the PP has
submitted an application to the District Collector, Sarguja, for allotment

of 4 ha for construction of the hospital as per the stipulated condition.

The PA was asked to submit the compliance of the construction of the
multispecialty hospital as per the stipulated condition on a quarterly basis
to the IRO. A true copy of the Certified copy of EC compliance dated

20.01.2023 1s annexed hereto and marked as Annexure A-22.
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39. However, on 25.04.2024, the Project Proponent moved an application
before the EAC seeking exemption from the condition on grounds of
financial burden (The EAC meeting minutes are in Annexure A-16). The

justification for seeking exemption given to the EAC is

“Cost of construction of hospital would be around Rs.130
Crores. In addition to this, recurring annual operation and
maintenance cost of 100 bed around Rs. +20 Crores will
create huge financial burden to RVUN which is beyond the
capacity of RVUN. RUVN is currently facing a severe
financial crisis which has impacted the ability to meet various
financial obligations including pending payment against coal

companies and railways.

RUVN is in a challenging position to undertake the
construction of 100 bedded hospital. Additional financial

burden would be onerous for RUVN.

RUVN is already spending Rs. 7.48/- per MT of coal at present
for CSR as per the EC condition and has already incurred Rs.
5.31 crores over and above the mandated CSR for the year

2022-23.”

40.The EAC rejected this prayer and also noted —



1861 38

“iv. As per the available records, the EAC noted that in all the
existing ECs accorded to the project proponent several
conditions have been prescribed by the Ministry with respect
to occupational health, epidemiological study and health
assessment in the vicinity of the project site. However, now
the justification provided by the PP for seeking exemption
from construction of 100 bedded hospital prescribed as a
specific condition (vii) of the EC dated 14/02/2022 due to
financial constraints is not acceptable and the same shall not

be agreed upon. Further, PP failed to demonstrate the

compliance made by them with respect of prescribed

conditions related to the health aspects in the previous ECs.”

[Emphasis added]

41. This illustrates the manner in which the Project Proponent deals with
concerns regarding the well-being and health of the residents in the

mining area.

42.The Applicant respectfully submits that above narration of facts
adequately demonstrates the manner in which the Project Proponent and
Respondent Authorities are carrying out mining operations, which is

causing grave and irreparable damage to the fragile ecosystem of the
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Hasdeo forest in the PEKB coal block. The complete disregard shown by
them to the biodiversity and wildlife native to the coal block, and also in
defiance of other Environmental Clearance conditions meant to mitigate
the harmful effects of mining and benefit local villagers, gravely
endangers the local populations and their future utilization of the forest

resource.

APPLICANT
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BEFORE THE NATIONAL GREEN TRIBUNAL
_ PRINCIPAL BENCH, NEW DELHI
/ MISHRA LA NO. | /2024
R ww%cﬂ‘ IN

ARY(A AICG 3
PALDAPURSUROV ORIGINAL APPLICATION NO. 59/2024
IN THE SUO MOTU MATTER OF:

“NEWS ITEM TITLED "DEFORESTATION FOR MINING
RESUMES IN HASDEO LOCALS ACTIVISTS ALLEGE
DETENTION" APPEARING IN THE HINDU DATED
22.12.2023”
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" AFFIDAVIT IN SUPPORT OF APPLICATION

. Jainandan Singh Porte, son of Sukul Ram, aged about 40 years, resident of
Ghatbarra Village Tehsil Udaipur, District Surguja, Chhattisgarh do hereby
- solemaly affirm and state as under:-

1. That I am an authorized representative of the Applicant Organization
in the present Original Application and am well conversant with all
the facts and circumstances of the case and as such | am competent to
swear this affidavit.

. That 1 have read and understood the contents ol the accompanying
Application, and that the facts stated therein are true and correct to the
best of my knowledge and belief as derived from the records of the
Casc,

. I also state that the copies of the documents annexed to the present
application are true copies of their respective originals,

. I also state that the contents of the present application and affidavit
have been read over and explained to me in Hindi.
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VERIFICATION

I the above -
It named Deponent do hereby verify that the contents stated in the
and 1 HHUAVIL are true and correct 1o the best of my knowledge and belief
10 p; : R |
Part of it 1s false and mothering material has been concealed
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F. No. 8-31/2%%%

Government of India
Ministry of Environment and Forests
(FC Division)
Paryavaran Bhawan, CGO Complex,
Lodhi Road, New Delhi - 110510.

Dated: 6™ July, 2011
To

The Principal Secretary (Forests),
Government of Chhattisgarh,
Raipur.

Sub: Diversion of 1898.328 ha of forest land for Parsa East and Kete Basan captive coal
block open cast mining project in favour of M/s Rajasthan Rajya Vidyut Utpadan
Nigam Limited in South Surguja Forest Division.in Surguja district of
Chhattisgarh.

Sir,

[ am directed to refer to the State Government’s letter no. F - 5 -4 /2010 / 10 - 2 dated
28.04.2010 on the subject mentioned above seeking prior approval of the Central Government
under section-2 of the Forest (Conservation) Act, 1980 and to say that the proposal has been

examined by the Forest Advisory Committee constituted by the Central Government under
section-3 of the said Act.

After careful examination of the proposal of the State Government, the Central
Government hereby conveys the stage-I approval for diversion of 1898.328 ha of forest land
(for mining in two phases) in Parsa East and Kete Basan captive coal block open cast mining
project in favour of M/s Rajasthan Rajya Vidyut Utpadan Nigam Limited in South Surguja
Forest Division in Surguja district of Chhattisgarh subject to fulfillment of the following
conditions:

1. () The Compensatory Afforestation (CA) shall be raised and maintained over
double degraded orange forest land in extent to the forest land proposed to be
diverted.

(i) The State Government shall immediately transfer and mutate the non-forest
land identified for CA in favour of the State Forest Department.

(ii1) The land identified for the purpose of CA shall be clearly depicted on a Survey
of India toposheet of 1:50,000 scale.

(iv) The degraded orange forest land identified for raising Compensatory
Afforestation shall be notified by the State Government as RF under Section-4
or PF under Section-29 of the Indian Forest Act, 1927 or under the relevant
Section(s) of the local Forest Act, as the case may be, within a period of six
months. The Nodal Officer (Forest Conservation) shall report compliance in
this regard.

2. The User Agency shall create, fence and maintain a proper safety zone around the
mining area. The User Agency shall deposit funds with the Forest Department for the
creation, protection and regeneration of the safety zone area, and also shall bear the
cost of afforestation over one and a half time of the safety zone area in degraded
forest elsewhere.

3. The following activities shall be undertaken by the User Agency under supervision of
the State Forest Department at the project cost:
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i.  Proper mitigative measures to minimize soil erosion and choking of streams
shall be prepared and implemented.

ii. Planting of adequate drought hardy plant species and sowing of seeds to arrest
soil erosion.

{ii. Construction of check dams, retention/toe walls to arrest sliding down of the
excavated material along the contour. '

iv. No damage shall be caused to the top-soil and the user agency will follow the
top soil management plan.

The State Government shall charge the Net Present Value of the forest area diverted
under this proposal from the User Agency as per the Judgement of the Hon'ble
Supreme Court of India dated 28.03.2008 & 09.05.2008 in IA No. 566 in WP (C) No.
202/1995 and as per the guidelines issued by this Ministry vide letter No. 5-3/2007-
FC dated 05.02.2009 in this regard.

The User Agency shall furnish an undertaking to pay the additional NPV, if so
determined, as per the final decision of Hon'ble Supreme Court of India.

All the funds received from the User Agency under the project shall be transferred to
Ad-hoc CAMPA in account number CAF SB01025203 of Corporation Bank, Block-
11, CGO Complex, Phase-1, Lodhi Road, New Delhi - 110 510.

The Wildlife Management plan and programme should be prepared under the aegis
of an institution like the Wildlife Institution of India. Other independent institutions
with expertise on elephant-related issues especially, like the Nature conservation
Foundation, Wildlife Trust of India and the Centre for Ecological Studies at the
Indian Institute of Science could also be involved in the preparation and
implementation of such a management plan with funds from the project proponents
(IFFCO and RVUNL). The plan should be prepared over the next four-six months
and should be submitted to the Ministry for monitoring.

The user agency will assist the State Government in conservation and preservation of
flora and fauna of the area.

The mining shall be done in two phases:

i. During phase-I, covering 15 years, the mining shall be restricted to 762.00 ha of
forest land.

ii. During Phase-II, the mining permission over remaining 1136.00 ha will be
linked to the reforestation and biodiversity management in phase-1.

iii. The project proponent will submit the application for permission for mining in
phase-II along with compliance report of phase-1.

The User Agency will ensure the dumping of OB as per the plan and will submit the
duly approved phased Reclamation plan along with the compliance report.

The forest land shall not Be used for any purpose other than that specified in the
proposal.

No labour camps shall be set up inside the forest area.

The user agency shall provide alternate fuel to the labourers working at the site to
avoid damage / felling of trees.

43
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Any tree felling shall be done only when it is un@xzidable under strict supervision of
the State Forest Department.

No damage to the flora and fauna of the adjoining area shall be caused.

The user agency will obtain Environmental clearance and any other clearances
required for such project.

The user agency shall undertake transplantation of important tree species under 60
cm girth under the supervision of the State Forest Department.

The user agency shall establish and operate a Vocational Training Institute having
capacity to impart training in at-least five disciplines, to be decided by the State
Government concerned in consultation with the user agency, for the benefits of the
eligible unemployed youth in the project affected villages. The user agency should
also endeavour to employ such trained manpower in their owp industry or any other
appropriate industry, preferably located in vicinity of the forest land being diverted.

The user agency shall setup an independent Social Welfare Department / Division
and follow the subsequent condition of the project-affected and the project-displaced
persons in such a way as to understand their socio-economic conditions before and
after the project and take such corrective measures as are necessary to restore them to
their original or better-than-original condition.

The user agency will provide permanent vehicular mobility to the Regional Office for
periodic monitoring of the projects already existing and those are coming up in the
area.

The State Government will not come up for opening up the main Hasdeo-Arand area.

The user agency will obtain the clearance under the provisions of ST&OTFD
(Recognition of Forest Rights) Act, 2006 before the final approval and will submit
certificate towards the settlement of all claims and rights over the proposed forest
land under the Act, along with the compliance report, as per the advisory dated
03.08.2009 issued by MoEF.

Any other condition that the CCF (Central), Regional Office, Bhopal, may impose
from time to time for the protection and improvement of flora and fauna in the forest
area.

After receipt of the compliance report on fulfillment of the conditions mentioned above,

the Central Government shall consider the handing over of forest land for non-forest purposes
under section-2 of the Forest (Conservation) Act, 1980.
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Assistant Inspector General of Forests

Copy to:

AR e e

The Principal Chief Conservator of Forests, Government of Chhattisgarh Raipur.

The Nodal Officer (FCA), O/o the PCCF, Government of Chhattisgarh Raipur.

The Chief Conservator of Forest (Central), Eastern Regional Office, Bhopal.

User Agency.

Monitoring cell.

Guard file. 23
(N. avanan)

Assistant Inspector General of Forests



Ministry of Environment & Forests {MOEF)

NoJ-11015/03/ 2008-TA.TT{M)
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E.G.0:Camplex,
Mews Dhalhi -110510.
Ta
= Dated: 217 December 2011
Managing Director,
M /s Rajasthan Rajya Vidyut Utpadan Nigam Ltd.,
Vidyut Bhawan,
dermeth. ol Maopr.
JAIPUR— 302005,

Sub: Parsa East and Kanta Basan Opencast Coal Mine Project (10 MTPA) and Pit Head
Coal Washery (10 MTPA) of M/s Rajasthan Rajya Vidyut Uitpadan Nigam Ltd.,
focated in Hasdeo-Arand Coalfields, in villages Parsa, Kente, Basan, Salhi;
Harfharpur, Ghatbara, Parogiya, Tehsil Udaypur, Dist. Sarguja, Chhattisgarh-
Environmental clearance — reg.

Sir,

This is with reference to letter Mo, BVUN/Dy.. CE [fuel)XEN (FYF./D. 544 dabed 29,12 2007
along- with application for Terms of Reference (TOR) for a new Parsa East and Kanta Basan
Opencast Coalmine Project of 10 million tonnes per annum (MTPA) production capacity
arel this Ministry™s letter dated 13.03.2008 granting the TOR and subsequent ietter No. RVUNLACE
(PPCEF)/F./D.557 dated 29.05.2008 along with appiication for TOR for a pit head coal washery of 10
MTPA capacity and this Ministry's letter dated 11.07.2008 granting the TOR and your appication for
ervironmental deararce dated 27.07.200% for the Parsa East and Kanta Basan Opencast Mine
Project-cum-Pit head Coal Washery and subsequent leflers dated 14092003, 23102009,
0412008, 22.04.2010, 20.06:2041. 23083011, 24082011, 19002041, 290232011 and
1410207 1. In addlion, letier Mo, F 5920081 0-2 dated 22092008 of the Secretary, Forest Depl.,
Government of Chhattisgarh along with letter dated 17.09.2008 of Office of Principal Chief
Consenator (Wildlife) and Chisf Wikdife Warden, Government of Chhattisgarh and subsequent letter
No  3308/229902011/10-2 dated 0&80HI01T1 of Additional Secretary Forest Dept, Gowt: of
Chhatlisgarh have also been receined on the progect in the Ministry. The Ministry of Environment &
Forests has considered the applicafion, i is noted that the proposal is for cpening a new Parsa East
and Kanta Basan Opencast Mine project of 10 MTPA production capacity in-a total project area
of 2711034 ha along with 2 pit head coal washery of 10 MTPA [ROM) 1o be locsted within the
leasehotd of the mine located In Hasdeo-Arand Coalfialds in Tehsil Udsypur, Dist Sarguja.
Chhattisgarh, Grade of coal is mainly G. The washed coal is for captive consumption: of Erked
Thermad Power Plants = Chhabsa Phase-| (2x 250 MW} and Jhalawar (Halisingh 2x 600 MW of the
company located in Rajasthan, Rated capacity of 10 MTPA would be achieved during the third year.
An astimated 225 MTFA of coal rejects would be genarated in the coal washery which shduld be fully
ulilised in the proposed 135 MW pithead FEC based TPP, the exact lncalion of which iz being
firalisad in consultation with the villagers. The pit head FBC based TPP would be-established within
e yesrs of commissioning of the pit head Washery,

The total project area is 2711034 ha which includes a tolal mining lease area of
2388.525 ha and 322,500 ha cutside the ML area for infrastructuere and external 08 dumps. O the
tofal profect area of 2711.034 ha, 1898.328 ha is forestiand, 702163 ha |5 agricultural fand, -and
110.543 ha 15 Govt. wastaland, The project is to be operated In two phases of 15 years each. The
total fand requirement for  phase =T {for the inftial 15 years) i5 130005 ha, of which 7620 ha s
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forest fand, 538,50 ha is non-farest land 201 @B e of 1410:534 ha of the total lease area & 46
required for phase 11 (from 16™ year crwards), of which 1136.328 ha is forestiand and 2 m.tz :!
w non-forest lgnd. There are nd Naticnal Parks, Widlife Sancuary, Binsphere Reserves found int

15 km biffes zone. River Atem and streams Joining it from the Dlock control the drainage Elr_H.h'E
project anea and the direction of fiow of River Ateem is away from e Hasdan-#.f_and coalfield Thene
stg and one reserved forest wi‘thméh& %arﬁﬁam;ﬂﬁm
withi core zone - Phatepur PF and PF. Since fm

Harmand coalfield, the forests of the Hasdeo-frand n:ﬁa.l'ﬁ_:':b:lu woukd not be fragmented.
Forestry clearance has been obtained 1898.328ha of forest e vide MOEF lefter No. letter NO. 8-
31/2010-FC dated 06.07.2011. A number of endangered fauna such as the Indian Elephant, Sloth
Paat, Leopard: Hyeana. gic are found in the study area. Elephants have been reported sboul 10km
froem the ML, The CWLW, Govt. of Chntatisgrah has stated that the area does not form a part of the
Elaphant Reserve. Fonasl coves of Phase-il would be lefl unf.listurba-i during Phase-| of operation
{15 years) ok mining and avadable for wild Be which vesture into the habitat, During Phase=l {afer
15 yaars), forest cover (with nalive BPECIEE) grown in Phase—| area after reclamalion, woukd also be
syasabla for the wild e, The mine is surrcunded by forest area in the southern and eashern pars of
the mine which would also provide contimuly. shelter, food mdnmmmmunangME:hu
area An amount of Rs 22 crores has been aarmarked for WL Conservation Plan, which Is being

of spacific areas such @s habitals, riparian zones, etc. The migratory cormidor between Sanar - Sol
Emmnaamammmmqqmmmmmmammmmmm

strangthened through the proposed Wild Life Censervation Plan.

OF the total project area of 2711034 ha, 2388.525 ha i quarry area, 165.83 ha Is for
external OB dump, 47.34 ha 15 for coal washery {of which 30 ha is for the Flant and shorage arsa
and the batance 17,34 ha is for green belt), 31.44 ha is for colony, 21.62 ha is for infrastructure
which indudes a 10 MTPA capacity mP.a:ﬂﬁﬁ.EHMEamaﬁnrﬁfeq-mardfm
ratioralisation. OF the total forestiand of 1B9B.328 ha, 654,109 ha 15 protected forests, 214.963 ha
s Chote Jhar ke Jungle, and 29.256 ha is Bade Jhar Ke Jungle. The project ks opancast mining by
rrechanised method involving  shovel-and-dumper and surface miners which wiould - efiminate
drifling and biasting for coal extracticn. Driling and biasting would be required fro OB removal.
Blasting would be by use of delayed electric detonator. Grade of coal is F, Water table |5 in the
range of 3.50-8.20m bgl during pre-maonsoon and near surface-6m bgl during pest-monsoon. The
total estimated OB generation from the ming is 2334.62 Mm3/day (560.11Mm* in Phase-I and
177451 Mm? in Phase —IT), The total estimated top soil generation in the entire mine life t5 30.13
Mm3 {Phase -1-12,80 Mm3, Phase -I1-17.33. Of an estirmated 2334.6 Mm3 of OB genersted over
the life of mine, 64.40 Mm3 of 08 would be dumped in two extemal OB durnps of a max, height of
E0m and S0m in an area of 165.83 ha, and the balance 2270.22 Mm3 of OB would be baddilied in
the decoabed vold, Mining would be sequential and backfilling would begin at the end of 3™ year

which would continue till end of mine life and there would be no external dumping from & year

of the mine is 226m below ground level (bgl). At the post mining stage, the entire guarmy arsa
weesd e hackfilled and reciaimed with vegetation and there would be no void left &5 8 wiater body,

ﬁmmmmmmEmmmmmmdmmmﬂhmEdm
heavy mediafcycones/iigs for washing raw coal from the coalmine of 32.1%:-54.2% ash content and
dean coal {7.75 MTPA) after washing woidd have an ash content ol 29.5-30.5%. Transportation of
30,300 TPD raw coal (of 40% ash content) from the mine pit to the surface and to CHP and
thereafter by closed belt conveyors to the coal washery. Ciean coal (of ash content of 30.5% or less)
and middling from the pit head coal washery would be loaded by rapid lcading system and
transported hyrﬂwsﬂmwmmummllmmmdatadimm?sm.n
Raitway Siding s proposed to be commissicned within 24 months adjoining the mine. The balance
2.25 MTFA of coal rejects of 72% ash content would be utilised for power generation In an FBC based




i

Thermal Power plant also o be established -:1(317& ML, Coal rejects would be dispatched o the
FBC based TPP threwgh @ chosed bell conveyor.

Peak water requirement would be 9000 m*/d, which Indludes 3600 m3/d for the mine and
5400 m3/d for the coal washery {which indedes 3750 m3/d make-up water for the coal washery
and 1650 m3/d for dust suppression); which will be met from mine pit water and raimvater. The
first year's water reguirement for the project would be met from tube well and thereafter tubewrel
water is for domestic consumpiion only, Clearance from groundwater angie has been obltained
from the Central Ground Water Authority on 23.09.2009 for use of groundwater td an extent of

615 m3fd, An STP is propesed for the colony.

The project involves RER of 5 villages — Parsa, Kente, Salhi, Mariharpur, and Ghatbara
comprising 243 home and land losers, 56 homestead losers and 15% land losers. An R&R Action Plan
for Fs 20883 crores has been prepared. A CSR Action Plan has been prepared which includes
activities for tribal welfare. A sum of Rs. 10 crores as one time capital expenditure and Rs 5T
annualfy for coal production for the ife of the mine has been earmarked for activities under CSR fo be
taken up for the adpining villages. Community develnpmen wiork would be carmied oul which includes
gkill development of the focal communities and addressing issues such as availability of miner forest
prodiuce for he tricaliocsl communities. Public Hearing was held for the coaiming project-cum-coal
washery on 16.01.2000, Life of the mine-cum-cosl washery at the rated capadity of 10 MTPA Is 45
years. Mining Plan was approved by Ministry of Coal on 16.07.2000. Capital cost of the Coalmine
project Rs 1120.25 crones and for the coal washeny is Rs BE crores.

P The Ministry of Envircnment & Forests hereby accords environmental dearance for the
above-menticned Parsa East and Kanta Basan Opencast Mine Project of 10 MTPA
production capacity along with a pit head coal washery (10 MTPA ROM) of M/s Rajasthan
Rajya Vidyut Utpadan Nigam Ltd., involving a total project ares of 2711034 ha under the
Envitonmental Impact Assessment Notification, 2006 and subsequent amendments thereto and
Circudars thensunder subject to the compliance of the terms and conditions mentioned Beow:

A Specific Conditions

i) The maximurn production of Parsa East and Kanta Basan Opencast Mine Praject shall not
expeed 10 MTPA production capacity and the production of pit head coal washery shall pot
cxceed 10 MTRA ROM,

(il The exact location of the FEC based TPP shall be finalisad within 2 months in consultation
with the villagers and an application for TOR submitted to the MOEF immediately
thersafter. The location of CHP, Washery and the FBC shall be taken up Inan integrated
manner vis-3-vis transportation of coal (raw, clean coal, and coal rejects) from the mine,
CHP, washery and FBC based TPP by dosed conveyors only.

{iliy  The estimated 2.25 MTPA of coal rejects shall be fully utilised for power generation In an
FBC based Thermal Power Plant being established within the ML. Coal rejects shall be
dispatched o the FBC basad TPP through & closed beft conveyor. The linked 135 MW FBC
Power Plant shall be commissioned in 2-3 years. Unkil an FBC based TPP is established, the

== conl rejects shall be Sold during the Initial 2-3 years, Lo users of coal rejects for which an
Agreement shall be entered into. There shall be no storage of coal rejects within the
project area beyond 243 manths of its generation.

fiv) Coal transportation of dean coal and middling to the linked TPPs located at a distance of
78k, shall be entirely by rail of by conveyor-cim-rail mode only except for the indtial 2-3
years,

(vl A Railway Siding to be established adjoining the mine shall be. commissioned within 24
maonkhs. Until the railway Siding s constructed and commissioned, transportation of clean
coal and middiing to the ked TPPs at Rajasthan shall bz by high capadty trucks (30-T or
more] only. Clean coal and middling from the pit head coal washery shall be loaded by
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{wi}

(i)

{vill}

(i)

()

{xi}

(xi)

(i}

(X

(i)

rapid (sdo) loading system and tra m rail only afer the commissioning of Iha48
mmwavﬂcﬁngammﬂéshm:{ig to Surajpur TPS lecated at a distance of
F8kmn,

Tranzportation of 30,300 TPD raw coal (of 40% ash content) from the: mine pit to the
surface and to CHP and thereafter to the coal washeny shall be by closad Dl conmeeyors:
only. Transport of coal rejects to the FBC based TPP shall afso be by chosed beft conveyors
only,

ﬂmﬁaimqeufmmntﬁnmmﬂmepmgmmsmummﬂmtmﬁrnmh
onstruction of  embarkment or by diversion of nalas/streams without prior shedy and

approyal,

themdurM—IHE‘“H},M?#%mmmmmnmamade@a‘ilw
and reciaimed. At the end of project an areq of 1929.84 ha would be redaimed ot of 3 total
ML area of 2388.53 ha. There shall be no extermal OB dumping from the end of 37 year
anwards. i

OB shall be stacked 3t earmarked external OB dumpsite of 165.83 ha within ML area and
shall be a masimum height of 60m and one of 90m with a bench height of 30m each. The
mmﬁwdmmwmwwammmmmm
reclaimed dumpsites shall continue il the vegetation becomes setf-custaining. Compliance
msmlrmmmmmmmnrwmmm&mmmﬂml affioe

located at Bhopal on yearly basis.

Garland drains (Sze, gradient and length) and sump capacity shiall be designed keeping S0%
safely margin over and abave the peak sudden rainfall and maamum discharge in the areg
adjoining the mina site. Sump capacity shal alsa be provided for adequate retention period to
allow proper settfing of sit material,

Dimension of the retaining wall at the toe of the dumps and OB benches within the ming to
check run-off and siftation shall be based on the rainfal data.

There shall be no driling and blasting for coal estraction and use of shovel and dumper
combination with driling. and blasting shall be for OB remaval ondy, Controlied

be practiced anly during daytime with use of delay electric demmm Drills shall be: weat
aperated. The mitigative measures for control of ground vibrations and to arrest the Ty rocks
and boutders shall be implemanted,

Crushers at the CHP shall be aperated with high efficiency bag filters, water sprinkling system
shall be provided to check fugitive emissions from crushing Oferalinns, comeeyor system,

e .
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(i)

Lxvili)

{xl)
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(i)

(i

(il

{xxiv)

haulage roads, transfer points, etc. Hoffd frhe coal crushing unit and washery unit shall
b Tittesd with: high efficiency bag filbers and: mist spray water sprinkling system shall be
installed and oparated effectively at all Bmes of operation to check fogitive emissions fram
crushing -operations, transfer points, stockyards and at the Rallway Siding.

All approach roeds shall be black topped and intemal roads and major faul roads - shalf be
black topped o concreted -and - Sswept: reguiary with mechanical sweepers. A 3-tier avenue
plantation Using-local spedes shall be develdoped along the main roads, and approach roads
ko the ming and to the washery and o Rallway Siding. Inadditon, green boelt shall be
devaloped using local speces all along the periphery of the site, along the arcas such as the
washery unit, crushing unit, and stockyards. Railway Siding and Silo Loading Arez shall be
properly maihtained and green belt developed 2l around it. Water sprinkling arrangements
shall be established and functional during transfer and loadipg of coal.

A 30m green belt consisting of a 3-tler plantation using native spedes shall be develaped
between quary and villages, and external 0B dump and villages and the RAR site. The green
beit/plantation using a mix of native spedes shall be developed within two three years of
grant of énvirormental dearance.

Proper records of quantum of raw coal, chean ooal and coal rejects generated and being
utifised shall be masntained. Proper records of ash conterwt (of raw coal, clean coal and coal
rejects) shall be maintained in this regard. The company shali enter into a contract for the
use of wal rejects until the FBC TPP Is commissioned within 24-36 months. The details of
quanbum and ash content of raw coal, cean coal and coal rejects generated and utifised shall
be uploaded regularly on the compamy website.

The Washery undt shall be a zero-discharge faciliby ar<d na wastewster shall be discharged
from - the washary into the drains/natural watercourses, Recycled water shall be used far
development and maintenance: of green belt and in-the Plant Operations. A& Filter Press
shall be instalied in the washery plant for recovery of water,

The entire total estimated requirement of make-up water of 3750m’/day for the coal
washery shall be met from mine waber. No groundwater shal be used for the mine and
Washery Plant Operations except for drinking purpose and during the initial first year of
mine operation. Arvy additional water requirement envisaged for minefwashery operations
shiall be cbtaired from mine pit water, by recyde/rease to the maximum extant and fram
ramvater hanwesiing measunes.

Heavy metal content in raw coaf, washed coal and coal rejects shall be analysed twice in a
year and reconds maintained thereof and alse uploaded on the company website,

o fiy ash from the linked TPPs shall be used in backfilling of the woid without undertaking an
environmental feasibiiity study and without prior approval of this Ministry under EIA
Motification, 2006,

Ared brewght upder afforestation shall not be less than 26001.633ha, which indudes redaimed
external OB dump. (165,83 ha), topsoll dump, backfiled area (2365.949 ha), along ML

~ boundary, infrastructure and washeny area (26,976 ha), along roads, green belt (41.878 ha),

in undistirbed arcas/safety zone and in colony by planting netive speces in consultation with
the local DFO/Agniculture Department. The density of the trees shall be around 2500 plants
per ha.

A Plan for OB dumping and management so that thene is no void left at the post mining
stage shall be submitted to the Ministry iImmediately. A Progressive Mine Closure Plan shafi

be implemented by reclamation of the total quarry area of 2365.949 ha backfiling and
reclamation by afforestation, to ceate a 3-storeyed forest in llew of orginal forest, by
planting nathve speckes in consultation with the local DRQ/Agriculbure Department/relevant
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institution. The density of the trees T8 FeFround 2500 plants per ha. At the post mining
stage, the entire quarry area shall be backfilled and redaimed wath vegetation and there
shall be-no void left asa waber, Body,

A Conservation Plan (in-situ and exsitu) for endangered faunal species neported in the sbudy
area and for the medicinal plants found in and around the project area shall be prepared in
rensultation with Wildlife Trstitute of India, Dehradun within 4 months from date of
erwironmental dearance and the Plan shall be implemented in consultation with the State
Forest and Wildlife Departments. An in-situ consenvatory of speces found in th pre-mining
original ecosystern and rare and endangered plant species induding medicinal plants species
fownd in the study area during pre-mining phase shall be established and reintroduced during
mine reclamation and habitat restoration. The Consarvation Plan shall inciude consensation of
areas within the project boundary to be left undisturbed as free passageways for the wildife
to-geach the forests in the study area. The Conservation Plan shall also include activities. of
mine reclamation and wildlife habital restoration of mined out areas within the core zane and
project area Using native spedes reprasentative of the forest ecosystem during the pre-
mining phase. Separate funds of Rs. 20 gores as capital costs and Rs. 2 orores as revenue
costs shall be earmarked for implementation of the various activities under the Conservalion
Pian, The status of the Conservation Plan Including financlal status shall be reported oace 3
year Bs part of the monitoring report to this Ministry and to the MOEF Resgiorad Office,
Bhopal. The proponent shall also partidpate in the Regional Wildlife Conservation Flan
(RWLCP) for the study area prepared by the State Wildiife Dept. and in addition to the above
funds shall also contribute financially for implementation of the RWLCP. Habitat
development/consenvation measures along the migratory route/habitats of  elephants
fourddfvisiting the area shall form a part of the Regeonal Adion Fian.

Regular monitoring of groundwater level and quality shall be carried out by establishing a
notwork of exiting wells and construction of new peizometers. The maonitonng for guantity
shall be done four times & year in pre-monsoon (May), monsoon (Awgust), post-monsoon
[Ravember) and winter (January) seasons and for guality in May and in mensoon. Data thus
collacted shall be submitted to the Ministry of Emvironment & Fotests and o the Central
Poliution Controf Board quarterty within one month of monitoring,

The Company shall put up artifical groundwater recharge measures including. rairwater
harvesting structures for augmentation of groundwater resource In case mondtoring indicates
dedine in water tahle. The project. autharities shall meet water requirement of nearby
village(s) in case the village welts go dry due to dewatering of mine,

ETP shall alsa be prowvided for workshop, and CHP. Effluents shall be treated to conform to
prescribed standards, particularty for pH and TS5 in case of discharge into any wabertours:
within or outside the lease.

An STP shall be provided for the townshipfcolony to treat the dorniestic effluents o prescribed
standards and for their reuse (n project activities.,

Industrial *wastewater (workshop and wastewater from the washery) shail be ‘prope
collechad, treated so as to conform to the standards presoribed under GSR 422 (E) dated 1
May 1993 and 31° December 1993 or as amended from fime o time before discharge. Ol
and grease trap shall be installed for treatment of workshop effluents,

RER Plan prepared for an estimated Rs. 20,693 crores shall be not bess than the nerms laid
down/approval by the State Government and shall not be Inferior than that in the National
R&R Policy and shall be completed within a specified Hme-frame. RAR shall indide specific
income generation schemes and setting up of SHGs and cooperatives, and activities and
ausistance under the Tribal developmant Plan for the tribals being displaced and provision
af annuities for the under-privileged sections. The provision also Includes a Corpus Fund
for the mainteriance of the Resettieément site. The status of the implermentation of the R&R
r i - e,
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Fian almwmmgtatusufﬂ%mesmn shall be uplcaded on the
coanpay wabsite and updabed at least gnoe in a-year,

The propoaent shall provide nat less than Rs, 10 crorés towards capital costs and RS 5T of
coal ‘3z revenue expenditure (which shall be up scaled after adjusting for depreciation of
the rupes) towanrds achivities undertaken . undes CSE for 12 villages — Salhi; Harifarpur,
Parsa, Parogia, Bassn, Shivnagar, Suskam, Sontarai, Janardanpuwr, Tara, Mendra and
Fatehpur - for the [ife of the project. The activities shall indude establishing/strengthening
of schools roads, drainage and sanitation, community halis, drinking water in the villages
and =Xill develcpment of the local communities. The TSR Plan shall abo indude Tribal
Welfare, activities for the tribals and their skill development for altermnate Ivelihood and
addressing  issves. such as availabilty of minor forest produece for the ifbaliosal
communities The detafls of the activities and sxpendiire made thersan in each of the
villages taken up under CSR shall be dizplayed on the company's website and wpdated &t
least onoe in six months. The soco-economic development of the villages shall be
monitared over the life of the project using indices such a5 the UNDP. Human Develapment
Imvcdlem,

For manitoring  kend . use. pattern and for post mining land use, 3 time seres of landuse
maps, based on satellite imagery (on a scaleof 1: 5000) of the core zone and buffer 2one,
fram the start of the project untll end of ming life shall be prepared once in 3 years (for
any-one partiofar season which is congistent in the time series), and the report submitted
to MOEF and its Regional office at Bhapad,

A Finad Mine Closure Plan along: with details of Corpus Fund shall be submitted to-the
Ministry of Envirenment & Forests for appeoval 5 years in advance of final mine dosuwre for
approval. The Plan shall inchude habitat restoration of the project area consisting of & 3-
storeyed forést ecosystem, wsing a mix of native species found in the pre-mining
ecosystem in the study area.

A dedicated tearmn drawn from disciplines of ecclogy, wilkdlife, sociology, hydrology, ete shall
be engaged over the life of the project for implementation of Wildife Consarvation Plan, RER
and C5R Plan and for progressive and final mine closure plan and Bsues of habitat

restoration.

General Conditions

Ko change in technclogy and scope of working shall be made without peor approval of the
Ministry of Environment and Forests.

Mo change in the calendar plan incixding quantum of mireral coal and waste being produced
shall be made.

Four ambient air quality monitoring stations shall be established in the core zone as well as in
the buffer zone for monitoning PMy, PM;s, SO, and NOx. Location of the stations shall be
decided based on the meteorological data, topographical features and emdronmentally and
ecologically - sensitive Targets in consuftation with the State Pollution Coptrol  Board.
Maonitoring of heavy metals such as Hg, As, Ni, Cd, Cr, In the particufate matter etc. shall be
carmed out-at least once in six months,

Data on ambient air quality (PMy, PMys, S0: and NOo,) and heavy metals such as Hg, As, N,
Cr, etc) and other monitordng data shall be reguiarly submittéd to the Ministry induding its
Reglonal Office at Bhopad and o the State Pollution Control Board and the Cantral Pollution
Control Beard once in six months. Random verification of samples through analysis from
ndeperdent laboratories recognised under the EP Rudes, 1986 shall be fumished as part of
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environment. Workers engaged in blasting and drilling operations, operation of HEMM, eic
shiall be provided with ear plugs/muffs.

i) Industrial wastewater (workshop and wastowater from the mine) shall be properly collected,
and treated so a5 to conform to the standards including for heavy metals before discharge
prescribed under GSR 422 (E) dated 19" May 1993 and 31" December 1993 or as amended
from time to tme. O and grease trap shall be installed before discharge of workshop
effluents,

(W) Vehiouar emissions shall be kept under control and regularty monitored.

{vill}  Monftoring of environmental quality parameters shall be carried out through establishment of
adequate number and type of pofiution mornitoring and anatysis equipment in consultation
with the State Pollution Controd Board and data got analysed through 2 laboratory recognised
under EP Ruses, 19B6.

() Personnel working in dusty areas shall wear protective respiratory devices and they shell also
be provided with adeguate training and information on safety and heaith aspects.

Occupational “health surveilance programme of the workers shall be undertaken

periadically to observe any contractions due [0 exposare to dust and to teke corrective

measures, if neaded,

{x) A separate environmental management cell with suitable qualified personnel shall be set up
under the control of 3 Senlor Executive, who will report directly to the Head of the company.

{d)  The funds earmarked for emironmental protection measures shall e kept in separate acoount
and shafl nat be diverted for other purpose. Year-wise expenditure shall be reported to- this
Ministry and its Regional Office at Bhapal.

{¥i} The Project authorbes shall advertise at least i two local newspapers widely ciroulated
around the praject, one of which shall be in the vemacular language of the locality concemed
within seven days of the dearance letter informing that the project has been accorded
environmental cearance and a copy of the dearance letter s available with the State
Poliution control Board and may alse be seen at the website of the ministry of Environment &

Forests at hitp:/femdor.nic.in

{xiiy A copy of the environmental dearance letter shall be marked to concerned Panchayat/Zika
Parishad, Municipal Corporation or Urban Local Body and local NGO, if any, from whom any
suggestion/representation has been received while processing the proposal. A vopy of the
clearance letter shall also be displayed on the company’s websibe.

(v} Ampqummrﬁwmmmﬂmmm&uﬁmﬂmm
Pallution anlmi Board. The EC letter shall also be displayed at the Raglonal Office, District
Industry Centre and Collector’s Office/Tehsildars Office for 30 days.

(xw)  The cearance letter shall be uploaded on the compearry’s website. The compliance: status of
the stipulated EC conditions shall also bie uploaded by the project authorities on their website
and updated at least once every six months 50 &5 to bring the same in the public domain,
The moanitoring data of emirgnmental quatity parameters (air, water, noise and soll) and
critical poliutants such as PMI0, PM2.5, S0: and NO, (amblent and stack if any) and critical
sectoral parameters shall also be displayed at the entrance of the project premises and mines

and in corporate office and on the company’s website,
M
,,f"' Af E‘H
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(e} The project proponent shall submit s @@ reports on the: status of compliance of the
stiputated emdronmental clearance conditions (both in hard copy and in &mall) to the
respective Regional Office of the MOEF, the respective Zonal offices of CPCB and the SPCB.

ixvii) The Regional Office of this Ministry located at Shopal shall monitor compiiance of the
stipulated conditions. The Project authorities shall extend full cooperation to the office(s) of
the Regional Office by furnishing the requisite datay information/monitaring reports.

(xviii}  The environmental statement for each financal year ending 31% March In Form-¥ s
mandated to be submitted by the project proponent tat the concered State Pallution Contral
Board as prescribed wnder the Enwvironment (Protection) Rules, 1986, 2s amended
subsequently, shall also be uploaded on the companys website along with the status of
ﬁmlmcﬁﬂwm‘anﬁhaum sent to the respective Regional Offices of the MOEF

E-ave,

A The Ministry or any other competent authority may stipulate any further condition for
emiranmental protection,

4 Failure to comply with any of the conditions mentioned above may result in withdrawal of this
chearance and attract the provisions of the Environment (Protection) Act, 1986,

§. The abowe condiions will be enforced dnfer-alia, under the prowsions of the Water
(Prevention & Controd of Pollution) Act, 1974, the Alr (Prevention & Control of Pollution) Act; 1941,
the Emdronment [Protection) Act, 1986 and the Public Liability Insirance Act, 1991 along with their
amendments and Fules, The proponent shall ensure B3 undertzke and provids for the costs incurred
for taking up rémedial measures in case of sofl contamination, contarminaten of groundwater and
surface water, and occupationad and other diseases due to the mining operations.
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{Dr. T.Charidird}
Director
Copy to:
1. Secretary, Ministry of Coal, Mew Defi,
2. DG (F) and Special Secretary, Ministry of Emvironment and Forests, New Delhi,
3 Secretary, Department of Environment & Forests, Government of Chhattisgarh, Secretariat,

Raipur,

Frincpal Chief Conservator of Forests and CWLW, Govt, of Chhattisgarh, Raspur,

Chief Conservator of Forests, Regianal office: (EZ), Ministry of Environment & Forests, E-2/240

Arcar Cofory, Bhopal = 462016,

6. Chairman, Chhatiisgarh State Emvironment Conservation Board, 1-Tilak Nagar, Shiv Mandic
Chowls, Main Road, Avanti Vihar, RAIPUR-Chhattisgarh — 492001

7. gﬁﬂﬁi‘ﬂnﬂam Central Poliution Control Board, CBD-cusn-Office Complex, East Arjun Magar, New

1 -119032,

8. Member-Secretary, Central Grownd Water Authority, Ministry of Waber Resources, Curzon Road
Barracks, A-2, wa3 Kasturba Gandhi Marg, New Defhi,

9.  District Collector, Sargufa, Government of Chhattisgath,

0. Monitaring File 11 Glard Fike 1.2 Record Fike,
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F. No. 8-31/2010-FC
Government of India
Ministry of Environment & Forests
{FC Division)

Paryavaran Bhawan, C.G.O Complex,
Lodhi Road, New Delhi - 110510.
Dated: 15" March, 2012
Ta
The Principal Secretary (Forests),
Government of Chhattisgarh,
Raipur.

Sub:  Diversion of 1898.328. ha in two phases of forest land for Parsa East and Kete Basan
captive coal block open cast mining project in favour of M/s Rajasthan Rajya Vidut
Utpadan Nigam Limited in South Surguja Forest Division in Surguja District of
Chbattisgarh — reg.

Sir.

1 am directed to refer to the State Government’s letter no. FS-4/2010/10-2 dated 28.04.2010 on
the subject cited above seeking prior approval of the Central Government under the Forest
(Conservation) Act, 1980. After careful consideration of the proposal by the Forest Advisory Committee
constituted under section-3 of the said Act, in-principle approval was granted vide this Ministry’s letter
of even number dated 06.07.2011 subject to fulfilment of certain conditions prescribed therein. The
State Government has furnished compliance report in respect of the conditions stipulated in the in-
principle approval and has requested the Central Government to grant final approval.

In this connection, 1 am directed to say that on the basis of the compliance report furnished by
the State Government vide letter no. vide its letter no. 331-53/2455 dated 31.12.201 1, approval of the
Central Government is hereby granted under section-2 of the Forest (Conservation) Act. 1980 for
diversion of 1898.328. ha in two phases of forest land for Parsa East and Kete Basan captive coal block
open cast mining project in favour of M/s Rajasthan Rajya Vidut Utpadan Nigam Limited in South

Surguja Forest Division in Surguja District of Chhattisgarh subject to fulfilment of the following
conditions:

1. Legal status of forest land shall remain unchanged.

a.  Compensatory afforestation shall be raised and maintained by the State Forest

Department over degraded orange forest land double in extent to the forest land proposed
to be diverted at the project cost,

b.  Fencing, protection and regeneration of the safety zone area shall be done at the project
cost. Besides this, afforestation on degraded forest land, to be selected elsewhere,

measuring one and a half times the area under safety zone, shall also be done at the
project cost.

rJ

Wherever possible and technically feasible, the User Agency shall undertake
afforestation measures in the blanks within the lease area, as well as along the roads
outside the lease area diverted under this approval, in consultation with the State Forest

Department at the project cost.



(]

1878 o9

Following activities undertaken by the project proponent under the supervision of the State
Forest Department at the project cost:

(i)  Proper mitigative measures to minimize soil erosion and choking of streams shall be
prepared and implemented.

(i)  Planting of adequate drought hardy plant species and sowing of seeds to arrest soil
erosion.

(iii) Construction of check dams, retention / toe walls to arrest sliding down of the excavated
material along the contour.

(iv) The areas shall be reclaimed keeping in view the international practice of stabilizing the
dumps by grading / benching so that angles of repose (normally less than 28 at any given
place) are maintained.

(v) No damage shall be caused to the top-soil and the user agency will follow the top soil
management plan.

The approval under the Forest (Conservation) Act, 1980 is subject to the clearance under the
Environment (Protection) Act, 1986 and any other Acts/Regulation/Rules.

The period of diversion of the said forest land under this approval shall be for a period co-
terminus with the period of the mining lease proposed to be granted under the Mines and
Minerals (Development & Regulating) Act, 1957, or Rules framed there under, subject to a
maximum period of 30 years,

The User Agency shall furnish an undertaking to pay the additional NPV, if so determined, as
per the final decision of Hon'ble Supreme Court of India.

Demarcation of mining lease area will be done on the ground at project cost using four feet high
reinforced cement concrete pillars with serial numbers, forward and back bearings and distance
from pillar to pillar.

Mining/reclamation schedule shall be implemented by the user agency at their cost as per
Environmental Management Plan / phased reclamation programme. The annual report about the
progress of reclamation should be submitted to the CCF (Central), Regional Office, Bhopal.

The mining shall be done in two phases:

i.  During phases-1, covering 15 years, the mining shall be restricted to 762.00 ha of forest
land.

ii.  During phase —II the mining permission over remaining 1136.00 ha wili be linked to the
reforestation and biodiversity management in phase-1.

iti.  The project proponent will submit the application for permission for mining in phase —
il along with compliance report of phase-I.

Sy
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The user agency will ensure the dumping of OB and phase wise rehabilitation and afforestation
of the used / mined out pits / voids as per the approved plan under the supervision of the State
Forest Department.

The user agency will make arrangement for free supply of alternate fuels to labourers and staff
working on the project site so as to avoid any pressure on the adjacent forest areas.

The forest land shall not be used for any purpose other than that specified in the proposal.

Any tree felling shall be done only when it is unavoidable and under strict supervision of the
State Forest Department.

No damage to the flora and fauna of the area shall be caused.
No labour camps shall be set up inside the forest area.

The forest land proposed to be diverted shall under no circumstances shall be transferred to any
other agency, department or person without prior approval of the Central Government.

The user agency will implement the Resettlement and Rehabilitation Plan as per the R&R
Policy of State Government.

The user agency will undertake transplantation of important tree species under 60 cm girth
under the supervision of State Forest Department.

The State Government will not come up for opening up of the main Hasdeo-Arand area.

The user agency will ensure proper implementation of Wildlife Management Plan prepared by
the State Government.

The user agency will assist the State Government in conservation and preservation of the flora
and fauna of the area.

The State Government will suitably incorporate the comments, as suggested by of the WII,
Dehradun, into the Wildlife Management Plan prepared for the area. The project proponent has
deposited an amount of Rs. 22 crores (Rs. Twenty two crores) towards cost of implementation
of the Wildlife Management Plan. Increased costs, if any, due to incorporation of the
suggestions of WII, Dehradun will be borne by the user agency. Final copy of the Wildlife
Management Plan will be submitted to this Ministry and the Regional Office, Bhopal within a
period of three months for the purpose of monitoring. A soft copy in PDF format will also be
submitted to the Ministry.

The user agency will make provision for appropriate financial outlay for the establishment of
Rescue and Rehabilitation team to mitigate human-wildlife conflicts.

The Wildlife Management Plan will be implemented by the State Government and independent
institutions like the Nature Conservation Foundation, Wildlife Trust of India and the Canter for
Ecological Studies at the Indian Institute of Science apart from the Wildlife Institute of India
may be invelved in implementation of the Plan. In order to ensure proper implementation of
the Wildlife Management Plan, the State Government shall make necessary provisions for
carrying out the monitoring and evaluation of the plan. It would be appropriate to include

Sh—
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Chief Wildlife Warden of the State in monitoring the implementation of the Plan.

24. The user agency will undertake and implement suitable mitigative measures as prescribed in

the Wildlife Management Plan for reducing the dependency of cattle and people on the
surrounding forest area.

25.  Any other condition that the Chief Conservator of Forests (Central), Regional Office, Bhopal
may impose from time to in the interest of conservation, protection or development of forests.

26.  The user agency shall submit the annual compliance report in respect of the above conditions to

the State Government and to the Regional Office, Bhopal regularly.

Yours faithfully,

Lhy
(Shiv Pai S ™
Sr. Assistant Inspector General of Forests
Copy to:-

1. The Principal Chief Conservator of Forests Government of Chhattisgarh, Raipur.
2. The Nodal Officer, Office of the PCCF, Government of Chhattisgarh, Raipur.

3. The Chief Conservator of Forest, Regional Office, Bhopal.
4. User Agency
‘3. Monitoring Cell, FC Division.

6. Guard file.

Lot
(Shiv Pal Singh)
Sr. Assistant Inspector General of Forests
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Bcdlworg  errde
qar fasmrer
qFH devl e s1qer, AWEA, WA
TF TE 5-4/2010/10-2 TR, fAtw: 28 /03/2012
o, ;

W &1 99 WS,
I, TR |

fa¥2 .- Diversion of 1898.328 ha in two phases of forest land of Parsa East and kete Basen
Captive coal Block open cast mining project in favour on M/s Rajasthan Rajya Vidyut
Utpadan Nigam Limited in South Sarguja Foresy Division in Sarguja Digrict of
Chhattisgarh

- YW §@R, W @ 57 WA, W et #1 99 ®WiE 8-31/2010-FC,

f&Ar® 15.03.2012 |

——00--
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' T ¥ IO F T R AW SR W feq A wF G @R WA 2g dwd
ErR T fag 3@k frm fafie s I ¥ sihvefE sk P ovet @

a7 fear s ¥ -
1. Legal status of forest land shall remain unchanged.
a. Compensatory afforestation shall be raised and maintained by the State Forest Department over degraded
orange forest land double in extent to the forest land proposed to be diverted at the project cost.
b. Fencing, protection and regeneration of the safety zone arca shall be done at the project cost. Beside this,
afforestation on degraded forest land, to be selected elsewhere, measuring one and a half times the area
-~ under safety zone, shall also be done at the project cost.
: c. Wherever possible and technically feasible, the User Agency shall undertake afforestation measures in the
blanks within the lease area, as well as along the roads outside the lease area diverted under this approval, in

consultation with the State Forest Department at the project cost.
2. Following activities undertaken by the project proponent under the supervision ot the State Forest Department

at the project cost:
(i)  Proper mitigative measures to minimize soil erosion and choking of streams shall be prepared and
implemented.

(i)  Planting of adequate drought hardy plant species and sowing of seeds to arrest soil erosion.
(iii) Construction of checks dams, retention/toe walls to arrest sliding down of the excavated material alony
the contour. ; )
(iv) The areas shall be reclaimed keeping in view the international practice of stabilizing the dumps by
grading /benching so that angles of repose ( normally less than 28 at any given place ) are maintained.
(v)  No damage shall be caused to the top-soil and the user agency will follow the top soil management plan.
3. The approval under the Forest (Conservation) Act,1980 is subject to the clearance under the Environment
(Protection) Act, 1986 and any other Acts/Regulation/Rules.
4. Thg period of diversion of the said forest land under this approval shall be for a period co-terminus with the
period of the mining lease proposcd to be granted under the Mines and Minerals (Development & Rzgulating)

Act, 1975, or Rules framed there under. subject to a maximum period of 30 years.
WETT a)-

Fenal Saneten Tea/Nuyde 50% wijay
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5. Th{ user Agency shall fumish an undertaking to pay the additional NVP if so determined, as per the fiaal
decision of Hon'ble Supreme Court of India. .

6. Demarcation of mining fease area will be done on the ground at project cost using four feet high reinforced
cement concrete pillars with serial numbers, forward and back bearings and distance from pillar to pillar.

7. Mining/reclamation schedule shall be implemented by the user agency at their cost as per E"V[’°“m°““"
Management Plan/phased reclamation programme. The annual report about the progress of reclamation should
be submitted to the CCF (central), Regional Office, Bhopal.

8. The mining shall be done in two phases:

i.  During phase-l, covering 5 years, the mining shall be restricted to 76?.00 ha. of forest land. )
ii. During phase —II the mining permission over remaining L136.00 ha will be linked to the reforestation and
biodiversity management in phase-1. . L
iil. The project proponent will' submit the application for permission for mining in phase
compliance report of phase-I. L .
9. The user agency will ensure the dumping of OB and phase wise rehabilitation an_d afforestatio
/mined out pits / voids as per the approved plan under the supervision of the State Forest Department.
10. The user agency shall establish and operate a Vocational Training lnstitute havxr}g capacity to impart training
in at-least five disciplines, to be decided by the State Government concerned in cqnsulmnon with the user
agency, for the benefits of the eligible unemployed youth in the project gffected villages. The user agency
should also endeavour to employ such trained manpower in their own industry or any other appropriate
industry, preferably located in vicinity of the forest land being diverted. Any other cc.mdl.tlon imposed by the
MOoEF New Delhi's stage-1 approval letter No. 8-31/2010-FC, Dated 06/07/2011, which is yet to be fulfilled,
should be fulfilled by the user agency. )
11. The user agency will make arrangement for free supply of alternate fuels to labourers and staff working on the
project site so as to avoid any pressure on the adjacent forest areas .
12. The forest land shall not be used for any purpase other than that specified in the proposal.
13. Any tree felling shall be done only when it is unavoidable and under strict supervision of the State Farest
Departnent.
14. No damage to the flora and fauna of the area shall be caused .

15. No labour camps shall be set upioside the forest area.

16. The forest land proposed to be diverted shall under no circumstances shall be transferred to any other agency,

department or person without prior approval of the Central Government.
7. The user agency will implement the Resettlement and Rehabilitation Plan as per the R&R Policy of State
Government .

18. The user agency will undertake transplantation of important tree species under 60 cm girth under the
supervision of State Forest Department .

19. The State Government will not come up for opening up of the main Hasdeo — Arand area.

20. The user agency will ensure proper implementation of Wildlife Management Plan prepared by the State
Government. L )

21. 'l;]he user agency will assist the State Government in conservation and preservation of the flora and fauna of

the area.

22. The St.ate‘Govemment will suitably incorporate the comments, as suggested by of the W11, Dehradun . into

the Wildlife Management Plan Prepared for the area. The project proponent has deposited an amount of
Rs. 22 crores (R;.”l wenty two prores)toyards cost of implementation of the Wildlife Management Plan.
Increased costs, if any , due to incorporation of the suggestion of WII, Dehradun will be borne by the user
lx;ghem:yl. F!n:‘l copy QQhef\:/hildlifc Manatgement Plan will be submitted to this Ministry and Regional OfTice,

opal within a period of three months for the purpase of monitoring . i 5 ; k
be submitted to MOEF New Delhi. purpase of monitoring . A soft copy in PDF format will also

23. The user agency will make provision for a riate financi i S

3 ?hchab'mfgl R iy gatg e dl?fzmcznﬂicts. ncial outlay for the establishment of Rescue and

+ The wildlife management plan will be implemented by the State Government and independent insiituti

::;e' ;f}:::at:t::c Et;:fervauon Foundation, Wildlife Trust of India and the Center for EcoI:gCical Stt:rc;is:'stft‘ (t)l::

Biat, ol t(:) ins:‘:r;ce apart.ﬁ-orln the Wl.ldllfe [nstltu_te of India may be involved in implementation of the

mak; Rcossar rovis'c?ro‘t,”er implementation of th_e ‘Ylldllfe Managgment Plan, the State Government shal}

A eyf [:v e ;‘cn‘:/ aOZI carrying out thg monitoring and evaluation of the plan. It would be appropriate

rden of the State in monitoring the implementation of the Plan.

-IT along with
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e
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3.

The user agency will undertake and implement suitable mitigative mcasures as prescribed in the Wildlife

Management Plan for reducing the dependency of cattle and people on the surrounding forest area.
26. Any other condition that the Chi

ief Conservator of Forest (Central), Regional Office, Bhopal may impose
. from time to time in the interest of conservation, protection or development of forests.
5

The user agency shall submit the annual compliance report in respect of the above conditions to the State
Government and to the Regional Office, Bhopal regularly.

T - IJWFATR |
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Annexure A-5

= B ————

WILD LIFE CONSERVATION PLAN
OF
PARSA EAST & KENTE BASEN
OPENCAST COAL MINE
&
WASHERY PROQJECT

RAJASTHAN RAIYA VIDYUT UTPADAN
NIGAM LIMITED

-: PREPARED BV:- ‘
P.C. AGRAHARI
IFS (RETD.) ‘

R
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R o Diversion of 1898 ha. of forest Land for Parsa East Kete Basan Captive
Coal block open cast mining project in favour of M/s Rajasthan Rajya
Vidyut Utpadan Nigam Limited in South Sarguja Forest Division in
Sarguja District of Chhattisgarh.

o——

GGl AR & WIE (TR, wol G W U T /- /WA /331-45 /
272 wmue, BAfE 28022013 @ SEAGR Hew oA R @19 AT TeRa= ISy fAgw
o Fr fafds @ e T waen SRaET Y O gd 9 Wiy g@en warn @ oy

1696 BEEaY FAPT  @mualda @ & wawet J g afRiern ) dala geanmf e
'L).

ww=1 W @R gU e d g e b rn 2

~

o MRTIGHL § =A@ Ty WeEel D gF  aRmman uwies gR1 R @)

B,
g ) R uum pEel 9= e @Rl @ U3 sEe /2 /WY /0s/ 3062, famas
17 ,/00,/20C0 EIT ¥ 2200 WUS @) aTgdT *'tm..;g\q O FpTeT 4 g mwiRrig
7heTs, & ST B Ulla @5 e oef . Y

2 2uiR! [Qua OF wed A & T &F [FoTif¥a geew o B we @ el 3
GRY T TS W g SwiEn e iRty 2R JaR Fag T8 gl wesmi

ArA1 TR AT (WEEen) FRNan 1980 B UWi-2 $ AT 1fea TUERM 9 ¥ UFeEd. WRg
RER @ WINIT IATSO) HAS] ? g fa=R & o & Iuvd WRaA TRaER, Jaigye
T AH BRE, AR (e A B 06,707,/2011 TRT Rw Tl o ANT HEiaE W@ni
W @l T

CAN_SINHA WA CrarvLn Pin.gpsa



1886

63



1887

64



1888

65



1889 66

[].?ﬁ;-n‘?f:,/ o 43 /'{Q :'J‘Q) TR, l";‘l'lldJCf‘é/Oij/:Zow
sfafaf - )

1wy wftm, walrg wras, e R, e, ead) wam, wayR @
allv TRl §d arravya wRiaw gg 9f¥d |

2 et (aenE), uemd R wwied e fefde, g ey
SHUE, wAfl WX, SRYR- 302005 W AN rpHIfRE  awmrel <dRemwr
A @) T vl @ Wi aravas wrfad) 8 S |

- ST

| .
DT HeE 9 viNeld (avaumel)
TEINE, IR

o _steHAYWHE e Crisnvdn P.eace



1890

67



1891

68



1892

69



1893

70



1894

(¢) Riparian Zones

(d) Management of Elephant related
issues

(e) Research , monitoring &
Evaluation

(f) Miscellaneous Works

24
24.25

25

25-26

Execution of the plan

27-31

4.1 Area

27-28

4.2 Annual Planning

28

4,3 Cost calculation for the plan

29-31

Annexures

1. Copy of T.O.R. issued by MOEEF.

2. Topo sheet Showing Core & Buffer area and

Elephant movement.

11

3. List of Villages coming under Core & Buifer

Area.

I

4. List of existing JFMe. in the project area.

v

5. Comments of Wildlife Institute of India on

WL.CP submitted earlier.

6. Copy of letter no. /A1, /08 /800 ,

sifrrepigY [Rer 02 /02 /2009 issued by the

DFO South Surguja Division Ambikapur

VI

7. Study reports are Indian Institute of Forest
Management Bhopal on flora, fauna and

elephant movement on depredation.

VII
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are Chirhut nala, Rokha, nala, Bagbahar nala and Bamhani nala, The north
portion of the buffer area includes more villages compared to the South, West
and East Directions which are more dense, and continuous A well known

historical site i.e. Ramgarh pahar is loeated in the north east of buffer zone. The

highest elevation of this area is 976 mts. above Mean Sea level.

1.2 CONSERVATION PLAN AREA:

The area for the wildlife conservation includes not only the core and
buffer zone, but will also include the corridor area for the migratory elephants.

This arrival of elephants in the area takes place through the route which passes

through the forest areas of katghora, korba and dharamgajal: forest divisions.

1.3 FLORAL & FAUNA IN THE CORE AND BUFFER AREA :

73

A. Trees
S.No. | Botanical Name Family I.ocal Name |
1. Acacia arabica Willd. Mimosaceae Bambhur, Bamura
Z. Acacia catechu Willd. Mimosaceae | Khair
3 Adina cordifolia Hook. f. Rubiaceae Karmi
5 Aecgle marmelos Correa. Rutaceae Bel
6. Albizzia odoratissima Benth Leguminoseae Bansa
7- Albizzia procera Benth Mimosaceae Karhi
8. Anogeissus latifolia Wall. Combretaceae Dahu, Dho, Dhaura
10. Bauhinia Malabarica Roxb. Caesalpiniaceae | Quilar
1t. Bauhinia retusa Roxb. Leguminoseae Tewur, tewer
12. Bauhinia variegata L. Caesalpiniaceae | Champa
13. Bombax Malabaricum DC. Malvaceae Semer, Semal
14, Boswellia serrata Roxb. Burseraceae Saltha
15. Buchanamia lanzan Spr. Syn: | Anacardiaceae Char
B. latifolia Roxb.
16. Careva arborea Roxb. Myvrtaceae Kumalhi, kumhi
17. Casearia graveolens Dalz, Apocynaceac Kari
18. Cedrela toona Roxb, Meliaceae Tun

i
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19. Chloroxylon swietenia DC. Meliaceae Bhirra, bharahi
20. Cleistanthus Collinus Benth. Euphorbiaceae Gauri, Rari, Garachi
21, Cordia macleodii H.F.& Th. Boraginaceae Dhahjar, Dahgan _j
22, Cordia mixa L. Boraginaceae Lasoda
23, Dalbergia latifolia Roxb. Leguminoceae Sirish
24, Dendrocalamus strictus Nees | Leguminoceae Dhobnin, Dhobin
25. Dillemia pentagyna Roxb.; | Dilleniaceae Kurkut, korkut
Syn:D. floribunda Hk.£f.Th.
26, Diospyrus melanoxylon Roxb. | Ebenaceae Tendu J
27. Dispyrus montana Roxb. Ebenaceas Maker tendu |
28. Ehretia lasvis Roxb. Boraginaceae Bhambhoor, Bhivmber
29. Eugenia heyneana Wall Myttaceae Janti
30. Ficus bengalensis L.. Moraceae Gad nifir
31, Ficus racemaosa L.;F. | Moraceae Gular
clomerata Roxb.
| 32. Ficus infectoria Roxb. Moraceae Palari, Pakhri
| 33. | Ficus religiosa L. Mbraceae Pipal
34, Flemingia bracteata Wight. Leguminoseae Ghui
35. Gardenia latifolia Ait. Rubiaceae Parol, piprol, mali
36. Gardenia turgida Roxb. Rubiaceae Khadhar
37. Garura pannnata Roxb. Burseraceae Khenkara, Kekad,
Kenkar
38. Glochidion zeylanicum A. | Euphorbiaceae Luda
Juss.
39. Gimelina arborea Roxb. Verbinaceae Khmhar
40. Grewia tiliaefolia Vahl. Tiliaceae Dhaman
41. Hardwickia binata Roxb. Leguminoceae Anjan
42. Holarrhena antidysenterica | Apocynaceae Koriya
Wall,
43. Holptelea integrifolia Planch. | Ulmaceae | Chil bil
44, Hymenodictyon excelsum | Rubiaceae | Pote
Wall.
45, Lagerstroemia parviflora | Lythraceae Sidha
Roxb.
46, Lannea coromandelica | Anacardiaceae
(Houtt.) Meir. |
47. Lirsaea sebifera Persn. Lauraceae Maida |
48, Madhuca indica Gmel Sapotaceae Mahowa |
49. Mangifera indica L. Anacardiaceae Aam
50. Mitragyna parviflora Rubiaceae Muhi gander. Karam
51, Odina wodier Roxb. Anacardiaceae Gunja, Mine, Jhingain,
Mohi
52. Ougenia dalbergioides Benth. | Leguminoceae Sandhan, Tilsa
53. Phyllanthus emblica L. Euphiorbiaceae Awala
54. Pterocarpus marsupium Roxb. | Leguminoceas Bija

i
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T Cassia tora L. Leguminoceae | Charonta
8. Chlorophytum tuberosumn | Liliaceae Safed musli

Baker
al Castus speciosus {(Koen.) Sm. | Zingiberaceae K ewu, ban haldi
10, Cuircuma angustifolia Roxb. Zingiberaceae Tikhur
L1: Dioscorea sp Dioscoraceae Gethi kandha/Karuha
12, Gloriosa superba L. Liliaceae Kharha godi, karihari
13, Hibiscus abelmoschus L. Malvaceae Kapalsiva kandha
14. Indigofera Hlandulosa Willd Legunminoceae | Barhabad, Barbada
15. [pomoea Camea Jaeq. Convolvlaceae | Besaram
16. Mumosa pudica L. Mimosaceae Lachlkura. chui mui
17. Peucedanum nagpurense (CL.) | Asteracease Tejraj

Prain
18. Phoenix acaulis Buch Palmaceae Chind
19. Urginea indica Kunth. Hyacinthaceae | Ban pyaz |

D. Climbers including woody Climbers

S.No. | Botanical Name Family Loceal Name
1. Abrus precatorius L. Leguminoceae Kwuniti
2. Acacia caesia W.et.A. Mimosaceae Khair
3. Alangium salvifolium (L.f.) Coranaceae Akol
Wangerin; A. Lamarekii Thw
4. Bauhinia vahlii W. & A. Leguminoceae Mahul
5 Butea superba Roxb. lLeguminoceae Nar parsa
6. Caesalpinia bonducella Flem | Caesalpiniaceae | Gataran
7. Celastrus peniculata Willd. Celastraceae Unjain
8. Ceropegia bulbosa Roxb. Aselepiadaceae | Bosiy kandha I
9. Cissus quadrangylaris L; Syn: | Vitaceae Hathjod
Vitis quadrangularis Wall,
10. Cryptolepis buchanani R. & S. | Asclipidiaceae Dudhnar
171, Derris seandens Benth. Leguminoceae Nakuwa kandha
12. Dioscorea bulbifera L. Dioscoraceae Agitha
13. Ipomoea mauritiana Jacq. Convolyulaceae | Patal kohra
14. Marsdenia tenacissima W. & | Asclipidiaceae Chikti
A
15. Spatholobus roxburghii Benth | Leguminoceae Bendo
16. Tinospora cordifolia Miers Menisperimaceae | Guruchi
I7. Zizyphus rugosa Lamk Rhammaceae Churaban. Churna




1901

78



1902

79



1903

80



1904

81



1905

82


Shalini
Highlight

Shalini
Highlight


1906

83



1907

84



1908

85



1909

86



1910 87

protection, if mentioned by the executing agency (forest deptt.), will alsa

be carried out after approval from the competent authorities (mentioned

in next chapter).

(2) Protection From Grazing & Illicit Felling and Plantations :

As per the existing laws certain grazing units are allowed. but
grazing is strictly prohibited in plantation areas, coupes. areas closed for
regenerations and area undergoing recent forestry operation. Additional
protection measures should be taken to ensure that the closure 15 really

effective. Wherever required plantation of suitable species will be

carried out;

3) Empowering People for Protection:

This is a wvery important and essential programme of any
conservation plan. Now - a - days, with the advent of joint forest
management plan, the local villagers are being increasingly invelved in

the protection works. At many places it is vielding good resulis,

Training and awareness programmes will have 1o be carried out
for villagers. In the first phase trust building activities will be taken up.
Trust can not develop till an agency as one group and local villagers as
the other start understanding each others aspirations and problenis,

Stakes on both sides should be critically analysed and eco-development

= 1=
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- “Annexure ||

Cemments on Wildlife Habitat Conservation and Management Plan for Tara Coal

Project.

Para 2.5 page 1742

Statement in para 1 that “hence there is no threat to wildlife or biodiversity from Tara coai
project of Chattisgarh Mineral Development Corporation’ is at variance with para 6.4
(fauna) which says that “the study area has low density of wild faunz’ and should

therefore, be deleted.
Para 9

Zonation Atlas

The assertion made in highlighted part under this oars ==

R & B

I8 —-———is not posing anv ==z "o Lo
Such statement should be Selsrsiise

relevanti.
not been done in an area.

Para 9.1

The statement that “there is no threat to wildlife or bicdiversity from Tara Coal project of

=

fi

Chattisgarn Mineral Development Corporaticn’ should be delsted for ihz ==

mentioned in paragraphs above.

10.8
The sigiement that Bul VWildiie Consus s anderigien L En shish penon : h
It is not correct o say that as  wildlife is constantly on move,

it =

should be delsted.
impossible to determine which biome it occupies at a given period of time’
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Annexure |1

-
=

Comments on Wildlife Conservation Plan of Parsa East and Kente Basen Open Cast

Coal Mine and Washery Project

General

o The letter of PCCF and Chief Wildlife Warden, Chattisgarh atiached with the report
mentions about study report of IIFM Bhopal on the flora, fauna and elephant movementi

and depredation. The study report is relevant for preparation and implementation of
conservation plan as it appears to contain information in addition to inventorization oi
fauna and flora. It should therefore be annexed to the report as it ‘may help indeveloping .~
and implementing annual plans by the implementing agency

1.2 Apart from ¥ 20.00 crore proposed in the management pian, PCCF WL has

recommended additional 2.00 creres for the plan. The detzils sre given 1 the i=iiar No
et #oft0 /oa /800 dated 2.9.2008 from DFO South Surgujz Division Ambikapur which

is appended with the plan document.* The proposed activities include survey and
I

identification of snakes and provision for Snakes Park (SI.No.7) with an outlay of <
100 lakhs. Similarly at SI.No.9 provision for ¥25.00 lakh under ‘Analyze of Elephant
Diet components and planting of suitable tree species on the migration plan impact of
habitat alteration reptiles’ is not clear as to what it means. SI.No.10, 11, 12, 13 are siso
not clear, It Is therefore suggested the CWLW should review the proposed weork as they
do not seem to us to be appropriate as part of the Wildlife Management Plan? The
provisions made in SLNo.7, 9, 10, 11, 12, i3 may be considered for ulilizing on
programmes for reducing dependence of cattle and people on the forest in the region
and for establishment of Rapid Response and Rescue teams for mitigating human

wildlife conflict.
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Para 15.1 to Para 26.2.3.8

(Pages 1773 -1880)

The details given in the pars 16.1 to Para 26.2.3.8 spanning 107 pages s devoted to
elephant related maiters. The details range from issues like physiology of elephanis,
domeasticated elephants, acoustic ana!ysis'of calls, population estimation technigues etc
The PCCF Wildlife ray look into it and decide on the relevance of the material provided 1n
the document and decide on retaining it as part of the main text. In my view the entire
section from para 15.1 to 26.2.3.8 should either be deleted or given ‘as annuxure to the

plan for reference anly.

Para 28 Financial Estimates for the Project

In view of the comments above, the Table 31 should be revised as under -

(1) The componenis under SLNai1 A (d), (), (J)&(k) should be deleted. The total

financial outlay provided in all these four activities comss o 7190 lakhs, This
amount should be used for establishment of Rescue and Rehabilitation teams o
deal with problem animals including elephants. The details may be worked wul
by the Forest Department in consultation with forest department of Madhya

Pradesh or Gujrat where such teains form part of wildlife management.

Fara 31

The praposal for Monitoring and Evaluation provided in Parza 31 is walcome a2s it would

ensure proper implementation of plan. However, it would be appropriate to include Chiaf
Wildlife Warden of the state as part of the monitoring committes. It will provide the

perspective irom wildiife angle to preparation and implementation of annua! plans,
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Para 3.3.1

Comments on activities proposed to be carried out under General Protection warks are as

under:-

Page 16 (2) Protection from Grazing and lllicit felling and olantation.

The prescriptions given are general in nature and do not idantir’y{he underlying faciors

for unregulated grazing 2nd illicit felling in the area. Generzlly, unrsieniing biotic pressurs
which includes excessive grazing, causes habitat degradation. In such scenario

prescription of planting suitable species does not work nor are necessary from wildiife

management stand point. The focus should be on taking appropriate measures to reduce

biotic pressure and allow natural regeneration. Hence prescription of ‘plantation of

suitable species’ should be deleted. In fact the prescription provided in under para (3)
“Empowering People for Protection’ should be the main plank of management strategy.

Page 17

Under Para (4) Soil & Moisture Conservation Works:- Under this heading six ceneric

prescriptions are given. The prascription of pianiation undar (Vi) in open @res is not

appropriate from Wildlife Management point of view and should be deleted.

Para 3.3.2 Specific Conservation Measures

The main thrust in any wildlife management plan should be minimum managemeant
intervention in the habitat. The habitat management should be sither ameliorative, i.e.
removal/reduction of negative factors and compensatory development ie. bringing back
atiributes which have been lost over a period of time. Accordingly, prescription under (B)
vi on page 21 "sowing of palatable grass seeds and berseme’ should be deleted. Instead
the prescription should be for planting of such local species of grasses which are found in
the area. Weed rmanagement should be done as per guidance of expsrt scientist or
forester having experience in dealing with weed ameliorative measures.
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T 07774-240238 (0), 2406304 (R), 240400 (F) E-Mail :- dfosouthsu rguja_200@rediffmail.com ”
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B — Wild life Conservation Plan of Parsa East & Kente Basen opencast
Mine and pit head coal washery of 10 MTPA each ‘of M/s. Rajasthan
Rajya Vidyut Utpadan Nigam Limited of Hsdo-arand Cosalfieds Tehsil
Udaipur Sarguja Chhattisgarh- schedule-1 faunal species reg.

HaH— SMIBT U HH® /A1, /2009 /3020 1% 11.06.2009 UE Ogx

AnNnExue -V

A1 /A1 / 4315 feésie 18.08.20009.

ﬁﬁmwﬁmﬁﬁﬁémgmﬁww&mm
F ERI WRHAT §¥€ U9 B9 999 D wra =it oRawEr § wafEy 89
@1 W FRE /99 {5 T Sy TeesenRer, SeayR & uw
HHID /781 416 02.00.2009 T IR URT BORGTH WH F UEEEg
R wUA 20.00 Hrs B AfdRen = Rgsi uv iR <l =1 wmaus

far s gwafaa fasar ar & —

Proposed Amount

S.No. Particulars
. {In Lalch)

1. Creation of Forest resources in the peripheral area of buffer 5.00
Zone line fodder fuel wood and MFP by identifying the
suitable area for respective plantations.

2. Survey and identification of wetland in the proposed area. 10.00

3. Survey & study on Broidery of proposed site. 5.00

4. Management of identified wetland for better Wildlife 5.00
Habitat formation.

5. | Habitat Survey for the respective project site. 5.00

6. | Survey and identification of repfiles, Bird, Butterfly, Insects 10.00
available in the project site. )

7. Survey and identification of Snakes Provision for Snakes 100.00
park, _

8. Medicinal Plants Survey & identification in the proposed 10.00
project site. _l

eheren EMIFCA Prpacia W arni. Keir ur-em;'z.imum | %%//.—-‘
Deputy Ghief Engineer (PPC&F)

RERVUNL, Jatpur
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9. Analyze of Elephant diet components and planting of 2:‘?@
suitable tree species on the migration plan impact of habitai
alterations an the reptile.
10. Diversity in the projeet area in the paternal of one year. 5 00
11 |Impact of habitat zlteration on the Bids divert in the T 5.00
project area in the internal of one year.
12. | Impact of habitat alteration on the Butterflies divert in the 5.00
proposed project area in the internal of one year,
13. | Impact of habitat alteration on the medicinal plants. 5.00
14, | Physiochemical properties of wetland in the initial mid and 5.00
end of the project period for the respective project site.
Total :- ! 206.00

vronyE wew fUga sweT e 2R IRga dgee dEw
HORAE wE @ afaiia SudedgER NIfEr w@fEfaa g s sfud

ST |
uferdres saais-rel ud sravas wrRiarET 5g SR B |

X 9-HYs
% (®&a1)
uEHIE /AL /09 /R0 Py, /=i /02 /oy /2009
yfafef -— Sy gvsaifanl, S8ayR & g9 gR&=ige], SsagR &of
=R gd sravas erRias! 'vg 4N | -
' T[S GEUSE

(e.11)
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Introduction

P o i

1.1 Coal seenario in India

Energy is one of the basic inpuis to the ﬂccelen:ntecl ceonomitc development, Indis fow
ranks 3 amungst the cual producing countries inthe world. Accurding to the 2004 B
Statistical Energy Survey, Indin had end 2007 coal veserves of 56498 million tonnes,
6.66% ol the world tolal. Through a sustiined pragramme of investment ancd griier
theust on agplication of modern technologies, it has been possible to rjse the productiong
of conl from a level ot about 70 niillion tonnes at the time of nationalization i the enriy
1970's to production of 37818 million tonnes in zo007. Mosl of the conl production in
India comes from open pit mines which contribute over 81% of the total production. A
number of Lirge pen pit mines of over 10 million Wnnes per annum CAPRCILY are
uperation: Undergratnd imming currently accounts for arownd 1% f natiomal output

Most of the production is achieved by conventional Bord and Pillar mining methotls.

Coal 15 the duminant energy source in Tndia, accounting for more than hall af the
countn's requircments. 70% of Tndia's coal production is used for power penecilion,
with the remainder being used by heavy industry and public use. Domestic supplics
satisty most of India's coal demuand. According to the 2008 BP Statistical Energy Surveyy
Indin had 2007 eoul consumption of 208 million loanes oil equivalent. Unloriusitely
mast of India’s conl is choreterized by high ash content, but the quality has ather usetul
yualities such as low sulphur content (generally 6.5%). low jron content i ash low

refractory nature of ash, low chlorine content and low trace elepient concentrition.

About 88% of the total coal production m the country is produced by varions suhsidiaries
(a rotal of 390 mines) ui Toal India L .. which is the largest supplier of coal in the
country. At present all private mines are allowed to opeeare only if they are prodociag

woul tusapply toa specific industry (e.g, power station, sty

Fage 3
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A migor confliel avises between development and biodiversi tv conservation when
projects are located in the wilderness areas. Losses dre mcorred dus o dessimation af
forest and loss of biodiversity, change in drainage pattern, displacement of people, sofl

erosion, dust | noise, water pollutivn and Realth ane safety aspects. Usually sath the

implementation of such projects the migeatory tract may come under ETCAlEr pressure,

compounding the impacts upun conservation of flors and faumna.

1.3 Need for an E1A

As per the Enviconmental Impact Assessment Notifieation (2006, revised), Govt. of India
nining projects have been classified us A entegory prajects. Under this notification no
new developmental projects ean be undertaken in any part of India unless envirommental
clearance bas been accorded by the Cenwal Cavernment, The proposed mining project

falls under the categury “A” which makesan EIA & Ve Impurtant prereguisire.

14  Roleof Indian institute of Forest Management

Indian Instilule of Foresi Management ([JEM). Bhopal has been retained te carry oul o
Flora founa study of the propused praject aves, i.é Parsa East and Kente Basen coal block
in Surgujn Isteict. Chhatisgach and prepare o wildlife vanservation plan as per TOR
stipulated by the Mimstey of Envireniment and Forests fur E1a studdy (Annexsure 1),

G Scope of Work

The toliowing is the scope of work in brict:

®  Study of existing Flor und Fuuna of the praject site and 10 Km around.

* Prepwration of Wildlite Consemvation Plan for endangered Tora andd Tauni.

* To determine if the project site forms corridor for any endangered taunal
species o1 not ar whether there exists any elephant corrador in the buffer zone
of the mining lease area.

The report is presented in vwa parts. The Part ©is Lhe Flora Faung study and Part 1 s Ure

Wildlife Consenvation Plan

Paigias 1%

129



1953 130



1954 131



1955 132



1956 133



1957 134



1958

135




136

1959

Plate 2.2. Map of study area showing core and buffey zone
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1965 1

Plate 3.1. Field work in progress in the proposed coal black
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Plate 4.1. Floral diversity at the Droject site
total of 101 species of vascylar plants were decumented
22 were shrub, 21 were

Within the core zone area a

during the survey (Table 4.2). Of these 50 were iree species,

herb, grasses and climbers and 8 were woody climber species (Table 4.2).

Leguminoseae was the most dominant family in terms of species (26 species in entire

Page 2=
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Family Number of species in Number of species r
Core and Buffer zone in Core zone
 Liiaeeae | _ .~ I N
Lythraceay . &
3 3 )
alvacen
il g 1eene 4 3 |
Meliaceae 3 (e —|
Menispermiceas 1 t [
Mimos:cens P =
h.t — e i e — (2
uraceae [
e e At L W e SN
My rsinacede 1 i
My rtoceae 3 3
Dlaceae 1 o
Palmaceae 1 i
Poaceas 13 5
Rhamnaceae . q 3
Rubinceas R I iB T _“, L _|
&
Rutacene - 1 -|
Sumydaceie > o i
Sapindaceae i :
Sapotaceae 1 i
Solanaceas . 0
Stervulaceae 4 A
Symplotaceas f
Tilincene o o
Ulmaceae 1 o
Urticacens 1 0
Verbenaceae e e Rl S Y
Vitmj'eut.ﬂ' 3 5
Zingiberaceae = o

.32

Structure and composition ol forests

There was diverse pattern in the distiibution of varions tree and shrub speivy. A total of

25 tree species aceurred in the sampling plots (Table 4.5). Shovea robusta Gaertn was

the most frequent species (75%), followed by Maodhuens 1indien Griel (0.37), BDiospyvins

melunoxyion Roxb (n.29) and Buchnania lanzan Spr. (0.86). Some of the species in the

studdy aren had high density whereas others ad o imy density. Shorea robusta Gaertyy had

highest density (122.62 individaals per ha)), fullowed by Madhues indica Gmel (5119

individual per hi.), Diespyrus melanoxvlon Woxb, {32.14 indivicvals per ha) and

Buchnania lanzan Spr. (2070 individuals per b b The busil aren of free pecies varied
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.

ecies. Shores rabusta Gaertn had highest baey] area [13.3iper ms/ko ).

Aha.). Fices bengzlensis 1. {276 per

from spéeies to 5D
followed by Madhuea indica Gmel {2.95 per m>

m*/ha.}, Anogeissus latifolia Wall.{1.96 per mi/ha.). Diospyrus melanoxylon Roxb.(1.93

per m3/ha.). Boswellia serrata Roxb.(1.47 per m=/ka.) and Buchnania lanzan Spr. (119

perm?/ha.),
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Table 4.5. Frequen cy, el

1979

in the core zone of the study area

ngity, basal ares and abundance of tree

species
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|| Tree Species | Loeal Frequency’abundun ¢e| Density ’Basa! A_r e j
Name ' per ha, m# ha,
,Jdcmm cordifolic Fk, f Karmi i 0.04 i 1.00) 3.57 f vyl l
ﬂfbfzza‘a Procera Benth, IKari f €0.07 Ji 106 ] 1,10 ] 0,24 ||
!Ail:rgefsslts latifalicc Wil |K Dhaura | (15 [ 115 ‘ 17.86 ] 196 ;
i}]osuremﬂ serrate Roxh, r Salilha I: GO I .00 ' 05 [ Lo _f
IBJ'fc.:'e.'m Yetusa spreng, ] Kasavi | ooz ; OO ] 2.348 ' (PRIt _’
Buehnania lanzan Spr. | f_:huf_ Ji .26 1.14 ‘ 20.76 I g
E&ana graveolens Dalz, i EE]-hi I (L L4 _"| 119 ! EEREY
|-Def.!:.-:rgfa punicidata Raxtl. 12 habin l 0.01 100 J 1.19 f 0.19 i
lﬂosyyms melanoxylon Raoxh, Tencu J .2y 1,13 J 3214 r Ly AI
;!Eugem‘a heyneana Weill Jamti | .08 1.14 J 9.5z ] 1.10
IEC“‘: bengulensis Bargad | 0431 O 1.19 i 2.6 F
Gardenia latifulia Al [ Ktali [N LG 2.38 r {:L.__T':;“_- ¥
FG(‘.'!‘U!-‘H prita Roxh, Kenkara | 2,05 1.0¢ 505 l .14
Ll;:gersn-oemm' parviflora Ro.tb_._ Sir.lh:: f 0.a8 120 10.71 045
adliuca indica Gmel i - Mahuwg 0.37 1.39 51.1¢ ’ 2.95 j
{Odina woch‘er'f};\:& T t:;};_l-:le- “':1_.(_:-':__"_ LOG Lig | il
Ougenia dathergonies Benih. Tilsa I 0.0 1.0 1i0 [ tiin
};hyffcmr."ms emiblica L. _.'\'-'.;Lln :' w.os’ 1.1g 9.5z (45 ]
LS‘::h!‘e:'nhem trinega Willd. ! Kusum J Q.01 100 .19 QU j
'gr;rrwcm-pus anacardinag I Bhielwa f th(15 ] LU j .76 I 1 ]
Shore roliusta Gaern, Sal ] .75 r 1.65 122.64 f 13:31 l
Eymgfmm' racemusa Roxb. | Lludh [ 0.5 __r 100 __! 4.76 l_,. 0.u5
Terminalia bidleriva Rovh. Bair | .01 L0 i1y g
I,IT:run‘uah‘a chelula .‘?etz.-'_-*‘ - _ﬁnrrn_m l-—-:uz ‘FJ’ 1.00 2.38 lg!_- . -_f.;n
’Euu‘upﬁu fomentosa W &4, Baju .5 1.25 5.05 i .37
Total 2.56 2720 { 334.52 F 31,28 |

Frape 3o



157
1980

Plate 4.3. Forest area in Core Zone

The relative frequency, relative density and relative dominance of Shorea robusta Gaertn

were highest in the study area. followed by Madhuca indica Cmel and Diospyrus

melanoxylon Roxb. (Tahle 4.6). The importance value index (IVI) was caleulated
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Fable 4.5 Abundance. frequency, density, relative

density and importanee value inde

fregquency.,

160

relabive

¥ (1V1) of shrub species in the study area

Shrub Species I Local Abund- | Freg- | Density Relative Relative | TVT
! nuIne ance nency | perha. | Fregueney Bengit |
Angichesine il | Sarath | a0 a.0% i =g | wiivg e T fl
Roch. _i_ ! .

e A = s 1, 25 i
ABRarog s ravenosus ASPUrEgUE | Loo .02 1408 | 4,05 LEey | By
BTl ! |
Bt Meinuspesa Parrsn TR Qa7 H4.51 12,76 g dual
(Lambe) T, |

¥
Denclvocalumis ooty B 1.00 L1 s I 2.3 =0 g
Nees
Desmacdivme padledveliom Chipi Lo o.nd 108 [ 4.85 L5 584
Benrh | | |

\ - 1
Elereonglonclron githie i i |l 117 L) | S4,40 12456 G50 I ]
Peas a y
Errehelics Proiriasicy Moty A 1 fatrid TN ¥ o H I Wt q.U5 | 5% ST

phveschin |
Fleeouetfu indiva Ramkntivi i [ Ty mau | =337 1707 238 e
(Burp. L) Mlere. ) | ! !
Helictaris isovu b, Aeithi 1.0 (PR l .08 | q.u5 1.5 5.84
J'pnnmm garie e, Ipul::tul.-u i Ch.gsey ik | aql.un | 213 4.70 [3540
1 1 = =

Pliytlcnthues velilico 1 Swalan 150 Qi o0 myge A5 | o 1o .ty

e e - ————— e R4 o v | P
Rivinus conimn Aramdi l 10 T l 704 PR T | =u [T
Thespesia fumpus Dz, Miashandi ' R0 0o | 7440 &.u5 Biry 208
Weaatlfordia foribunda Dhawayi Hoog s 24048 .54 dFoy r PICa
Herlisth, | |

1
Zrziphiss xglogsTigre Vil Mot 57 [TNTES b 1488 ] R | a5t
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Plate 4.4. Forest area in the Core zone

The saplings of 30 tree species were found in the sampling plots. The frequency of Diospyrus
melanoxylon Roxb. was recorded highest. followed by Shorea robusta Gaerin, Buchnania
lanzan Spr. and Madhuca indica Gmel. The density of Shorea robusta saplings (7788.73
saplings per ha.) was highest, followed by Diospyrus melanoxylon (6683.10 saplings per ha.}
and Terminalia tomentosa W. & A. (1056.34 saplings per ha.). Apart from these species, the
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The regeneration pattern v tree species was minch dacertain with muany tree species. The
saplings ol 7 tree species were not encountered in the sampling plots during the survey,
although these tree species were found in the study area. These species were Albizzin
procera Benth.. Boswellia serrata Roxb., Bridelia retusa spreng.. Ficus bengalensis L.,
Phvllanthus emblica 1., Schleichera trijuga Willd. and Termmalia bellerica Roxh.
Similarly. 11 tree species were only encountered in the sapling stage and nn mature tree
species was encountered in the sampling plots. These species weore Bauhi;ﬁa variggata L,
Bombax malabaricum DC., Careva arborea Roxb.. Cordia macleodii H. [ & ‘Th., Ficus
religiosa L., Gardenia turgida Roxb., Holarthena antidysenterica Wall., Hymenodictyon
excelswm Wall., Pterocarpus marsupiinn Roxb., Saccopetalum tomentesum H. f & Th,

and Wrightia tomentosa Reem. & Sch.

4.4  Status of medicinal plants

Of the total plant species, 36 species distributed over 26 families were used for curing
various ailments by the local peaple living in the study area. The medicinal plants ‘used by
local people accupied various lite forms, of which 14 were herbaceaus species (3 climbers,
1 grass el 10 forbs). 13 were tree species, b were woody climber species and 3 weve
shrub species (Table 4.9). Combretacege and Lilinceae had the highest number of
species used in curing diseases. Different plant parts of these species such as root, tulier,
leaf, tfruit, bark, resin, seed. latex etc. were used as medicine. Tn majority of cases, root
(14 species) was used {or preparing medicine. Tollowed by fruit (7 species) and bark (5
species). More than one plant parts of 4 plant s'p&‘t:ies such as Garura pinndta Roxh,,
Helicterus isord L., Holarrhena antidysenterica Wall, and Ficus bengalensis L. were
used as medicine. Cough, bodvache, dysentery, cut-wounds, scorpion bite, snake bite,
muscular pain, indigestion, ete were among the ailments cured by using these plant

species:
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1990

455 Shienagar Protected Forest

This protected forest s loeated ar 37 km nurth 86 eore zone, The forest a5 mansiv

dominated by Slwivdd vibusi witli Madhuen indici, "Fernymalia LOMentosu, Buciiamn
ldnzan. and Diospyruy muelanuxylun as the major assoeiate iree speties. Asparagis
rasemosus, o near-threatencd medivinal plant species used tor curi ng internal injiries, 1x

found in ths protected torest ares.

4.5.6 Ramgarh Protected Forest
Ramgorh, o hilloek e located o 8a ki vurth-eust of coare zene. Due ta the distin
svography (hillock with rocks mountmns), the vegeration compositivn of RKaungach
protected forest is different fvom vest of the buffer zone arens. Apart from Sheros
robustin, somie of Lhe important tree species lound in fhe Ramgarh protected forest qre
Carnn phbie. Bymenodivtvlon exeelsims, Odina wodier; Gardenih lergida, Gaerbegin
latifolin. antd Boswellin sersita, Nvetanthus arbortristis. Desmodiam pulehellum
Antidesmia acidum e sinong the mmportant shruly species jn this protected forest. The
ground vegetation is also found in patehes, Desmaostachya hipinnata is the mMajor griss
spevies ar the hill top. Sume Important plant species sueh as Bergenin sp. and Costus
spastisns used o huealth care e also found growing in these forests.

4.5.7 Kowmni Protected Foresi

This protected farvest is situnted at 7:8 knt north to north=east of vore sune In thic Sal
lorests of Kot pritected Niiest matmy other impartant tree and shrub shecies, sudh as;
Lagerstrtmnieparailon, Midlnses indica. Anogdissus Litifoli, Semecirpos anancaeditm,
fringes of this forest are

Gaviea minmat, Butes memEperInd ete. are plsn found. he

nresied by Lantana v, o woody weed species thar s suppressmg the native

ground vegeralion,

e aa
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Plate 4.5. Forest Type in Buffer zone
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Plate 4.6. Forest type in Buffer zone
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study apen wiiehe bave heen categonzed s mear thinstened species CTable 410}

These threatened plant species found in the studhy area are described as wncler

Table 4.10. Rare and éndangered plant species in the study aren

Botanical Name | Luoeal Habit FFamaly Rarity status |
| MName
Abens precatarius L, Fwunti Climber | Leguminovene Near Threatencd
Acorus ealamis L. Bach Herh Avaracene Endangered
Asparagus racemuosus Willd. Kargi Shrub | Lilsceas MNear Threatened
Buswelliv serrara Roxb. Saliha Tree | Buarseraceae Vulneralle
HBuchanamu lanzan Sp. Chay Trev | Anacardineene | Near Threalensd
“Ctlastrus ,umnur.‘uru Witied. Unjain Woncl Celasiragene Vulnerithle '
Climnber
Cecopegia bultbosa Roxh. Bosiyva Climiber Asclepiadaceae | Near Threatened
kandhu
Chrieraphynon tuberosion Baker | Safed Terb Lillacene Vulnerable
mushi
Custus speeiosus (Koen.) Sm Keww. han [ Herh Zingiberceae Viulnerable
e e e g hauldi N s i
Crrctomc cuu,ur«.n_','nhu Ruxh. Tikhu: Fierh Fingiheracene Vulneruhle :
Dioseorcea bulbifera L. MAarithi Climbes l‘:-u:-a.cm neene Vulneralble
Gloriosa superoa L. Kharhe Herh Liliaceae Vulnerable
godi.
karihori
Pevcedaunn nagnurense (CL) Tejrmy ilerh Asteraceage Viulnerable
Frutn _—
Phyllanthus emblica 1., Awnln Tree Fuphorbinceas | Vulnerable
Plerocarpus marsupinnn Roxo, Bija Tree Lemiminogeas Vulperable
Sterewliv urens Roxb, Khurul. Tree Stervuliniacene | Vulperable
lchurlu
Termnadio arjuna Bedd. Kahug, Tree Combretacene Near Threatencd
arjun
Harra J Tree Combretaveae Vulnerable

Y fr,mfr‘u vhiebula Rerz.

$.6.1 Avorus calamus L.,

This species is lucally known as Bueh and belongs 1o the funily Acoricese. As per the

TUCN ved list criteria this spevies has heeneategorized as endangered species to the state

of Chhatisgarh. There has been it continuous decline in the population of this species in

the wild and over the past decade 50 1o less than 8o % pupulations of this species has
L]

bren reduced i the wild. This species oecurs in the water Tossed aned marshy drens, The

rhizomes of Avorpsealamaes i traded ot local o fnernational markel,

This specics needs

spectb care and should be planted i the bunds of pomds swhcee marshy conditions exist,
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Within Chhawlisgarh this species has Dedn Pepnrted from Surgupe Buste. Dhaunlie

Bilospur. Kivadhi Durs aned Radgach neeas (Ved ol 2o,

+.0.2 Abrus precatoriues L.

abrus precatoring i fovalh: known as Kwune sind belones (o the Family Terinmani e
This species s eitégorized s near thresttened as per the HICN ved list CURLCTI o Fhe state
of Chhatsgarh. Over the past decade about dne les< tha 30 S papulations ol this species

has Breen veduced in the walil: The major habitat of Liis species = orested aren. Lenves.

shout and rout ol this species are in loval, natignal e internitional tracle. This species js

used for preparing herba) medicines, especially Tor curmg dental problems, baldness,
dandruat?, and-skin disenses.

4.0.3 Asparagus raceniasis Willd.

Thas species isdoeallv known as Kargi and belongs wothe @mily Lilinceae. In the 1UCN
red list eriteria, this species falls in the near threarened cittgoey, especitilly to the state of
Chhattsgarh, Over the past decade about 3t % pupulations of this species hag been
recticed 1y the wildh Forested area and owskivts of forests s o adlertrowth in pyxed pnd
upen forest o the mager babitat of this specive. Rool i the imporlat phant par, which
s wsed and traded in loeal, national and internation:l market. 'he densite of Kargi
species was 108 individuals per ha and Trequeney swis .02 In the core zane of e stugdy
ared. Since the population of this species s low and deelining over the veor, ex-sitg
cunservation of this species needs o be done o the large =cale: This spevies iy lier

grown as the understory species with the plantation of trevs,

4:6.4 Boswellia serrata Roxb.,

Boswellic serrara Roxb. is loeally known as Salibia belongs to the family Burseracens. In
the TUCN red list eviteria, this species falis in the valpemble categury with respect to the
stite of Chhalisgarh, Over the past decade more Uhins s % popubalions of this species
lax bren rednved in the wilel, Tropical div devidunus furests are thip trieal habitats of this

spevies. Game of thiv spieies is ased as medivine and Hignefune extracting sunt throueh
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LG Carcuma angustifoliac Roxh.,

Curcuma angastitulio s locallv known as Tildur anel helongs to the fanily Zingibermecee.
This species falls 0 the vilnecable category fur the stare of Chhatisgarh as per the
wsseasment ol FION red list eriterin. This species mostly grows in the moist hillock arens,
Rhtzonies ave eollevted tor trale and used for preparing. oedicine. There Bsie heen 3

continuous decime ot this species in the wild due to overhinrvesting,

4-6.21 Dioscorea bulbifera L.

This spevies is Jocully known as Agitha and helungsto the funily Divseoracene. As por the
assessarent af TUCN red st oriterin, this species falls in the valnesable enlesory for (e
stiate ol Chhatisgorh. Dy mived forests are the major habitats ol this specied
Underground plang parts such as tubers are tollected for trade and used as medicine,

Though it is widely distributed bt due to over-collection, there hus Liren o cuntinuogs

decline o this specres it the wild,

4.6.12 Gloriosa superbea L.

Gloriosa superba s locally known as Kaliharif and or Kharha sothi and belungs to the
fimily Liliicene. As per the assessment of TUCN red st eriteria, Lhis species Gulls in the
vilnerable vategary dor the state of Chhatisgarh. 1t is o dimber horh wndd drv mixed
forests are the nyor habitats of this specias. Underground plant parts suely ag rhizomoes
are: eollected Tor pacde and nsed a8 medicine. Seeds are also usetl ax medicine. The
existing pupulations of this species are under pres=ure due to overharvesting from the

wild ais Lhe rhizomies und seeds wre in Joeal, nutional and internatioiial trade.

$:6.03 Peucedamon nagpurense (CL) Prain

Peucedanum nagpurense is locally known ns Tej raj belongs w the family Asteracene. This
species flls in the vulnerable category for the state of Chhatisgarh as per the assessment
ol IUCN red hist eriterin. Deviduous mixed forests are the mujor habitals of Lhis spucies,

Roots and seeds are collected fur lpeal. sational and intemations tracde far preparing
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ehcounteret) 0 the siunpling plots. howsver its sapling wirs found. Tejraj was one of the
threatend spreies. vy low in frequency and density, and didl not oceur un the sinnipling

wluts during the survey.

Theve awere different fvpes af pressures on threatencd plant species: as dustrneltnge
harvesting of Awalbin friots was the nutjar tange of conearn. The entive fruil hes Nz Lwig ol
Aonli was broken in most of the cases for gatheri ng fruits, The papulations uf Kalibari
are amder pressurd due to overharvesting of s rhizome and sesds from the wilelns sy
plant purts are traded in loeal Lo intermational marker, Undervground plant parts suel as
tubers 6l Agithi are callected for trade and used as medicine. Though Agitha has a wide
range of distributed but due to aver-collection. there has been 1 continuous deeline of
this species in the wilde b cose of Kewu. dues to carly harvesting of rhizomes, secd
formation is seanty and thus crearing problem for it regenervatioh. Sved collection of
Unjain hus altected Lhe regenerntion of this species in the wild. Uniain does nat grow
easily and thus there is 2 moderate lavel of difficulty in prapagation and cultivation o

large scale of this species;

Extensive use ol sunwe of the rare species such as woad of Salilha for pavkingand phaw e
is leading to depletion of its population in wild. Sajila has pooer regengration capoeity i
evident in the present sty that saplings were not encountered in the sampliig pluts. All
these threstenvd butimportant species need speciaf vare. These threatened {ree spUCies
need o b vestored through planttions in the similar habital Wpes The underston
Sspecivs such o Karsi may be grown as the under stury species with the tree plantation
Species like Bach thut ocenrs in the water logeed wncd marshy areas needs special care
and may be planted i the bunds of ponds where marshy canditions exist. The ex-situ
conservation of these spevies should be done at the large seale for their survival in

consuliation with the Sute Forest Depnrtment.

Poue 5.4
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Ecological Baseline Data - Fauna

The inlormation presented here represents the stutus of Fauna by the shiedy aren which

mayv be considered asg niseline stitie of the project aren far future Feferenoi

i | Favnmn

The project avea falls: in the Surguin distrier. af Chliattisgarh State and covers low
elevations hahitats, The sl species rocorded (Table 5-1) during the survey tre baised
e bath diveciand inglireo! evidences,

The aeeounts ol dillevent faunal gronps are presented below in Table 5.1

Table 5.1 Number of faunal groups reported in the study area

No. of Species

Faunul groups

[ Maminuls 15
Birels N Sz N
TRepiites 7T T T T ay | D |
Butterfiies N -1
B ar "_'r—J
Fshes T 0 i |

5-2 Mamunals

The project ared i2 qunite poor as e as the numralian fawn s concered, Vo fes
evidences were found ul mammals in the area. Voealiztion of Rlesus mncugue (Mucucu
mudlarta) and Common: Lndian bmgur (Presbyted Enteflis) was heard Trong uu-igli.imra'i'ng
Torest aveas in the bulfer zone but theys was no direct sighting or indirect evidence of
their presence in the enlire project area in the core zone. The only manunalion species
that were frequently seen in the project area (Core zone) was five stripped squircels.
Rhesug mucagues were seepn anly in Raungach forest, which Torms o part of buffer aone
ahotit 5.2 Ky from the project area. Common langurs were seen in T frest, which s

again part of the bufter bordering the vore zone. Commaus Tndiin Mongease wos seen
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wHLE N e core e Gl U praject aren. Jiekals were the oy awimals to he Iregpuisi iy
sgenoan the lurests i mmediate viginmy of Kete gl Parvsa villagres. Other than these,

there were no dircer sightings during the swvey pernl,

Ol the ol manminlion species seen i the study aven, anly Asian elephant and siath
bear are from Schedule T ol the Wildlife Protectinn At w72, Wild dogs are reported i
the vensus data of Udhipur Forest Rangz (Table 5.4) but during the suinvey ther
presnee could hat be conlicomed either by direct sighting or by ans ol the indiveer means
People in the aren s the accompanying held assistam from villige Keto sileo did nol
eonfirm the presence ol the specios in tha area. Although there were some reports of wild
tlogs seen in the huffer zone namely Pendrakhi and Saidu forest arens few vears baclk by
the local people,

Table 5.2, List of mammals seen or reported from the studly drea

Common name | Scientifie nane Sighting Core | Bufler
Barking Dewo ': o ;‘l!.l!:r-ﬁmrl:x munitifoe Mo evicdence freporied - ’_
Sambhur e enienfor Mo evidence frepuried 3 = _{
Spotied Deer b b s No evidence/reported == =
Cunmntens Langsen Preshirio vatetfus Direct evidenee - { -
_Rl-!_.l:;ixr_i‘s'li;?uuuu ! Meavtived srvorlattes | Dircetevidence i “ [

I o phant Flephios praximis Indirect evidence “ ki
Fiving lox Prerepus ainoamtens FECT + | e
Sloth bem ATelirsies Lrsinus Indirect evidence ol L

_J;t;'lmr S| | el vlinus No evidence/yeported D i
Striped bvena Fiyena hyeni Endirvwr sighling M - ]
Jawkal Clebis annerenes Seen % ¥

JFive seriped Squireel | Funimbalus Pennorte Seenn T < T -3
Field Rat Bundicota bengulensis | Seen ¥ ~
Daniicoot Meosvein bandicoto Seen + )
House Rat Reateus rattes-refescena Seen e i
Ilian Hare Lenus sigricolfis indirect evidence ¥ B
Indizn wild Boar Sus serafo Indireet evidence ¥ e

“unimon Ingdinn Flevpestes eewarlsi Seen = . __F
.h]lll‘lt’rﬂﬂ.\:l.: H _____|__ e
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2007 184

Table 5.5. Stutus of Seleet mammals in the Buffer zone ol the Study Aren
16 kim radi'us;

Spediay " F:prm | §benr JILEE e e T T e
Forest area ) A — T _

| Chanmdenagar PF. ~ r. A . s _[_ _'E'—I‘i = P P | P !
Chirean PLF. A ”» P P A A A A |
Muegpesenrt, P 12 1 1> | A i A A P Al -
Janrdhonpes PE A | P s A P A n -_j
Shitmggeor. PUF. A r r I A P A P
Bhenrdargeen I F A P P P A A A S
Katml. P.F A F_ A A A A v |
Reongorhn 28 A 4] A A A A 1 3 |
Putter, P, A P A A A 4 A r
Chaleri, 145 I B P P A A A ”
Matringa, P.F, P P [ r A P P P
Pencdrakl, P %) 1 3] 13 il 1 it P
Patusiya. P.F. L T (L P P P . i | ] I
Pherepur. PF. LR NERT Y - e A A A A

| Tava Eaxt.2F | ® T TR I T TR O
LTI Y A N N R R W R (R ) 21 B

i Bitliir, 8.1 _‘ B o, PO i 1 A ji A P P '

P=Present. A=Absent. Usunknowin

3-2.  Status of Mamimals & their Habitats

The study aren is mostly protected forest e is subiected to severe pressure from the
villagers, The grazing pressures are lnpreise ind vestuek grozing is prevalent m all the

' .

aress ol the project site. Though the babitat reveals thar it shoeuld be supportive of
mammalian faoni but owing tu the pressures the papulation status of mammal bs very
low in the project aren. Large herds of cattle and lvestock con be seen virtually daily in
the entire project area. Some ol Lhe dense patches in the Ghalbarm ares appear Lo be
moderately gomd bear habitar. The Rocky and boulder aress in the praject site appeared
suitable for Sluth bears which are quite common in the Project area as well as in the

entire forested tract in buffer zone and surronnding area.

Forested arens in the vieinity af the human sellleniencs are good habitats lor Hyenps apul
javkals, Flyenas were teported vnly close 1o the human hithitations. Onesizhbimg of hvena

wits reported from Tues village o the bufter zone of the studdy aren.
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The suttahiline ol the orest ives iy tecms of clephant Wabitat was ifficult to usses i e
toral vestdeney: pernid ol elephants i e studs w o is very less manging froam five o e
days in 2 vear. During their reswdency in the preq they mostly invade villages for foud

night aid during early nuiming hours.

Sz Sloth bear Storus

Sloth bear 1 ene of the resonably common animals o Uhe area TL s ol only commesn o
the project aren but i alsy vy commuon in the entive’ Surgua Cirele, It is oo o loss
uniformly distvibuted ws per the sighting records, the loeal people reporting anmd the
indirect evidence encountered during the field survey sugsdests. It is very difficult o
assess the population of sfoth hears i the ares as they are nocturnal in oatuee gndd e
difficult to sight, Slath beur evidences have hi_‘:’.‘l‘-i found eversvwhere in the proposed
project site and also in the buffer zone. There have been tew cases of maulimg I Sloth

bear also reported by peaple. There is a population of 26 stoth bears from the core zone

ol the proposed mining hloek.

5.2 Elephant Staties

Histoneally. according ta Forsylh (1889). northern Chhattisgarh used 1o be the home of
glephants. However, they beeame locally extinet in the early part of Uhe twenticth centiy

(Rrishnin. 1972), In 1988 cleplunes migrted from Jharkhamd st Ch Barrissarh und

e tivst 1inre, capsed extensive dumage Lo lile o properias 1y g3, the then Madhys

Pradesh government caprured 10 elephants in order to prevent amy turther invasions of

glephants mm Chhattisgarh. Just two vears after this aperation, te. front 1995 onwanls,

elephants have regulacly gained access to Chhattisgarh.

Elephunts in the recent pust do not have a long histo of resideney in study sren and
more particulnely i the project aren. Elephants have stavted visiting the forest in the
project ares for past three to four veaes onlyv, Bver sioee the lerds of elephants have

entered Chbattisganh i kive oo s and subseguently in (he folliwine vears, the herds

T e 0
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Plate 5.1. Wildlifec evidence from the project area
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proposed project urss

ing adjacent 5 the is

E Hd)

|¢i‘

24 1

Currently the populstivn of elephage: mav
only six. This herd may continue to iuce these areas seasonally or muay comple

abandon it also owing ta man animal conflict in the area of may become resident and

-

further increase the conflict level by raiding crops and houses for paddy, bMazhua and am

other grain stored in houses.

Parza

Calia®
Project area

Plate 5.2. Elephant movement pattern in the buffer zone of project area
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2012

Plate 5.3. Elephant evidence from the buffer zone of the study area.

5.3 Avifgzuns
A total of 82 species of birds were recorded in the study area during the survey. The
project area is quite rich in avian diversity but mostly only generalist species are seen in

area. One species belonging to Schedule I of the Wildlife Protection Act (1972), namely,

Fape 63
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S.No Cunmiun e Scientific nnm | 9 Raported rum
! Status Core/Buffer
23 | indiun Koler Caravias henghalensis i Scheduie IV | Bulter : I
T Common Houpoe Upiipa epops ) ! Schedule 1w | Core, Buffer |
]- a5 | Indhan Grey Hm':"l;:.ili Cleyeerns hirnw;":',\--‘ ) M Schedule |3 Buffer e
s ] | Coppersmith I;.;R; ol Megalain h!l:t:.‘_l:llll;.('-c']':l'l’lhf .r_hs‘t-;i;:-ﬁ:l.é_l-{r’__ Core, Bafler:
i

o7 ‘ Black Ruwinped Flameback

Brinapim henghatense |

Sehedyle TV

Core, Bufle:

Corve, Bofier

=8 J Streak Throated woodpeeknr Freus xanthopygaeus | HSchedule 1V
24| Heart Spotted Woodpecke Hermiefrdus vonete | schedole 1V | Core, Buffer
30 r Wire-taiied Swillow oo soncdid : Seledule 1V Buffe
$1 | Bay-backed Shrike Leonius vittaties i [ Sehsdule Core, Buffer
a2 Long-tiiled Shrike Lanius sehach Schedule 1Y | Cove, Buffer
43 Eurasion Golden Origle Chriolus oriolus Schedule IV Core, Buffe:
44 Black- Foucted Oriole Oviolis yanthoriags. i Sehetule TV | Core, Buifer
35 Bluck Drongu Dierurus maeroeneis I Schedule 1V | Core. Bufler !
36 White hellied Dronge Dierurns Caerilescens { Schedale 1V | Core
37 I Grenter Racket -toiled Nrongo | Diveeros posadiseons Sehedlule Iv | Core
| 4R Large Cuekooshrike Caracing macei Schudule 1V | Cove, Buffer
40 Brahminy starling Sturnus pogadeiam Schedule 1V | Cove, Buller
10 Rosy Starling Stwrnus roseus Sehedule 1V | Core, Buller
a Asian Fred Starling Siwrnus Contrg | SBchedule 1v | Cory, Builer
42 | Bank Myma Awrichrleres ginginionus F Schedule 1V | Buffer
B 43 Comnien kyng =1 Avvidatheres tristie -_T Schedule Iy | Core, Ruffer
"m::_ Juivale N Bl .4.*.':-irimhm':-x_f;'m;-‘u.\.- T schedule |V | Cave, Buffer
a 45 Hutise Crany N Cearens splengtens = Schedule ¥ Cere, Bufler ) 1
__16 ldrgewbm Crow'“ 0 l'.'m‘u-ﬂ.\‘ nr:.-crrn?w_nau:x Schudule v Core, Bulfer |
87 Rufons Treepie Dencdrocitta Vagabuinda Schedule 1V | Core, Bufler
| a8 Small Miniver Perierovotus Chvnsnomens | Schedule v | Core, Buifer
40 Suarfet Miniver Pericrocorus flcanmens Schedule IV | Core, Buffer
J . Gismmitizns Wil slirike 'l"t.-phrnrfu‘rm'.m: R V— Cuore, Buffer
| pmaellvericns
| & J Comimuon fora Avgithing !'E_phi:T___ ! Schedule 1V | Core, Buffey

Pupe 63
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Seientific nanige

WPA 1072

Repuried From

S.Nu Commuon nane .
| | Status Core/Butfer
R _,r-aw_\' tieron Artlea vinevren Tk Sehwtlule v Buffer -|
- 53 ! Cuttle vyrres I Bubnlcusihis - | Sehedule 1V Rufier I
N 54 :I Gn‘:*.ljt Egret T “_-mhm_ ﬁf échedule tv | Core, Buffer
- 55 TEE;;E—;HE__" S —Jm_rmm«;m B F_\;:h_auh- v | Care, Bufter
56 Orienzal White Eye Zosrerops polpelivos s , Schedule [V | Core, Buffer
57 II Black- shouldered Kite Elanus vacrulens N [ Schodule Jv | Core, Buffe
54 lack Kite Mbfvis nigrentse | Schedute |V | Core, Buffe:
50 Shikra Aeccipirer badius Schedule IV | Core, Bulley
50 Changeahle Hiwk Engle Spizgecus Cirrahalus Schecdule 1v | Core, Buffer
Bl Tawny Engle Aguila voapox Schedule [V Buffer
i Croaid Serpent Bugle Sjrifurins Cheela Schedule Iy Cure, Buller
fry Black Irnncolin J'-'rfrnf:uh'rm.v_,l':'cura'nli;__:;.-,n: I Schedule TV | Core, Buffo
a4 Faimted Francolin Francolinms Pictos | Sehuedule [V | Core, Bujfer
as Cunmaon Quail Cotueniy Coturiix ' Schedule 1V | Cote, Bulier
at Tungle Bush Quail Perdivide astastion i Schedule IV | Core. Buffer
67 Redd Spur Fowl (»'l'n‘iupw':ﬂ,\'sp!l'lluu‘r-im I'Scheduls 1v | Buffer
6% | BoedJdungle Fowl Callus gallus . - i Schugtule 1V | Bulfer
Gy Indian Peafowl Pave evistatus Schedule 1 | Buffer
30 Red-wattled lapwing Vanellus indicws Schedule 1v | Core. Buliler
71 T vented Bulkiul Puyenanotus cafer Schedule 1V Cure, Buflur
. o Jungle Babbler B Turtinides ;,.".l'i.'c-r{‘l;.'l-' Ml Schedule 1v | Core, Builer ]
. -3 'I'lckt?l;_ﬂnlﬁ Flveawher e Cyprsrmic !‘ri’:}x‘&‘!ff;:l:- ‘ = Sehedule 1v Core, Buffuer
0 74 Asiun Paradise Fiveatehe Tevpsiphonic Pavadisi | Schedule IV | Core, Bufler
75 ;’:::;.:::—:\fed Ll Rivpicura aureold Schutinle 1v Chorey Buffor
76 Ashy Wran Warbier Frinia socialis Schedule v | Core, Buifer
7T Blaek Redstar: FPhoentcuris achrisos Schedule 1v | Core, Buffer
=B Piedl Bush char Saxicold capruta Schedule 1y | Gore, Buller
4 Ploin Prinia Prinin taavne Schedule 1v | Buifer
B | Cires-Besasted Prini Frimie hodgsenii = Schedufe (v | Core, Buffo

g it
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Table 5.7, List of reptilian species from the project nrea

2017

194

Ao tatith ol &3 species of buttartlies were recorded fron the staedy e

A during the surves

(Table 5.8). The butterflv richiess was higherin the areas that appeared ta e disturbecd

by human and lvestock interference.
these ppenmgs aet 08 good habitat tor butterflies by letting

ground. Butlerilies need open sunlight and prefer b

and sanlighic All syeh openings in the forest aves provide excellent fecding

hbtat the butterflies.

anjge i d

In the disturbed areas ppenings are created anel
wenough sunhght reach the
abitats which will provide rod plusts

and breeding

i' S.nu | Common name ; Scientific namue, | WPA 1g7z2 Reportesd |
\ Status Care/Buffer
[ 1 DBtk s eecko | Hemidaeeylus roukil - Bufler
@ CYelinw-green Rouse o Hemidactylis floavivaiis i - Crve/Ruller
| mecko | | )
b | ark veckn Hemidavigluy lescheianedtiv - Core/Bufler |
4 Termite gacky Huemidactylus tricdus - Cave/Buffer |
| Garden fizard Calotes versienlos | - Cere/ Buffer i
0 | Blanturd s roek anma Peamumophitus blasfordanis | - Core/Buffer |
7 Ffan-rhroated Hzard | Sitane ponticerian = Core/Buffer |
& Comimon skink Mabuya carinara - Core/Buffer
SNAKES
o Red sand boa Eryx johnii Schedule TV Core/Buffe:
Lno | Indian rock python Python mohorus Schodule 1 Core/Buffer I
r_n '|_I:ur?'=¢u'metl ke btz Amphivsoa stolore i Scheduole 1V Cove/Baffer |
1ia Rk =nike Plyas mucosus | Selwcluet 1 Core/Buller
_|3 Bronze back tree snake Denelvelaphis tristis Sehedule 1V Coce/Buller |
14 Inclun graen keelback Macromsthodoun plumbicolou- | Schedule TV CorefBulfer |
15 Streaked kokr shalke Oligadon taeniolatus Schedule 1V Cure/Buffer
16 Checkered keolbuck Xenovchraphis piscator | Schedule i1 Curef Buffer
g Sphuectucled cobra Naja noje E Schedole 11 Coref Buaffor
s Fostehle T coarnl saglke Calliapins mekonras ! HU]E!,'LJ‘I,I_II.‘ AN Cure/Buffer
1 | Hussetls 'L'lli:u.'r “a';ﬁ;;!-:u;'}”- ) b Ev'l.‘hﬂ_l-l.lh' II.I .f_!:lf_‘—ﬂ"\; i
i | Indhion sav-sealed viper | Echis covinaius i ! Schedude 1V CorefBuller |
3 "|I Uenmmon krait Bungaros caciuleus Sehwdule TV Core/Buller
mzk I Lo val sk Bolya rrigunet Schedule 1V Core/Buiter
25 | Commim trinketsnake | Blaphe helena | Schustula TV Cove/Buffer |
5.5 Butterflics
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2019

196

75y 1 ) = e
Lo | Comuomn Evesmg Drown cMelanitis fedy B | G Bulier
[_‘3_: | Durk Evening Brown Melanitis phedin c Cure, Puiler
|35 | Common Bushbrowi) | Mycalesis persens c Cole .
| 36 | Common Vour-Ring | Yochima fhibent NIk Cure I
CHARAXINAL _“ “
37 Tawwny Rajuli | Chaveses polyxena NR Coee, Bulfer |
48 | Common Mawily | Palynra citheanay MR Irsaftem |
TNYMPHALINAE i ' S T |
34 Commuon |Ledgpared | Phatluntu phaluinico MR Curte, Bullis |
a0 Yellow Pansy Preeis hivrta NR Ceve, Buller |
a1 Blue Pansy Precis arithya NI | Core. Bulfe: 3
43 Lemuon Pansy Precis lemonias NR | Core, Bulter
Peacack Pansy Precis alinana N Dt !
#4q Grey Pansy | Precis atiites NR Cove, Buffer
35 Chovalitte Soldjer Precis iphite NER core
a4 | Painted Lady Cynchia cardui u Cure, Bufler |
35 |_hdiaes Tormoiseshell Aglais cachmirensis u Cove, Builf |
46 Dunaidd Expily | Hypolinumas misippus NR vhire
[ az Greal Euglly | Hypalimnas boline MR Cute, BuilTer )]
28 _ | Eoman Suiler [ Neptishylos " "TNR | gore
44 . Balekvein Svraemne Parathyma renege: Clrie
o Commion Serpanl Parathyme perins MR Cuove. Bullir
51 Lomumanden o L Mudiusupracris N __ | Buffer o
2 Common Eurl | Tanaecia juli NR Core. Biiffer
HELICONIINALE | !
|32 | Tawny Coste: e el ACraca piolae = NR | Buffer
| DANAINAL ! ;
54 | Blue Tiger U theumealn Emmiece MR Cirre. Buffer B
55 | Glissy Tiges | Paruntiva ugive _IRR | Core Buller
56 Commn Tizer Dunieus genutia MR Core. Butler
57 Plain Tiger Danas echrysinpis [ Cory, Ruifer
55 Commun Crow Euprfoca vore - Cones Bulfer
HESPERIIDAL
| 54 Common siwl Hirsare batlra Li Buiffin
[ | HESPERIINAL
[60 | Grass DNemon ildspes fulus NIk Crire, Bulfer
61 Compions Redeve Matapo qria NI Core. Bufley
[ ea Dark palm Dart Tulivoru uneilla U Core. Buffer
a3 Blank Swilt Calrords Lumura L1 Lnee

NR — Nol Rove

=
i

- Conimun
= Unknuwn

Papge sw
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Plate 5.4. Butterfly diversity in the study area.
5.6  Spiders

A total of 27 species of spiders were recorded from the study area during the survey

period. Spiders were seen zll over the project area as well as the buffer zone. Spiders are
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vorcivus predatals of inseels and because they are able 1o survive: Hi periodds al lipy

food avarlability and take scvantage of periods of abundance ther are well adaptsd o

variety of habitar types. The orb making spiders were more camnian in aresis where there

were clearly marked aervial galleries for insect movement. These spiders were conumonly

seen in the Gharbarra forest area as it has tall Sal trees aned lurge werial Zallertes reguurredd

fen making orbs. The detailed list of spiders recorded curing the survey pesiad s given
.

beluw in able 5.0

Tuble 5.49. List of spiders recorded in the study arean

S.au Conumon name Scientific name Sighting —|
Coref/Buffer
¥ Coin trapdoor Sason cinetipes Cure, Buffer
2 Hrown funnel woeb spider Plesiophrictus collines Core, Buller
4 Wil ok Ariineus lide) Bufler
i Speckled hand fou ey Arginpe coasgn Cuore, Butfer
5 Long inh Cyclose contica Core
[ Fluted orly Hevemitia qornarissang Core, Butier
| 7 Lunf retreat orb Newsvona v Core, Buitfir
bl Guint wood spider Nephila maculure Core
) Black wonid spider Nephila Kihlii Coru
it Yellow vlub Chiracantigini Cove, Buffer
meltstome
[ 11 Asin social spider Slegodyphus corasineram | Core, Bulfer
| gz Uomyimon bwo-tail Hersilic soedgmnd Bufler |
13 Guint crah spider Heteropodo cenutoriu Buffe
b Tithe woll Flipmasa givenallioe Buffer
15 luennel woll Hipposd wgelenoices Cuie, Buller
1 Tunne! woll Lyeosa inelegeatity Core, Buffer
[ 17 Green hmy Peueelio pividans: Cure, Buffer
1 Brenwnt Ivirx Oxyopey rufisterinnm Core, Buffer
iy Box lonpleps Crossopirizo fyonii Core, Bulfer
24 Round longleus Artener atlanta Core, Butfo
B | Zebro jumper Plexipous poykiell _ | Core, Baffia
au Common big-jaw Terragnatha mandibeduta | Corve, Buffer
ag Long-legged straw Eucta javana Cove, Bulfer
24 Horseshoe tommy Misinnena riienoke Core, Buffey
25 Black lens tammy Misumenodes keipalaniae | Core, Buffer
26 Twig tommy | Traras Rotigeforus Core, Buffe
27 Charden spicder | Arenens divdensatus Core, Buffer

Irage =u
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Plate 5.5. Biclogical diversity in the study area.

5.7 Fish

A total of 10 fish species were recorded based on the interviews with the [ocal fisherman.

Most of the fish species reported are from the Atem River and Choti Chorni River. Both

Page 53



the rivers (all in the bulfer zone of the project aich ubbut 2 kny NW

respectivily

2023

Table 5.10. List of fish Species reported from the Buifer Zone

5.No I Comman name

Scientific nane

— I
’ 1 i Chela xpgaster clypeid's
| g

2 ! Guhrin Lechen Boggut

| =

q : Chital Notopterus chacelo

4 I Mugut Cleerices magiinr

5 [ Katwa Afypstors wittatis
2 §
| ]
! " Tambios Aneneiflton Benoalensis
|
| 7 J BEam Muastoeemielus peaveedus
i —— e ———— P——
|. ] l Dukkun MNandus nanedus
| |
f [
\ ("] | Mharred Chuanrsen sfrorius
: o GangHth Uinprade himereidatous
| |

5.8 Overall habitat siatus

Overall babitat condition in the study aren is not geod. owing to fremendous amount of

grazing pressure all ever the area, Fhere s also iremendous hunting préssure in the area.

Tribals move willh bow and arrow and alinest evervone encountered in the forest

narrated same or the other story of hunting. Loeal people now feel that it is not so 2as) o

gerwild animals as they have moved out to the denser and deeper areas. The disturbance

signs are prevalent and ean be seen in the entice sueteh of the project aren, There is also

mmmense lopping pressure in the aren as it is evident from Plate 5.6. Charcoab making is

alsa one of the activities being corvied out by some villnsers in the are,

Page =4

and 5.5 km SE
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! Plate 5.6. Anthropogenic pressures in the study area

Deputy ChiefEngineer (PPCAE)
RRVUNL, Jalpur
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Annexure A-6

Ne. J-11015/03/2008-1A-11 (M)
Government of India

Ministry of Environmant, Forest & Climate Change

A1 (Coal Mining) Division

Indira Paryavaran Bhawan,

Jorbagh Road, N Delhi-3

Dated: 28" December, 2015

To,
The Managing Directar,
M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd.
Vidyut Bhawan, Janpath, Joyti Nagar,
daipur - 302 005 (Rajasthan)

t of 10 MTPA and Pit Head
Utpadan Nigam Ltd, located
arh) - EC Amendment - reg.

Sub: Parsa East and Kanta Basan Opencast Coal Mine Proj
Coal Washery of 10 MTPA of M/s Rajasthan Rajya Vidyuyt
in Hasdeo-Arand Coalfields In District Sarguja (Chhattis

Sir, :

This is with reference to your letter No.RVYUN/CE gFuel} SE (Fuel-lI)/F.D.1057 dated 16™
Julz. 2015, proposal No JAICG/CMIN/10814/2007 dated 4' August, 2015 and further letter dated
24" September, 2015 for amendment in the Environmental Clearance granled lo the above
mentioned project on 21" December, 2011, corrigendum dated 2% June, 2012 and modification
in EC dated 4" March, 2013,

2. The Ministry of Environment, Forest & Climate Change has|considered the application. It is
noted that the proposal is for amendment in Environmental Clearince conditions for Parsa East
and Kanta Basan Opencast Coal Mine Project of 10 MTPA and Pit Head Coal Washery of 10
MTPA of M/s Rajasthan Rajya Vidyut Utpadan Nigam LtH#, located In Hasdeo-Arand
Coalfields in villages Parsa, Kente, Basan, Salhl, Hariharpuf, Ghatbara, Parogiya, Tehsil
Udaypur, District Sarguja (Chhattisgarh).

3. The proposal was considered by the Expert Appraisal Commitiee (EAC) In the Ministry for
Thermal & Coal Mining Projects in its 42" EAC meeting held oh 31™ August - 1% Seplember,
2015. The details of the project, as per the documents submitied y the Project Proponent (PP),
and also as informed during the above said EAC meeting are reported to be as under

(i) The Parsa East and Kanta Basan Opencast Coal Mine Pr ject of 10 MTPA and Pit Head
Coal Washery of 10 MTPA located in Hasdeo-Arand Coalfields in Tehsil Udaypur, Districl Sargujal
(Chattisgarh) was granted Environmental Clearance by Ihe Ministry vide letter dated 21°
December, 2011 in favour of Mis Rajasthan Rajya Vidyut Utpadan lligam Ltd,

§

Page 1 of 3
EC_Amend._Parsa East Kema_Extn of timefine
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DEC-E9-B815 14:28 From:

(i)

Total project area Is 2711.034
322.509 ha oulside the ML areq for i

ha which includes mining
nfrastructure and external

Paga a3

To:23T52661

lease area of 2388 525 ha and
OB dumps. Of the project area.

1898 32 ha is forest land, 702,163 ha is agriculture land110.543 ha is Government waste land

(i)

{iv)

under:

subsequent to cancell
the above coal mine agam in favour
was revalidated vide letter dated 25™
Coal. The revalidation of EC was subje
Stipulated in the EC/corrigendum/amendment letter No.J-110
December, 2011, 22 June, 2012 and 4" March, 2013 shall rema)

June,

Iﬂwing to delays due to legal interventions, the PP has req
conditions contained in 2A (iii) & (v) of the EC dated 21¢

ation of coal blocks by Hon'ble Supréme Court and fresh aligcation of
of M/s Rajasthan Rajya Vid
2015 in pursuance of
¢l to cerain conditions

yul Uipadan Nigam Lia, the EC
the vesting orders of Ministry of
including that "All conditions
| 5/03/2008-1A. 1] (M) dated 219
n unchanged

ested for amendment in specific

December, 2011 These delails are as

Para

2A(iii)

2A[v)

Existing condition

Proposed condilions
{amendment sought)

The estimated 2.25 MTPA of coal rejects
shall be fully utilised for power generation
in an FBC based Thermal Power Plant
being established within the ML Coal
rejects shall be dispatched o the FBC
based TPP through a closed beit GONVeyor,
The hnked 4 x 135 MW FEC Power Plant
shall be commissicned in 2-2 years. Until a
FBC based TPP is established, the coal
rejects shall be sold during the initial 2-3
years, to users of coal rejects for which an
Agreement shall be entered into, There
shall be no storage of coal rejects within
the preject area beyond 2-3 months of its
generabion, :

ted 2.25 MTPA of coal rejects |
shall be fully utilised for power generation in
an FBC ed Thermal Power Plant being
established| within the ML Coal rejects shall
be dispaiched to the FBC based TPP
through a ¢losed bell conveyor The linked 4
x 135 MV} FBC Power Plant shall be
commissio in 67 years. Unlil a FBC
based TPP|is established, the coal rejects
shall be sold during the initial 6-7 years, to
users of cogl rejects for which an Agreement
shall be eftered into. There shall be no
storage of |coal rejects within the project
area beyond 2-3 months of its generation

The estim

A Railway siding to be established
adjoining the mine shall ba commissioned
within 24 months. Until the railway Siding
is construcled and  commissioned,
transportation of clean coal and middling to
the linked TPPs at Rajasthan shall be by
high capacity trucks (30-T or more) only.
Clean coal and middiing from the pit head
coal washery shall be loaded by rapid (silo)
loading system and transported by rail only
after the commissioning of the railway
siding and establishment of rail network to
Surajpur TPS localed at a distance of 78
km.

EC_amand _Farea East Kenla_Ewin of imealine

A Railway giding to be established adjeining
the mine shall be commissioned within 72
months. Until the railway Siding is
canstructed and commissianad,
transponatign of clean coal and middling 1o
the linked JPPs at Rajasthan shall be by
high capacily trucks (30-T or more) only.
Clean coal fand middling from the pit head
coal washefy shall be loaded by rapid (silo)
loading system and transpored by rail only
after the wﬁmlsaluning of the railway siding
and establishment of rall network 1o
Surajpur THS located at a distance of 78
km.

R

2D

Paga 2 ol 3
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4, The EAC. in its 42™ meeting held in August/September, 2015, has recommended both the
amendments proposed by the project proponent as contained ip para 3 (iv) above, subject to the
outcome of the judgement of Hon'ble Supreme Court and the degision of the FAC.

11015/03/2008-1A.11 (M) dated 21*' December, 2011, 22" June| 2012 and 4™ March, 2013 shalt

remain unchanged. %*d
/q]‘llqplg

2
(S. K. Srivastava)
Scientist £

5. All  other conditions contained in the EC/corrige %ndum/amendment letter No.J-

Copy to:-

1. The Secretary, Ministry of Coal, Shastri Bhawan, New Delhi-1

2. The DG (Forest), MOEFCC, indira Paryavaran Bhawan, Jor Bagh Road, New Delhi -3

3. The Secretary, Department of Environment & Forests| Government of Chhattisgarh,

Secretariat, Raipur

The Principal Chief Conservator of Forest and CVWLW, Govt. of Chhattisgarh, Raipur

The Chief Conservator of Forests, Regional office (EZ), Minigtry of Environment & Forests, E-

2/240 Arera Colony, Bhopal - 462016

The Chairman, Chhattisgarh State Environment Conservation Board, 1- Tilak Nagar. Shiv

Mandir Chowk, Main Road, Avanti Vihar, Raipur (Chhattisgarl)) - 492001

The Chairman, Central Pollution Control Board, CBD-cum-Office Complex, East Arjun Nagar,

Delhi - 32

8. The Member-Secretary, Central Ground Water Authority,
Curzon Road Barracks, A-2, W-3 Kasturba Gandhi Marg, Ne .,

Gl

N o

Ministry of Water Resources,
Nolhi

9. The District Collector, Sarguja, Govemment of Chhattisgarh
10. Monitoring File 11. Guard File 12. Record File %J
Bl
(S. K. Srivastava)
Scientist £
Page 30of 3
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Annexure A-7

YR AP Regional Office {(WCZ)

GOVERNMENT OF INDIA Ground Floor, East Wing

TafaR9T, O U9 Sfearg gRac= #arer New Secretariat Building

MINISTRY OF ENVIRONMENT, FORESTS & CLIMATE Civil Lines, Nagpur - 440001

CHANGE appefeentral-ngp-mef@gov.in

FC-Misc-158!RON1201?-NGI?/ 2502 Dated: 18t September, 2017

To

- Sh. Sandeep Sharma,
" Assistant Inspector General of Forests (FC),

Forest Consarvation Division,

Ministry of Environment Forests and Climate Change,

41 Floor, Agni Wing, Indira Paryavaran Bhawan,

Jorbagh, Alignaj, New Delhi.

Sub:  Eite Inspection Report by the Regional Cffice {(WCZ) Nagpur in respect of Parsa East and

Kete Basen Coal Block and proposal for prospecting of 1745.883 ha of forest land in

Kete Extension Coal Block in Suguja District in the State of Chhattisgarh
Sir,

I am directed to refer to the State Government of Chhattisgarh’s letter no. F-55-22/2017/10-2
dated 1.05.2017 on the above subject and the minutes of the meeting dated 30.08.2017 of the Forest
Advisory Committee (FAC) wherein a site inspection report has been desired from the Regional Office
of the MoEF&CC at Nagpur in respect of area of the User Agency for which approval has already been
accorded by the Central Government on 15.03.2012 and to say that site inspection of the area
proposed for diversion has been carried out by the undersigned on 13.09.2017.

An inspection report containing the observation of the nndersigned and comments and
recommendation of the Addl. PCCF {Ceniral} is enclosed herewith for further necessary action in the
maiter.

Encl: As above.

)
Yours faithfully,
har LU b

s 'ég,v" (Charan Jeet Singh)
‘ Scientist 'C’
ZR0F Lot
Copy lo:
1, Guard File, — 5d—
{Charan Jeet Singh)

Scientist 'C’



SITE INSPECTION REPORT BY THE REGIONAL OFFICE (WCZ) NAGPUR IN RESPECT OF
PARSA EAST AND KETE BASAN (PEKB) AND KETE BLOCKS INVOLVING FOREST LAND OF
1898.328 HA AND 1745.883 HA, RESPECTIVELY IN SURGUJA DISTRICT IN THE STATE OF
CHHATTISGARH - REGARDING,

Name of the Inspecting Officer — Charan Jeet Singh, Scientist 'C’, Regional Officer (WCZ), Nagpur

Site inspection of the above mentioned proposal was carried out on 13.09.2017 with the officials of
State Forest Department and representatives of the User Agency. During the inspection discussions
were held with the Divisional Forest Cfficer, Sarguja and other staff of the Forest Department and also
with the representatives of the User Agency. Detailed repait in the matter is given as under:

BACKGROUND

(it The Forest Advisory Committee (FAC) in its meeting held on 30.08.2017 has inter-alia
recommended following:

a. Regional Office, Nagpur shal! inspect *he area and consider aii facts in tight of the decision of
NGT and Hon'ble Supreme Court order in Civil Appeal No. 4395 of 2014 in the matter of
Rajasthan Rajya Vidyut Utpadan Nigam Limited Vs, Sudeip Srivastava.

b. The Regionat Office shall also submit its report on the compliance of the conditions imposed by
the MoEF&CC in approval granted to the same User Agency for Parsa East and Kele Basan
Captive Coal Block Open Cast Mining project in South Surguja Forest Division vide Ministry's
letter no. 8-31/2010-FC dated 15.03.2012.

(i) Hon'ble NGT, pursuant of diversion order dated 28.03.2012 passed by the State Government of
Chhattisgarh In favour of the User Agency, vide its order dated 24.03.2014 Appeal No. 73 of
2012, set aside the orders dated 23.06.2011 passed by the then Hon'ble MEF&CC rejecting the
advice of the FAC and order dated 28.03.2012 of the State Government. The Hon'ble NGT in the
said order also directed the MoEF&CC to seek fresh advice of the FAC on the following:

"(i) What type of flora and fauna in terms of bio-diversity and forest cover existed as on the date
of the proposal in PEKB Coal Blocks in question. {ii) is/was the PEKB Coal Blocks habitat to
endemic or endangered species of flora and fauna. (i) Whether the migratory route/corridor of
any wild animal particularly, elephant passes through the area in question and, if yes, its need.
(iv) Whether the area of PEKB Block has that significant conservation/protection value so much
so that the area cannot be compromised for coal mining with appropriate
conservation/management strategies. (v} What is their opinion about opening the PEKB Coal
Blocks for mining as per the sequential mining and reclamation method proposed as well as the
efficacy of the translocation of the tree vis-a-vis the gestation period for regeneration of the flora
(vi} What is their opinion about the Wildlife Management plan finaily prescrived. (viij What
conditions and restriction do they propose on the mining in question, if they favour such
mining? Liberty is granted to the FAC to seek advice/opinion/specialised knowledge from any
authoritative source such as Indian Council of Forestry Research and Education Dehradun or
Wildlife institute of India including the sources indicated in the present case by the parties.

(iif) Pursuant to the recommendation of the FAC and also on light of observations of the Hon'bie
NGT, an inspection of the area was undertaken by the Regional Cffice on 13.09.2017. Foliowing
was revealed during inspection:

1. OBSERVATIONS OF THE HON'BLE NGT
(i} Status of flora and fauna in terms of biodiversity and forest cover
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As per discussion held dur~2 e inspection, it is revealed that so far, no extensive study has been
conducted in the area for ine assessment of foral and faunal diversity. Discussion with the
officials/staff of the State Fores: Department revealed that the forest type of the area includes Moist
peninsular Low Level Sai Forest, Southern Moist Mixed Deciduous Forest and Dry peninsular Sal
Forest. Vegetation density of most of the forest cover varies from 0.4 to 0.7, Major vegetation
composition of the area is Shorea robusta, Terminalia tomentosa, Flerocarpus marsupium, Adina
cordifolia, Anogeissus latifolia, Bauhinia spp., Ficus, spp., Dalbergia latfifolia, Holoptelia interifolia,
Gmelina arborea, Hardwickia binnata, Lagestromia panviflora, Tectona grantis, Terminalia spp. and
other miscellaneous species. Similarly, with respect lo the faunal diversion, species like Elephant,
Sloth bear, Hyena, leopard, jackal and wild boar have been reported by the State Forest Departnient
based on the data maintained by them on human-wildlife conflicts. Details pertaining to the floral
and faunal diversity in the area has been retrieved from from secondary sources such as Working
Plan of the Forest Givision, no project area specific study on the assessment of floral and faunal
diversity has been conducted for far in the area.

It was aiso informed by the User Agency that as per recent study conducted in May, 2017 by the
Inia-Business & Biodiversity initialives (I381), CIi-ITC Center of Excellence, Gurgaon it has been
reported that there are 97 plant species have been reported in tha area, comprising of 44 trees, 16
shrubs, 35 herbs and 2 fungi species. Similarty, in the Wildlife Management Plan prepared for the
Parsa East and Kete Basen Coal Block, there are 86 tree species, 28 shrubs species, 19 herbs, 17
climbers species, and 12 species of grass have been reported in the area.

Further, with regards to faunal diversity also no study establishing the faunal biodiversity in the area
is available. As per the Wildlife Movement Plan, there are 18 species of mammals, 23 species of
reptles and 82 species of birds reported in the area. Detail pertaining to the other faunal diversity of
vertebrates viz. amphibian and aquatic and inveriebrates diversity is not available for the area.

Given the large track of forests and life forms in the area, it seems that diversity in these studies
may be taken as indicative of biodiversity in the area. Therefore, to assess the exact biodiversity,
extensive study through some organization of repute such as Indian Council of Forestry Research
and Education, Dehradun shouid be conducted.

fi} is/was the PEKB Coal Blocks habitat to endemic or endangered species of flora and fauna.

As mentioned in the preceding para, it cannot be ascertained from the available data on floral and
faunal diversity, if coal block of PEKB and Kete Basen are habitats to endemic species or
otherwise. Further, analysis of the available data on flora and fauna revealed that certain
endangered plant species and schedule-1 species exist in the area. However, for want of credible
study on the complete inventory of the floral and faunal diversity, it is difficult to assess the exact
number of critical, endangered and vulnerable species. As per the existing Wildlife Management
Plan, there are 18 plamts species which have been reported as threatened in the area under
question.

(i} Whether the migratory route/corridor of any wild animal particularly, elephant passes
through the area in question and, if yes, its need.

As per the discussion held with the Divisional Forest Officer, Surguja, and other officials of the
State Forest Department, it was gathered that so far, there is no notified corridor of the elephants
in the State. However, movements of elephants in Chhattisgarh occurs form Jharkhand and
Odisha regularly along their existing corridors. The DFO, Surguja informed that elephants migrate
to Chhattisgarh from Jharkhand and Odisha and the movements mainly occurs in Surguja, Korba,
Jashpur, Raigarh and Korea Districts. It was also informed that no mapping of the corridors of the
elephant's movements has been done so far. It was further elaborated during the discussion with
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the officials/staff of the Forest Department that based on the rezzring of elephants movements in
the area, following three tertstive migratory routes are undertzkzn by the elephants:

Route-l

Elephants enter the State of Chhattisgarh from Jharkhand in the North in Jashpur District, passes
through the forest area and reaches to Tamorpingla and Samersot Wildlife Sanctuary in
Balrampur and Surajpur District, respectively. From these two sanctuarios stray movement of
elephants occurs in nearby forest area like Mainpat.

Route-ll

Elephants enter Chhattisgarh from Odisha in the east in Raigarh District take route through the
forests of Dharamjaigarh and reaches to Korba. The dense forests of Lemru in Korba serves as
temporary habitat of elephants. During the course of temporary stay the elephants make stray
movements to the nearby forest areas.

Route-lli

Elephanis enter Chhattisgarh from Odisha in the east in Raigarh District, iraverse through the
forests of Dharamjaigarh, Pathalgaon/Jaspur, Sitapur, Lakhanpur/Sarguia and then reaches to
Tamor Pingla WLS in Surajpur Distret.

it was further informed by the officials/staff of the Forest Department that during the course of their
movements along the above corridors, stray movements of elephants occurs to the nearby forest
areas and during such movements, human-wildiife conflicts occurs. It was further reported that no
reqular movements of elephants has been reported in the PEKB and Kete Coal Block. The
nearest stray movement of the elephants was recorded in Patkura village which is located a
distance of approximately 20 Km from the mine of the User Agency.

It was further revealed during discussion that area in question does not form the migratory
route/corridor of any wild animals particularly, elephant. The officials/staff of the Forest
Department further adverting to the record pertaining to the human-wildlife conflicts revealed that
during the last period of 4 years and current year, intensity of human-wildlife conflicts, in respect of
leopard has been reported high in Forest Ranges of Lundra, Sitapur, Ambikapur, and Udaipur. A
list containing detail of human-wildlife conflicts is enclosed as Annexure-!.

(iv) Whether the area of PEKB Block has that significant conservation/protection value so
much so that the area cannot be compromised for coal mining with appropriate
conservation/management strategies

The area under question showcases rich Sal forests. Vegetation density associated with forest
ranges from open forest to moderately dense and very dense forests. Further, biotic pressure in
the form of grazing, lopping and illicit felling was also observed during the inspection. Further, as
narrated in preceding para, no extensive study has been conducted in the area for the
assessment of floral and faunal diversity and for want of any credible study on the complete
inventory of the floral and faunal diversity; it is difficult to comment on likely
conservation/protection value associated with the forests. Further, it is also pertinent to mention
here that mining in the area under question is already going on the strength of Hon'ble Supreme
Court order dated 28.04.2914 passed in Civil Appeal No (s). 4395 of 2014, and so far, the User
Agency has carried out mining over an area of 384.0 ha, comprised of 234.0 ha of forest jand and
150.0 ha of tenancy land. Therefore, in fight of fact that mining operations and conservation
strategies in the same area cannot go hand in hand and also for want of credible inventory on
floral and faunal diversity, it is difficult to associate conservation/protection value to the area under
question. However, if the credible information on the surrounding forest area is generated through
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extensive surveys =, "couted organizations, conservation/proz:tion values can be ascertained
fairly.

{v) What is their opinion about opening the PEKB Coal Blocks for mining as per the sequential
mining and reclamation method proposed as well as the efficacy of the franslocation of the
tree vis-a-vis the gestation period for regeneration of the flora.

It is observed during the inspection so far mining is being carried out by the User Agency within
the area of 762 ha approved for first phase of mining for a period of 15 years. So far, the User
Agency has carried cut mining over an area of 384.0 hz, comprised of 234.0 ha of forest land and
150.0 ha of tenancy land. Further, with regards 1o the efficacy of the reclamation methods, it is
observed that User Agency has been undertaking progressive reclamation work with the
advancement of mining operations. An area of 70.35 ha has been reclaimed biologically by the
User Agency, A detail of technical and biological reclamation undertaken by the User Agency is
enclosed as Annexure-ll. Further, it is also imperative to mention here that so far the User
Agency has translocated 5,989 trees of 60 cm girth of sal and other species within their lease area
such as on the sides of haul reads, tlanks araas in the safety zone. elc. A survival percentage of
85-80% has been reported. In view of the foregoing submissions, the further view may be taken at
the MoEF&CC level regarding efficacy of the sequential mining, reclamation method and
translocation of trees,

{vi) What is their opinion about the Wildlife Management plan finally prescribed.

A Wildlife Management Plan involving financial provision of Rs. 22.0 Crores, concurred by the
Wildlife Institute of India, Dehradun, has been proposed to be implemented in the core area and
buffer area over a period of 15 years. The provisions to implement in the Wildlife Management
Plan include general protection of the core area and protection and conservation of the buffer
zone ecosystem by carrying out various activities like fire protection, protection from grazing, illicit
feling and plantation, empowerment of people for protection, soil and moisture conservation
works, etc. The Wildlife Management Plan has been proposed to mitigate the impact of the mining
operations on the wildlife in area, including providing for safe movement of elephants, However, it
is observed that though the said plan has been approved for its implementation by the PCCF
(Wildlife) on 6.03.2013, tilt date no provisions of the Wildlife Management have been implemented
by the State Forest Department. On being asked for reasons in exorbitant delay in the
implementation of the Wildlile Management Plan, the DFO concerned has cited the administrative
constraints for non-implementation of the provisions of the Wildlife Management Plan. The
Divisional Forest Office on 13.09.2017 has submitted a proposal (APQ) for the approval of the
Steering Committee, CAMPA, Chhattisgarh to incur an amount of Rs. 3.53 crores towards the
implementation of the provisions of the Wildlife Management Plan in the area under question.
Certainly, the provisions of the Wildlife Management Plan aims to mitigate the impact however,
delay in their implementation jeopardize its spirit.

{vii) What conditions and restriction do they propose on the mining in question, if they favour
such mining? Liberty is granted to the FAC to seek advice/opinion/specialized knowledge from
any authoritative source such as Indian Council of Forestry Research and Education Dehradun
or Wildlife Institute of India including the sources indicated in the present case by the parties.

As stated in the previous para mining in the area already going on in the area under question.
Contention of Hon'ble NGT in the above observation appears to holistically examine the all
dimensions of environmental, ecological and social impacts of mining and based on the outcome
permission or denial for mining may be decided and if permitted what would be restrictions.
MoEF&CC, New Delhi while according approval under the Forest (Conservation) Act, 1980, has
stipulated certain set of conditions which needs to be complied with the User Agency throughout
their mining lease period. A compliance report on the status of conditions stipulated in the
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approval accorded £y -2 Central Government is also enclosed Hs-ewith. Most of the conditions
stiputate in the app-c.2 272 being complied with by the State G .emment/User Agency, except
Wildlife Management = 2n.

2. Status of compliance of conditions stipulated in the approval accorded by the Central
Government in the approval dated 15.03.2012

The Central Government vide is letter dated 15.03.2012 accorded approval subject to fulfilment of
certain conditions prescribed therein. A detailed report on the status of compliance of conditions
stipulated in the Stage-l approval is enclosed at Annexure-lll. From the examination of the
monitoring of conditions stipulated in the Stage-If approval dated 15.03.2012, following is revealed:

Condition complied with Partially by the State Covernment/User Agency

(i) Condition no. 2 - As per details made available by the office of the DFO, Surguja, so far,
compensatory afforestation has been carried out over an area of 3737 ha against the stipulated
aiea of 3796.656 ha. An area of 59.656 ha is yet to be undertaken for compensatory
afloresialion. Furiner, no detail peraining to year wise plantation underteken and survival
percentage thereof could be retrieved from the office of the DFO, Surguja as the same was not
available readily. With regards to the digitizatized map of the area, it was informed that same is
under process and it will be made available in due course.

(i) Condition no. 8 - It is observed that reclamation works are carried out by the User Agency.
The user agency has informed that mining/reclamation schedule is being implemented as per
Envirormental Management Plan / phased reclamation programme. However, no annual report
about the progress of reclamation is being submitted to Regional Cffice, Nagpur.

Condition not complied with by the State Government/User Agency
() Condition no. 20 - Wildlife Management Plan has not been implemented so far,

(i) Condition no. 23- No provision for appropriate financial outlay for the establishment of Rescue
and Rehabilitation team to mitigate human-wildlife conflicts have been observed to be made by
the User Agency. However, to support their claim the User Agency has informed that provisions
have been incorporated in the Wildlife Management Plan and accordingly, the same have not
been implemented separately by them.

(i) Condition no. 24 - It is chserved that though the said plan has been approved for its
implementation by the PCCF (Wildlife) on 6.03.2013, till date no provisiens of the Wildlife
Management have been implemented by the State Forest Department.

(iv} Condition no. 25 - No mitigative measures as prescribed in the Wildlife Management Plan for
reducing the dependency of cattie and people on the surrounding forest area have been
implemented by the User Agency. However, to support their claim the User Agency has
informed that provisions have been incorporated in the Wildlife Management Plan and
accordingly, the same have not been implemented separately by them.

{v) Condition no. 27- No annual compliance report in respect of the conditions sfipulated in the
approval accorded under the FC Act, are being submitted fo the Regional Office, Nagpur,
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AREA OF 1745.883 HA OF FOREST LAND PROPOSED FOR PROSPECTING OF COAL IN KETE
EXTENSION COAL BLOCK (KECB)

(i)

(il

()

()

The Ministry of Coal, Government of India, vide its letter ne. 13016!26/2004-CA-UCA-III(PL)
(Volll) dated 31.03.2015, aliotted the KECB to User Agency ie. Rajyasthan Rajya Vidyut
Utpadan Nigam Limted for captive purpose. A copy of the letter dated 31.03.2015 is enclosed at
Annexure ~ VII. The KECB is contiguous to Parsa East and Kete Basen Coal Block (PEKB). Al
three coal blocks are located in outer fringe areas of Hasdeo Arand Coalfields. The User Agency

- has proposed prospecting in the KECB to assess the roat reserve and subsequently to carry out

captive mining to meet coal requirement for their Super Critical and other Thermal Power Plants
located in the State of Rajasthan.

The proposal of the User Agency envisages drilling of 153 boreholes of 4" Dia over an area of
1745.883 {0 assess the pattern of distribution of coal seams in the KECB and to estimate the
proven reserve base in the coal block.

The legal sfatus of the forest lz2nd proposed for prospecting is Protected Forest, As per
information furnished in Part-i| submitied online, average density has been reported to be 0.6.
Buring the inspection also, it was observed that density of forest area proposed for prospecting
ranges between 04 to 0.7. The forest types of the area falis into the category of Moist
peninsular Low Level Sal Forest, Southern Moist Mixed Deciduous Ferest and Dry peninsular Sal

concerned has reported adequate regeneration in the area.

It was observed during the inspection that forest area of KECB has mostly flat terrain with sal as
dominant species. The area was also observed 1o have cart roads which are currently used by

and area does not form part of any tiger corridors, tiger reserve, PAs. Further examination of the
area revealed that no remnant Forest Type are found in the area. It was also gathered during
the inspection that area of the KECB does not form the part of elephant corridors, however, stray

areas are Samarsot Wildlife Sanctuary, Tamorpingla Sanctuary and Badatkhol Sanctuary which
and they are situated at an approximate distance of 150 Km, 80 Km, and 156 Km, respectively
from the area under question.
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{vii) No violaticr =% === =z-zst (Conservation) Act, 1980 were obsarved in the area proposed for
diversion. T*: z_"Ives in the State Forest Departmert znd Stale Government have
recommer 222 = 22 zosal for prospecting without any spectfic condition.

(viiiy Examirz: 2 =¥ -2 2-250sed area using DSS tools revealed that as per Decision Rule No. 2, the

ez’ tezgory of pristing forests.

Other informatien

("

i

The kajyasthan Rejya Vidyut Nigam Limited (RVUNL) bas been allotted three coal blocks in the
area by the Ministry of Coal. Currently, mining is undertaken in Parsa Fast and Kete Basen Coal
Block. The two coal biock viz. KECB and Parsa Coal Block have been allotted by the Ministry of
Coal to the RVUNL vide its letter dated 31.03.2015 and 8.09.2015, respectively. All three coal
blocks have been allotted for captive use of the coal.

During the inspection it was also gathered tha! the User Agency has RVUNL has 6 Thermal Power
Plants {TPF) in the State of Rajasthen having total power generation capacity of 7,580 MW and
2zl enrue’ soal requirement of 3512 1AT. It was further informed that out of the total 6 TPP, 2
TPP are Super Critical TPP requiring 11.06 MTPA of coal. Out of 2 Super Critical TPP, Chhabra
SCTPP is currently operation while 204 SCTPP will be fully operational by January, 2018. The
remaining TPP of the User Agency have been reported to be operational. Current coal linkages for
afcrementioned TPP, are with SECL and PEKB, KECB and Parsa Coal Blocks. The PEKB coal
has tolal coal reserve of 452 MT, out of which 23 MT have been mined out so far at an annual
production capacity of 10 MTPA. At an enhanced production of 15 MTPA, the life of the mine wil
be 34 years. The User Agency has further informed that estimated coal reserves in Parsa and
Kete Extension Coal Block area has coal reserves of 150 MT and 200 MT respectively. An annual
production of 12 MTPA (5 MTPA-Parsa CB: 7 MTPA KECB) will be realized from these two coal
blocks in near future to meet the coal requirement of TPPs of the User Agency. Details of TPP and
their coal requirement, as made available by the User Agency, is enclosed at Annexure —IX.

(iiiy It was also informed by the User Agency that proposal seeking prior approval of the Central

Government under the Forest (Conservation) Act, 1980 for diversion of 860 ha of forest Jand for
coal mining in Parsa Coal Block has been submitted to the authorities in the State Forest
Department and the same is under consideration in the Divisional Forest Office, Surguja.

v

(Charan Jeet Sing’ﬁs
Scientist ‘C’



COMMENTS AND RECOMMENDATIONS OF THE ADDITIONAL PRINCIPAL CHIEF
CONSERVATOR OF FORESTS (CENTRAL), REGIONAL OFFICE NAGPUR

The dstated cbsz~ 3 2ns on the proposal have already been made in the inspection report. From the
obse-vaticns rescroed in the inspection report. it can be ascertained that area is rich in vegetation,
particularly sal species and movement of wildlife has also been reported. Three coal block i.e. PEKB,
Parsa Coal Block and KECB are contigucus in the area and currently, mining operation are undertaken
i the PEKB. o far, the User Agency, aul of total 2388.525 ha of lease area, has carried out mining
aver an area of 384.0 ha, comprised of 234.0 ha of forest land and 150.0 ha of tenancy land. Capiive
mining in the new area has been nroposed by the User Agency o meei the demand of coal. Had it
heen on a standalone case of mining, given the density of forest. it would not deserve consideration for
approval under the Forest (Conservation) Act, 1980. However, €3 the proposed area is one of the 3
coal blocks. out of which mining is already going on in coal block contigious to this ares, the proposal
may be considered.
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F. No., 8-46/2017-FC
Government of India
Ministry of Environment, Forests & Climate Change
(Forest Conservation Division}
ok e
{ndira Paryavaran Rhawan,
Jor Bagh Road, Aliganj,
New Delhi: 110003,

v
Dated: {8 December, 2017
To.
The Principal Secretary (Forests),
Government of Chhattisgarh,
Raipur.

Sub: Proposal for prospecting of coal for use of 1745.883 ha of forest land of Kente
Extension coal block in tavour of Rajyasthan Rajya Vidyut Utpadan Nigam
Limited for exploration of coal reserves by undertaking 133 boreholes of 47 dia in

Sifguja District in the State of Chhattisgarh.

Sir.

1 am directed to refer to the Government of Chhattisgarh’s letter No. F.5-44/2017/10-2 dated

07.07.2017 on the subject mentioned above seeking prior approval of the Centra) Government under

Section-2 of the Forest {Conservation) Act, 1980 and to say that the proposal has been examined by the
Forest Advisory Commiitee constituted by the Central Government undey Section-3 of the aforesaid Act.

After careful examination of the proposal of the State Government and on the basis of the
recommendations of the Forest Advisory Committee, In-principie approval /Stage-l Clearance of the
Central Government is hereby granted for prospecting of coal for use of 1745.883 ha of forest land
of Kente Extension coal block in favour of Rajyasthan Rajya Vidyut Utpadan Nigam Limited
for exploration of coal reserves by undertaking 153 boreholes of 4” dia in Su"‘gyja District in the
State of Chhattisgarh subject 1o the following conditions:

(iy  The User Agency shall be allowed exploratory drilling of a maximuin of 153 bore holes of 47
diameter over 1745.883 ha of forest land.

Giy A biodiversity assessment study is to be conducted by state government through
ICFRE Dehradun in consultation with Wildlife institute of India Dehradun for
the whole Hasdeo- Arand coalfields comprising of Tara, Parsa, Parsa East,
Kante to be funded by M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd
(RVUNL). The study is to be awarded by State Government by associating the
Indian Council of Ferestry Research and Education (ICFRE), Dehradun and
wildlife Institute of India (WII) Dehradun and integrated wildlife management
plan (IWMP) will be prepared and conservation area will be identified and
mitigation measures will be recommended by the expert committee. The cost of
study and cost of implementation of recommendations shall be borne by M/s
Rajasthan Rajya Vidyut Utpadan Nigam Ltd (RRVUNL). The report will be
submitted within two years. '

(iii) The permission for prospecting of coal in forest area does not assure any
subsequent right t0 M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd
(RRVUNL) to claim permission under section 2(ii} of FCA 1980 for mining of
coal. Fresh proposal for diversion under section 2(ii) of FC Act for mining will
be considered on merit pased on the report of the expert committee SO
constituted to study the biodiversity in the area, by FAC on the
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recommendations of the State Government, existing guidelines and pelicy for ~
coal miniiig and the standard procedure for diversior of forest !and for coal
mining shall be followed in such case.

{iv) No tree/ vegetution shall be allowed to be removed /felled during prospecting,
User agency shall give an undertaking thai nuo forest area will be diverted for
road.

(v} Compensatory afferestation shall be raised over equal diverted forest land and
at-least 1000 plants per hectare (6,12125 hectares x 1000 = 6200 plants) shail be
planted over identified non- forest land (6.2 ha) in pits of size 0.6m x 0.6m x
0.0m filled with imported soils and manure with provision for ten years on
subsequent maintenance. Identified non-forest land for CA has been certified to
be suitable for bald hill plantation by the2 state government.

{(vi) 25% of revised CA cost will be deposiicd extra by the user agency for soil and
moisture conservation (SMC) activities ca the CA land.

{vii) The non-forest land will be iransferred in favour of forest department before

the stage-il approval

(viii) The approval for prospecting shall be subject to the cutcome of the Civil Appeal
No. 4395 of 2014 in the matter of Rajasthan Rajya Vidyut Utpadan Nigam Lid
vs. Sudiep Shrivastava pending before the Hon’ble Supreme Court.

(ix) The land identified for the purpose of CA shall be clearly depicted on a Survey of India topo-
sheet of 1:50,000 scale.

{x) The non-forest land fo be transferred and mutated in favour of the State Forest Department
for raising Compensatory Afforestation shall be notified as reserved Forest under Section-4
or Protected Forest under Section-29 of the Indian Forest Act, 1927 or under the relevant
Section{s) of the local Forest Act,

(xi) The User Agency shall transfer the cost of raising and maintaining the compensatory
afforestation at the current wage rate in consultation with State Forest Department in the
account of Ad-hoc CAMPA of the concerned State through online portal. The scheme may
include appropriate provision for anticipated cost increase for works scheduled for subsequent
years.

{xii) The activities t¢ be undertaken by the user agency wiihin the torest tand for prospecting shall
not result in fetling of any tree;

{xii) The samples collected during the prospecting shall be used purely for investigation purposes
and shalt in no case be used for trade or commerce purpose;

(xiv) To minimize disturbance to the wildlife, user agency shall take all possrble measures to
minimize noise during prospecting operations and halt the prospecting activities during night
and during such periods in the day as may be advised by the concerned Chief Wildlife
Warden, concern State Forest Department ;

(xv) The State Forest Department shall deploy adequate staff to supervise the activities to be
undertaken by the user agency to prevent any damage to the flora (especially the fresh
regeneration), fauna and also to prevent felling of trees during drilling of holes and movement
of equipment;

(xvi) After completion of the prospecting all bore holes shall be completely filled up and the
ground restored back to its original position ;

(xvii) During transportation of Bore drilling Machine / rigs. no new road / permanent path in the
forest area will be constructed.

(xviii)  The State Government and the user agency shail comply with any other condition that the
concern Regional Office of this Ministry may stipulate, from time to time, in the interest of
conservation, protection and development of forests & wildlife; and

{(xix) The user agency and the State Government shall ensure compliance to provisions of the
Guidelines dated 4" July, 2014 issued by the Ministry regarding drilling in the forest land.

(xx) The State Government and user agency shail comply the provisions of the all Acts, Rules,
Regulations, Guidelines, NGT order & Hon'ble Court Order (s) pertaining to this project, if
any, for the time being in force, as applicable to the project; and
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(xxi) This permission shali, in no way, confer any rights to "2 project proponents or any other
agency for grant of approval under the Forest (Conservaiii) Act, 1980 for diversion of forest
Jand for any other non-forestry use of the said forest fan

After receipt of compliance report on fulfilment of the conditions mentioned above, the proposal
shall be considered for final approval under Section-2 of the Forest {Conservation) Act, 1980. Transfer of
forest land shall not be affected till final cpproval is granted by the Central Government in this regard.

Yours faithfully,

g Jodo 1892 1%
(Sandeep Sharma)

Assistant Inspector General of Foresis {FC)
Copy to2-

The Pri.icipal Chief Conservator of Forests, (rovernmens of Chhattisza: . Raipur.
The Add}. PCCF (Central), Regional Office, Nagpur
The Nodal Officer (FCA), O/o PCCE, Government of Chhattisgarh, Raipur.

User Agency.
Monitoring Cell of Forest Conservation, MoEF&CC, New Delhi.

Guard File.

Q\EJ\-I‘-‘-?JI\J—-

(Sandeep Sharma)
Asgistant [nspecior General of Forests (FC)

< A, J_{.‘. ,.n_‘,,-.“ . ’};R.; J:'_: ) .
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AnneXure A-8

No. J-11015/03/2008-1A-I1 {M)
Government of India
Ministry of Environment, Forest and Climate Change
IA-11 (Coal Mining} Division
Indira Paryavaran Bhawan,
Jorbagh Road, N Delhi-3
Dated: 10" August, 2018

To,
The Managing Director,
M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd,
Vidyut Bhawan, Janpath, Joyti Nagar,
Jaipur - 302 005 (Rajasthan) (Email: fuel.rvun@gmail.com)

Sub: Expansion of Parsa East and Kanta Basan Opencast Coal Mine from 10 MTPA to 15
MTPA and Pit Head Coal Washery from 10 MTPA to 15 MTPA of M/s Rajasthan Rajya
Vidyut Utpadan Nigam Ltd in total project area of 2682.856 ha located in Hasdeo-
Arand Coalfields in District Sarguja (Chhattisgarh) - Environmental Clearance - reg.

Sir,

This has reference to your letter No.RVUN/ACE(Fuel) /Dy. CE(Fuel)/D 2617 dated 1%
December, 2016 along with online proposal No. IA/CG/CMIN/22290/2014 dated 3™ December,
2016 and subsequent letiers dated 23.01.2017, 30.01.2017, 14.03.2017, 24.05.2017, 30.05.2017,
03.07.2017, 25.07.2017, 12.04.2018, 18.04.2018 and 03.05.2018 on the above mentioned subject.

2. The Ministry of Environment, Forest and Climate Change has considered the proposa! for
grant of environmental clearance to the project for expansion of Parsa East and Kanta Basan
Opencast Coal Mine from 10 MTPA to 15 MTPA and Pit Head Coal Washery from 10 MTPA to 15
MTPA of M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd in total project area of 2682.856 ha
located in Hasdeo-Arand Coalfields in District Sarguja (Chhattisgarh).

3. The proposal was considered by the Expert Appraisal Committee (EAC) in the Minisiry for
Thermal & Coal Mining Sector in its 4" meeting held on 30-31 January, 2017, 11™ meeting on 30-
31 May, 2017 and 28™ meeting held on 17-18 April, 2018. The defails of the project, as per the
documents submitted by the project proponent, and also as informed during the meetings, are
reported to be as under:- ‘

(i) The environment clearance for the Parsa East Kanta Basan OCP of 10 MTPA was accorded
vide letter dated 21%' December, 2011, which was further revalidated/amended vide letters dated
25" June, 2015 and 29" December, 2015.

(ii) The terms of reference {ToR) for the proposed expansion of the OCP and the washery from
the present capacity of 10 MTPA to 15 MTPA, was granted by MoEFCC vide letter dated 10"
September, 2014.

{ii)  The latitude and longitude of the project site are 22° 47° 39" and 22° 51" 12" Nand 82° 46’
38" and 82° 50’ 51” E respectively.

(iv} Joint Venture: There is no joint venture

5t
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Coal Linkage :
Sl. Name of specified end use plant Units Capacity
No.
’ Chhabra TPP Unit -3 to 6, District- Baran,| 2 x 250 MW [ 1820
"~ |Rajasthan 2x660 MW | MW
2. IKalisindh TPP Unit — 1 & 2, District- Jhatawar 2 x 600 MW | 1200
Rajasthan MW
3. [Suratgarh Supercritical TPP, Unit- 7 & 8, District{ 2 x 660 MW 1320
Shriganganagar, Rajasthan MW

Employment generatedita be generated: About 1805 persons will get direct employment in
various services till 5th year of mine operation (target achieving year), which will develop due to the
project and the persons employed in the project
Benefits of the project:

in demand and production of electricity in the state.

« Coal shall be used for in power generation in Rajasthan, which would help in reducing gap

e The basic requirement of the community will be strengthened by extending health care,

educational facilities developed in the township to the community, providing drinking water
to the villages affected, building/strengthening of existing roads in the area etc.

e Project will generate direct as well as indirect employment in the area

(vii) The land usage of the project area, both pre-mining and post mining, shall be as follows:

PKEB QCP 10-15 and Pit head Washery 10-15 Sarguja Chh 03_2008EC 2

Pre-Mining:
F Land use Within ML Area (ha) | Outside ML Area (ha){ TOTAL
No.
1. Agrlcultural land
2. VWasteland
3. Grazing land 701.786 Nil 701.786
4, Settlements
5. Surface water
B. Forest land 1871.118 Nil 1871.118
7. Others ,
(Government Land) 109.952 Nil 109.952
TOTAL 2682.856 Nil 2682.856 |
Post- Mining:
S. During | End of Land Use (ha)
No Type Mining | Life Plantation | Water | Public | Agricult| Disman| Total
(ha) (ha) Grass/ Body | Use | ureland tled
greenbeit
1. | External OB 112.655] 112655, 1128655 |- - - 112.655
Dump
2. | Top soil Dump 5.000 5.000 5.000 - - - - 5.000 J
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3. Excavation Area 2328.247 2127.555 1260.692 2328.247
(i) Backfilled 2157.560
area
(i) Excavated 230.687
void

4. | Road & 137.435| 137.435 13.744 - 32.601 - 91.080 | 137.435
Infrastructure

5 | Rationalization | 39.518 | 39518 | 35.931 T | 3588 3 } 39518
Area

TOTAL 2682.856| 2682.856, 2294.884 |260.692 316.189 - 91.090 | 2682.856

(ix)  Total geological reserve is 516.40MT. The mineable reserve 452.46 MT, extractable reserve

is 452.46 MT. The per cent of extraction would be 87.62%.
(x) The coal grade is F, stripping ratio 5.24 cum/tonne with an average gradient of 1 in 15.
There will be three seams with the details as under:-

Seam Units Seam Thickness Maximum
Seam-VI M 2.27
Seam-VY M 8.37
Seam-|V M 9.72

(xi)  Total estimated water requirement is 13,195 m3/day. The level of ground water ranges from
0.30 m to 8.20 m.

(xii)  Method of mining: Overburden removal by shovel-dumper & coal mining by surface miner.
{xii) There shall be two external OB dumps with quantity of 52.07 Mbcm in an area of 112.655 ha
with height of 60 m above the surface level, and two interna! dump with quantity of 2316.65 Mbcm
in an area of 1059.092 ha.

(xiv) The final mine void would be in 230.687 ha with depth of 30 m, and the total quarry area is
2388.247 ha. Backfilled quarry area of 2127.555 ha shall be reclaimed with plantation. A void of
230.687 ha with depth 30 m which is proposed to be converted into a water body.

(xv) The seasonal data for ambient air quality has been documented and all results at all stations
are within prescribed limits.

(xvi) The life of mine is 34 Years.

(xvii) Transportation: Coal transportation in pit by belt conveyor from in pit to pit head coal
handling plant, Surface to Siding by belt conveyor to Pre-weigh Bin and loading at siding by SILO
with inbuilt Rapid Loading System. Wagons while in motion hauled by loco.

(xviii) There is R & R involved. In Kente village 89 PAFs rehabilitated out of total 114 PAFs
(increased by 23 nos. from base line data of 91) with monitory rehabilitation package & 1
employment to each family. Rehabititation village has been developed with full facilities of electricity
supply, roads with street lighting, piped water supply, school etc. Ghatbarra village with 203 PAFs
will require relocation only after 15 years

(xix) Total capital cost of the project is Rs.2369 crores. CSR Cost Rs.10 Crore towards capital
costs and Rs.5/T of coal as revenue expenditure (which shall be up scaled after adjusting for
depreciation of the rupee). R&R Cost Rs. 82 Crore. Environmental Management Cost (capital cost
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Rs.1460 Lakh annual recurring cost Rs. 350 Lakh.

(xx) Atem river is flowing at a distance of 2.7 km from Northern Boundary of the block. A
seasonal nala namely Parsa nala flows on the South Eastern part of the block and discharge its
water into Atem Nadi. No nala diversion is involved in the project.

(i) Ground water clearance has been obtained on 23" September 2008,

(xxii) There are no national Parks, wildlife sanctuary, biosphere reserves found in the 10 km buffer
zone. There are no endemic, endangered species having habitat in the core zone of the study
area. The species observed in the core zone were of common occurrence, mostly common birds
such as Munias, Wablers, Babblers bulbuls, Egrets and the commonly noted mammals were
Porcupine, Mongoose, Indian hare and common fox. A wildlife conservation plan with an estimated
cost of Rs. 22 Crore has been prepared by retired IFS officer Mr. P.C Agrahari, which was revised
based on the comments of the director Wildlife Institute of India (WIl), Dehradun. The same has
been approved by Government of Chhattisgarh

(xxiii) Total forest area involved was earlier informed as 1898.328 ha (1654.109 ha of revenue
forest land and 244.219 ha of forest land). For its diversion, stage-Il forest clearance was granted
by the Ministry vide letter dated 15" March 2012, which was revalidated on 12" April, 2018. As per
the revised Mining Plan, total forest land is now reported to be 1871.118 ha.

(xxiv) Total afforestation plan shall be implemented covering an area of 2294.884 ha at the end of
mining. Greenbelt over an area of 54.675 ha with density of tree plantation 2500 trees/ha.

(xxv) There are court cases/violation involved with the details as under:-

o Appeal No.73 of 2012 before the National Green Tribunal against the order dated 2™
March, 2012 passed by the Forest Department, State of Chhattisgarh.

« NGT, vide judgment dated 24" March, 2014, set aside the order dated 23" June, 2011 and
the consequential order dated 28" March, 2012 passed by the Government of Chhattisgarh
under section 2 of the Forest (Conservation) Act, 1980. Further, the case was remanded to
MoEF with directions to seek fresh advice of FAC within reasonable time on all aspects of
the proposal. NGT also directed suspension of all works, except the work of conservation of
existing flora and fauna, till further orders are passed by MoEF.

e Aggrieved against the judgment passed by NGT, RVUNL preferred a civil appeal (CA
No.4395 of 2014) before the Hon'ble Supreme Court of India.

e Vide order dated 28" April, 2014, the Hon'ble Court has stayed the direction in the
impugned order whereby NGT had directed that all works commenced by the RVUNL
pursuant to the order dated 28th March, 2012 passed by the State of Chhattisgarh under
Section 2 of the Forest Conservation Act, 1980 shall stand suspended till further orders are
passed by the Ministry of Environment and Forests.

o Writ Petition (C) No.1346/2016 titled Forest Right Committee Ghatbarra Vs Union of India &
Ors before the Hon'ble High Court of Chhattisgarh, regarding Forest Rights of the
Communnity over the forest land.

(oevi) Public Hearing was held on 11" September 2016 which was organized by Chhattisgarh
Environment Conservation Board (CECB) in village Basan, District Surguja (Chhattisgarh). About
1200 persons from surrounding villages attended the public hearing and expressed their views.
The issues raised in the public hearing include mine discharge, arrangement of treatment of
polluted water, transportation of coal, employment, culture and traditions, rehabilitation etc.

(xxvii) Mining Plan for 10 MTPA capacity was approved by Ministry of Coal vide letter
No.13016/74/2006-CA-1 dated 16 July, 2009. The revised Mining Plan for expansion project from
10 to15 MTPA was accorded in principle approval on 3" February, 2012. Mining Plan (first
revision) of 15 MTPA was approved by MoC on 19" November, 2013. Mining Plan 15 MTPA
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(second revision) was approved by MoC on 12" August, 2016 to accommodate FBC Power Plant
within mine lease area as per EC condition. Mine closure plan is an integral part of mining plan.
(axviii) 10 MTPA pit top Jig Washery commissioned. Additional 5 MTPA Washery is proposed. Coal
washery has been planned for yield of 77.5% of clean coal with an ash content of about 30%
based on throughput quality of ROM coal. Salient features of the coal washery are as under:-

Description Details

Capacity 10 MTPA | 5 MTPA (Additional | 15 MTPA (Total Capacity
(Present Washery) After Expansion)
Capacity)

Hourly Throughout | 1700 TPH 800 TPH 2500 TPH

capacity

No. of Annual [ 6000 hrs 6000 hrs 6000 hrs

working Hours

Washing Wet  washing | Wet washing process Wet washing process

Technology process

Plant Process Wet process comprising of crushing, screening, washing and material
handling

Land Requirement | 28.381 ha (no additional land requirement for expansion)

Water 3750 m/day 1950 m®*/day 5700 m*/day

Requirement

Source of Water Mine discharge

Power Requirement & source | 10 MVA from existing 33kv | 15 MVA from 132 kv Sub-station

Substation (under construction)

(xxix) The monitoring report on compliance status for the conditions stipulated in the existing
environmental clearance dated 215 December, 2011 has been forwarded by the Regional Office,
MoEFCC at Nagpur vide their letter No.3-3/2012(Env)/1080 dated 21% November 2016, based on
the site visit carried out on 11" September, 2016.

4. The Expert Appraisal Committee in its 28" meeting held on 17-18 April, 2018 has
recommended the project for grant of environmental clearance. Based on recommendations of
the EAC, the Ministry of Environment, Forest and Climate Change hereby accords environmental
clearance to the expansion of Parsa East and Kanta Basan Opencast Coal Mining project
from 10 MTPA to 15 MTPA and Pit Head Coal Washery from 10 MTPA to 15 MTPA of M/s
Rajasthan Rajya Vidyut Utpadan Nigam Ltd in a total area of 2682.856 ha located in
Hasdeo-Arand Coalfields in District Sarguja (Chhattisgarh), under the provisions of the
Environment Impact Assessment Notification, 2006 and subsequent amendments/circulars
thereto subject to the compliance of the terms & conditions and environmental safeguards as
below:-

(i) All the conditions stipulated by the Ministry vide ietter dated 12" April, 2018 for diversion of
1898.328 ha forest land shall be complied with.

(i) To control the production of dust at source, the crusher and in-pit belt conveyors shall be
provided with mist type sprinklers.

(i)  Mitigative measures shall be undertaken to control dust and other fugitive emissions all
along the roads by providing sufficient numbers of water sprinklers. Adequate corrective

measures shall be undertaken to control dust emissions as presented before the Committee,
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which would include mechanized sweeping, water sprinkling/mist spraying on haul roads and
loading sites, long range misting/fogging arrangement, wind barrier wall and vertical greenery
system, green belt, dust suppression arrangement at railway siding, etc.

(iv) Persons of nearby villages shall be given training on livelihood and skill development to
make them employable.

(v) To ensure health and welfare of nearby villages, regular medical camps shall be organized
at least once in six months.

(vi) Thick green belt of 75 m width at the final boundary in the down wind direction of the
project site shall be developed to mitigate/check the dust pollution.

(vii) The maximum production from the coal washery at any given time shall not exceed the limit
as prescribed in the EC.

(vii) The project proponent shall obtain consent to establish from the State Pollution Control
Boards of Chhattisgarh for the coal washery of 15 MTPA prior to commencement of the industrial
operations.

(ix)  Transportation of raw coal, washed coal and the rejects shall be through rail.

(x)  The technology so chosen for the washery should conform to ‘Zero Liquid Discharge’.

(xi) Efforts shall be made for utilizing alternate sources of surface water, abandoned mines or
else whatsoever and thus minimizing the dependability on a single source.

(xi) Disposal of washery rejects shall be in accordance with the extant policy and guidelines, and
environment friendly.

(xiii)  Total fresh water requirement shall be less than 1.5 cum/tonne of raw coal.

41 The grant of EC is further subject to compliance of the generic conditions as under:
(a) Mining

iy Mining shall be carried cut under strict adherence to provisicns of the Mines Act 1952 and
subordinate legislations made there-under as applicable.

(ii) No change in mining method i.e OC to UG, calendar programme and scope of work shall be
made without obtaining prior approval of the Ministry of Environment, Forest and Climate Change.

(iiy  Mining shall be carried out as per the approved mining plan(including Mine Clcsure Plan)
abiding by mining laws related to coal mining and the relevant circulars issued by Directorate
General Mines Safety (DGMS).

(iv) No mining shall be carried out in forest land without obtaining Forestry Clearance as per the
provisions of the Forest (Conservation) Act, 1980 and also adhering to The Scheduled Tribes and
Other Traditional Forest Dwellers (Recognition of Forest Rights) Act, 2006 read with provisions of
Indian Forest Act, 1927.

(b) Coal beneficiation

(i) Coal beneficiation practices shall be carried out under strict adherence to provisions of the
Factaries Act, 1957 and subordinate legislations made there-under.

)
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(i) No change in coal beneficiation process and scope of work shall be made without obtaining
prior approval of this Ministry. No change in the maximum quantum of raw material feed per annum
against the approved washery capacity shall be made.

(i)  No ground water shall be used for coal washing unless otherwise permitted in writing by
competent authority (CGWA) or MOEFCC. The make-up water requirement of washery should not
exceed 1.5 m*tonne of raw coal.

(c) Land reclamation and water conservation

(i) Digital Survey of entire lease hold area/core zone using Satellite Remote Sensing survey
shall be carried out at least once in three years for monitoring land use pattern and report in
1:50,000 scale shall be submitted to Ministry of Environment, Forest and Climate Change/Regional

Office (RO).

(iy  The surface drainage plan including surface water conservation plan for the area of
influence affected by the said mining operations, considering the presence of river/rivulet/pond/lake
etc, shall be prepared and implemented by the project proponent. The surface drainage plan
and/or any diversion of natural water courses shall be as per the approved Mining Plan/EIA/EMP
report and with due approval of the concerned State/Gol Authority. The construction of
embankment to prevent any danger against inrush of surface water into the mine should be as per
the approved Mining Plan and as per the permission of DGMS.

(i)  The final mine void depth shouid preferably be as per the approved Mine Closure Plan, and
in case it exceeds 40 m, adequate engineering interventions shall be provided for sustenance of
aquatic life therein. The remaining area shall be backfilled and covered with thick and ative top soil.
Post-mining land be rendered usable for agricultural/forestry purposes and shall be handed over to
the respective state government as specified in the guidelines for Preparation of Mine Closure Plan
issued by the Ministry of Coal dated 27" August, 2009 and subsequent amendments.

(iv) The entire excavated area, backfilling, external OB dumping {including top soil) and
afforestation plan shall be in conformity with the “during mining”/"post mining” land-use pattern,
which is an integral part of the approved Mining Plan and the EIA/EMP submitted to this Ministry.
Progressive compliance status vis-a-vis the post mining land use pattern shall be submitted to the
Ministry of Environment, Forest and Climate Change/Regional Office on six monthly basis.

(v)  The top soil shall temporarily be stored at earmarked site(s) only and shall not be kept
unutilized for long. The top sail shall be used for land reclamation and plantation purposes. Active
OB dumps shall be stabilised with native grass species to prevent erosion and surface run off. The
other overburden dumps shall be vegetated with native flora species. The excavated area shall be
backfilled and afforested in line with the approved Mine Closure Plan. Monitoring and management
of rehabilitated areas shall continue until the vegetation becomes self-sustaining. Compliance
status shall be submitted to the Ministry of Environment, Forest and Climate Change/ Regional
Office on six monthly basis.

(vi)  An Integrated Surface Water Management Plan for the washery area up to its buffer zone
considering the presence of any river/rivulet/pond/lake efc. with impact of coal washing activities on
it, shall be prepared, submitted to MOoEFCC and implemented.
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(vii) Three tier greenbelt comprising of a mix of native species, of minimum 30 m width shall be
developed all along the washery area to check fugitive dust emissions and to render aesthetic to
neighbouring stakeholders. A 3-tier green belt comprising of a mix of native species or tree species
with thick leaves shall be developed along vacant areas, storage yards, loading/transfer points and
also along internal roads/main approach roads.

(vili) Coal stacking plan shall be prepared separately for raw coal, clean coal, middling and
rejects.

(ix) Waste Water shall be effectively treated and recycled completely either for washery
operations or maintenance of green belt around the plant.

(x) Rainwater harvesting in the washery premises shall be implemented for conservation and
augmentation of ground water resources in consultation with Central Ground Water Board.

(xiy  Fly ash shall be utilized for external dump of overburden, backfilling or stowing of mine as
per provisions contained in clause (i) and (ji) of subparagraph (8) of Fly Ash Notification S.0. 2804
(E) dated 3 November, 2009 as amended from time to time. Compliance report shall be submitted
to Regional Office of MoEF&CC, CPCB and SPCB.

(d) Emissions, effluents, and waste disposal

0 Transportation of coal, to the extent permitted by road, shall be carried out by covered
trucks/conveyors. Effective control measures such as regular water/mist sprinkling/rain gun etc
shall be carried out in critical areas prone to air pollution (with higher values of PMo/PM2 5) such as
haul road, loading/unloading and transfer points. Fugitive dust emissions from all sources shall be
controlled regularly. It shall be ensured that the Ambient Air Quality parameters conform 1o the
norms prescribed by the Central/State Pollution Control Board.

(i)  Greenbelt consisting of 3-tier plantation of width not less than 7.5 m shall be developed all
along the mine lease area in a phased manner. The green belt comprising a mix of native species
shall be developed all along the major approach/ coal transportation roads.

(i)  The transportation of coal shall be carried out as per the provisions and route proposed in
the approved Mining Plan. Transportation of the coal through the existing road passing through any
village shall be avoided. In case, it is proposed to construct a 'bypass’ road, it should be so
constructed so that the impact of sound, dust and accidents could be appropriately mitigated.

(iv)  Vehicular emissions shall be kept under control and regularly monitored. All the vehicles
engaged in mining and allied activities shall operate only after obtaining ‘PUC’ certificate from the
authorized pollution testing centres.

(v} Coal stock pile/crusherffeeder and breaker material transfer points shall invariably be
provided with dust suppression system. Belt-conveyors shall be fully covered to avoid air borne
dust. Side cladding all along the conveyor gantry should be made to avoid air borne dust. Drills
shall be wet operated or fitted with dust extractors.

PKEB OCP 10-15 and Pit head Washery 10-15 Sarguja Chh 03_2008EC
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(vi) Coal handiing plant shali be operated with effective control measures viz. bag filters/water or
mist sprinkiing system ete to check fugitive emissions from crushing operations, conveyor system,
transfer points, etc.

(vii) Ground water, excluding mine water, shail not be used for mining operations. Rainwater
harvesting shall be implemented for conservation and augmentation of ground water resources.

(viii) Catch/garland drains and siltation ponds of appropriate size shall be constructed around the
mine working, coal heaps & OB dumps to prevent run off of water and flow of sediments directly
into the river and water bodies. Further, dump material shall be properly consolidated/ compacted
and accumulation of water over dumps shall be avoided by providing adequate channeis for fliow of
silt into the drains. The drains/ ponds so constructed shall be regularly de-siited particularly before
onset of monsoon and maintained properly. Sump capacity should provide adequate retention
period to aliow proper settiing of silt material. The water so coliected in the sump shail be ufilised
for dust suppression measures and green belt development. Dimension of the retaining wall
constructed, if any, at the toe of the OB dumps within the mine to check run-off and siltation should
be based on the rainfall data. The plantation of native species to be made between toe of the dump
and adjacent fieid/habitation/water hodies.

(ix) Industrial waste water generated from CHP, workshop and other waste water, shail be
properly collected and treated so as to conform to the standards prescribed under the Environment
(Protection) Act, 1986 and the Rules made there under, and as amended from time to time. Qil and
grease trap shall be installed and maintained fully functional with effluents discharge adhering to
the nomms. Sewage treatment plant of adequate capacity shall be installed for treatment of
domestic waste.

{x) Adequate groundwater recharge measures shall be taken up for augmentation of ground
water. The project authorities shail meet water requirement of nearby village(s) in case the village
wells go dry due to dewatering of mine.

(e) [[lumination, noise & vibration

(i) Adequate illumination shall be ensured in all mine locations (as per DGMS standards) and
monitored weekly. The report on the same shall be submitted to this ministry & its RO on six-
monthly basis.

() Adequate measures shall be taken for control of noise levels below 85 dB(A) in the work
environment. Workers engaged in biasting and drilling operations, operation of HEMM, etc shall be
provided with personal protective equipments (PPE) like ear plugs/muffs in conformity with the
prescribed norms and guidelines in this regard. Adequate awareness programme for users fo be
conducted. Progress in usage of such accessories to be monitored.

(i)  Controlied biasting techniques shall be practiced in order to mitigate ground vibrations and
fly rocks as per the guidelines prescribed by the DGMS.

(iv)  The noise level survey shall be carried out as per the prescribed guidelines to assess noise
exposure of the workmen at vuinerabie points in the mine premises, and report in this regard shall
be submitted to the Ministry/RO on six-monthiy basis. %\J
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® Occupational health & safety

'} The project proponent shall undertake occupational health survey for initial and periodical
medical examination of the workers engaged in the project and maintain records accordingly as per
the provisions of the Mines Rules, 1955 and DGMS circulars. Besides regular periodic health
check-up, 20% of the workers identified from workforce engaged in active mining operations shall
be subjected to health check-up for occupational diseases and hearing impairment, if any.

(ii) Personnel (including cutsourcing employees) working in dusty areas shall wear protective
respiratory devices and shall also be provided with adequate training and information on safety and
health aspects.

(i)  Skill training as per safety norms specified by DGMS shall be provided to all workmen
including the outsourcing employees to ensure high safety standards in mines.

(g) Ecosystem and biodiversity conservation

(i) The project proponent shall take all precautionary measures during mining operation for
conservation and protection of endangered flora/fauna, if any, spotted/reported in the study area.
The Action plan in this regard, if any, shali be prepared and implemented in consultation with the
State Forest and Wildlife Depariment.

(h)  Public hearing, R&R and CSR

(1) Implementation of the action plan on the issues raised during the public hearing shail be
ensured. The project proponent shall undertake all the tasks/imeasures as per the action plan
submitted with budgetary provisions during the public hearing. Land oustees shall be compensated
as per the norms laid down in the R&R policy of the company/State Government/Central
Government, as applicable.

(i) The project proponent shall ensure the expenditure towards socio-economic development in
and around the mine, in every financial year in pursuance of the Corporate Social Responsibility
Policy as per the provisions under Section 135 of the Companies Act, 2013

(i) The project proponent shall follow the mitigation measures provided in this Ministry's OM
No.Z-11013/5712014-1A.11 (M) dated 29™ October, 2014, titled ‘Impact of mining activities on
habitations-issues related to the mining projects wherein habitations and villages are the part of
mine lease areas or habitations and villages are surrounded by the mine lease area’.

(iv) The project proponent shall make necessary alternative arrangements, if grazing land is
involved in core zone, in consultation with the State govemment to provide alternate areas for
livestock grazing, if any. In this context, the project proponent shall implement the directions of
Hon'ble Supreme Court with regard to acquiring grazing land.

(i) Corporate environment responsibility

i The Company shall have a well laid down environment policy duly approved by Board of
Directors. The environment policy should prescribe for standard operating procedures to have
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proper checks and balances and to bring into focus any infringements/deviation/violation of the
environmental or forest norms/conditions. Also, the company shall have a defined system of
reporting of non-compliances/violations of environmental norms to the Board of Directors and/or

shareholders/stakeholders.

(i)  The project proponent shall comply with the provisions contained in this Ministry's OM dated
1! May, 2018, as applicable, regarding Corporate Environment Responsibility.

(i)  The hierarchical system or Administrative Order of the company to deal with environmental
issues and for ensuring compliance with the environmental clearance conditions should be
displayed on website of the Company.

(iv) A separate environmental management cell both at the project and company headguarter
level, with suitable gualified personnel shall be set-up under the control of a Senior Executive, who
will report directly fo the Head of the Crganization.

(v)  Action plan for implementing EMP and environmental conditions shall be prepared and shall
be duly approved by competent authority. The year wise funds earmarked for environmental
protection measures shall be kept in separate account and not to be diverted for any other
purpose. Year wise progress of implementation of action plan shall be reported fo the
Ministry/Regional Office along with the Six Monthly Compliance Report.

(vi} Self environmental audit shall be conducted annually. Every three years third party
environmental audit shall be carried out.

)] Statutory Obligations

(D) The environmental clearance shall be subject to orders of Hon'ble Supreme Court of India,
Hon'ble High Court, NGT and any other Court of Law from time to time, and as applicable to the
project.

(i)  This environmental clearance shall be subject to obtaining wildlife clearance, if applicable,
from the Standing Committee of National Board for Wildlife.

(iii)  The project proponent shall obtain Consent {o Establish/Operate under the Air Act, 1981 and
the Water Act, 1974 from the concerned State Pollution Cantrol Board.

(iv)  The project proponent shall obtain the necessary permission from the Central Ground Water
Authority (CGWA).

(k)  Monitoring of project

(i) Adequate ambient air quality monitoring stations shall be established in the core zone as
well as in the buffer zone for monitoring of pollutants, namely PM4g, PM2s, SO2 and NO,. Location
of the stations shall be decided based on the meteorological data, topographical features and
environmentally and ecologically sensitive targets in consultation with the State Pollution Control
Board. Cnline ambient air quality monitoring stations may also be installed in addition to the regular
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monitoring stations as per the requirement and/or in consultation with the SPCB. Monitoring of
heavy metals such as Hg, As, Ni, Cd, Cr, etc to be carried out at least once in six months.

(i)  The Ambient Air Quality monitoring in the core zone shall be carried out to ensure the Coal
Industry Standards notified vide GSR 742 (E) dated 25.9.2000 and as amended from time to time
by the Central Pollution Control Board. Data on ambient air quality and heavy metals such as Hg,
As, Ni, Cd, Cr and other monitoring data shall be regularly reported to the Ministry/Regional Office
and to the CPCB/SPCB.

(i)  The effluent discharge (mine waste water, workshop effluent) shall be monitored in terms of
the parameters notified under the Coal Industry Standards vide GSR 742 (E) dated 25.9.2000 and
as amended from time to time by the Central Pollution Control Board.

(v} The monitoring data shall be uploaded on the company's website and displayed at the
project site at a suitable location. The circular No. J-20012/1/2006-1A.11 (M) dated 27.05.2009
issuied by Ministry of Environment, Forest and Climate Change shall also be referred in this regard
for its compliance.

(v) Regular monitoring of ground water level and quality shall be carmied out in and around the
mine lease area by establishing a network of existing wells and constructing new piezometers
during the mining operations. The monitoring of ground water levels shall be carried out four times
a year i.6. pre-monsoon, monsoon, post-monsocn and winter. The ground water quality shall be
monitored once a year, and the data thus collected shall be sent regularly to Ministry of
Environment, Forest and Climate Change/Regional Office.

(v)  Monitoring of water quality upstream and downstream of water bodies shall be carried out
once in six months and record of monitoring data shall be maintained and submitted to the Ministry
of Environment, Forest and Climate Change/Regional Office.

(vi) The project proponent shall submit six monthly reports on the status of the implementation
of the stipulated environmental conditions to the Ministry of Environment, Forest and Climate
Change/Regional Office. For half yearly monitoring reports, the data should be monitored for the
period of April to September and October to March of the financial years.

(vii} The Regional Office of this Ministry shall monitor compliance of the stipulated conditions.
The project authorities should extend full cooperation to the officer (s) of the Regional Office by
furnishing the requisite data / information/monitoring reports.

)] Miscellaneous

(i) Efforts should be made to reduce energy consumption by conservation, gfficiency
improvements and use of renewable energy.

(i) The project authorities shall inform to the Regional Office regarding commencement of
mining operations.

(iiy A copy of the environmental clearance shall be marked to concerned Panchayat. A copy of
the same shall also be sent to the concerned State Pollution Control Board, Regional Office,
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District Industry Sector and Collector's Office/Tehsiidar Office for information in public domain
within 30 days.

(iv) The EC shall be uploaded on the company's website. The compliance status of the
stipulated EC canditions shall also be uploaded by the project authorities on their website and
updated at least once every six months so as to bring the same in public domain.

(v)  The project authorities shall advertise at least in two local newspapers widely circulated, one
of which shall be in the vernacular language of the locality concerned, within 7 days of the issue of
this clearance, informing that the project has been accorded environmental clearance and a copy
of the same is available with the State Pollution Control Board and also at website of the Ministry.

(vi) The environmental statement for each financial year ending 31 March in Form-V is
mandated to be submitted by the project proponent for the concerned State Pollution Control Board
as prescribed under the Environment (Protection) Rules, 1986, as amended subsequently, shall
also be uploaded on the Company’s website along with the status of compliance of EC conditions
and shall be sent to the respective Regional Offices of the MoEF&CC by e-mail. Concerns raised
during public hearing.

(vl The above conditions will be enforced inter-alia, under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control of Pollution) Act, 1981,
the Environment (Protection) Act, 1986 and the Public Liability Insurance Act, 1991 along with their
amendments and Rules and any other orders passed by the Hon'ble Supreme Court of India/High
Courts and any other Court of Law relating to the subject matter.

5. The proponent shall abide by all the commitments and recommendations made in the
EIA/EMP report and also that during presentation to the EAC. All the commitments made on the
issues raised during public hearing shall also be implemented in letter and spirit.

6. The proponent shall obtain all necessary clearances/approvals that may be required before
the start of the project. The Ministry or any other competent authority may stipulate any further
condition for environmental protection. The Ministry or any other competent authority may stipulate
any further condition for environmental protection.

7. The coal company/project proponent shall be liable to pay the compensation against the
illegal mining, if any, and as raised by the respective State Governments at any point of time, in
terms of the orders dated 2™ August, 2017 of Hon'ble Supreme Court in WP (Civil) No.114/2014 in
the matter of ‘Common Cause Vs Union of India & othrs’.

8. The concerned State Government shall ensure that the mining operations shall not
commence till the entire compensation for illegal mining, if any, is paid by the project proponent
through their respective Department of Mining & Geology, in strict compliance of the judgment of
Hon'ble Supreme Court.

9. This environmental clearance shall not be operational till such time the project proponent
complies with the above said judgment of Hon’ble Supreme Court, as applicable, and other

statutory requirements. ng
/
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10.  Any appeal against this environmental clearance shall lie with the National Green Tribunal,
if preferred, within a period of 30 days as prescribed under Section 16 of the National Green
Tribunal Act, 2010.

14.  All recommendations of the Forest Advisory Committee in its meeting held on 25" January,
2018 while considering the proposal for diversion of 1898.328 ha of forest land involved under the
project, and subsequently communicated vide the Ministry vide letter dated 12" April, 2018, shall
be stricily adhered to by the project proponent.

12. This EC supersedes the earlier EC/revalidated/amendment granted vide letter dated 21%
December, 2011, 25" June, 2015 & 29" December, 2015 respectively, and is subject to final
outcome of the Civil Appeal N0.4395 of 2014 pending in Hon'ble Supreme Court of India.

,/[arg[g_ow

(S. K. Srivastava)
Scientist E

Copy to:-

1. The Secretary, Ministry of Coal, Shastri Bhawan, New Delhi-1

2. The DG (Forest), MOEFCC, Indira Paryavaran Bhawan, Jor Bagh Road, New Delhi -3

3. The Secretary, Depariment of Environment & Forests, Government of Chhattisgarh,
Secretariat, Raipur

4. The Principal Chief Conservator of Forest and CWLW, Govt. of Chhattisgarh, Raipur

5. The APCCF, Ministry of Environment Forest and Climate Change, Regional Office  (Western
Central Zone), Ground Floor, East Wing, New Secretariat Building Civil Lines, Nagpur-1

6. The Chairman, Chhattisgarh State Environment Conservation Board, 1-Tilak Nagar, Shiv
Mandir Chowk, Main Road, Avanti Vihar, Raipur (Chhattisgarh) - 492001
7. The Member Secretary, CPCB, CBD-cum-Office Complex, East Arjun Nagar, Delhi - 32
8 The Member-Secretary, Central Ground Water Authority, Ministry of Water Resources, Curzon
Road Barracks, A-2, W-3 Kasturba Gandhi Marg, New Delhi
9. The District Collector, Sarguja, Government of Chhattisgarh
10. Monitoring File 11. Guard File 12. Record File %J
o g[g_olg’
(S. K. Srivastava)
Scientist E
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No.J-11015/03/2008-IA-11 (M)
Government of India
Ministry of Environment, Forest and Climate Change
|A Division
Indira Paryavaran Bhawan,
Jorbagh Road, N Delhi-3

/ | Dated: 24" July, 2019
\».

To,
The Managing Director,
M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd,
Vidyut Bhawan, Janpath, Joyti Nagar,
Jaipur - 302 005 (Rajasthan) (Email: fuel.rvun@gmail.com)

Sub: Expansion of Parsa East and Kanta Basan Opencast Coal Mining project and Pit
Head Coal Washery of M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd located in
Hasdeo-Arand Coalfields in District Sarguja (Chhattisgarh) - Amendment in
Environmental Clearance - reg.

Sir,
This has reference to your online proposal No. IA/CG/CMIN/22290/2014 dated 5t March,
2019 on the above mentioned subject.

2. The Ministry of Environment, Forest and Climate Change has granted environmental
clearance vide letter dated 10" August, 2018 in favour of M/s Rajasthan Rajya Vidyut Utpadan
Nigam Limited to the expansion of Parsa East and Kanta Basan Opencast Coal Mining Project
from 10 MTPA to 15 MTPA and Pit Head Coal Washery From 10 MTPA to 15 MTPA located in
Hasdeo-Arand Coalfields in District Surguja (Chhattisgarh). One of the specific conditions
stipulated therein at para 4(ix) reads as under:-

‘Transportation of raw coal, washed coal and rejects shall be through raif .

3. Now amendment has been sought to revise the above condition to exempt transportation
of washery rejects by road in view of the constraints/limitations as below:-

(i) Washery Rejects generated from PEKB Coal Block are used by nearby Power Plants with
inadequate coal linkage to supplement coal requirement, after proper blending with high GCV
coal. Due to high ash content and low energy (GCV) output, economic viability of rejects depends
more on the low transportation cost. As such, rejects are commercially suitable to industries
located in closer vicinity to Mine/Washery. PEKB mine is located in the Surguja District of
Chhattishgarh, which has no such industry to consume the washery rejects. Therefore, rejects
are primarily sold to plants located in Bilaspur, Raipur, and Raigarh Districts of Chhattisgarh.
Direct Railway connectivity to these power plants from PEKB mine is not available. Railway
connectivity to these power plants from PEKB mine washery is via Anuppur on SECR rail section,
which takes longer route as compared to road connectivity.

(i) In view of limited usability and techno-economic viability rejects are sold to various power
plants mostly of small capacity, located within a distance of 200 to 300 kilometers from Pit-head
of PEKB mine/washery and are transported by the buyers to their respective plants by road only.

(i)  Besides significantly longer distances of plants by railway, transportation through Railways
will require bridging the gap between respective railways sidings and the plants by road
transportation. It will eventually enhance the cost of handling of cargo at both ends and thereby
make the entire process complex and economically unviable for the customers of rejects.
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(iv)  Further, it may be noted that by railway route, total distances of some of plants enlisted in
above table exceeds the maximum allowable limit of 500 km, stipulated in the Gazette Notification
of MoEF. Therefore, major consumers including Jindal Power Ltd (single largest buyer) will not
be able to take off rejects from PEKB Mine by railway.

(v)  Transportation of rejects by road are being carried out by covered trucks with effective dust
control measures e.g. regular water spraying on roads and any other conditions imposed by State
Pollution Control Board.

(vi) Road transportation of rejects is unavoidable for evacuation of coal from PEKB washery.
However, efforts shall be made to minimize the road transportation of rejects by constructing a
wharf wall rail loading system to extent possible.

4. The proposal for amendment in environmental clearance was considered by the sectoral
EAC in its meetings held on 24-25 April, 2019. The Committee expressed concerns over long
distances involved (131-280 km) for transportation of washery rejects by road from the PEKB
mine to various power plants and other potential users/customers in nearby areas, and desired
to know about the habitation along the proposed road route, its condition and likely impact on air
quality/safety due to the said transportation.

The Committee desired for formulation of comprehensive guidelines on disposal of washery
rejects at the earliest within six months, finalised and duly approved by the Ministry of Coal, which
would take care of all environmental concerns to ensure uniformity in all such cases.

Pending formulation and approval of the comprehensive guidelines, the Committee resolved that
as an interim measure the concerned State Pollution Control Board may stipulate additional terms
and conditions in the CTOs depending upon the coal transportation network, air quality and other
environmental parameters, but at the same time complying with the National Ambient Air Quality
Standards.

5, The Committee, while considering the matter in its meeting on 25 June, 2019, resolved

that the proposed amendment in environmental clearance and/or the suggested stipulation of
additional condition by the concerned SPCB as an interim measure, may be applicable for a
period of one year or formulation of the approval of comprehensive guidelines on disposal of
washery rejects by the Ministry of Coal, whichever is earlier.

6. Based on recommendations of the EAC, Ministry of Environment, Forest and Climate
Change hereby accords approval for amendment in environmental clearance to the expansion
of Parsa East and Kanta Basan Opencast Coal Mining project from 10 MTPA to 15 MTPA
and Pit Head Coal Washery from 10 MTPA to 15 MTPA of M/s Rajasthan Rajya Vidyut
Utpadan Nigam Ltd in an area of 2682.856 ha located in Hasdeo-Arand Coalfields in District
Sarguja (Chhattisgarh), under the provisions of the Environment Impact Assessment
Notification, 2006 and subsequent amendments/circulars, as stated in para 5 above.

7. All other terms and conditions stipulated in the environmental clearance dated 10" August,
2018 shall remain unchanged %‘A
(S K Srivastava)
ScientistE
Copy to:-

3. The Secretary, Ministry of Coal, Shastri Bhawan, New Delhi-1
4. The DG (Forest), MOEFCC, Indira Paryavaran Bhawan, Jor Bagh Road, New Delhi -3
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. The Secretary, Department of Environment & Forests, Government of Chhattisgarh,

Secretariat, Raipur

. The Principal Chief Conservator of Forest and CWLW, Govt. of Chhattisgarh, Raipur
. The APCCF, Ministry of Environment Forest and Climate Change, Regional Office  (Western

Central Zone), Ground Floor, East Wing, New Secretariat Building Civil Lines, Nagpur-1

. The Chairman, Chhattisgarh State Environment Conservation Board, 1-Tilak Nagar, Shiv

Mandir Chowk, Main Road, Avanti Vihar, Raipur (Chhattisgarh) - 492001

. The Member Secretary, CPCB, CBD-cum-Office Complex, East Arjun Nagar, Delhi - 32
. The Member-Secretary, Central Ground Water Authority, Ministry of Water Resources, Curzon

Road Barracks, A-2, W-3 Kasturba Gandhi Marg, New Delhi

. The District Collector, Sarguja, Government of Chhattisgarh
. Monitoring File 11. Guard File 12. Record File
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GO1P, €02, €D4P, 605P, 606P,
&07P, GO8P, GOSP, 610P, 511P,
612P, 613P,'614P, 6157, R1GP,
617P, 618P, &19P, 620P, &21P,
622P, 623P, 631P, 632P, 634A,
1 635P, 636P, 637P, 63BP, 638, 640,
648, 649, 650, 651, 852, 653, 654,
655, 656, 657, 658, 659, 560, 661,
662, 663, 664, 665, 666, 667, 668,
[b69, 670, 671, 672, 673, 674, 675,
676, 677, 678, 679, 680, 641, 632,
583, 684, 685, 586, 687, 638, 689,
650, 631, 692, 693, 694, 635, 696,
697, 698, 699, 700, 704, 702, 703,
7{4, 705, 7086, 707, 703

17113.520

6207.292

1,10, 11, 12, 13, 14, 15, 16, 17, 18,
19, 2, 20, 23, 22, 23, 24, 25, 26,27,
28, 29, 3, 30, 31, 32, 33, 34, 36, 37,
38, 39P, 4, 40, 41P, 42, 43P, 447,
45P, 4GP, 47P, 48P, 49P, 5, S0P,
51P, 6,7, 8,9

10676974
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Nava Ratpur, Atal Nagar the 7th October 2021

No. F 8-6/2007/10-2.—With a view to provide Natural Habitat for wild Elephants, Mitignte Human-Elephant Conflict and with the objective of Better
Wiltdlife Management Praciices, the Government of Chhattisgarh hereby declares “Lemru Elephant Reserve” as spec: tlied in the following schedule :—

SCHEDULE
District Korba, Surguja, Raigarh
Forest Division Kotba, Katghora, Sutguja, Dhararojaigath
Forest Range

Kendai, Atmanagar, Udaipur, Lakhanpur Kudmura, Pasarkhet, Balco, I.mm:u,
Boro, Kapu, Dharamjaigarh

-Name of Elephant Reserve -

Lemm Elephant Reserve

‘| Area

199548.00 Ha. = 1995.48 Sqkm

LZ0T teSbte 7 %ikb| 'khish Bublpe
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BOUNDARIES
‘DIVISION | SUB DIVISION RANGE COMPARTMENT AREA (in ha) BOUNDARIES
NUMBER ForestTand | Revenue Land
2 3 4 5 6 7 8
KATGHORA { KATGHORA | KENDAI QA698, QABY9, OA700,1 26798568 Northern Boundary— Confluence of the

QAT01, DAT702, OAT4,
QAT725, OAT26, OAT2T,
P355, P356, P3a7, P3se,
P359, B360, P361, Pa62,
P363, P364, P65, P3s6,
D367, P38, P3sY, P370,
P371, P372, P373, P34,
P375, P376, PAT7, PI78,
P379, P380, PIst, P3s2,
P383, PB4, P385, P3iss,
P387, P388, P38y, P3gn,
Paol, P392, P393, P14,
P39S, P39, P397, P98,
P399, P400, P401, P402,
PAU3, P404, D405, P46,
P407, P40S, P409, P410,
P41, P412, P43, P4l4,
P415, P416, P417, P418,
P419, P420, P421, P42z,
P423, P424, D425, P426,
P427, P48, P429, P430,
P431, P432, P433, P4Md,
P435, P436, P437, P43,
D439, D440, P441, P442,
P443, D444, P445, P446,
P447, D448, D449, P4a50,

5492714

Hasdeo River and Manashi Nala, makes
northern boundary of comp no 355, Katghora
division 2nd Southemn boundary of comp no
P1902, Surguja division. Moving towerds cast
it forms, boundary of compartment no P356
& 357 of Kendai range, Katghors division.
Moviag further east, Northeast boundary of
compartment no, P357, PA58, P359, P50,
P31 and OAT24 makes common boundary
of Udaipur and Kendai ranges. It fasther
crosses national hiphway and mekes northern
boundacy of comp no P432, P433, P434,

P439, P40, PA41, P445 & Pe46. Forming |

nonhem boundury of Comp no, P865 aad
PB66 of Lemeu range Karba division, touches
north boundary of OA1189,it Further moves
south-exst and makes boundary of comp no.
PB&7. It now proceeds to village Munad
Dadar, touching castern houndary of
OAl1%0. Moving  southeast it makes
Norhesst boundery of P876 and enters
Udaipur range of ‘Surguja Division. Now it
procesds from western cad of comp no
P2151, moves toward north and southeast

direction, touching north-castem end of comp -

P2152 end then moves further towurd east

xl}“ i éi !.Lﬂ g
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P451, P4S2,

"% | and maaking western boundary of coirg no

Ti | P2159, 2160 it forms west, north and eastetn

" | houndary of comp no 2161, Now it makes
north, east, south boundary of comp no 2162
it moves south making eastern houndary ef
comp no 2160, moves towwrds east from
south, and mzkes narthem boundary of comp
no 2156, In the cast, making north boundary
of comp no 2183, it moves toward norh,

KATGHORA

KATGHORA

ATMA-NAGAR

QATS3, PA96, D497, P498,
P495, PEO0, P50L, P302,
P503, P504, P505, PSO6,
PS0O7, P508, P509, P510,
B513, P517, P519, P520,

P521, P522, P523, P54,
P55

6950338

. making west and north boundasy of comp no
6707.333 | 2182 aad north sast boundary of comp no
2180, it further touches nothem boundary of
comp no 2181 and proceeds Auther nosth
cast’ direcdan, It further croates north:
boundary of comp no P2178, and moving
toward south it create eastern boundary of
comp uo Z178. In the east, it touches easteen

SURGUJA

UDATPUR

UDAIPUR

P2151, P52,  P21S3,
P2154, P2155,  P2156,
P2157, P218§,  Pp2159,
P2160, P2161, P2162,
P2177, P2178, P21,
P2181, 2182, P18,
P2184, P2185, P2192,
P2193, P2194,
P2195,

53181.351

boundary of comp 7o 2177 and Khowmm
village and proceeds towards south and
creates east and sovth bonndary line. Further,
it exeates cast 20d south boundary of comp no
2194, 2195 and proceeds castward fotming
northem boundary of comp no 2193 and
enters Kudmira runge of Korbz division., It
further rouches north boundary of comp no.
P1077; cxeatiog porthern boundary of corap
no P1078, 1079, 1080 and 1081, it enters Boro

0.000

SURGUJA

UDAIPUR

L)
-LAKHAN PUR

B2208, P2207, P2208,
P2209

856.320

tange of Dharamjaigath Division, From

0000 | Gegtern boundery of comp no 690, it

KORBA

NORTH
KORBA

KUDMURA

QA1359, QA1360, OA1361,
OA1362, OA1363, OA1364,
QAL365, OA1366, OAL367,
041368, OA1369, OA1370,
OA137, DA1372, QA13T73,
(A1374, QAL3T5, OA1376,
0A1377, OA1378, OA13T79,
OA1380, OAT3B1, OAL3082,

OA1383, OA1384, DA1265,

19549.649

progresses townrd comp 8o 693 and forps

weatern boundary of it Then it creates
TOBAB54 | wmatem boundary of comp no 698 and
touching north boundary of comp no 699, it
enters Lakhanpur range of Surguja division. 1t
furthee divides comp no P2209 and makdng
aorth boundary of comp no 706, 107, T8 of
Baro range and comp re 1, 2, 6,7, 8, 11, 12,
13, 15 17, 18 and 19 of Kapu ragpe’
Dbaramjaigarh divition and moyes towards.

856
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OA1386, OA1387, OA1388,
OA1389, OA1390, OA1391,
OA1392, 0A1393, OA1394,
OA1395, OA1396, OA1402,
0A1403, OA1404, OA1405,
OA1406, P1053, 1054,
P1070, PIO7t, P1OT2,
P1073, P1074, P1075 P1076
JP1077,  P1078, POV,
P1080, P1081, P1os2,
P1083, TP1084, P1085,
P1086, P1087, P1088,
T'1089, P1090, P1091,
Pi092, PI1093, PLO%4,
P1095, Pl09%, P1097,

P1098, P1099, P1100, |

P01,  P1102, P1103,
P1104, P1105, Ti107,
P1113, Pi114, P1119

KORBA SOUTH PASARKHET = | OA1329, P1016, Pi07,| 14157449 170718

KORBA- P1018, PIO19, P1020,

PI021, P02, P12,

P102¢, P1025, 1026,

P1027, P1043, P1044,

| 1045, Pro4s, P1o47,

Pi043, P1049, P1052,

P1055, PI0S6, P1057,

' P1058, P1059, P1060,

P1061, P1062,  P1063,

P1065, P07, P1068,

P1069,P1115,  P1116

KORBA NORTH BALCO P919, P920] P921, PO28 P93 14204.825 0000
KORBA :

P934, PU3S, P96, P37
P03, P939, P40, PO41)
P942, P943, PO44, PO
P946, P950, PY51, P94,

P55, P956, P57, PYs4;

cast, makiog east boundary of comp no 22 |.

and nozth boundary of comp no 24.

Eastern Boundary - Lemmu Elephant
reserve boundary moves further towzrds East
and South boundary of comp no 51, South
boundary of comp no 30P, 49P, 48P, 46P,
47P, 17P, 16P, 14P, South-East boundury of
comp no 13, East boundary of 25, 45P, 4P,
South boundary of comp no 43P and East
boundary of comp no 32, 33 in Kapu Range
of Dhzramjaigath division znd  south
boundary of comp no 34 of Kapu range, thea

divides north side of comp no 630F and

moves South toward comp no 658, 657, 653,
651, 650 and south boundary of 621 touches
east boundzry of comp no 602,605, 475, 474,
OA1382, 1089, 473P and further moves
toward. south, making boundary of comp no
458¥, 457F, 456P and meets nezr Mand river,

Southem Boundaty — From Mand river it
moves further West, making south boundary
of comp no 4561 and 4590 und making
weitemn boundary of comyp no 4631 it enters
Kudmura range of Kotha division, Moving
further west, making south boundary of
P1103, OA1405 and southesst boundary of
comp no OAI390 and P1119: jt enters
Pasarkhet range. It further divides eastern
boundary of comp mo 1115, 1116 2nd
southern boundsty of 1068, 1067; moves
further west making southern bonadary of
comp no 1063, 1026, 1025, 1044, 1043 2nd
maves toward north and farming western
boundary of comp no 1043, it proceeds
toward west and makes southwest houndary

of comp no 1043 asd 1046. Tt further creates |

westem houndary of comp no 1047 and

LZ07 Mebbie 77 bliep) ‘Khind BihRR
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D059, PO60, D9sl, Ioed,

D965, D966, PIST, P96,
T D959, POT0
KORBA NORTH LEMRU OA 1178, OA 1179, OA 45674.451 6790.601
KORBA

1180, OA 1181, OA 1182,
OA 1183, OA 1184, OA
1185, OA 1186, OA 1187,
OA 1188, OA 1189, OA
1190, OA 1198, OA 1192,
O& 1193, QA 1194, OA
1195, OA 1196, DA 1197,
OA 1198, OA 1199, QA
1200, OA 1201, OA 1202,
OA 1203, OA 1204, OA
1205, OA 1206, OA 1207,
OA 1208, OA 1209, OA
1210, OA 1211, OA 1212,
OA1213, PRO1, PBO2, P8O3,
PS04, P80S, P8O6, PRO7,
P808, P8&0s, PR10, PBl1,
P812, Pa13, P14, P8IS,
PB16, P17, PRIS, P8I9,
P820, P21, P82, P83,
P824, P825, P26, P87,

P28, PB29, PR30, PgAl,

P832, P85, P86, Pasy,
P838, P839, P840, P84,
PE42, D843, P44, P45,
PB46, P847, P84S, Pado,
P850, 851, P852, PRs3,
P854, Pass, Pass, Pes?,
P8S8, P85S9, P8cO, PBs1,
P82, P63, Pas4, Pass,
PB66, PE67, D868, Pase,
P80, P81, P872, PATY,
P874, P8IS, P876, P8TY,
P88, PBT9, P8BS0, PEg,
P882, P88, PS84, Pass,

boundary of comp no 3048, southern
boundasy of comp no 933, 244 and moving

toward south it creates east and south |

boundary af comp no 946, It further proceeds
toward west and creates southeen boundary of
comp oo 950, 951 and while moving towards
porth it creates southern and  western
boundary of comp no 951.

Western Boundary- From comp ne. 951,
Balco sange: it contnues towsrds North,
touching South-West bouadary of comp no.
255 and moves toward West. Now it mzkes
Southern boundary of comp no. 954, 961, 954
snd while moving toward North it makes
Westem boundary of comp no. 965, 968, 967,
Western boundary of comp no 968, 970 and
Nocth boundary of comp no 970 and makes
Westemn boundary of comp no. PA31. Then it
moves towards norh, touchisg sauthern
boundary of P829, P828 while making
southem boundary of comp no P80 and
erossing Bango Dam; it enters Atmanagar
Range of Katghorz Division, On Eastem
boundery of comp no P505 of Atanagar
Range (which.is alto submersion zons), it
moves South via Bodanala village making
Eustern boundary of comp no. P525 gnd
enters bilco range and moves towards south
east dlong the aorthern boundary of 921, 919
tod south Westem boundary of P928 and
coatinues along the south westerm boundary
of 928 and 920 touching the tp of the
southern boundary of P921 and moves snd
entets Atmanapar range and moves along the
southem bowndary of comp no. P524 and
along western boundary of 524, 525 and
forms the southem bouadary of comp ne.
2498, southwest boundary of comp no. 496

096

LZ07 2E3kle 72 Gild) ‘Rhistt Slrk(Re

and western boundary of comp no. 497, 499
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Pag6, D887, P8BS, P8EY,
I'890, "89f, PRIZ, 893,
D394, PROS, D89G, PBOT,
PHYB, PHOS, POO0, POOL,
PO02, D903, Dood, DO,

and 500. Tt continues west making v.rest»aoﬂlq
boundary of comp so. 511, making westem
boundary of comp no. 510 and 517, moves
further west making southern boundary of

LZ07 iblete 77 Slib Ehish Buppe

% comp no. 753, 519, 520 and touching west
P306, PY07, P908, PO09, £ side of comp no. 520 it moves towards nazth.
Po10, PO1L, P92, PO13 While progressing north, it makes westera
boundary of comp ne. 521, 522, 523 and
enters Kendai range meets with Sink zone of
Bange Dam 3nd forms western boundary of
P381, P377, P376 and North-west boundary
of comp ne. 375 along Hasdeo tiver. It
, further moves twward norh and making
western boundary of comp no. P35S, it finally
meets the northern  boundary at  the
eonfluence of Hasdeo dver and Manashi nata.
¢ DHARAM DHARAM BOROD 6P, 602, 604P, 6O5P, 17113.520 6207.292
JAIGARH JAIGARH 606F, 607P, 608D, 609P,
610P, 611F, 6120, 6139,
6148, 615P, 616D, 6177,
618B, 619P, 620P, 621P,
622P, 623P, 631P, G32P,
634A, 635P, 636P, 637D,
638D, 639, 640, 648, 649,
850, 631, 652, 653, 654, 655,
656, 657, 658, 639, 660, 661,
662, 663, 664, 665, 666, 667,
G668, 669, 6740, 671, 672, 673,
674, 675, 676, 677, 678, 679,
GBO, 681, 682, 683, 684, 685,
686, 687, 688, 68D, 650, 691,
692, 693, 694, 695, 696, 597,
698, 699, 700, T01, 702, 703,
704, 705, 708,707, 708
10 | DHARAM LATLUNGA KAPU 1, 10, 11, 12, 13, 14, 13, 16, 10676.974 2616.386
17,18, 19, 2, 20, 21, 22, 23,
JAIGARH

24, 25, 26, 27, 28, 29, 1, 30,

166
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251

3, 32, 33, 34, 36, 37, 38,
39P, 4, 40, 41P, 42, 43P,
44P, 45P, 46P, 47P, 48D,
49P, 5, 50P, 51P, 6,7, 8,

JAIGARH JAIGARH JAIGAR:H 461, 462P, 483, 464D,
: 466P, 473D, 474, 475
Total- | 16320769 | 36327231
Grand Total » | 199548.000

By order and in the name of the Governor of Chhattisgarh,

ABHISHEK KUMAR SINGH, Deputy Secretary,

' LZOT bbbl 7T tlkhi ‘hio Buking
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F. No. J-11015/03/2008-1A-11(M) Annexure A-12
Government of India
Ministry of Environment, Forest & Climate Change
(Impact Assessment Division)
L

Indira ParyavaranBhawan,
Jorbagh Road, N Delhi — 3
Email: lk.bokolia@hnic.in Tel: 01124695363

Dated: 23" December, 2021
To,
The Managing Director,
M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd,
Vidyut Bhawan, Janpath, Joyti Nagar,
Jaipur - 302 005 (Rajasthan)
Email: fuel.rvun@gmail.com

Sub: Expansion of Parsa East and Kanta Basan Opencast Coal Mine from 10 MTPA to 15
MTPA and Pit Head Coal Washery from 10 MTPA to 15 MTPA of M/s Rajasthan Rajya
Vidyut Utpadan Nigam Ltd. in total ML area of 2682.856 ha located in Hasdeo- Arand
Coalfields in District Sarguja (Chhattisgarh)- For Amendment in Environment Clearance
- reg.

Sir,
This has reference to your online proposal No. [A/CG/CMIN/22290/2014 dated 4™ October,
2021, on the above mentioned subject.

2. The Ministry of Environment, Forest and Climate Change has granted Environmental Clearance
(EC) vide letter dated 10" August, 2018 and amendment in EC dated 19" July, 2019. In favour of M/s
Rajasthan Rajya Vidyut Utpadan Nigam Limited to the expansion of Parsa East and Kanta Basan
Opencast Coal Mining Project from 10 MTPA to 15 MTPA and Pit Head Coal Washery From 10 MTPA
to 15 MTPA located in Hasdeo-Arand Coalfields in District Surguja (Chhattisgarh). The said EC
stipulates one of the specific conditions no. 4(ix) as Transportation of raw coal, washed coal and the
rejects shall be through rail

2. Now amendment has been sought to revise the above condition to exempt transportation of
washery rejects by road / rail in view of the constraints/limitations. Project Proponent has submitted
that due to limited use-ability of rejects and higher transportation cost due to longer railway route, the
timely disposal of approved quantity of rejects is not feasible unless rejects are dispatched and utilized
in more number of plants after appropriate blending with high GCV coal. But dispatch of rejects to any
other prospective user plant is possible only by road transportation. Consequent to above, PP are unable
to ensure seamless disposal of rejects to any nearby power plant which can use rejects through blending

Page 1 of4
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and there is no feasibility of rail transport from PEKB mine. Needless to mention that it might result in
accumulation of rejects at pit head washery of the mine and lead to environmental issue, if stock is not
liquidated in time. Due to high ash content and low energy (GCV) output, economic viability of rejects
depends more on the low transportation cost. As such, rejects are commercially suitable to industries
located in closer vicinity to Mine/Washery. PEKB mine is located in the Surguja, Chhattishgarh, which
has no such industry to consume the washery rejects. Therefore, rejects are primarily sold to plants
located in Bilaspur, Raipur, and Raigarh Districts of Chhattisgarh. Direct Railway connectivity to these
power plants from PEKB mine is not available. Railway connectivity to these power plants from PEKB
mine washery is via Anuppur on SECR rail section, which takes longer route as compared to road
connectivity.

3 The proposal for amendment in Environmental Clearance was considered by the sectoral EAC
in its meeting held on 20" EAC held on 13-14 October, 2021 and 22" EAC held on 17" November,
2021 through video conferencing. Based on recommendations of the EAC, the Ministry of Environment,
Forest and Climate Change hereby accords approval for amendment in Environmental Clearance to the
Expansion of Parsa East and Kanta Basan Opencast Coal Mine from 10 MTPA to 15 MTPA and Pit
Head Coal Washery from 10 MTPA to 15 MTPA of M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd.
in total ML area of 2682.856 ha located in Hasdeo- Arand Coalfields in District Sarguja (Chhattisgarh),
for a period of 3 years to transport 40% of rejects (i.e. 1.2 MTPA) upto distance of 275 km, under the
provisions of EIA Notification, 2006 and its amendments therein and subsequent amendments/circulars,
with following additional specific conditions to be followed:-

(i) PP shall obtain CTO from the respective SPCB before commencement of the transportation
of 40 % washery reject (1.2 MTPA peak) via road and 60 % of the washery reject by rail only
for period of 3 years. State Pollution Control Board shall ensure adequate fleets size
/transportation of reject (35-40 tons) through dedicated route of National Highway without
following district/village road, not more than 275 kms from plant site.

(ii) The trucks to be properly covered with tarpaulin sheet or with rigid covering with wheel
washing facility to be provided at site before leaving for haul road.

(iii) Project proponent shall acquire separate land parcel and making an artificial forest of about 5
ha only of Sal trees or any other native species, medicinal and herbal species (out of mine site)
and plant and maintain it through dedicated contractor, which to be hired by company for
implementation within 2 years. After completion of tree plantation, number of trees shall be
duly endorsed from District Forest Officer

(iv) Road inside and at periphery of the washery plant shall be constructed of concrete only.

(v) PP shall fund with adequate amount for maintenance of roads, proposed to be used for
transportation

(vi) PP should Install Wind breaker/shield arrangement along the railway siding and the approach
roads or routes used for reaching the national highways for reducing the dust propagation in
upwind direction.

U\ Page 2 of 4
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(vii) PP to install not less than 5 nos. of Fog canon (mist sprayer) having 100 mts water jet/throw
length to reduce the impact of air pollution at dust generating sources mainly on haul road,
OB dumping areas within 1 year.

(viii) PP to install a continuous ambient air quality monitoring stations at suitable locations in
vicinity of mine with consultation of SPCB. The real time data so generated shall be uploaded
on company website. In addition, data should also be displayed digitally at entry and exit gate
of mine lease area for public display.

(ix) A third party assessment of EC compliance shall be under taken through reputed institute (like
ICFRI/ NEERY/ IIT) or any other expert agency identified by the Ministry.

(x) PP to install solar lights along the haul road used for transportation of coal to avoid the
accidents at night with its maintenance. PP to identify the rural areas for installation of solar
light with its maintenance within the study area of 10 km radius buffer zone within one year.

(xi) PP also to provide drinking water facilities like installation of RO with proper water supply
pipe fittings to nearby rural areas and also to install hand pumps by seeking consent from
panchayat of the villages located within the study area of 10 km radius buffer zone within two
years

(xii) PP shall install sand/aggregate segregation plant for’suitable capacity to extract sand from
existing mine and construction aggregate within 2 years of issue of this letter

(xiii) PP should conduct epidemiology study to (analysis of the distribution, patterns and
determinants of health and disease conditions in defined populations).

(xiv) PP shall only use conveyer belt to transport coal from mine pit to washery. No Truck
transportation shall be done.

(xv) Surface runoff from Storage yard of coal, reject dumps shall be stored in settling tank and later
treated before any usage and quality shall be check frequently.

(xvi) PP to keep the record of the PUC vehicles used for road transportation of the rejects i.e no of
trucks deployed each day for individual roads/ highways and with it validity of certification.

(xvii) Hon’ble Supreme Court in an Writ Petition(s) Civil No. 114/2014, Common Cause vs Union
of India & Ors vide its judgement dated 8th January, 2020 has directed the Union of India to
impose a condition in the mining lease and a similar condition in the environmental clearance
and the mining plan to the effect that the mining lease holders shall, after ceasing mining
operations, undertake re-grassing the mining area and any other area which may have been
disturbed due to their mining activities and restore the land to a condition which is fit for
growth of fodder, flora, fauna etc. Compliance of this condition after the mining activity is
over at the cost of the mining lease holders/Project Proponent”. The implementation report of
the above said condition shall be sent to the Regional Office of the MoEFCC.
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6. All other conditions stipulated in the environmental clearance dated 10™ August 2018 and
dated 24" July, 2019 shall remain unchanged ﬂ/\,
n I-T = 1

(Lalit Bokolia)
Director
Copy to:-

1. The Secretary, Ministry of Coal, Shastri Bhawan, New Delhi-1

2. The Secretary, Department of Environment & Forests, Government of Chhattisgarh,
Secretariat, Raipur

The Chairman, Central Ground Water Authority, Ministry of Jal Shakti, Jamnagar House,
18/11, Man Singh Road Area, New Delhi, Delhi 110001The Chairman, Chhattisgarh State
Environment Conservation Board, 1-Tilak Nagar, Shiv Mandir Chowk, Main Road, Avanti
Vihar, Raipur (Chhattisgarh) - 492001

(5]

4, The Member Secretary, CPCB, CBD-cum-Office Complex, East Arjun Nagar, Delhi - 32
5. The District Collector, Sarguja, Government of Chhattisgarh
6. Monitoring File /Record File 7. PARIVESH Portal
(Lalit Bokolia)
Director
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Government of India
Ministry of Environment, Forest and Climate Change
(Forest Conservation Division)

Indira ParyavaranBhawan,
Aliganj, Jor Bagh Road,
New Delhi: 110003
Dated: 02.02.2022
To
The Principal Secretary (Forests),
Government of Chhattisgarh,
Mahanadi Bhavan,
New Raipur, Chhatishgarg

Sub: Proposal for non-forestry use of 1898.328 ha of forest and
(1654.109 ha of revenue forest land and 244.219 ha of notified forest
land) in favour of Rajasthan Rajya Vidyut Utpadan Nigam Limited
(RRVUNL), in Villages Parsa and Kete, Tehsil Udaipur, District Surguja,

Chhattisgarh- grant of permission for mining over Phase-II area- reg.

Sir,

I am directed to refer to the State Government letter no. 5-04/2010/10-2 dated
22.02.2021 and Ministry of Coal, Government of India’s letter No. 103/13/2015/NA
dated 23.11.2021 on the above subject seeking approval of the Central Government
for grant of approval for Phase-II mining operations in the balance area of 1136 ha of
forest land in Parsa East and Kete Basan Coal Block and Government of
Chhattisgarh’s letter no. 5-17/2018/10-2 dated 8.10.2021 forwarding a copy of report
on Biodiversity Assessment Study and to inform that proposal of the State
Government has been considered by the Forest Advisory Committee constituted by
the Central Government under Section - 3 of the aforesaid Act.

After careful examination of the proposal of the State Government and on the
basis of the recommendations of the Forest Advisory Committee, and approval of the
same by the competent authority of the MoEF&CC, New Delhi, the Central
Government hereby accords approval for commencing Phase-II mining operation in
the balance area of 1136 ha of forest land in respect of proposal involving non-forestry
use of 1898.328 ha of forest and (1654.109 ha of revenue forest land and 244.219 ha
of notified forest land) in favour of RRVUNL, in Villages Parsa and Kete, Tehsil
Udaipur, District Surguja, Chhattisgarh subject to fulfilment of following conditions:

i. The recommendation in the Biodiversity Assessment Report (BAR) have been
made keeping in view the comprehensive scenario of current production levels,
biotic interference, mitigating measures, etc vis-a-vis impact on surrounding
resources. Therefore, no further changes in the Mining Plan vis-a-vis land use
shall be effected by the user agency without the prior approval of Central
Government.

ii. The recommendations made in the BAR shall be incorporated into the Wildlife
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Management Plan and the same shall be implemented by the State Forest
Department at the project cost.

.Quarterly site inspection on compliance of conditions shall mandatorily be

done jointly by Ministry, IRO (Raipur) and State Forest Department and the
observations/findings shall be submitted to Ministry.

.Grant of permission for mining operations in the Phase-II area of 1136 ha is

subject to change as per the directions of Hon’ble Supreme Court, as may be
directed in final decision, in Civil Appeal 4395 of 2014.

. The user agency, in consultation with the State Forest Department, will

strengthen the provision for appropriate financial outlay for the establishment
and effective functioning of Rescue and Rehabilitation team to mitigate
human-wildlife conflicts.

.The State Government and the user agency shall ensure that concerned

orders/directions of Courts/Tribunals, relevant provisions of all concerned
Acts, Rules, Regulations and Guidelines pertaining to this project, if any, for
the time being in force, as applicable to the project.

vii.Biodiversity restoration should be integral part of mining site rehabilitation

and User Agency should submit annual progress report on rehabilitation of
mined up areas following best practices and afforestation measures to IRO for
information and verification.

viii.State Government shall ensure that conditions stipulated in the Stage-II

iX.

approval dated 15.03.2012 be complied with by the user agency; and

Violation of any of these conditions will amount to violation of Forest
(Conservation) Act, 1980 and action would be taken as per the provisions
made under the Act and Forest (Conservation) Rules.

Yours faithfully,
Sd/-

(Sandeep Sharma)
Assistant Inspector General of Forests

Copy to:

1.

oulh WN

Principal Chief Conservator of Forest (PCCF), Aranya Bhavan, Sector 19, North
Block, New Raipur- 492002 Chhattisgarh.

. Regional Officer, Integrated Regional Office, MoEF&CC, Naya Raipur
. Nodal Officer (FCA), Jail Road, Aranya Bhavan, Raipur.

. User Agency

. Monitoring Cell, Forest Conservation Division, MoEF&CC

. Guard file
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Government of India

-

E NS Ministry of Environment, Forest and Climate Change
i 3 s (Impact Assessment Division)

E § Y R

S &

E E To,

; w The Superintendent Engineer (Fuel)

& RAJASTHAN RAJYA VIDYUT UTPADAN NIGAM LIMITED

Room no. 120, Vidyut Bhawan, Janpath, Jyoti Nagar,
Jaipur,,Jaipur,Rajasthan-302005

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,

This is in reference to your application for Environmental Clearance (EC)
in respect of project submitted to the Ministry vide proposal number
IA/CG/CMIN/235298/2021 dated.12 Jan 2022. The:particulars of the environmental
clearance granted to the project:are-as below.

1. EC Identification No. EC22A006CG179259
2.  File No. J-11015/03/2008-1A-11(M)
3. Project Type Expansion?
4. Category A
5. Project/Activity including 2(a) Coal washeries
Schedule No.
Name of Project Parsa East and Kanta Basan Opencast

Mine and Pit-Head Coal Washery
expansion from 15 MTPA to 21 MTPA

7. Name of Company/Organization = RAJASTHAN RAJYA VIDYUT UTPADAN
NIGAM LIMITED

8. Location of Project Chhattisgarh
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

(Pro-Active and Responsive Facilitation by Interactive,
and Virtuous Environment Single-Window Hub)
()]

(e-signed)
Lalit Bokolia
Date: 14/02/2022 Scientist F
IA - (Coal Mining sector)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC22A006CG179259  File No. - J-11015/03/2008-IA-1I(M) Date of Issue EC - 14/02/2022 Page 1 of 16
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File No. J- 11015/03/2008-1A- 11(M)
Government of India
Ministry of Environment Forest and Climate Change
(Impact Assessment Division)
ok ok ok

Indira ParyavaranBhavan,

JorBagh Road, New Delhi-110 003

Email: Ik.bokolia@nic.in Tel: 01124695363

Dated: 14" February, 2022
To,
Add Chief Engineer (Fuel)
M/s Rajasthan Rajya Vidyut Utpadan Nigam Limited
Vidyut Bhawan, Janpath, Jyoti Nagar,
Jaipur-302005 (Rajasthan)
Email: fuel.rvun@gmail.com

Sub: Expansion of Parsa East and Kanta Basan (PEKB) Opencast Coal Mine from 15 MTPA
to 18 MTPA in total ML area of 2682.856 ha of M/s Rajasthan Rajya Vidyut Utpadan Nigam
Ltd. located in villages Salhi, Hariharpur, Ghatbarra, Parsa, Kente, Parogiya and Basan,
Tehsil Ambikapur, District Sarguja (Chhattisgarh)- For Environment Clearance under
Ministry OM dated 15" September, 2017-reg.

Sir,
This has reference to your online proposal No. IA/CG/CMIN/235298/2021 dated 12t
January, 2022 for grant of Environmental Clearance to the above project.

2 The Ministry of Environment, Forest and Climate Change has considered the application. It
is noted that the proposal is for grant of Expansion of Parsa East and Kanta Basan Opencast Coal
Mine from 15 MTPA to 18 MTPA in total MLarea of 2682.856 ha of M/s Rajasthan Rajya Vidyut
Utpadan Nigam Ltd. located in villages Salhi, Hariharpur, Ghatbarra, Parsa, Kente, Parogiya and
Basan, Tehsil Ambikapur, District Sarguja (Chhattisgarh).

The project/activity is covered under category ‘A’ of item 1(a) ‘Mining of Minerals’ the Schedule
to the EIA Notification, 2006

3. The proposal was considered by the sectoral Expert Appraisal Committee (EAC) in its 25™
EAC meeting held during 18 -20 January, 2022. The details of the proposal, as ascertained from the
proposal documents and as revealed from the discussions held during the meetings, are given as
under:

(i)  The project area is covered under Survey of India Topo Sheet No. 64J/13 and is bounded by
the geographical coordinates ranging from latitude 22° 47°39” to 22°51°12” N and longitude
82°46°38” E to 82°50°51” E.

Page 1 of 15
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(i) Coal linkage of the project is proposed for captive use for various linked Thermal Power
Plants.

(iii) Joint venture cartel has been formed-Not applicable.

(iv) Project does not fall in the Critically Polluted Area (CPA). where the MoEF&CC’s vide its
OM dated 13th January, 2010 has imposed moratorium on grant of environment clearance.

(v) Employment generation to 1805 persons will be provided from the project.

(vi) The project is reported to be beneficial in terms of coal to be used in power generation in
Rajasthan, which will help in reducing gap in demand and production of electricity in the state.
Based on the requirement of the people of the project area, the development activities are being
taken up. The basic requirement of the community is being strengthened by extending health
care, educational facilities developed in the township to the community, providing drinking
water to the villages affected, building/strengthening of existing roads in the area etc. Project
is also generating direct as well as indirect employment in the area.

(vii) Earlier, the environment clearance to the project was obtained under EIA Notification, 2006
vide Ministry’s letter No. J-11015/120/2014-1A-1I(M) dated 10th August 2018 for 15 MTPA
in mine lease area of 2682.856 ha.

(viii) Total mining lease area as per block allotment is 2767 ha and as per approved mining plan is
2682.856 ha Mining Plan (Including Progressive Mine Closure Plan) has been approved by
Ministry of Coal on 12th August 2016.

(ix) The land usage pattern of the project is as under

Pre-mining Land use detail (Area in ha)

S.N. LANDUSE Within Outside ML TOTAL
ML Area Area (ha) pictt
1. | Agricultural land, Tenancy & 701.786 Nil 701.786
settlement etc.
2. | Forest land 1871.118 Nil 1871.118
Others (Government Land) 109.952 Nil 109.952
TOTAL 2682.856 Nil 2682.856
Post Mining:
Page 2 of 15
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Post Closure Land use status is furnished hereunder: (Area in ha)

261

S. During | End of Land Use (ha)
N. Type Mining | Life Plantatio| Water | Public | Agricu Disman TOTAL
(ha) (ha) n Body Use Iture | tled
Grass/ land
greenbelt
1. | External OB 112.655 | 112.655 | 112.655] - - - 112.655
Dump
2. | Topsoil Dump 5.000 5.000 5.000 - - - 5.000
3. | Excavation Areal2328.247 2127.555 | 260.692 2328.247
(1) Backfilled 2157.560
area
(i) Excavated 230.687
void
4. | Road & 137.435 | 137.435| 13.744 - 32.601 - 91.090 | 137.435
Infrastructure
area
5. | Rationalization | 39.518 39.518 | 35.931 - 3.588 - 39.518
Area
TOTAL | 2682.856 | 2682.856 | 2294.884 | 260.692 | 36.189 - 91.090 | 2682.856
(x) Total geological reserve reported in the mine lease area is 516.40 Million Tonnes with 452.46

Million Tonnes mineable reserve. Out of total mineable reserve of 452.46 Million Tonnes,
452.46 MT are available for extraction. Percent of extraction is 87.62 %.

(xi)

Three (Seam-VI, Seam-V & Seam-IV) seams with thickness ranging from 2.27 m 9.72 m are

workable. Average Grade of coal is F, stripping ratio 5.24 m3/T, while average gradient is 40

(1in 15).
(xii)

shovel-dumper & coal mining by surface miner.

(xiii) Life of mine will be 19 years.

Method of mining operations envisages by Opencast method with Overburden removal by

(xiv) The project has two external OB dumps in an area of 112.655 ha with 60 m height and 43.52
Mm3 of OB. Two internal OB dumps in an area of 2157.560 ha with 2325.20 Mm3 of OB is
envisaged in the project.

(xv)

Total quarry area is 2388.247 ha out of which backfilling will be done in 2157.560 ha while

final mine void will be created in an area 0f 230.687 ha with a depth of 30 m. Backfilled quarry
area of 2127.555 ha shall be reclaimed with plantation. Final mine void will be converted into

a water body.

Expansion of PEKB Opencast Mine M/s RVUNL

EC Identification No. - EC22A006CG179259

File No. - J-11015/03/2008-1A-11(M)

I

Date of Issue EC - 14/02/2022

Page 3 of 15

Page 4 of 16



2085 262

(xvi) Transportation of coal has been proposed by in mine pit head, from surface to siding by
conveyor and at sidings by Railway.

(xvii) Reclamation Plan in an area of 2294.884 ha, comprising of 112.655 ha of external dump,
2157.560 ha of internal dump and 54.675 ha of green belt including safety zone/rationalization
area.

(xviii) 1871.118 ha of forest land has been reported to be involved in the project. Approval under
the Forest (Conservation) Act, 1980 for diversion of 1871.118 ha of forest land for non-
forestry purposes has been obtained vide MoEF&CC letter F.no.8-31/2010-FC dated 15th
March 2012.

(xix) No National Parks, Wildlife Sanctuaries and Eco-Sensitive Zones fall within 10 km boundary
of the project.

(xx) The ground water level has been reported to be varying between Pre-monsoon- 3.50 to 8.20 m
bgl to Post-monsoon- 0.30 to 3.20 m bgl.

(xxi) Total water requirement for the project is 13,195 KLD.
(xxii)NOC of the Central Ground Water Authority for has been obtained on 23rd September 2009.

(xxiii) Public hearing- Present Application is for expansion of EC (15 to 21 MTPA) which does not
attract PH, being applied under MOEF&CC’s OM dated 15.09.2017. Last Public Hearing for
the project of 15 MTPA capacity in an area of 2682.856 ha was conducted. on 11th September
2016 at Village- Basan, District Surguja, Chhattisgarh.

(xxiv) Consent to Operate for the existing capacity of 15 MTPA was obtained from the State PCB
on 01/12/2021 and is valid till 30/11/2024.

(xxv) River/nalla is flowing 2.7 Km boundary from Northern Boundary of the block of lease. No
nalla diversion is involved.

(xxvi) Regular monitoring of ambient air quality is being carried out on fortnightly basis. The
documented report is submitted to SPCB and also to MoEF&CC along with half yearly EC
compliance report. In general, the results of ambient air quality monitoring data were found
within prescribed limits except few aberrations which can be attributed to the specific local
conditions during the day of sampling.

(xxvii) Civil Appeal no(s). 4395 of 2014 Rajasthan Rajya Vidyut Utpadan Nigam Ltd vs Sudiep
Shrivastava'& Others pending before the Hon’ble Supreme Court of India

(xxviii)Total cost of the project is Rs. 236900 lakhs. Cost of production is Rs. 1494 per tonne., R&R
cost is Rs. 82 crores. Environment Management Cost is Rs. 1000 Lakh (Capital), Rs. 550 Lakh

(Recurring).

Page 4 of 15
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4. The Expert Appraisal Committee (EAC) in its 25" EAC meeting held during 18-20 January,
2022 has recommended the project for grant of Environment Clearance (EC). Based on
recommendations of the EAC, Ministry of Environment, Forest and Climate Change hereby accords
approval for Environment Clearance (EC) for 20% (stage-1) Expansion under O.M. dated
15.09.2017 of Expansion of Parsa East and Kanta Basan (PEKB) Opencast Coal Mine from 15
MTPA to 18 MTPA in total ML area of 2682.856 ha of M/s Rajasthan Rajya Vidyut Utpadan Nigam
Ltd. located in villages Salhi, Hariharpur, Ghatbarra, Parsa, Kente, Parogiya and Basan, Tehsil
Ambikapur, District Sarguja (Chhattisgarh), under 7 (ii) clause of EIA Notification, 2006 and
subsequent amendments/circulars thereto subject to outcome of Civil Appeal no(s). 4395 of 2014
Rajasthan Rajya Vidyut Utpadan Nigam Ltd vs Sudiep Shrivastava & Others pending before the
Hon’ble Supreme Court of India and the compliance of the following terms & conditions / specific
conditions for environmental safeguards:-

(1) PP shall obtain the Consent to Establish/Consent to Operate for 18 MTPA of mine production

from SPCB prior to production.

(ii) PP must comply with all the non- compliances or partially compliances as per the certified
compliance report w.r.t EC conditions stipulated in EC dated 10th August 2018 and EC dated
21st December, 2011 and EC amendment dated 24th July, 2019, and furnish the detail of the
compliance of EC conditions prescribed with amendment in EC vide letter dated 23rd
December, 2021 in the six monthly compliance report of IRO and respective state pollution
board.

(iii) PP shall construct 3rd silo of 2000 Tonnes and commission by October, 2022 and onward no
additional coal will be transported through road.

(iv) Third party monitoring by reputed instituted for air quality (including heavy metal analysis)
shall be carried out at identified locations, both ambient and the process area, to arrive at
impact of the proposed expansion at regular interval of 3 years.

(v) PP must carry out the energy audit to reduce the energy demand including submission of time
bound plan to install the solar power plants at suitable area.

(vi) PP to obtain 5-star rating from Ministry of Coal.

(vii) PP shall construct a multispecialty hospital of 100 beds for local people within 10 km buffer
area of coal mine within 2 years of issue of this EC letter. Further, this hospital will accept
Pradhan Mantri Jan Arogya Yojana for medical facilities to nearby villagers.

(viii) PP shall make slope stabilization of the OB dump 2 of 82 ha and plantation of only Sal trees
will be done within 2 years.

(ix) Monitoring of Atem river and Tara stream shall be conducted quarterly for drinking water
parameter including trace metals and data so generated submitted to CECB and Ministry's
IRO Raipur.

(x) PP shall submit river conservation plan of Atem river from independent expert and submit it
to Ministry's IRO within one year and further implement the recommendation of this
conservation plan with strict timeline. If feasible, river conservation plan shall be dovetailed
with State’s river conservation plan to supplement their efforts.

Page 5 of 15
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(xi) PP shall explore to deploy CNG/LNG or electrical power run dumpers or equipment’s for
mining operations.

(xii) PP shall implement Peripheral tree plantation with miyawaki method of 50 mts width within
2 years through independent expert.

(xiii) PP shall install fixed fog cannon (mist sprayer) all along the haul road till CHP, Railway
siding and OB Dump area and accordingly sufficient number of additional fog cannons (not
less than 10 nos.) with 40 mts jet length shall be installed within 1 year. It should be ensured
that air pollution level confirm to the standards prescribed by the MOEFCC/CPCB.

(xiv) PP shall obtain No Objection Certificate (NOC) for extraction of Ground Water from Central
Ground Water Authority for expansion capacity

(xv) PP to provide bio toilets to the villages located within the study areas after consultation with
gram panchayat or any other sanitation scheme as feasible within 2 years from the grant of
this EC.

(xvi) PP to install 1 more continuous ambient air quality monitoring stations at suitable locations
preferably village side and with consultation of SPCB. The real time data so generated shall
be uploaded on company website. In addition, data should also be displayed digitally at entry
and exit gate of mine lease area for public display.

(xvii) PP shall develop water harvesting pond near the villages of suitable area as suggested by
Gram Panchayat.

(xviii) Active OB Dump should not be kept barren/open and should be covered by temporary grass
to avoid air born of particles

(xix) Project Proponent shall obtain blasting permission from DGMS for conducting mining
operation near villages and also explore deployment of rock breakers of suitable capacity in
the project to avoid blasting very near to villages. There shall be no damages caused to
habitation/structures due to blasting activity.

(xx) PP should establish in house (at project site) environment laboratory for measurement of
environment parameter with respect to air quality and water (surface and ground. A dedicated
team to oversee environment management shall be setup which should comprise of
Environment Engineers, Laboratory chemist and staff for monitoring of air, water quality
parameters on routine basis. Any non- compliance or infringement should be reported to the
concerned authority. The above said laboratory should be established and certified by NABL
within one year of issue of this letter.
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4.1  The grant of Environment Clearance (EC) is further subject to compliance of the Standard
EC conditions as under:

(a) Statutory compliance

(1) The project proponent shall obtain forest clearance under the provisions of Forest
(Conservation) Act, 1986, in case of the diversion of forest land for non-forest purpose
involved in the project.

(i)  The project proponent shall obtain clearance from the National Board for Wildlife, if
applicable.

(iif) The project proponent shall prepare a Site-Specific Conservation Plan / Wildlife
Management Plan and approved by the Chief Wildlife Warden. The recommendations of the
approved Site-Specific Conservation Plan/Wildlife Management Plan shall be implemented
in consultation with the State Forest Department. The implementation report shall be
furnished along with the six-monthly compliance report (in case of the presence of schedule-
[ species in the study area).

(iv)  The project proponent shall obtain Consent to Establish/Operate under the provisions of Air
(Prevention & Control of Pollution) Act, 1981 and the Water (Prevention & Control of
Pollution) Act, 1974 from the concerned State Pollution Control Board/ Committee.

(v)  The project proponent shall obtain the necessary permission from the Central Ground Water
Authority.

(vi)  Solid/hazardous waste generated in the mines needs to addressed in accordance to the Solid
Waste Management Rules, 2016/Hazardous & Other Waste Management Rules, 2016.

(b)  Air quality monitoring and preservation

(1) Continuous ambient air quality monitoring stations as prescribed in the statue be established
in the core zone as well as in the buffer zone for monitoring of pollutants, namely PMjo,
PMz 5, SO; and NOx. Location of the stations shall be decided based on the meteorological
data, topographical features and environmentally and ecologically sensitive targets in
consultation with the State Pollution Control Board. Online ambient air quality monitoring
stations may also be installed in addition to the regular monitoring stations as per the
requirement and/or in consultation with the SPCB. Monitoring of heavy metals such as Hg,
As, Ni, Cd, Cr, etc to be carried out at least once in six months.

(i)  The Ambient Air Quality monitoring in the core zone shall be carried out to ensure the Coal
Industry Standards notified vide GSR 742 (E) dated 25" September, 2000 and as amended
from time to time by the Central Pollution Control Board. Data on ambient air quality and
heavy metals such as Hg, As, Ni, Cd, Cr and other monitoring data shall be regularly reported
to the Ministry/Regional Office and to the CPCB/SPCB.
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(iii)  Transportation of coal, to the extent permitted by road. shall be carried out by covered
trucks/conveyors. Effective control measures such as regular water/mist sprinkling/rain gun
etc shall be carried out in critical areas prone to air pollution (with higher values of
PM¢/PM2s) such as haul road, loading/unloading and transfer points. Fugitive dust
emissions from all sources shall be controlled regularly. It shall be ensured that the Ambient
Air Quality parameters conform to the norms prescribed by the Central/State Pollution
Control Board.

(iv)  The transportation of coal shall be carried out as per the provisions and route envisaged in
the approved Mining Plan or environment monitoring plan. Transportation of the coal
through the existing road passing through any village shall be avoided. In case, it is proposed
to construct a 'bypass' road, it should be so constructed so that the impact of sound, dust and
accidents could be appropriately mitigated.

(v)  Vehicular emissions shall be kept under control and regularly monitored. All the vehicles
engaged in mining and allied activities shall operate only after obtaining ‘PUC” certificate
from the authorized pollution testing centres.

(vi)  Coal stock pile/crusher/feeder and breaker material transfer points shall invariably be
provided with dust suppression system. Belt-conveyors shall be fully covered to avoid air
borne dust. Side cladding all along the conveyor gantry should be made to avoid air borne
dust. Drills shall be wet operated or fitted with dust extractors.

(vii) Coal handling plant shall be operated with effective control measures w.r.t. various
environmental parameters. Environment friendly sustainable technology should be
implemented for mitigating such parameters.

(c) Water quality monitoring and preservation

(1) The effluent discharge (mine waste water, workshop effluent) shall be monitored in terms of
the parameters notified under the Water Act, 1974 Coal Industry Standards vide GSR 742
(E) dated 25" September, 2000 and as amended from time to time by the Central Pollution
Control Board.

(ii)  The monitoring data shall be uploaded on the company’s website and displayed at the project
site at a suitable location. The circular No.J-20012/1/2006-1A.11 (M) dated 27" May, 2009
issued by Ministry of Environment, Forest and Climate Change shall also be referred in this
regard for its compliance.

(iii)  Regular monitoring of ground water level and quality shall be carried out in and around the
mine lease area by establishing a network of existing wells and constructing new piezometers
during the mining operations. The monitoring of ground water levels shall be carried out four
times a year i.e. pre-monsoon, monsoon, post-monsoon and winter. The ground water quality
shall be monitored once a year, and the data thus collected shall be sent regularly to

MOEFCC/RO.
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(iv)  Monitoring of water quality upstream and downstream of water bodies shall be carried out
once in six months and record of monitoring data shall be maintained and submitted to the
Ministry of Environment, Forest and Climate Change/Regional Office.

(V) Ground water, excluding mine water, shall not be used for mining operations. Rainwater
harvesting shall be implemented for conservation and augmentation of ground water
resources.

(vi)  Catch and/or garland drains and siltation ponds in adequate numbers and appropriate size
shall be constructed around the mine working, coal heaps & OB dumps to prevent run off of
water and flow of sediments directly into the river and water bodies. Further, dump material
shall be properly consolidated/ compacted and accumulation of water over dumps shall be
avoided by providing adequate channels for flow of silt into the drains. The drains/ ponds so
constructed shall be regularly de-silted particularly before onset of monsoon and maintained
properly. Sump capacity should provide adequate retention period to allow proper settling
of silt material. The water so collected in the sump shall be utilised for dust suppression and
green belt development and other industrial use. Dimension of the retaining wall constructed,
if any, at the toe of the OB dumps within the mine to check run-off and siltation should be
based on the rainfall data. The plantation of native species to be made between toe of the
dump and adjacent field/habitation/water bodies.

(vii) Adequate groundwater recharge measures shall be taken up for augmentation of ground
water. The project authorities shall meet water requirement of nearby village(s) after due
treatment conforming to the specific requirement (standards).

(viii) Industrial waste water generated from CHP, workshop and other waste water, shall be
properly collected and treated so as to conform to the standards prescribed under the
standards prescribed under Water Act 1974 and Environment (Protection) Act, 1986 and the
Rules made there under, and as amended from time to time. Adequate ETP /STP needs to be
provided.

(ix)  The water pumped out from the mine, after siltation, shall be utilized for industrial purpose
viz. watering the mine area, roads, green belt development etc. The drains shall be regularly
desilted particularly after monsoon and maintained properly.

(x)  The surface drainage plan including surface water conservation plan for the area of influence
affected by the said mining operations, considering the presence of river/rivulet/pond/lake
etc, shall be prepared and implemented by the project proponent. The surface drainage plan
and/or any diversion of natural water courses shall be as per the approved Mining
Plan/EIA/EMP report and with due approval of the concerned State/Gol Authority. The
construction of embankment to prevent any danger against inrush of surface water into the
mine should be as per the approved Mining Plan and as per the permission of DGMS or any
other authority as prescribed by the law.
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(xi) The project proponent shall take all precautionary measures to ensure riverine/riparian
ecosystem in and around the coal mine up to a distance of 5 km. A rivarine/riparian
ecosystem conservation and management plan should be prepared and implemented in
consultation with the irrigation / water resource department in the state government.

(d)  Noise and Vibration monitoring and prevention

(1) Adequate measures shall be taken for control of noise levels as per Noise Pollution Rules,
2016 in the work environment. Workers engaged in blasting and drilling operations,
operation of HEMM, etc shall be provided with personal protective equipments (PPE) like
ear plugs/muffs in conformity with the prescribed norms and guidelines in this regard.
Adequate awareness programme for users to be conducted. Progress in usage of such
accessories to be monitored.

(i)  Controlled blasting techniques shall be practiced in order to mitigate ground vibrations, fly
rocks, noise and air blast etc., as per the guidelines prescribed by the DGMS.

(iii)  The noise level survey shall be carried out as per the prescribed guidelines to assess noise
exposure of the workmen at vulnerable points in the mine premises, and report in this regard
shall be submitted to the Ministry/RO on six-monthly basis.

()  Mining Plan

(1) Mining shall be carried out under strict adherence to provisions of the Mines Act 1952 and
subordinate legislations made there-under as applicable.

(i) ~ Mining shall be carried out as per the approved mining plan (including Mine Closure Plan)
abiding by mining laws related to coal mining and the relevant circulars issued by Directorate
General Mines Safety (DGMS).

(iii)  No mining shall be carried out in forest land without obtaining Forestry Clearance as per
Forest (Conservation) Act, 1980.

(iv) Efforts should be made to reduce energy and fuel consumption by conservation, efficiency
improvements and use of renewable energy.

® Land reclamation

(i) Digital Survey of entire lease hold area/core zone using Satellite Remote Sensing survey
shall be carried out at least once in three years for monitoring land use pattern and report in
1:50.000 scale or as notified by Ministry of Environment. Forest and Climate
Change(MOEFCC) from time to time shall be submitted to MOEFCC/Regional Office (RO).

(i1))  The final mine void depth should preferably be as per the approved Mine Closure Plan, and
in case it exceeds 40 m, adequate engineering interventions shall be provided for sustenance
of aquatic life therein. The remaining area shall be backfilled and covered with thick and
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alive top soil. Post-mining land be rendered usable for agricultural/forestry purposes and
shall be diverted. Further action will be treated as specified in the guidelines for Preparation
of Mine Closure Plan issued by the Ministry of Coal dated 27™ August, 2009 and subsequent
amendments.

(i)  The entire excavated area, backfilling, external OB dumping (including top soil) and
afforestation plan shall be in conformity with the “during mining™/” post mining” land-use
pattern, which is an integral part of the approved Mining Plan and the EIA/EMP submitted
to this Ministry. Progressive compliance status vis-a-vis the post mining land use pattern
shall be submitted to the MOEFCC/RO.

(iv)  Fly ash shall be used for external dump of overburden, backfilling or stowing of mine as per
provisions contained in clause (i) and (1) of subparagraph (8) of fly ash notification issued
vide SO 2804 (E) dated 3rd November, 2009 as amended from time to time. Efforts shall be
made to utilize gypsum generated from Flue Gas Desulfurization (FGD), if any, along with
fly ash for external dump of overburden, backfilling of mines. Compliance report shall be
submitted to Regional Office of MoEF&CC, CPCB and SPCB.

(v)  Further, it may be ensured that as per the time schedule specified in mine closure plan it
should remain live till the point of utilization. The topsoil shall temporarily be stored at
earmarked site(s) only and shall not be kept unutilized. The top soil shall be used for land
reclamation and plantation purposes. Active OB dumps shall be stabilised with native grass
species to prevent erosion and surface run off, The other overburden dumps shall be
vegetated with native flora species. The excavated area shall be backfilled and afforested in
line with the approved Mine Closure Plan. Monitoring and management of rehabilitated
areas shall continue until the vegetation becomes self-sustaining. Compliance status shall be
submitted to the Ministry of Environment, Forest and Climate Change/ Regional Office.

(vi)  The project proponent shall make necessary alternative arrangements, if grazing land is
involved in core zone, in consultation with the State government to provide alternate areas
for livestock grazing, if any. In this context, the project proponent shall implement the
directions of Hon'ble Supreme Court with regard to acquiring grazing land.

(g0 Green Belt

(1) The project proponent shall take all precautionary measures during mining operation for
conservation and protection of endangered/endemic flora/fauna, if any, spotted/reported in
the study area. The Action plan in this regard, if any, shall be prepared and implemented in
consultation with the State Forest and Wildlife Department.

(i)  Greenbelt consisting of 3-tier plantation of width not less than 7.5 m shall be developed all
along the mine lease area as soon as possible. The green belt comprising a mix of native
species (endemic species should be given priority) shall be developed all along the major
approach/ coal transportation roads.

(h)  Public hearing and Human health issues
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(i) Adequate illumination shall be ensured in all mine locations (as per DGMS standards) and
monitored weekly. The report on the same shall be submitted to this ministry & it’s RO on
six-monthly basis.

(i)  The project proponent shall undertake occupational health survey for initial and periodical
medical examination of the personnel engaged in the project and maintain records
accordingly as per the provisions of the Mines Rules, 1955 and DGMS circulars. Besides
regular periodic health check-up, 20% of the personnel identified from workforce engaged
in active mining operations shall be subjected to health check-up for occupational diseases
and hearing impairment, if any, as amended time to time.

(iii)  Personnel (including outsourced employees) working in core zone shall wear protective
respiratory devices and shall also be provided with adequate training and information on
safety and health aspects.

(iv)  Implementation of the action plan on the issues raised during the public hearing shall be
ensured. The project proponent shall undertake all the tasks/measures as per the action plan
submitted with budgetary provisions during the public hearing. Land oustees shall be
compensated as per the norms laid down in the R&R policy of the company/State
Government/Central Government, as applicable.

(v)  The project proponent shall follow the mitigation measures provided in this Ministry’s OM
No.Z-11013/5712014-IA.11 (M) dated 29" October, 2014, titled ‘Impact of mining activities
on habitations-issues related to the mining projects wherein habitations and villages are the
part of mine lease areas or habitations and villages are surrounded by the mine lease area’.

(i) Corporate Environment Responsibility

(i) The company shall have a well laid down environmental policy duly approve by the Board
of Directors. The environmental policy should prescribe for standard operating procedures
to have proper checks and balances and to bring into focus any
infringements/deviation/violation of the environmental/forest/wildlife norms/conditions.
The company shall have defined system of reporting infringements/deviation/violation of the
environmental/forest/wildlife norms/conditions and/or shareholders/stake holders.

(ili) A separate Environmental Cell both at the project and company head quarter level, with
qualified personnel shall be set up under the control of senior Executive, who will directly
to the head of the organization.

(iv)  Action plan for implementing EMP and environmental conditions along with responsibility
matrix of the company shall be prepared and shall be duly approved by competent authority.
The year wise funds earmarked for environmental protection measures shall be kept in
separate account and not to be diverted for any other purpose. Year wise progress of
implementation of action plan shall be reported to the Ministry/Regional Office along with
the Six Monthly Compliance Report.
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(v) Self environmental audit shall be conducted annually. Every three years third party
environmental audit shall be carried out.

() Miscellaneous

(1) The project proponent shall make public the environmental clearance granted for their
project along with the environmental conditions and safeguards at their cost by prominently
advertising it at least in two local newspapers of the District or State, of which one shall be
in the vernacular language within seven days and in addition this shall also be displayed in
the project proponent’s website permanently.

(i)  The copies of the environmental clearance shall be submitted by the project proponents to
the Heads of local bodies, Panchayats and Municipal Bodies in addition to the relevant
offices of the Government who in turn has to display the same for 30 days from the date of
receipt.

(iii)  The project proponent shall upload the status of compliance of the stipulated environment
clearance conditions, including results of monitored data on their website and update the
same on half-yearly basis.

(iv)  The project proponent shall monitor the criteria pollutants level namely; PMio, SO2, NOx
(ambient levels) or critical sectoral parameters, indicated for the projects and display the
same at a convenient location for disclosure to the public and put on the website of the
company.

(v)  The project proponent shall submit six-monthly reports on the status of the compliance of
the stipulated environmental conditions on the website of the ministry of Environment,
Forest and Climate Change at environment clearance portal.

(vi)  The project proponent shall follow the mitigation measures provided in this Ministry’s OM
No.Z-11013/5712014-IA.11 (M) dated 29" October, 2014, titled ‘Impact of mining activities
on habitations-issues related to the mining projects wherein habitations and villages are the
part of mine lease areas or habitations and villages are surrounded by the mine lease area’.

(vii)  The project proponent shall submit the environmental statement for each financial year in
Form-V to the concerned State Pollution Control Board as prescribed under the Environment
(Protection) Rules, 1986, as amended subsequently and put on the website of the company.

(viii) The project authorities shall inform to the Regional Office of the MOEFCC regarding
commencement of mining operations.

(ix)  The project authorities must strictly adhere to the stipulations made by the State Pollution
Control Board and the State Government.

o
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(x)  The project proponent shall abide by all the commitments and recommendations made in the
EIA/EMP report, commitment made during Public Hearing and also that during their
presentation to the Expert Appraisal Committee.

(xi)  No further expansion or modifications in the plant shall be carried out without prior approval
of the Ministry of Environment, Forests and Climate Change.

(xii) Concealing factual data or submission of false/fabricated data may result in revocation of
this environmental clearance and attract action under the provisions of Environment
(Protection) Act, 1986.

(xiii) The Ministry may revoke or suspend the clearance, if implementation of any of the above
conditions is not satisfactory.

(xiv) The Ministry reserves the right to stipulate additional conditions if found necessary. The
Company in a time bound manner shall implement these conditions.

(xv)  The Regional Office of this Ministry shall monitor compliance of the stipulated conditions.
The project authorities should extend full cooperation to the officer (s) of the Regional Office
by furnishing the requisite data / information/monitoring reports.

(xvi) The above conditions shall be enforced. inter-alia under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control of Pollution)
Act, 1981, the Environment (Protection) Act, 1986, Hazardous and Other Wastes
(Management and Trans-boundary Movement) Rules, 2016 and the Public Liability
Insurance Act, 1991 along with their amendments and rules made their under and any other
orders passed by the Hon'ble Supreme Court of India / High Courts and any other Court of
Law relating to the subject matter.

5 The proponent shall abide by all the commitments and recommendations made in the
EIA/EMP report as well as during presentation to the EAC. All the commitments made on
the issues raised during public hearing shall also be implemented by the EC in letter and
spirit.

6. The proponent shall obtain all necessary clearances/approvals that may be required before
the start of the project. The Ministry or any other competent authority may stipulate any
further condition for environmental protection. The Ministry or any other competent
authority may stipulate any further condition for environmental protection.

T Any appeal against this Environment Clearance (EC) shall lie with the National Green
Tribunal, if preferred, within a period of 30 days as prescribed under Section 16 of the

National Green Tribunal Act, 2010.

8. The coal company/project proponent shall be liable to pay the compensation against illegal
mining, if any, and as raised by the respective State Governments at any point of time, in
terms of the orders dated 2™ August, 2017 of Hon’ble Supreme Court in WP (Civil)
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No.114/2014 in the matter of ‘Common Cause Vs Union of India & others.

9. The concerned State Government shall ensure no mining operations to commence till the
entire compensation for illegal mining, if any, is paid by the project proponent through their
respective Department of Mining & Geology, in strict compliance of the judgment of
Hon’ble Supreme Court.

10.  This Environment Clearance (EC) shall not be operational till such time the project
proponent complies with the above said judgment of Hon’ble Supreme Court, as applicable,
and other statutory requirements.

11.  All the conditions stipulated in Environment Clearance vide Ministry’s letter No. J-
11015/120/2014-IA-II(M) dated 21% December, 2011 and 10" August 2018 and EC
amendment dated 19" July, 2019 and 23" December, 2021 shall also be complied.

This issues with the approval of the competent Authority

"AIV‘\/
(Lalit Bokolia)
Director

Copy to: -
1. The Secretary, Ministry of Coal, Shastri Bhawan. New Delhi

2. The Secretary, Department of Environment & Forests, Government of Chattisgarh, Secretariat
Raipur
3. The Deputy Director General of Forests (C), Ministry of Env., Forest and Climate Change,
Integrated Regional Office, Aranya Bhawan, North Block, Sector-19 Naya Raipur, Atal Nagar,
Chhattisgarh — 492002
4. The Member Secretary, Central Pollution Control Board, CBD-cum-Office Complex, East Arjun
Nagar, Delhi - 32
5. The Chairman, Chhattisgarh State Environment Conservation Borad, - -Tilak Nagar, Shiv Mandir
Chowk main Road, Avanti Vihar, Raipur Chhattisgarh 492001
6. The District Collector, Sarguja, Government of Chhattisgarh
Monitoring File /Record File
8. PARIVESH Portal

=

T~
(Lalit Bokolia)
Director
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Government of India

-

E NS Ministry of Environment, Forest and Climate Change
i 3 s (Impact Assessment Division)

E § Y R

S &

E E To,

; w The Superintendent Engineer (Fuel)

& RAJASTHAN RAJYA VIDYUT UTPADAN NIGAM LIMITED

Room no. 120, Vidyut Bhawan, Janpath, Jyoti Nagar,
Jaipur,,Surguja,Chhattisgarh-302005

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,

This is in reference to your application for Environmental Clearance (EC)
in respect of project submitted to the Ministry vide proposal number
IA/CG/CMIN/409149/2022 dated 05:Dec 2022. The particulars of the environmental
clearance granted to the projectare-as below.

1. EC Identification No. EC23A006CG114785
2.  File No. J-11015/03/2008-1A-11(M)
3. Project Type Expansion
4. Category A
5. Project/Activity including 2(a) Coal washeries
Schedule No.
Name of Project Proposed Expansion of Parsa East and

Kanta.Basan: Pit Head Coal Washery from
15 MTPAto 21 MTPA at villages Salhi,
Hariharpur, Parsa, Kente, Ghatbarra,
Parogiya and Basan in Udaypur Tehsil,
Surguja District, Chhattisgarh by M/ s
Rajasthan Rajya Vidyut Utpadan Nigam
Limited (RVUNL) over an area of
2682.856 ha

7. Name of Company/Organization = RAJASTHAN RAJYA VIDYUT UTPADAN
NIGAM LIMITED

8. Location of Project Chhattisgarh
9. TOR Date N/A

(Pro-Active and Responsive Facilitation by Interactive,
and Virtuous Environment Single-Window Hub)
()]

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

(e-signed)
Lalit Bokolia
Date: 12/07/2023 Scientist F
IA - (Coal Mining sector)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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File No. J-11015/03/2008-1A. 1T (M)
Government of India
Ministry of Environment, Forest and Climate Change
(Impact Assessment Division)
$ok ok ok %

Indira Paryavaran Bhawan,

Jorbagh Road, N Delhi -3
Email: lk.bokolia@nic.in; Tel: 011-20819417

Dated: 12'" July, 2023
To,

The Managing Director,

M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd.
Vidyut Bhawan, Janpath, Joyti Nagar,

Jaipur - 302 005 (Rajasthan)

Email: fuel.rvun@gmail.com

Sub: Integrated project of Parsa East and Kanta Basan (PEKB) Opencast Coal Mine
(Capacity 18 MTPA) with expansion in Pit Head Coal Washery from 15 MTPA to 18 MTPA
in total mine lease area of 2682.856 ha of M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd.
located in villages Salhi, Hariharpur, Ghatbarra, Parsa, Kente, Parogiya and Basan, Tehsil
Ambikapur, District Sarguja (Chhattisgarh) — Reconsideration of Environment Clearance
for Coal Washery under Clause 7(ii) of Ministry OM dated 11" April, 2022 - reg.

Sir,

This has reference to your online proposal No. IA/CG/CMIN/409149/2022 dated 55
December, 2022 for grant of Environmental Clearance to the above project.

2. The Ministry of Environment, Forest and Climate Change has considered the application for
expansion of Coal Washery from 15 to 18 MTPA. It is noted that the proposal is for grant of
Environmental Clearance to the Integrated project of “Parsa East and Kanta Basan (PEKB) Opencast
Coal Mine (Capacity 18 MTPA) with expansion in Pit Head Coal Washery from 15 MTPA to 18
MTPA in total mine lease area of 2682.856 ha of M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd.
located in villages Salhi, Hariharpur, Ghatbarra, Parsa, Kente, Parogiya and Basan, Tehsil
Ambikapur, District Sarguja (Chhattisgarh)”.

The project/activity is covered under category ‘A’ of item1(a) & 2(a) ‘Mining of Minerals’
the Schedule to the EIA Notification, 2006

. The proposal was considered by the sectoral Expert Appraisal Committee (EAC) in its 38th
EAC meeting held during 14-15 December 2022 and in 41%Meeting on 13 -14 March, 2023 through
video Conferencing. The details of the proposal, as ascertained from the proposal documents and as
revealed from the discussions held during the meetings, are given as under:

(i) The project area is covered under Survey of India Topo Sheet No. 64J/13 and is bounded by
the geographical coordinates ranging from latitude 22° 50’117 N to 22°50°24” N and
longitude 82° 48°46” E to 82°49°22” E.

EC Letter to Parsa East and Kanta Basan (PEKE) OCP of M/s RRVUNL Page 1 0of 17
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(V)

(vi)
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Coal linkage of the project is proposed for captive use for various linked Thermal Power
Plants.

Project does not fall in the Critically Polluted Area (CPA), where the MoEF&CC’s vide its
OM dated 13" January. 2010 has imposed moratorium on grant of environment clearance.
Employment generation to 2168 persons will be provided from the project.

The project is reported to be beneficial in terms of coal from this project will be used in power
generation in Rajasthan, which will help in reducing gap in demand and production of
electricity in the state. Based on the requirement of the people of the project area, the
development activities are being taken up. The basic requirement of the community is being
strengthened by extending health care, educational facilities developed in the township to the
community, providing drinking water to the villages affected, building/strengthening of
existing roads in the area etc. Project is also generating direct as well as indirect employment
in the area.

Environment clearance to the project was obtained under EIA Notification, 2006 vide
Ministry’s letter No. J-11015/120/2014-1A-II(M) dated 10.08.2018 for 15 MTPA in mine
lease area of 2682.856 ha.

Further, EC amendment was granted vide Ministry’s letter dated 19.07.2019 and 23.12.2021.
Subsequently, expansion in production capacity of coal mine from 15 MTPA to 18 MTPA
obtained by PP on 14.02.2022.

(viii) Total mining lease area as per block allotment is 2767 ha and as per approved mining plan

is 2682.856 ha Mining Plan (IncludingProgressive Mine Closure Plan) has been approved by
Ministry of Coal on 12" August 2016.

(ix) The land usage pattern of the project is as follows:
Pre-mining:
S.N. LANDUSE Within ML Outside ML TOTAL
Area (ha) Area (ha) \
: (ha)
1. | Agricultural land, Tenancy & 701.786 Nil 701.786
2. | Forest land 1871.118 Nil 1871.118
3. | Others (Government Land) 109.952 Nil 109.952
TOTAL 2682.856 Nil 2682.856
Post- Mining:
S. During| End of Land Use (ha)
N. Type Mining| Life Plantation| Water | Publi| Agricult| Disma| TOTAL
(ha) (ha) Grass/ Body c ure land | ntled
greenbelt Use
1. | External OB 112.655| 112.655 112.655 | - - - - | 112.655
Dump
2. | Topsoil Dump 5.0 5.000 5.000 - - = - 5.000
3. [Excavation Area 2127.555 | 260.692 2328.24
2328.24 7
(i) Backfilled area 2157.56
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(ii) Excavated 230.687
void
4. [Road & 137.435| 137.435| 13.744 - 32.601 - 91.090(137.435

Infrastructure area

5. [Rationalization |39.518| 39.518| 35.931 - 3.588 - - 39.518
Area

TOTAL  |2682.85/2682.856| 2294.884 | 260.692 [36.189 - 91.0902682.856,

Details of land requirement for mine and washery

SI. No. Particular Land (ha)
A Mining
Excavation area & barrier 2388.247
B Infrastructure & OB dump area
1 External dump 112.655
3 Infrastructure area 36.224
4 Coal evacuation route (Railway siding) 30.260
5 CHP & Washery 28.381
6 Reject Based TPP 42.570
7 Plantation area 3.990
8 Rationalization area 40.532
Total (B) 294.609
Grand total (A + B) 2682.856

(x) Total geological reserve reported in the mine lease area is 516.40 Million Tonnes with 452.46
Million Tonnes mineable reserve. Out of total mineable reserve of 452.46 Million Tonnes,
452.46 MT are available for extraction. Percent of extraction is 87.62 %.

(xi) Three (Seam-VI, Seam-V & Seam-IV) seams with thickness ranging from 2.27 m 9.72 m are
workable. Average Grade of coal is F, stripping ratio 5.24 m*/T, while average gradient is 4°
(1in 15).

(xii) Method of mining operations envisages by opencast method with Overburden removal by
shovel-dumper & coal mining by surface miner.

(xiii) Coal Washery/Jig washing system and Heavy media cyclone system. 15 MTPA coal washery
with modules of Jig washing system and Heavy media cyclone system. A modular washery of
5MTPA would be installed with wet washing process via heavy media cyclone system and
remaining 1 MTPA coal would be processed through modifications in existing 5 MTPA DMC
washery. 15 MTPA - Jig washing and Heavy media cyclone, I MTPA raw coal would be
processed through modifications in existing S MTPA DMC washery.

(xiv) Life of mine will be 19 years for 21 MTPA capacity.

(xv) The project has two external OB dumps in an area of 112.655 ha with 60 m height and 43.52

Mm?3 of OB. Two internal OB dumps in an area of 2157.560 ha with 2325.20 Mm? of OB
is envisaged in the project.

(xvi) Total quarry area is 2388.247 ha out of which backfilling will be done in 2157.560 ha while
final mine void will be created in an area of 230.687 ha with a depth of 30 m. Backfilled
quarry area of 2127.555 ha shall be reclaimed with plantation. Final mine void will be
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converted into a water body.

(xvii) Transportation of coal has been proposed by in mine pit head, from surface to siding by
conveyor and at sidings by Railway.

(xviii) Reclamation Plan in an area of 2294.884 ha, comprising of 112.655 ha of external
dump, 2157.560 ha of internal dump and 54.675 ha of green belt including safety
zone/rationalization area.

(xix). 1898.328 ha of forest land has been reported to be involved in the project. Approval under
the Forest (Conservation) Act, 1980 for diversion of 1898.328 ha of forest land for non-
forestry purposes has been obtained vide MoEF&CC letter F.no.8-31/2010-FC dated 15%
March 2012.

(xx)..No National Parks, Wildlife Sanctuaries and Eco-Sensitive Zones fall within 10 km boundary
of the project.

(xxi). The ground water level has been reported to be varying between Pre-monsoon-7.70 to 18.08
m bgl to Post-monsoon- 2.70 to 5.80 m bgl.

(xxii) Total water requirement for the project is 13,195 KLD.

(xxiii) NOC of the Central Ground Water Authority for has been obtained on 15" October
2022.

(xxiv) Public hearing- Present Application is for expansion of EC (15to 21 MTPA) which does not
attract PH. Public Hearing for 15 MTPA capacity was conducted on 11% September 2016,
Village- Basan, District Surguja. Chhattisgarh.

(xxv) Consent to Operate for the existing capacity of 15 MTPA was obtained from the State PCB
on 01/12/2021 and is valid till 30/11/2024,

(xxvi) River/nalla is flowing 2.7 Km boundary from Northern Boundary of the block of lease. No
nalla diversion is involved.

(xxvii) Regular monitoring of ambient air quality is being carried out on fortnightly basis. The
documented report is submitted to SPCB and also to MoEF&CC along with half yearly EC
compliance report. In general, the results of ambient air quality monitoring data were found
within prescribed limits except few aberrations which can be attributed to the specific local
conditions during the dayof sampling.

(xxviii)Court cases pending area-
1. Civil Appeal no(s). 4395 of 2014 Rajasthan Rajya Vidyut Utpadan Nigam Ltd vs Sudiep
Shrivastava & Others pending before the Hon’ble Supreme Court of India
Case Status - Mr. Sudiep filed an appeal before the NGT Delhi, against order dated
28.03.2012 by the Forest Department, Chhattisgarh. Further against the judgment passed
by NGT, RVUNL preferred a civil appeal (CA. no. 4395 of 2014) before the Hon’ble
Supreme Court of India.

Orders/Directions - On 13.09.2022 both the matters were listed together and upon
mentioning of Sudiep Shrivastava the Court issued notice to Ministry of Coal as a party
in DK Soni matter. No direction was passed in FC matter.

2. Writ Petition No. 371 of 2019 Dinesh Kumar Soni Vs. Union of India & Others pending
before the Hon’ble Supreme Court of India
Case Status - Writ Petition related to PEKB raising issues of

(i) Formation of JV for MDO Operation is against coal block de-allocation judgement
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(ii) washery rejects to private party is causing loss to RVUNL. and in turn, tothe public of
Rajasthan

(iii) Coal supplied by PEKB coal Block is at very high price than CIL price
(iv) EC dated 21st December 2011 is not being complied with.

Orders/Directions - The matter is tagged alongwith the CA No. 4395/2014 and on the
last date of hearing i.e. 13.09.2022 Ministry of Coal is made a party for furnishing its
response on the issue involved in the Writ Petition.

3. Appeal No. 185 of 2018 Sudiep Shrivastava vs Union of India & Ors. pending before
National Green Tribunal, New Delhi
Case Status - The present appeal is filed challenging the Environment Clearance dated
10.08.2018 granted by MOEFfor expansion of PEKB from 10 MTPA to 15 MTPA.

Orders/Directions - List after the decision of the Hon’ble Supreme Court in Civil Appeal
No(s). 4395 of 2014. Adjourned sine die.

4. Writ Petition (C) No. 1346/2016 Forest Right Committee Ghatbarra vs Union of India
& Ors. pending before The Hon’ble High Court of Chhattisgarh
Case Status - The present petition is filed to challenge the order dated 08.1.2016 passed
by the District Level Forest Rights Committee (DLC) Sarguja, office of Collector (Tribal
Welfare) Ambikapur, District Sarguja.

Orders/Directions - Pleadings are complete and the matter is at the stage of final hearing.
No next date is fixed in the matter and shall come up for hearing in due course. Post
completion of all pleadings, the court of Registrar-1 of Supreme Court has referred this
matter to main bench on 23/11/2016 for final arguments. Presently case is pending before
supreme courts after some hearings.

n

Writ Petition (C) No. 1346/2016 Forest Right Committee Ghatbarra vs Union of India
& Ors. pending before The Hon’ble High Court of Chhattisgarh
Case Status - Matter is regarding Forest Rights of the Community over the forest land.

Orders/Directions - Pending on account of Adjournment.
(xxix) The project does not involve violation of the EIA Notification, 2006 and amendment issued
thereunder. The coal production from the mine was started from the year 2013 onwards.
(xxx) Land acquisition is not involved for washery expansion, hence, no additional PAFs.
Total cost of the project is Rs. 2800 Crore. Cost of production is 1279 Per Metric Tonper
tonne., R&R cost is Rs 82 crores. Environment Management Cost is Rs. 820 Lakh (Capital),
Rs. 433 Lakh (Recurring)

4. The Expert Appraisal Committee in its 41 EAC Meeting held on 13 -14 March, 2023
through video conference has recommended the project for grant of Environment Clearance (EC).
Based on recommendations of the EAC, Ministry of Environment, Forest and Climate Change
hereby accords approval for Environment Clearance(EC) to Integrated project of Parsa East and
Kanta Basan (PEKB) Opencast Coal Mine (Capacity 18 MTPA) with expansion in Pit Head
Coal Washery from 15 MTPA to 18 MTPA in total mine lease area of 2682.856 ha of M/s
Rajasthan Rajya Vidyut Utpadan Nigam Ltd. located in villages Salhi, Hariharpur,
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Ghatbarra, Parsa, Kente, Parogiya and Basan, Tehsil Ambikapur, District Sarguja
(Chhattisgarh), as per OM dated 11th April, 2022, under Clause 7(ii) of the Environment Impact
Assessment Notification, 2006 and subsequent amendments/circulars thereto subject to the
compliance of the following terms & conditions / specific conditions in addition to the standard
environmental conditions notified by the Ministry as under :-

(1) PP to comply the outcome/judgement of Hon’ble Supreme Court i.e. Civil Appeal no(s).
4395 of 2014, Writ Petition No. 371 0of 2019, Appeal No. 185 of 2018 Writ Petition (C) No.
1346/2016 and Writ Petition (C) No. 1346/2016.

(i) PP to obtain the CTO for Coal washery capacity of 18 MTPA after grant of EC. As
committed by PP, CTO shall also be granted to transport 90% of coal reject through railway
siding after complying condition stipulated in amended EC dated 23.12.2021 regarding coal
rejects transportation.

(iii) PP to obtain the mine plan approval after companies Board’s Resolution from the Ministry
of Coal, as admissible for the proposed capacity.

(iv) PP shall comply all the conditions stipulated by Ministry’s EC dated 14.02.2022 and its
amendment dated 23.12.2021 and complete the non-compliance within a year. Action Taken
Report w.r.t 3™ Silo system. Installation of Solar plant, Construction of multispecialty
hospital. bio toilets to villagers and plantation needs to be submitted within a year.

(v)  Thick green belt of 50 m width to be provided around the washery to mitigate/check the
dust pollution. A 3-tier avenue plantation having 33% plantation of total area should also
be developed along vacant areas, storage yards, loading/transfer points, and also along -
internal roads/main approach roads. A detailed action plan with budgetary provision should
be submitted within 6 months to IRO. Areal images in this regard needs to be submitted in
six monthly reports to IRO.

(vi) The technology so chosen for ETP within washery should confirm to 'Zero Liquid
Discharge'. No treated & untreated wastewater shall be discharged outside the boundaries
of project area.

(vii) Heavy metal content in raw coal, and washed coal shall be analyzed once in a year and
records maintained thereof and it should be reported in IRO, report.

(viii) PP to undertake the recruitment of a full-fledged qualified manpower with Environmental
Engineer/Env. Science degree background in Environment Management Cell etc. at coal
washery plant for compliance of EC conditions.

(ix) PP shall develop 2 water harvesting pond in nearby villages of suitable area in consultation
with Gram Panchayat within 1 year.

(x) Solar street light to be installed with its proper maintenance along the road of incoming raw
coal to avoid accident in nearby villages and a record must be furnished to IRO with six
monthly compliances.

(xi) PP shall install atleast 5 more numbers of fog cannon at periphery of the washery with
enhanced capacity in order to suppress the dust.

(xii) Raw coal, washed coal and rejects shall be stored in covered silos or in dome shaped storage
facility. Fixed type high pressure sprinkler shall be installed in this storage yards.

(xiii) No village road shall be used for transportation of coal and no road transport route shall be
adopted, which is passing through any sensitive location such as schools, hospitals etc. PP
shall take legal undertaking from its consumers accordingly.

(xiv) PP must also carry out plantation drive (fruit bearing trees, local species etc) with its proper
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maintenance in nearby villages by seeking consent of gram panchayat and villagers in
coming monsoon and a proper record must be furnished to IRO with six monthly
compliances.

(xv)  The PP must provide the workers proper PPE and must also trained them and a record of
training must be furnished to IRO.

(xvi) Proponent shall appoint an Occupational Health Specialist for Regular and Periodical
medical examination of the workers engaged in the Project and maintain records
accordingly; also, Occupational health check-ups for workers having some ailments like
BP, diabetes, habitual smoking, etc. shall be undertaken once in six months and necessary
remedial/preventive measures taken accordingly.

4.1  The grant of Environment Clearance (EC) is further subject to compliance of the Standard
EC conditions as under:

(a) Statutory compliance

(1) The project proponent shall obtain forest clearance under the provisions of Forest
(Conservation) Act. 1986, in case of the diversion of forest land for non-forest purpose
involved in the project.

(i)  The project proponent shall obtain clearance from the National Board for Wildlife, if
applicable.

(ili) The project proponent shall prepare a Site-Specific Conservation Plan / Wildlife
Management Plan and approved by the Chief Wildlife Warden. The recommendations of the
approved Site-Specific Conservation Plan/Wildlife Management Plan shall be implemented
in consultation with the State Forest Department. The implementation report shall be
furnished along with the six-monthly compliance report (in case of the presence of schedule-
I species in the study area).

(iv)  The project proponent shall obtain Consent to Establish/Operate under the provisions of Air
(Prevention & Control of Pollution) Act, 1981 and the Water (Prevention & Control of
Pollution) Act, 1974 from the concerned State Pollution Control Board/ Committee.

(v) The project proponent shall obtain the necessary permission from the Central Ground Water
Authority.

(vi)  Solid/hazardous waste generated in the mines needs to addressed in accordance to the Solid
Waste Management Rules, 2016/Hazardous & Other Waste Management Rules, 2016.

(vii) Coal beneficiation practices shall be carried out under strict adherence to provisions of the
Factories Act, 1957 and subordinate legislations made there under.

(b)  Air quality monitoring and preservation

(1) Continuous ambient air quality monitoring stations as prescribed in the statue be established
in the core zone as well as in the buffer zone for monitoring of pollutants, namely PM,
PMas. SOz and NOy. Location of the stations shall be decided based on the meteorological
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data, topographical features and environmentally and ecologically sensitive targets in
consultation with the State Pollution Control Board. Online ambient air quality monitoring
stations may also be installed in addition to the regular monitoring stations as per the
requirement and/or in consultation with the SPCB. Monitoring of heavy metals such as Hg,
As, Ni, Cd, Cr, etc to be carried out at least once in six months.

(ii)  The Ambient Air Quality monitoring in the core zone shall be carried out to ensure the Coal
Industry Standards notified vide GSR 742 (E) dated 25™ September, 2000 and as amended
from time to time by the Central Pollution Control Board. Data on ambient air quality and
heavy metals such as Hg, As. Ni, Cd, Cr and other monitoring data shall be regularly reported
to the Ministry/Regional Office and to the CPCB/SPCB.

(ili)  Transportation of coal, to the extent permitted by road, shall be carried out by covered
trucks/conveyors. Effective control measures such as regular water/mist sprinkling/rain gun
etc shall be carried out in critical areas prone to air pollution (with higher values of
PM1o/PMzs) such as haul road, loading/unloading and transfer points. Fugitive dust
emissions from all sources shall be controlled regularly. It shall be ensured that the Ambient
Air Quality parameters conform to the norms prescribed by the Central/State Pollution
Control Board.

(iv)  The transportation of coal shall be carried out as per the provisions and route envisaged in
the approved Mining Plan or environment monitoring plan. Transportation of the coal
through the existing road passing through any village shall be avoided. In case, it is proposed
to construct a 'bypass' road, it should be so constructed so that the impact of sound, dust and
accidents could be appropriately mitigated.

(v)  Vehicular emissions shall be kept under control and regularly monitored. All the vehicles
engaged in mining and allied activities shall operate only after obtaining ‘PUC” certificate
from the authorized pollution testing centres.

(vi) Coal stock pile/crusher/feeder and breaker material transfer points shall invariably be
provided with dust suppression system. Belt-conveyors shall be fully covered to avoid air
borne dust. Side cladding all along the conveyor gantry should be made to avoid air borne
dust. Drills shall be wet operated or fitted with dust extractors.

(vii) Coal handling plant shall be operated with effective control measures w.r.t. various
environmental parameters. Environment friendly sustainable technology should be
implemented for mitigating such parameters.

(viii) All approach roads shall be black topped and internal roads shall be concreted. The roads
shall be regularly cleaned. Coal transportation shall be carried out by covered trucks.

(viii) Covered trucks shall be engaged for mineral transportation outside the washery upto the
railway siding, shall be optimally loaded to avoid spillage en-route. Trucks shall be
adequately maintained and emissions shall be below notified limits.

W
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(ix)  Facilities for parking of trucks carrying raw material from linked mine shall be created within
the unit.

(x) Hoppers of the coal crushing unit and other washery units shall be fitted with high efficiency
bag filters/mist spray water sprinkling system shall be installed and operated effectively at
all times of operation to check fugitive emissions from crushing operations, transfer points
of closed belt conveyor systems and from transportation roads.

(xi)  The raw coal, washed coal and coal wastes (rejects) shall be stacked properly at earmarked
site (s) within stockyards fitted with wind breakers/shields. Adequate measures shall be
taken to ensure that the stored mineral does not catch fire.

(xii) The temporary reject sites should appropriate planned and designed to avoid air and water
pollution from such sites.

(c) Water quality monitoring and preservation

(1) The effluent discharge (mine waste water, workshop effluent) shall be monitored in terms of
the parameters notified under the Water Act, 1974 Coal Industry Standards vide GSR 742
(E) dated 25" September, 2000 and as amended from time to time by the Central Pollution
Control Board.

(i)  The monitoring data shall be uploaded on the company’s website and displayed at the project
site at a suitable location. The circular No.J-20012/1/2006-1A.11 (M) dated 27" May, 2009
issued by Ministry of Environment, Forest and Climate Change shall also be referred in this
regard for its compliance.

(iii)  Regular monitoring of ground water level and quality shall be carried out in and around the
mine lease area by establishing a network of existing wells and constructing new piezometers
during the mining operations. The monitoring of ground water levels shall be carried out four
times a year i.e. pre-monsoon, monsoon, post-monsoon and winter. The ground water quality
shall be monitored once a year, and the data thus collected shall be sent regularly to
MOEFCC/RO.

(iv)  Monitoring of water quality upstream and downstream of water bodies shall be carried out
once in six months and record of monitoring data shall be maintained and submitted to the
Ministry of Environment, Forest and Climate Change/Regional Office.

(v) Ground water, excluding mine water, shall not be used for mining operations. Rainwater
harvesting shall be implemented for conservation and augmentation of ground water
resources.

(vi) No ground water shall be used for coal washing unless otherwise permitted in writing by
competent authority (CGWA) or MoEFCC. The make-up water requirement of washery
should not exceed 1.5 m3/tonne of raw coal.

(vi)  Catch and/or garland drains and siltation ponds in adequate numbers and appropriate size
shall be constructed around the mine working, coal heaps & OB dumps to prevent run off of
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water and flow of sediments directly into the river and water bodies. Further, dump material
shall be properly consolidated/ compacted and accumulation of water over dumps shall be
avoided by providing adequate channels for flow of silt into the drains. The drains/ ponds so
constructed shall be regularly de-silted particularly before onset of monsoon and maintained
properly. Sump capacity should provide adequate retention period to allow proper settling
of silt material. The water so collected in the sump shall be utilised for dust suppression and
green belt development and other industrial use. Dimension of the retaining wall constructed,
if any, at the toe of the OB dumps within the mine to check run-off and siltation should be
based on the rainfall data. The plantation of native species to be made between toe of the
dump and adjacent field/habitation/water bodies.

(vii) Adequate groundwater recharge measures shall be taken up for augmentation of ground
water. The project authorities shall meet water requirement of nearby village(s) after due
treatment conforming to the specific requirement (standards).

(viii) Industrial waste water generated from CHP, workshop and other waste water (from
washery), shall be properly collected and treated so as to conform to the standards prescribed
under the standards prescribed under Water Act 1974 and Environment (Protection) Act,
1986 and the Rules made there under, and as amended from time to time. Adequate ETP
/STP needs to be provided.

(ix)  The water pumped out from the mine, after siltation, shall be utilized for industrial purpose
viz. watering the mine area, roads, green belt development efc. The drains shall be regularly
desilted particularly after monsoon and maintained properly.

(x)  The surface drainage plan including surface water conservation plan for the area of influence
affected by the said mining operations, considering the presence of river/rivulet/pond/lake
etc. shall be prepared and implemented by the project proponent. The surface drainage plan
and/or any diversion of natural water courses shall be as per the approved Mining
Plan/EIA/EMP report and with due approval of the concerned State/Gol Authority. The
construction of embankment to prevent any danger against inrush of surface water into the
mine should be as per the approved Mining Plan and as per the permission of DGMS or any
other authority as prescribed by the law.

(xi) The project proponent shall take all precautionary measures to ensure riverine/riparian
ecosystem in and around the coal mine up to a distance of 5 km. A rivarine/riparian
ecosystem conservation and management plan should be prepared and implemented in
consultation with the irrigation / water resource department in the state government.

(xiii) An Integrated Surface Water Management Plan for the washery area up to its buffer zone
considering the presence of any river/rivulet/pond/lake efc. with impact of coal washing
activities on it, shall be prepared, submitted to MoEFCC and implemented.

(xiv) Waste Water shall be effectively treated and recycled completely either for washery
operations or maintenance of green belt around the plant.

(xv) Rainwater harvesting in the washery premises shall be implemented for conservation and
augmentation of ground water resources in consultation with Central Ground Water Board.
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(xvi) The project proponent shall not alter major water channels around the site. Appropriate
embankment shall be provided along the side of the river/nallah flowing near or adjacent to
the washery. The embankment constructed along the river/nallah boundary shall be of
suitable dimensions and critical patches shall be strengthened by stone pitching on the river
front side stabilised with plantation so as to withstand the peak water pressure preventing
any chance of inundation.

(xvii) Heavy metal content in raw coal and washed coal shall be analysed once in a year and records
maintained thereof.

(xviil) The rejects should preferably be utilized in FBC power plant or disposed off through sale for
its gainful utilization. If the coal washery rejects are to be disposed off, it should be done in
a safe and sustainable manner with adequate compaction and post closure arrangement to

avoid water pollution due to leachate from rejects and surface run of from reject dumping
sites.

(d) Noise and Vibration monitoring and prevention

(1) Adequate measures shall be taken for control of noise levels as per Noise Pollution Rules,
2016 in the work environment. Workers engaged in blasting and drilling operations,
operation of HEMM, etc shall be provided with personal protective equipments (PPE) like
ear plugs/muffs in conformity with the prescribed norms and guidelines in this regard.
Adequate awareness programme for users to be conducted. Progress in usage of such
accessories to be monitored.

(i)  Controlled blasting techniques shall be practiced in order to mitigate ground vibrations, fly
rocks, noise and air blast etc., as per the guidelines prescribed by the DGMS.

(ili)  The noise level survey shall be carried out as per the prescribed guidelines to assess noise
exposure of the workmen at vulnerable points in the mine premises, and report in this regard
shall be submitted to the Ministry/RO on six-monthly basis.

(e) Mining Plan

(1) Mining shall be carried out under strict adherence to provisions of the Mines Act 1952 and
subordinate legislations made there-under as applicable.

(i)  Mining shall be carried out as per the approved mining plan(including Mine Closure Plan)
abiding by mining laws related to coal mining and the relevant circulars issued by Directorate
General Mines Safety (DGMS).

(iii)  No mining shall be carried out in forest land without obtaining Forestry Clearance as per
Forest (Conservation) Act, 1980.

(iv) Efforts should be made to reduce energy and fuel consumption by conservation, efficiency
improvements and use of renewable energy.

) Land reclamation
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(1) Digital Survey of entire lease hold area/core zone using Satellite Remote Sensing survey
shall be carried out at least once in three years for monitoring land use pattern and report in
1:50,000 scale or as notified by Ministry of Environment, Forest and Climate
Change(MOEFCC) from time to time shall be submitted to MOEFCC/Regional Office (RO).

(il)  The final mine void depth should preferably be as per the approved Mine Closure Plan, and
in case it exceeds 40 m, adequate engineering interventions shall be provided for sustenance
of aquatic life therein. The remaining area shall be backfilled and covered with thick and
alive top soil. Post-mining land be rendered usable for agricultural/forestry purposes and
shall be diverted. Further action will be treated as specified in the guidelines for Preparation
of Mine Closure Plan issued by the Ministry of Coal dated 27" August, 2009 and subsequent
amendments.

(i)  The entire excavated area, backfilling, external OB dumping (including top soil) and
afforestation plan shall be in conformity with the “during mining”/” post mining” land-use
pattern, which is an integral part of the approved Mining Plan and the EIA/EMP submitted
to this Ministry. Progressive compliance status vis-a-vis the post mining land use pattern
shall be submitted to the MOEFCC/RO.

(iv)  Fly ash shall be used for external dump of overburden, backfilling or stowing of mine as per
provisions contained in clause (i) and (ii) of subparagraph (8) of fly ash notification issued
vide SO 2804 (E) dated 3rd November, 2009 as amended from time to time. Efforts shall be
made to utilize gypsum generated from Flue Gas Desulfurization (FGD), if any, along with
fly ash for external dump of overburden, backfilling of mines. Compliance report shall be
submitted to Regional Office of MOEF&CC, CPCB and SPCB.

(v)  Further, it may be ensured that as per the time schedule specified in mine closure plan it
should remain live till the point of utilization. The topsoil shall temporarily be stored at
earmarked site(s) only and shall not be kept unutilized. The top soil shall be used for land
reclamation and plantation purposes. Active OB dumps shall be stabilised with native grass
species to prevent erosion and surface run off. The other overburden dumps shall be
vegetated with native flora species. The excavated area shall be backfilled and afforested in
line with the approved Mine Closure Plan. Monitoring and management of rehabilitated
areas shall continue until the vegetation becomes self-sustaining. Compliance status shall be
submitted to the Ministry of Environment, Forest and Climate Change/ Regional Office.

(vi)  The project proponent shall make necessary alternative arrangements, if grazing land is
involved in core zone, in consultation with the State government to provide alternate areas
for livestock grazing, if any. In this context, the project proponent shall implement the
directions of Hon'ble Supreme Court with regard to acquiring grazing land.

(g0  Green Belt

(1) The project proponent shall take all precautionary measures during mining operation for
conservation and protection of endangered/endemic flora/fauna, if any, spotted/reported in
the study area. The Action plan in this regard, if any, shall be prepared and implemented in
consultation with the State Forest and Wildlife Department.
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(i)  Greenbelt consisting of 3-tier plantation of width not less than 7.5 m shall be developed all
along the mine lease area as soon as possible. The green belt comprising a mix of native
species (endemic species should be given priority) shall be developed all along the major
approach/ coal transportation roads.

(iii)  Three tier greenbelt comprising of a mix of native species. of minimum 30 m width shall be
developed all along the washery area to check fugitive dust emissions and to render aesthetic
to neighbouring stakeholders. A 3-tier green belt comprising of a mix of native species or
tree species with thick leaves shall be developed along vacant areas, storage yards.
loading/transfer points and also along internal roads/main approach roads.

(iv)  The project proponent shall make necessary alternative arrangements, if grazing land is
involved in core zone, in consultation with the State government to provide alternate areas
for livestock grazing, if any. In this context, the project proponent shall implement the
directions of Hon'ble Supreme Court with regard to acquiring grazing land.

(h) Public hearing and Human health issues

(1) Adequate illumination shall be ensured in all mine locations (as per DGMS standards) and
monitored weekly. The report on the same shall be submitted to this ministry & it’s RO on
six-monthly basis.

(ii)  The project proponent shall undertake occupational health survey for initial and periodical
medical examination of the personnel engaged in the project and maintain records
accordingly as per the provisions of the Mines Rules, 1955 and DGMS circulars. Besides
regular periodic health check-up, 20% of the personnel identified from workforce engaged
in active mining operations shall be subjected to health check-up for occupational diseases
and hearing impairment, if any, as amended time to time.

(iii)  Personnel (including outsourced employees) working in core zone shall wear protective
respiratory devices and shall also be provided with adequate training and information on
safety and health aspects.

(iv)  Implementation of the action plan on the issues raised during the public hearing shall be
ensured. The project proponent shall undertake all the tasks/measures as per the action plan
submitted with budgetary provisions during the public hearing. Land oustees shall be
compensated as per the norms laid down in the R&R policy of the company/State
Government/Central Government, as applicable.

(v)  The project proponent shall follow the mitigation measures provided in this Ministry’s OM
No.Z-11013/5712014-1A.11 (M) dated 29" October, 2014, titled ‘Impact of mining activities
on habitations-issues related to the mining projects wherein habitations and villages are the
part of mine lease areas or habitations and villages are surrounded by the mine lease area’.

(i) Corporate Environment Responsibility

(i)  The company shall have a well laid down environmental policy duly approve by the Board
of Directors. The environmental policy should prescribe for standard operating procedures
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to have proper checks and balances and to bring into focus any
infringements/deviation/violation of the environmental/forest/wildlife norms/conditions.
The company shall have defined system of reporting infringements/deviation/violation of the
environmental/forest/wildlife norms/conditions and/or shareholders/stake holders.

(il) A separate Environmental Cell both at the project and company head quarter level, with
qualified personnel shall be set up under the control of senior Executive, who will directly
to the head of the organization.

(ili)  Action plan for implementing EMP and environmental conditions along with responsibility
matrix of the company shall be prepared and shall be duly approved by competent authority.
The year wise funds earmarked for environmental protection measures shall be kept in
separate account and not to be diverted for any other purpose. Year wise progress of
implementation of action plan shall be reported to the Ministry/Regional Office along with
the Six Monthly Compliance Report.

(iv)  Self environmental audit shall be conducted annually. Every three years third party
environmental audit shall be carried out.

() Coal beneficiation
(1) Coal stacking plan shall be prepared separately for raw coal, clean coal, middling and rejects.

(i)  Efforts should be made to reduce energy consumption by conservation, efficiency
improvements and use of renewable energy.

(k) Miscellaneous

(i) The project proponent shall make public the environmental clearance granted for their
project along with the environmental conditions and safeguards at their cost by prominently
advertising it at least in two local newspapers of the District or State, of which one shall be
in the vernacular language within seven days and in addition this shall also be displayed in
the project proponent’s website permanently.

(ii)  The copies of the environmental clearance shall be submitted by the project proponents to
the Heads of local bodies, Panchayats and Municipal Bodies in addition to the relevant
offices of the Government who in turn has to display the same for 30 days from the date of
receipt.

(iii)  The project proponent shall upload the status of compliance of the stipulated environment
clearance conditions, including results of monitored data on their website and update the
same on half-yearly basis.

(iv)  The project proponent shall monitor the criteria pollutants level namely; PMp, SOz, NOx
(ambient levels) or critical sectoral parameters, indicated for the projects and display the
same at a convenient location for disclosure to the public and put on the website of the
company.
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(v)  The project proponent shall submit six-monthly reports on the status of the compliance of
the stipulated environmental conditions on the website of the ministry of Environment,
Forest and Climate Change at environment clearance portal.

(vi)  The project proponent shall follow the mitigation measures provided in this Ministry’s OM
No.Z-11013/5712014-1A.11 (M) dated 29" October, 2014, titled ‘Impact of mining activities
on habitations-issues related to the mining projects wherein habitations and villages are the
part of mine lease areas or habitations and villages are surrounded by the mine lease area’.

(vit) The project proponent shall submit the environmental statement for each financial year in
Form-V to the concerned State Pollution Control Board as prescribed under the Environment
(Protection) Rules, 1986, as amended subsequently and put on the website of the company.

(viii) The project authorities shall inform to the Regional Office of the MOEFCC regarding
commencement of mining operations.

(ix)  The project authorities must strictly adhere to the stipulations made by the State Pollution
Control Board and the State Government.

(x)  The project proponent shall abide by all the commitments and recommendations made in the
EIA/EMP report, commitment made during Public Hearing and also that during their
presentation to the Expert Appraisal Committee.

(xi)  No further expansion or modifications in the plant shall be carried out without prior approval
of the Ministry of Environment, Forests and Climate Change.

(xii) Concealing factual data or submission of false/fabricated data may result in revocation of
this environmental clearance and attract action under the provisions of Environment
(Protection) Act, 1986.

(xiii) The Ministry may revoke or suspend the clearance, if implementation of any of the above
conditions is not satisfactory.

(xiv) The Ministry reserves the right to stipulate additional conditions if found necessary. The
Company in a time bound manner shall implement these conditions.

(xv)  The Regional Office of this Ministry shall monitor compliance of the stipulated conditions.
The project authorities should extend full cooperation to the officer (s) of the Regional Office
by furnishing the requisite data / information/monitoring reports.

(xvi) The above conditions shall be enforced, inter-alia under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control of Pollution)
Act, 1981, the Environment (Protection) Act, 1986, Hazardous and Other Wastes
(Management and Trans-boundary Movement) Rules, 2016 and the Public Liability
Insurance Act, 1991 along with their amendments and rules made their under and any other
orders passed by the Hon'ble Supreme Court of India / High Courts and any other Court of
Law relating to the subject matter.

)
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(xvii) No change in coal beneficiation process and scope of work shall be made without obtaining
prior approval of the Ministry of Environment, Forests and Climate Change (MoEFCC) with
such conditions mentioned therein. No change in the maximum quantum of raw material
feed per annum against the approved washery capacity shall be made.

e The proponent shall abide by all the commitments and recommendations made in the
EIA/EMP report as well as during presentation to the EAC. All the commitments made on
the issues raised during public hearing shall also be implemented by the EC in letter and
spirit.

6. The proponent shall obtain all necessary clearances/approvals that may be required before
the start of the project. The Ministry or any other competent authority may stipulate any
further condition for environmental protection. The Ministry or any other competent
authority may stipulate any further condition for environmental protection.

T Any appeal against this Environment Clearance (EC) shall lie with the National Green
Tribunal, if preferred, within a period of 30 days as prescribed under Section 16 of the
National Green Tribunal Act, 2010.

8. The coal company/project proponent shall be liable to pay the compensation against illegal
mining, if any, and as raised by the respective State Governments at any point of time, in
terms of the orders dated 2" August, 2017 of Hon’ble Supreme Court in WP (Civil)
No.114/2014 in the matter of ‘Common Cause Vs Union of India & others.

9. The concerned State Government shall ensure no mining operations to commence till the
entire compensation for illegal mining, if any, is paid by the project proponent through their
respective Department of Mining & Geology, in strict compliance of the judgment of
Hon’ble Supreme Court.

10.  This Environment Clearance (EC) shall not be operational till such time the project
proponent complies with the above said judgment of Hon’ble Supreme Court, as applicable,
and other statutory requirements.

11.  All the conditions stipulated in Environment Clearance vide Ministry’s letter No. J-
11015/120/2014-1A-1I(M) dated 21* December, 2011 and 10" August 2018 and EC
amendment dated 19" July, 2019 and 23" December, 2021 and EC dated 14.02.2022 should

be complied.
This issues with the approval of the competent Authority ,\y
(Lalit Bokolia)
Director
Copy to: -

1 The Secretary, Ministry of Coal, Shastri Bhawan, New Delhi-1

2. The Secretary, Department of Environment & Forests, Government of Chhattisgarh,
Secretariat, Raipur

3. The Chairman, Chhattisgarh State Environment Conservation Board, 1-Tilak Nagar, Shiv
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Mandir Chowk, Main Road, Avanti Vihar, Raipur (Chhattisgarh) - 492001
4. The Chairman, Central Ground Water Authority, Jamnagar House, 18/11, Man Singh Road

Area, New Delhi, Delhi 110001
6. The District Collector, Sarguja, Government of Chhattisgarh

7. Monitoring File /Record File 8. PARIVESH Portal {\k“/

(Lalit Bokolia)
Director
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Annexure A-16

Government of India
Ministry of Environment, Forest and Climate Change
| A Division
(Coal Mining)

* k%

Minutes of 14TH EAC meeting meeting Coal Mining held from 05/08/2024 to 06/08/

2024 Date: 20/08/2024

MoM ID: EC/MOM/EAC/875383/7/2024
Agenda ID: EC/AGENDA/EAC/875383/7/2024
Meeting Venue: NARMADA HALL INDIRA PARYAVARAN BHAWAN MOEFCC NEW DELHI
Meeting Mode: Hybrid
Date & Time:

05/08/2024 10:30 AM 05:30 PM

06/08/2024 10:30 AM 05:30 PM

1. Opening remarks

At the outset, the Chairman welcomed the Expert members & other participants and requested to start the
proceeding as per the agenda listed for this meeting. The list of Members who participated in the meeting
isat Annexure — V. The Standard/Generic EC & ToR conditions shall be system generated through the
PARIVESH Portal.

2. Confirmation of the minutes of previous meeting

Confirmation of the Minutes of the 13! Meeting of the EAC (Coal): The minutes of the 13t Meeting of
the EAC (Coal) held during 1-2"4July, 2024 have been confirmed by the EAC.

3. Details of proposals considered by the committee

Day 1 -05/08/2024
3.1. Agendaltem No 1:

3.1.1. Details of the proposal

Amalgamated Yekonal & Il OC (Phase-l) by Western Coalfields Limited located at CHANDRAPUR,MAHARA
SHTRA

Proposal For Fresh EC
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0. | Ministry of Environment, Forests and Climate Change (MoEF& CC) with such conditions mentioned therein. No
change in the maximum quantum of raw material feed per annum against the approved washery capacity shall be
made.

1 Concealing factual data or submission of false/fabricated data may result in revocation of this environmental

1 clearance and attract action under the provisions of Environment (Protection) Act, 1986.

1 The Ministry may revoke or suspend the clearance, if implementation of any of the above conditions is not

> satisfactory.

1 The Ministry reserves the right to stipulate additional conditions if found necessary. The Company in a time

3 bound manner shall implement these conditions.

The Regional Office of this Ministry shall monitor compliance of the stipulated conditions. The project authorities

1 | should extend full cooperation to the officer (s) of the Regional Office by furnishing the requisite data /

4. | information/monitoring reports.

The above conditions shall be enforced, inter-alia under the provisions of the Water (Prevention & Control of
Pollution) Act, 1974, the Air (Prevention & Control of Pollution) Act, 1981, the Environment (Protection) Act,

1 1986, Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016 and the Public

5. | Liability Insurance Act, 1991 along with their amendments and Rules and any other orders passed by the Hon'ble
Supreme Court of India/ High Courts and any other Court of Law relating to the subject matter.

Any appea against this EC shall lie with the National Green Tribunal, if preferred, within period of 30 days as

1 prescribed under Section 16 of the National Green Tribunal Act, 2010.

6.

% Coal stacking plan shall be prepared separately for raw coal, clean coal, middling and rejects

1 | Efforts should be made to reduce energy consumption by conservation, efficiency improvements and use of

8. | renewable energy

3.3. Agenda ltem No 3:

3.3.1. Details of the proposal

Proposed Expansion of Parsa East and Kanta Basan Pit Head Coal Washery from 15 MTPA to 21 MTPA at villa
ges Salhi, Harihar pur, Parsa, Kente, Ghatbarra, Parogiya and Basan in Udaypur Tehsil, Surguja District, Chhat
tisgarh by M/ sRajasthan Rajya Vidyut Utpadan Nigam Limited (RVUNL) over an area of 2682.856 ha by RAJ
ASTHAN RAJYA VIDHYUT UTPADAN NIGAM LTD located at SURGUJA,CHHATTISGARH

Proposal For Amendment in EC

. - Activity
Proposal No File No Submission Date (Schedule Item)
IA/CG/CMIN/470630/2024 | J11015/03/2008-1A-11(M) 17/07/2024 Coal washeries (2(a))
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3.3.2. Project Salient Features

14.5.1: The Proposal is for amendment in Environment Clearance granted to M/s. Ragasthan Rajya
Vidyut Utpadan Nigam Limited vide letter no. J-11015/03/2008-1A.11 (M) dated 12.07.2023
and 14.02.2022 granted to Integrated project of Parsa East and Kanta Basan Pit Head Coal
Washery (area 2682.856 Ha having capacity 18 MTPA) located in villages — Ghatbarra, Salhi,
Kedmaforest, Kete, Mahadevpara, Parsa, Hariharpur, district — Surguja, state — Chhattisgarh.

Details of the proposal, as ascertained from the proposal documents and as revealed
from the discussion held during the meeting, are given asunder:

14.5.2: The PP has now made an online application vide proposal no. |A/CG/CMIN/470630/2024 Dated
25.04.2024 for amendment of EC Specific condition no. xii of EC dated 12.07.2023 and
Specific Condition no. vii of EC dated 14.02.2022. PP has submitted the following amendment
along with justification:

SpeC|f|c/.G.eneraI Details of Conditions HiIRIEN LA
Conditions ht

Justification

Raw coal washed coad
and rejects shall be st

@ The Storage area of Washed Coa

Specific condition
I, and Reject areais spread in a

(xii) of EC dated 1

Exemption of the co
ndition

2.07.2023 for Coal
Washery

ored in covered silos
or in dome shaped sto
rage facility. Fixed ty
pe-high pressure sprin
kle shall be installed i
n this storage yards."

pprox. 40 Ha. and 42 Ha. respe
ctively.

@ At present, handling of washed c
oal is done by 2 number of Sta
cker and Reclaimer in which t
he height of boom is 30 meter
s

@ In order to comply with the EC ¢
ondition and store the coal in a
covered silo or dome, a structu
re of height 30 meter will need
to be constructed which is tech
nically unfeasible and not reco
mmended from safety point of
view.

@ The coa has a unique characteris
tic of Spontaneous Ignition, w
hen it is stored in a closed atm
osphere, hence covering the w
hole coal stock in asilo will e
ad to spontaneous heating, air
pollution etc. hence from safet
y point of view, proposal of a
mendment is being sought.

@ Additionally, the Storage area of
Washed codl, and Reject areai
s spread in approx. 40 Ha. and
42 Ha. Creation of dome in su
ch alarge areawould be very ¢
hallenging from construction p
oint of view, the structure wou
Id be in alarge area and theref
ore would not be stable and he
nce risky.

@ At present following is the proce
ss being adopted at the PEKB
mines & washery right fromm
ining of coa & washery to dis
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Specific/General
Conditions

Details of Conditions

Amendment Soug
ht

Justification

patch to end users:

* ROM Coa of 55000 Tonne/
Day from mine is transporte
d to In-pit conveyor at a dist
ance of 0.8 Kmto 3.39 Km (
average).

* ROM Cod is crushed at CH
P from 100 mm to size -50
mm.

*From CHP the crushed coal is
transported to coa washery
of 62000Tonne/Day capacity
through conveyor belt with d
ifferent routes of processing
plant which is located at a di
stance of 01 Km.

» Washed coal of 42600 Tonn
e/day is sent to Silo of 4000
Tonne /Hour capaciy with th
e help of 02 Nos. of Stacker
- Reclaimer of 4000 TPH ca
pacity and other belt convey
or.

* The same quantity of wash ¢
oa isloaded in rail wagons.

* Reject coal generated as by-p
roduct of washery i.e. Jig wa
shery & DMC washery whic
his 22. 5 % (approx. 12400
Tonne/day) of ROM coal fe
d.

The Reject Coal is stacked in
Reject yard of 42 Ha. As per
the quantity of demand in m
arket, it is shifted to WHAR
F within mine site and loade
d into wagons.

Specific condition
no. (vii) of EC dat
ed 14.02.2022 for
Coa Mine

PP shall construct am
ultispecialty hospital
of 100 beds for local
people within 10 km b
uffer area of coal min
e within 2 years of iss
ue of this EC letter. F
urther, this hospital wi
Il accept Pradhan Man
tri Jan Arogya Y ojana
for medical _facilities
to nearby villagers."

Exemption/amend
ment of the conditi
on.

The Project Proponent is prop

osing to get exemption of the

EC Condition for the followin

g reasons.

-Cost of construction of hospital w
ould be around Rs.130 Crores. |
n addition to this, recurring ann
ual operation and maintenance ¢
ost of 100 bed around Rs. +20
Crores will create huge financia
| burden to RVUN which is bey
ond the capacity of RVUN. RU
VN is currently facing a severe
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Specific/General Details of Conditions Amendment Soug

Conditions ht Justification

financial crisis which has impac
ted the ability to meet various fi
nancial obligations including pe
nding payment against coal com
panies and railways.

‘RUVN isin achallenging position
to undertake the construction of
100 bedded hospital. Additional
financial burden would be oner
ousfor RUVN.

‘RUVN is already spending Rs. 7.4
8/- per MT of coal at present for
CSR as per the EC condition an
d has aready incurred Rs. 5.31
crores over and above the mand
ated CSR for the year 2022-23.

3.3.3. Deliberations by the committee in previous meetings

N/A

3.3.4. Deliberations by the EAC in current meetings

14.5.3: The EAC noted the following:

i. MOEF& CC has accorded Environment clearance for the Integrated project Coal mine and Coal Washery project vide
letter no. J-11015/03/2008-1A.11 (M) dated 21.12.2011 for capacity of 10 MTPA in an area of 2711.034 Ha
and corrigendum/amendments were issued vide letters dated 22.06.2012,04.03.2013, 25.06.2015 &
29.12.2015. Subsequently, EC dated 10.08.2018 was granted for expansion in capacity from 10 MTPA to 15
MTPA with reduction in area to 2682.856 Ha. EC dated 10.08.2018 superseded all earlier granted EC’s and
its amendments in terms of Condition no. 12 of the said EC. Two amendments dated 24.07.2019 and
23.12.2022 for road transportation.

ii. Later the Environment clearance was granted for capacity expansion of Parsa East and Kanta Basan Opencast Coal
Mine from 15 MTPA to 18 MTPA vide Ministry’s letter no. J-11015/03/2008-1A.11 (M) dated 14.02.2022
and other EC was granted to Integrated project of Parsa East and Kanta Basan Open Cast Coal Mine with
expansion in Pit head Coal Washery from 15 MTPA to 18 MTPA in total mine lease area of 2682.856 ha
vide letter dated 12.07.2023.

iii. The above projects have been implemented and already under operation.

iv. As per the available records, the EAC noted that in al the existing ECs accorded to the project proponent several
conditions have been prescribed by the Ministry with respect to occupational health, epidemiological study
and health assessment in the vicinity of the project site. However, now the justification provided by the PP
for seeking exemption from construction of 100 bedded hospital prescribed as a specific condition (vii) of
the EC dated 14/02/2022 due to financial constraints is not acceptable and the same shall not be agreed
upon. Further, PP failed to demonstrate the compliance made by them with respect of prescribed conditions
related to the health aspects in the previous ECs.

v. With respect to amendment sought by the PP Specific condition (xii) of EC dated 12.07.2023 for Coal Washery, PP
shall submit separate amendment application through PARIVESH as the instant amendment application for
the EC dated 14/02/2022.

14.5.4: Recommendations of the Committee

In view of the foregoing and after detailed deliberations, the EAC recommended not to agree upon with

the request of project proponent regarding exemption from construction of 100 bedded hospital

prescribed as justification from environmental health has not been given and further recommended to

return the proposal in its present form.
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3.3.5. Recommendation of EAC

Returned in present form

3.4. Agendaltem No 4:

3.4.1. Details of the proposal

Panandhro Extension Lignite Mineby GMDC LAKHPAT & PUNHARAJPUR LIGNITE BLOCK located at KA
CHCHH,GUJARAT

Proposal For Fresh ToR

) . Activity
Proposal No FileNo Submission Date (Schedule I tem)
IA/GJCMIN/482728/2024 IA-J-11011/304/2024-1A-11(M) 18/07/2024 Mining of minerals (1(a))

3.4.2. Project Salient Features

14.2.1: The present proposal is for grant of Terms of Reference (ToR) to Panandhro Extension Lignite
Mine (area 879.3766 Ha having capacity 0.50 MTPA) located in villages —Baiyava, Dhedhdi,
Fulra, Pranpar, Sub District — Lakhpat, Dstrict — Kachchh, State —Gujarat. M/s. Gujarat
Mineral Development Corporation Ltd (GMDC) has made an application online vide proposal
no |A/GJCMIN/482728/2024 dated 26/06/2024 along with the application in prescribed
format (Form-I) and pre-feasibility report for undertaking a detailed EIA study as per the EIA
Notification, 2006 for the project mentioned above. The proposed project activity islisted at S.
No. 1(a) Under Category “A” (> 500 Ha) of the schedule of the EIA Notification, 2006 and do
not attract general condition, being appraised at Central Level. The Project is a Green Field
Project.
Details of the proposal, as ascertained from the proposal documents and as revealed from the
discussion held during the meeting, are given as under:

14.2.2: Environmental site settings
The project area is covered under Survey of India Topo-sheet No. 41A/09, 41A/10, 41A/13
and 41A/14 and is bounded by the geographical coordinates ranging from latitudes
23°433.1630"N to 23°45'0.0494"N and longitudes 68°44'46.2893"E to 68°47'29.7895"E.
Project does not fall in the Criticaly Polluted Area (CPA) and Severely Polluted Area (SPA)
as per CEPI Assessment, 2018.

14.2.3: Mining L ease: PP submitted the details of the mining lease as follows:

i‘ N Govt. Order/Notifications asthe case may be Area (ha)
L Allotment order — 13016/26/2004-CA-I(Vol VI)(P 879.3766
Grand Total 879.3766

14.2.4: Mining Plan: Approva of mine plan & mine closure plan for the project has been granted for
(capacity0.5 MTPA, Area 879.3766 ha area) vide letter no. Panandhro Extension
LigniteMineGJGUO011/APP00286/2023 dated 23.07.2024
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The family had gone to collect 'mahua’ fruits from a forest in Surguja
district when an elephant attacked them. They were taken to the CHC for
first-aid after which, they were referred to the district hospital.
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9/20/24, 3:12 PM Chhattisgarh: 3 Of A Family Injured in Elephant Attack in Surguja 300
Surguja (Chhattisgarh): Three members 02a1f2|3ily, including an eight-month-old girl
were injured in an elephant attack when they had gone to collect 'mahua’ fruits in
Udaipur forest area of Chhattisgarh's Surguja district on Sunday, police said.

The child has suffered internal injuries while the woman and the man suffered injuries on
chest and waist respectively. All are currently undergoing treatment at the district
hospital.

The incident took place in Fatehpur area of Udaipur forest early this morning. The family
was collecting mahua when an elephant attacked them. The incident has triggered panic
in the area.

According to the forest department officials, two elephants have been roaming in the
forest range of Udaipur after getting separated from their herd for the last one week.
One of the two elephants went towards Lakhanpur forest area and the other towards
Tara Premnagar forest via Fatehpur.

On receiving information about the incident, Ranger Kamlesh Rai went to CHC Udaipur
where the injured were being treatment. The three were later referred to the district
hospital. The forest personnel have been continuously advising the villagers not to go
towards the forest.

Surguja, Korba, Raigarh, Surajpur, Mahasamund, Gariaband, Dhamtari, Balod, Balrampur
and Kanker districts have been frequently witnessing elephant attacks.

Read more

Wild Elephant Slips Into Well in Kerala's Ernakulam, Rescue Op
Underway

Pilot

Wild Tusker Kills Two Farmers in Surprise Attacks in Telangana
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Annexure A-19

ENVIRONMENTAL IMPACT ASSESSMENT
REPORT AND ENVIRONMENTAL
MANAGEMENT PLAN

PROPOSED EXPANSION OF PARSA EAST AND KANTA BASAN OPENCAST MINE AND
PIT HEAD COAL WASHERY FROM 15 MTPA TO 21 MTPA AT UDAYPUR TEHSIL,
SURGUIJA DISTRICT, CHHATTISGARH OVER AN AREA OF 2682.856 HA

VILLAGES: SALHI, HARIHARPUR, PARSA, KENTE, GHATBARRA, PAROGIYA AND BASAN
TEHSIL: UDAYPUR, DISTRICT: SURGUJA, CHHATTISGARH

3 STUDY PERIOD: MARCH TO MAY 2021
[The proposed project is listed under Schedule 1(a) & 2 (a) under the Schedule of EIA Notification, 2006 and
- categorized as Category-A.]

PROJECT PROPONENT
M/S RAJASTHAN RAJYA VIDYUT UTPADAN
NIGAM LIMITED (RVUNL)
VIDYUT BHAWAN, JANPATH, JYOTI NAGAR, JAIPUR
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TABLE-1.5
DETAILS OF ENVIRONMENTAL SETTING
Sr. No. Particulars Details
1 Location North central part of Hasdeo-Arand coalfield
A Village Core Zone is covered in the following villages
1. Salhi
2. Hariharpur
3. Parsa
4. Kente
5. Ghatbara
6. Parogiya
7. Basan
B Tehsil Udaypur
C District Surguja
D State Chhattisgarh
E Coordinates Latitude Longitude
Coal Mine Block A-22°51' 12" N A-82° 47' 23" E
B-22° 47' 37.50" N B-82° 49' 29.03" E
C-22° 49' 56.25" N C-82° 50' 50.32" E
D-22° 48' 56" N D-82° 46' 38" E
Coal Washery 22°50' 11"/22° 50' 24" N 82° 48' 46"/82° 49' 22" E
2 Elevation 505 m to 569 m
3 Land use for the mine Total area of the mine is 2682.856 ha
Forest area — 1871.118 ha (70.0%)
Agricultural Land - 701.786 ha (26%)
Govt. land - 109.952 ha (4%)
4 Coal washery land use with | 28.381 ha
in the ML area
5 Nearest major town Ambikapur (70 km, NE)
6 Nearest highway SH-2A Bilaspur-Ambikapur (5 km, NW)
7 Nearest railway station Bishrampur (62 km, NW)
8 Nearest major airport Raipur (290 km, SW)
9 Nearest tourist places Nil within 15 km radius from ML boundary
10 Defence installations Nil within 15 km radius from ML boundary
11 Archaeologically listed Nil within 15 km radius from ML boundary
important place
12 Ecological sensitive zones No National Parks, Wildlife sanctuaries, Wildlife
corridors, Tiger reserves, Elephant reserves and
Biosphere Reserves exist within 25 km radius from the
ML boundary
13 Reserved/Protected forest Phatepur, P.F. Within M.L. area

Matringa, P.F. Within M.L. area
Pidiya, R.F. 1.6 km, W
Janardhanpur, P.F. 2.3 km, NW
Tara East, P.F. 2.8 km, W
Shivnagar, P.F. 3.7km, N
Paturiya, P.F. 4.0 km, SSW
Putter, P.F. 4.5 km, ENE
Chakeri, P.F. 5.1 km,, ENE
Murgaon, P.F. 6.0 km, N
Dhajag, P.F. 7.4 km, W
Kotmi, P.F. 7.8 km, NNE
Pendrakhi, P.F. 8.1 km, SE
Ramgarh, P.F. 8.2 km, NE
Chandenagar P.F. 8.9 km, NNW
Chirwan P.F. 9.2 km, N
Bhandargaon, P.F. 9.9 km, NNE
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Sr. No. Particulars Detlails

14 Nearest streams/Rivers Atem Nadi- (2.7 km, N)

15 Other Industries / Mines Nil in 10 km radius

16 Coal user locations Motipura Choki, Chhabra, Distt-Baran (Rajasthan)
Village-Undal, Tehsil-Jhalraptan,Distt-Jhalawar
(Rajasthan)
Thukrana, Tehsil-Suratgarh, Distt-Shriganganagar
(Rajasthan)

17 Socio-economic factors No additional Resettlement and Rehabilitation issues
are involved.

18 Seismic zone Zone-ll as per 1S-1893 (Part-1)-2002

The villages located in / immediate peripheries of the block are given in Table-
1.6. Kente village is located on the west central part of the block and comprises
two clusters of hamlets viz. Mahadevpara and Banapara. It is sparsely populated.

TABLE-1.6
VILLAGES LOCATED IN /Z IMMEDIATE PERIPHERY OF THE BLOCK

Sr. No. Name Distance and Direction w.r.t Mining Site

1 Salhi 1.6 NW

2 Hariharpur 0.3 NW

3 Parsa 0.2 N

4 Kanta Mine Lease

5 Ghatbarra Mine Lease

6 Parogiya 3.0 SE

7 Basan 2.0 E
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Stage-wise Land Use Pattern of ML Area
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The present landuse pattern of ML area is shown in Table-2.6. The details of
year wise land use and reclamation of mine lease area is given in Table-2.7.

TABLE-2.6

DETAILS OF PRESENT LAND USE PATTERN

Sr. No Particular | Forest | Government | Private | Total
A Mining
1 Excavation area & barrier | 1704.744 ] 104.262 | 579.241 | 2388.247
B Infrastructure & OB Dump Area
1 External dump 58.502 3.919 50.234 112.655
2 Infrastructure 24.242 0.018 11.964 36.224
3 Coal evacuation route 21.690 0.102 8.468 30.260
4 CHP & washery 12.127 0.000 16.254 28.381
5 Reject based thermal power | ,q g, 0.140 13.340 42.570
project
6 Plantation area 3.973 0.011 0.002 3.990
4 Rationalization area 16.751 1.499 22.282 40.532
TOTAL (B) 166.374 5.690 122.545 294.609
Grand Total (A + B) 1871.118 109.952 701.786 | 2682.856
Source: Mine Plan
TABLE-2.7

YEAR WISE LAND USE AND RECLAMATION

All Values in ha

Sr. No Land Use Present 10™ Year ]é?jzhcgpe)?lja/l

1 Topsoil dump - Nil Nil
2 Waste External dump 112.655 112.655 112.655
3 Excavation area 825.639 1,949.06 2,388.25
4 For infrastructure 107.175 107.175 107.175
5 coal evacuation route 30.26 30.26 30.26
6 Rationalization 40.533 40.533 40.533
7 Undisturbed area 2182.257 439.462 0
8 Colony and plantation area 3.986 3.986 3.986

Grand Total 2682.856 2682.856 2682.856
9 Reclamation (backfilled) 586.87 1,565.35 2,157.56

Source: Mine Plan
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Sr. No Phytoplankton Zooplankton
4 Cyclotella sp. Cyclops sp.
5 Cymbella cymbiformsis Cypris sp.
6 Nitzshia sp. Keratella tropica
7 Pinnularia sp. --
8 Synedra sp. --
9 Spinulina sp. Pseudo diaptomus sp.

3.9.8 Conclusion

3.10

From the primary survey and as per forest department records and review of
literature, there are no sanctuaries, national parks, biosphere reserves in the study
area.

In the buffer zone of the study area, there are few Schedule-1 species which are
recorded in the study area such as Indian elephant, peafowl, jungle cat, and sloth
bear. Rest of the species is recorded in the following Schedules of II, IlI, IV and V of
Indian Wildlife (Protection) Act, 1972, amongst mammals and reptiles.

Migrant birds of belonging to raptor species such as eagle species and kites are
listed in the Schedule -1 of the Indian Wildlife (Protection), Act 1972 apart from
Pavo cristatus — peafowl are confined in the Schedule-I.

Among reptilian species Python molurus (Indian rock python) in the study area are
confined in the Schedule I, and remaining belongs to Schedule-I1, IV of the Indian
Wildlife (Protection), Act, 1972.

Apparently, there is no endangered botanical flora in the study area as per the
Botanical Survey of India records.

Demography and Socioeconomics

The demographic and socio-economic conditions prevailing in the 10 km radius of
the proposed expansion project boundary at Parsa Village, Ambikapur, Surajpur
tehsils in Surguja district and Katghora tehsil in Korba district of Chhattisgarh is
analyzed and presented in this section.

The expansion project doesn’t have any rehabilitation and resettlement issues as
it is planned to be established within the existing mine and plant site for which
land acquisition has already completed. But the project proponent is committed to
take up the socio-economic development initiatives not only to minimize the
negative impact on the population but also to improve the socio-economic status
of population living in 10 km radius of the plant as its sustained effort as part of
corporate social responsibility.

3.10.1 Methodology Adopted for the Study

The methodology adopted for the study mainly includes review of published
secondary data and primary field survey (District Census Statistical Handbooks-
2011 and Primary Census Abstract of Census-2011) with respect to population,
sex ratio, average household size, density of population, social stratification,
literacy rate and occupational structure for 10 km radius study area. A project
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FIGURE-4.14
SCHEMATIC DIAGRAM OF EFFLUENT TREATMENT PLANT

4.5.4 Soil Conservation Measures

455

Topsoil will be properly stacked at earmarked dump site with adequate measures.
It will be used for growing plants along the fringes of the site roads and
reclamation of external dump and backfilled area. The topsoil stockpiles will be
low height not exceeding 6 m and will be grassed to retain fertility. Besides this
topsoil stacks there will be temporary stacks near the excavation area and area to
be reclaimed which will be made use of for concurrent laying without bringing the
topsoil to the soil stack near the OB dump.

Wildlife Conservation Plan (WCP)

A comprehensive study has been carried out by Institute of Forest Management
(IIFM), Bhopal on Flora and Fauna of the study area and Mr. P.C. Agrahari,
developed a wildlife conservation plan is given in Annexure-XIV.

» Cost Calculation for the plan
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The cost of wildlife conservation plan is given in Table-4.22.

TABLE 4.22
COST OF WILDLIFE CONSERVATION PLAN FOR
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PARSA EAST AND KANTA BASAN OPENCAST COAL MINE PROJECT

Sr. Items of the work Approx. Cost
No. ( In Crores)
1 (a) Survey & preparation of plan 0.20
(b) Creation of forest resources in peripheral area buffer 0.05
zone line fodder fuel wood and MFP by identifying the
suitable area for respective plantations
(c) Survey and identification of wetland in proposed area 0.10
(d) Survey and study on broidery of proposed site 0.05
(e) Habitat survey for the respective project site 0.05
(f) Survey and identification of reptiles, birds, butterfly, 0.10
insects available in the project site
(g) Survey of medicinal plants and their identification in 0.10
proposed project site.
2 Protection work in Core 1.50
Area (i.e. fencing of boundaries. Fencing of fields and
villages as per requirement
3 Fire protection works 1.50
4 Protection from grazing and illicit felling 1.00
5 Empowering people for protection, eco-development works 1.00
etc.
(a) Construction of office building for joint forest 0.50
management committees come meeting hall
(b) Construction of rescue centers for mitigation human 0.50
wildlife conflict with trained personals
(c) Provision for compensation to loss of crop, property 1.50
human life and life and injury by wildlife for entire plan
period
6 Soil & moisture conservation works 2.00
7 Weed management under guidance of expect scientist are 2.00
experience forester.
8 Management & development of grasslands by planting of 1.50
local species of grasses which are found in the area
9 Management of identified wetland for better wildlife habitat 0.05
formation
10 Physio chemical properties of wetland in the initial, mid and 0.05
end of the project for the respective project site.
11 Conservation of the floral diversity, creation of biodiversity 2.00
parks for creation of gene pool
12 Protection of the habitats of geomorphological origin and 0.50
their conservation
13 Conservation of the riparian zones 1.00
14 Habitat improvement in the elephant corridor area. 2.50
Protection of crop and property in the affected villages
training and miscellaneous other activities.
15 Research and monitoring and evaluation 0.75
16 Miscellaneous works (proposed by field officers and 1.50
approved by the C.F)
Total 22.0 Crores
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" FINAL ENVIRONMENTAL IMPACT
ASSESSMENT REPORT AND ENVIRONMENTAL
MANAGEMENT PLAN

PARSA EAST AND KANTA BASAN PIT HEAD COAL
WASHERY FROM 15 MTPA TO 21 MTPA
CAPACITY OVER AN AREA OF 2682.856 HA.

VILLAGE: SALHI, HARIHARPUR, PARSA, KENTE, GHATBARRA, PAROGIYA AND
BASAN IN UDAYPUR TEHSIL, SURGUJA DISTRICT, CHHATTISGARH.

STUDY PERIOD: MARCH TO MAY, 2022

[The proposed project is listed under Schedule 2 (a) Coal Washery under the Schedule of EIA
Notification, 2006 and categorized as Category A]
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39” & 22°51" 12” N and Longitude 82° 46" 38" & 82° 50 51” E. The index
map and study area of the project is shown in Figure-1.3 and Figure-1.4
respectively. Coal washery expansion from 15 to 21 MTPA is proposed by
augmenting existing coal washery of 15 MTPA as well as establishment of
additional washing modules within existing premises having latitude 22° 50' 11" &
22° 50' 24" N and longitude 82° 48" 46" & 82° 49' 22" E.

Environmental Setting of the Project

Parsa East and Kanta Basan blocks are located in Salhi, Hariharpur, Parsa, Kente,
Ghatbara, Parogiya and Basan villages, Udaypur tehsil/taluka, Surguja district,
Chhattisgarh State. The proposed coal washery plant (additional 6 MTPA) is
located within the proposed coal mine premises. The details of environmental
setting are given in Table-1.5.

Table 1-5 DETAILS OF ENVIRONMENTAL SETTING

Sr. No. Particulars Details

1 Location North central part of Hasdeo-Arand coalfield

A Village Core Zone is covered in the following villages
1. Salhi
2. Hariharpur
3. Parsa
4. Kente
5. Ghatbara
6. Parogiya
7. Basan

B Tehsil Udaypur

C District Surguja

D State Chhattisgarh

E Coordinates Latitude Longitude

Coal Mine Block A-22°51'12" N A-82°47' 23" E
B-22° 47' 37.50" N B-82° 49' 29.03" E
C-22° 49' 56.25" N C-82° 50' 50.32" E
D-22° 48' 56" N D-82° 46' 38" E
Coal Washery 22°50' 11"/22° 50" 24" N 82° 48" 46"/82° 49' 22" E
2 Elevation 505 m to 569 m
3 Land use for the mine Total area of the mine is 2682.856 ha

Forest area — 1871.118 ha (70.0%)
Agricultural Land — 701.786 ha (26%b)
Govt. land — 109.952 ha (4%)

4 Coal washery land use with | 28.381 ha
in the ML area
5 Nearest major town Ambikapur (70 km, NE)
6 Nearest highway SH-2A Bilaspur-Ambikapur (5 km, NW)
7 Nearest railway station Bishrampur (62 km, NW)
8 Nearest major airport Raipur (290 km, SW)
9 Nearest tourist places Nil within 15 km radius from ML boundary
10 Defence installations Nil within 15 km radius from ML boundary
11 Archaeologically listed Nil within 15 km radius from ML boundary
important place
12 Ecological sensitive zones No National Parks, Wildlife sanctuaries, Wildlife

corridors, Tiger reserves, Elephant reserves and
Biosphere Reserves exist within 25 km radius from the
ML boundary

13 Reserved/Protected Forest Phatepur, P.F. Within M.L. area

Matringa, P.F. Within M.L. area
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Sr. No. Particulars Details

Pidiya, R.F. 1.6 km, W
Janardhanpur, P.F. 2.3 km, NW
Tara East, P.F. 2.8 km, W
Shivnagar, P.F. 3.7km, N
Paturiya, P.F. 4.0 km, SSW
Putter, P.F. 4.5 km, ENE
Chakeri, P.F. 5.1 km,, ENE
Murgaon, P.F. 6.0 km, N
Dhajag, P.F. 7.4 km, W
Kotmi, P.F. 7.8 km, NNE
Pendrakhi, P.F. 8.1 km, SE
Ramgarh, P.F. 8.2 km, NE
Chandenagar P.F. 8.9 km, NNW
Chirwan P.F. 9.2 km, N
Bhandargaon, P.F. 9.9 km, NNE

14 Nearest streams/Rivers Atem Nadi— (2.7 km, N)

15 Other Industries / Mines Nil in 10 km radius

16 Coal user locations Motipura Choki, Chhabra, Distt-Baran (Rajasthan)
Village-Undal, Tehsil-Jhalraptan, Distt-Jhalawar
(Rajasthan)
Thukrana, Tehsil-Suratgarh, Distt-Shriganganagar
(Rajasthan)

17 Socio-economic factors No additional Resettlement and Rehabilitation issues
are involved.

18 Seismic zone Zone-ll as per 1S-1893 (Part-1)-2002

The villages located in / immediate

peripheries of the block are given in Table-

1.6. Kente village is located on the west central part of the block and comprises
two clusters of hamlets viz. Mahadevpara and Banapara. It is sparsely populated.

Table 1-6 VILLAGES LOCATED IN / IMMEDIATE PERIPHERY OF THE BLOCK

Sr. No. Name Distance and Direction w.r.t Mining Site

1 Salhi 1.6 NW

2 Hariharpur 0.3 NW

3 Parsa 0.2 N

4 Kanta Mine Lease

5 Ghatbarra Mine Lease

6 Parogiya 3.0 SE

7 Basan 2.0 E
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. Total (in Ha) Total (in Ha)
Sr. No. | Particular (15 MTPA) (21 MTPA)
Total (B) 294.609 294.609
GRAND TOTAL (A +B) 2682.856 2682.856

Source: Mine Plan

The total area of 2682.856 ha includes 1871.118 ha of forest land, 109.952 ha of
Government land and 701.786 ha of tenancy land. There are 7 villages falling in
Parsa East and Kanta Basan coal block. Details of land (village wise) which has
been acquired for Parsa East and Kanta Basan opencast project and total land of
each village are given in Table-2.5.

Table 2.5: VILLAGE WISE LAND USE PATTERN

Name of Total Land use pattern (ha) Total
the Village Area Forest Land Govt Tenancy Land Land
(ha) Revenue Forest Protected Land Adiwasi Non (in ha)
Chhote Bade Forests Adiwasi
Jhhar ka Jhhar
Jungle ka
Jungle
Salhi 1171.00 14.165 _ 34.820 14.288 23.973 1.092 88.338
Hariharpur 441.00 2.768 19.321 110.156 10.187 34.815 0.735 177.942
Parsa 1266.00 50.378 8.542 138.036 18.320 100.398 12.533 328.207
Kente 1284.00 83.380 0.782 505.928 14.890 194.387 0.089 799.456
Ghatbarra 2447.00 61.660 0.611 706.783 52.256 | 212.217 | 121.547 1155.085
Parogiya 3956.00 - - 128.130 - - - 128.130
Basan 1519.00 - - 5.698 - - - 5.698
Total 212.351 29.256 1629.551 | 109.941 | 565.79 135.996 2682.856
Source: Mine Plan
Land Use Pattern of ML Area including Coal Washery
The present land use pattern of ML area is shown in Table-2.6.
Table 2.6: DETAILS OF PRESENT LAND USE PATTERN
Sr. No Particular | Forest | Government | Private | Total
A Mining
1 Excavation area & barrier | 1704.744 | 104.262 | 579.241 | 2388.247
B Infrastructure & OB Dump Area
1 External dump 58.502 3.919 50.234 112.655
2 Infrastructure 24.242 0.018 11.964 36.224
3 Coal evacuation route 21.690 0.102 8.468 30.260
4 CHP & washery 12.127 0.000 16.254 28.381
5 Reject based thermal power | g g, 0.140 13.340 42.570
project
6 Plantation area 3.973 0.011 0.002 3.990
4 Rationalization area 16.751 1.499 22.282 40.532
TOTAL (B) 166.374 5.690 122.545 294.609
Grand Total (A + B) 1871.118 109.952 701.786 2682.856

Source: Mine Plan
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Table 3.34 LIST OF PLANKTON RECORDED DURING STUDY PERIOD
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Sr. No Phytoplankton Zooplankton
1 Actinastrum sp. Amoeba sp.
2 Anabaena sp. Brachionus sp.
3 Coelatrum sp. Cerio daphnia sp.
4 Cyclotella sp. Cyclops sp.
5 Cymbella cymbiformsis Cypris sp.
6 Nitzshia sp. Keratella tropica
7 Pinnularia sp. --
8 Synedra sp. --
9 Spinulina sp. Pseudo diaptomus sp.

3.9.8 Conclusion

3.10

From the primary survey and as per forest department records and review of
literature, there are no sanctuaries, national parks, biosphere reserves in the study
area.

In the buffer zone of the study area, there are few Schedule—I species which are
recorded in the study area such as Indian elephant, peafowl, jungle cat, and sloth
bear. Rest of the species is recorded in the following Schedules of II, 111, IV and V of
Indian Wildlife (Protection) Act, 1972, amongst mammals and reptiles.

Migrant birds of belonging to raptor species such as eagle species and kites are
listed in the Schedule —I of the Indian Wildlife (Protection), Act 1972 apart from
Pavo cristatus — peafowl are confined in the Schedule—I.

Among reptilian species Python molurus (Indian rock python) in the study area are
confined in the Schedule I, and remaining belongs to Schedule-Il, IV of the Indian
Wildlife (Protection), Act, 1972.

Apparently, there is no endangered botanical flora in the study area as per the
Botanical Survey of India records.

Demography and Socioeconomics

The demographic and socio-economic conditions prevailing in the 10 km radius of
the proposed expansion project boundary at Parsa Village, Ambikapur, Surajpur
tehsils in Surguja district and Katghora tehsil in Korba district of Chhattisgarh is
analyzed and presented in this section.

The expansion project doesn’t have any rehabilitation and resettlement issues as
it is planned to be established within the existing mine and plant site for which
land acquisition has already completed. But the project proponent is committed to
take up the socio-economic development initiatives not only to minimize the
negative impact on the population but also to improve the socio-economic status
of population living in 10 km radius of the plant as its sustained effort as part of
corporate social responsibility.
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e The worked-out slopes will be stabilized by planting appropriate shrub/grass
species on the slopes.

e The mine water will be regularly tested for presence of any undesirable
elements and appropriate measures will be taken in case any element is found
exceeding the limits; and

e Seepage water and rainwater collected in the open pits will be pumped out
and discharged with natural drainage system after de-silting in settling ponds.

» Ground Water Pollution Control Measures

e The domestic sewage from the canteen and toilets will be routed to septic
tanks followed by soak pits. The domestic wastewater from the colony will be
treated in sewage treatment plant and used for horticulture.

¢ Regular monitoring of water levels and quality in the existing open wells and
bore well in the vicinity will be carried out both with reference to area spread
and time intervals to study the hydrology of the area. If found necessary,
additional observation wells will be sunk for monitoring the water table levels
and quality around the mine representing both upstream and downstream
conditions.

Wildlife Conservation Plan (WCP)

A comprehensive study has been carried out by Institute of Forest Management
(IIFM), Bhopal on Flora and Fauna of the study area and Mr. P.C. Agrahari,
developed a wildlife conservation plan is given in Annexure- XV.

» Cost Calculation for the plan

The cost of wildlife conservation plan is given in Table-4.14.

Table 4.14 COST OF WILDLIFE CONSERVATION PLAN FOR PARSA EAST
AND KANTA BASAN OPENCAST COAL MINE PROJECT

Sr. Items of the work Approx. Cost

No. ( In Crores)
1 (a) Survey & preparation of plan 0.20
(b) Creation of forest resources in peripheral area 0.05

buffer zone line fodder fuel wood and MFP by
identifying the suitable area for respective plantations

(c) Survey and identification of wetland in proposed 0.10
area
(d) Survey and study on broidery of proposed site 0.05
(e) Habitat survey for the respective project site 0.05
() Survey and identification of reptiles, birds, 0.10
butterfly, insects available in the project site
(g) Survey of medicinal plants and their identification 0.10
in proposed project site.

2 Protection work in Core 1.50

Area (i.e. fencing of boundaries. Fencing of fields and
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Sr. Items of the work Approx. Cost
No. ( In Crores)
villages as per requirement
3 Fire protection works 1.50
4 Protection from grazing and illicit felling 1.00
5 Empowering people for protection, eco-development 1.00
works etc.
(a) Construction of office building for joint forest 0.50
management committees come meeting hall
(b) Construction of rescue centers for mitigation 0.50
human wildlife conflict with trained personals
(c) Provision for compensation to loss of crop, 1.50
property human life and life and injury by wildlife for
entire plan period
6 Soil & moisture conservation works 2.00
7 Weed management under guidance of expect scientist 2.00
are experience forester.
8 Management & development of grasslands by planting 1.50
of local species of grasses which are found in the area
9 Management of identified wetland for better wildlife 0.05
habitat formation
10 Physio chemical properties of wetland in the initial, 0.05
mid and end of the project for the respective project
site.
11 Conservation of the floral diversity, creation of 2.00
biodiversity parks for creation of gene pool
12 Protection of the habitats of geomorphological origin 0.50
and their conservation
13 Conservation of the riparian zones 1.00
14 Habitat improvement in the elephant corridor area. 2.50
Protection of crop and property in the affected villages
training and miscellaneous other activities.
15 Research and monitoring and evaluation 0.75
16 Miscellaneous works (proposed by field officers and 1.50
approved by the C.F)
Total 22.0 Crores

4.5.4 Afforestation Programme and Conservation Strategies for Flora

A comprehensive study has been carried out by Institute of Forest Management
(I1IFM), Bhopal on Flora and Fauna of the study area and developed a wildlife
conservation plan. The conservation strategies for flora of the report are given

below.

» Site Preparation

Site preparation will include (a) collection and conservation of the topsoil (b)
backfilling with the overburden (c) collection, spreading and mixing of organic
matter and (d) spreading topsoil.
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Monitoring Report
On
The Status of Compliance of Environmental Clearance Stipulations

Expansion of Parsa East and KantaBasan Opencast Coal Mine from 10
MTPA to 15 MTPA and Pit Head Coal Washery from 10 MTPA to 15 MTPA
of M/s Rajasthan Rajya Vidyut Utpadan Nigam Itd in total project area of

2682.856 ha, located in Hasdeo-Arand Coalfields in District Sarguja
(Chhattisgarh)- Environment Clearance regarding.

1. Contents:

Project details

1.
2. Present status
3. Site pictures
4, Condition wise compliance status
5. General remarks
| Project type 1(a) Mining
2 Name of the Project Expansion of Parsa East and KantaBasan
Opencast Coal Mine from 10 MTPA to 15
MTPA and Pit Head Coal Washery from 10
MTPA to 15 MTPA of M/s Rajasthan Rajya
Vidyut Utpadan Nigam ltdin total project area
of 2682.856 ha, located in Hasdeo-Arand
Coalfields in Distriet Sarguja (Chhattisgarh)-
Environment Clearance regarding,
3 Clearance letter(s)/OM No. & date F. No. J-11015/03/2008-IA-11 (M), dated
10.08.2018.
4 Location District Sarguja (Chhattisgarh)
5 | Address of Correspondence The Managing Director
Rajisthan Rajya vidyutUtpadan Nigam Ltd.
Vidyut Bhawan, Janpath, Joyti Nagar,
Jaipur-302005(Rajasthan)
Email: fuel.rvun{@gmail.com
6 Date of Monitoring 17.11.2021
2. Present Status:

a) Chronology of EC and its Amendments:

1,

The MoEF&CC has accorded Environmental Clearance expansion of Parsa East & Kanta
Basan Opencast Coal Mine Project (10 MTPA)and Pit Head Coal Washery (10 MTPA)
of M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd., located in Hasdeo-Arand
Coalfields, in villages Parsa, Kanta, Basan, Salhi, Hariharpur. Ghatbara, Parogiya. Tehsil
Udaypur. District-Surguja, Chhattisgarh vide letter no J-11015/03/2008-1A-11 (M), dated
21/12/2011.

The MoEF&CC accorded Corrigendum to Parsa East and Kanta Basan Opencast Coal
Mine Project (10 MTPA) and Pit Head Coal Washery (10 MTPA) of M/s Rajasthan

1
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Rajya Vidyut Utpadan Nigam Ltd., located in Hasdeo-Arand Coalfields, in villages
Parsa, Kanta, Basan, Salhi, Hariharpur, Ghatbara, Parogiya, Tehsil Udaypur, Distsarguja,
Chhattisgarh vide letter no J-11015/03/2008-1A.11(M) dated 22/06/2012

iii. The MoEF&CC has accorded Corrigendum to Parsa East and Kanta Basan Opencast
Mine (10 MTPA) and Coal Washery (10 MTPA) of M/s Rajasthan Rajya Vidyut Utpadan
Nigam Ltd., of Hasdeo-Arand Coalfields, in Tehsil Udaipur, DistSarguja, Chhattisgarh-
Permission to set up an interim washery of 2 MTPA capacity based on Barrel washing
technology for washing initial production vide letter no J-11015/03/2008-1A. 11 (M) dated
04/03/2013

iv.  The MoEF&CC has accorded Revalidation of Environmental Clearance of Parsa East and
Kanta Basan Opencast Coal Mine Project (10 MTPA) and Pit Head Coal Washery (10
MTPA) in a total project area of 2711.034 ha; located in Hasdeo-Arand Coalfields, in
villages Parsa, Kanta, Basan, Salhi, Hariharpur, Ghatbara, Parogiya, Tehsil Udaypur,
Distsarguja Chhattisgarh to M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd vide letter
no J-11015/03/2008-1A.11 (M) dated 25/06/2015

v.  EC amendment for Parsa East and Kanta Basan Opencast Coal Mine Project of 10 MTPA
and Pit Head Coal Washery of 10 MTPA of M/s Rajasthan Rajya Vidyut Utpadan
Nigam Ltd, located in hasdeo-Arand Coalfields in District Sarguja (Chhattisgarh) vide
letter no J-11015/03/2008.1A.11(M) dated 29/12/2015

vi.  The MoEF&CC has accorded Environmental Clearance expansion of Parsa East &Kanta
Basan Opencast Coal Mine from 10 MTPA to 15 MTPA and expansion of Pit Head Coal
Washery from 10 MTPA to 15 MTPA of M/s Rajasthan Rajya Vidyut Utpadan Nigam
Ltd. (RVUNL), in total project area of 2682.856 ha located in Hasdeo-Arand Coalfields
in District-Surguja, Chhattisgarh vide letter no J-11015/03/2008-1A-II (M), dated
10.08.2018.

vil, EC amendment for Parsa East and Kanta Basan Opencast Coal Mine Project and Pit Head
Coal Washery of M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd. located in Hasdeo-
Arand Coalfields in District Sarguja (Chhattisgarh) vide letter no J-
11015/03/2008.1A.11(M) dated 24/07/2019

b) Consent to Establish (CTE):

i.  CTE was obtained from CECB. Raipur to establish for establish for expansion of Parsa
East &Kanta Basan Open Cast Coal Mine from 10.0 MillionTonnes/Annum to 15.0
Million Tonnes/Annum and Pit Head Coal Washery from 10.0 Million Tonnes/Annum to
15.0 Million Tonnes/Annum with vide letter No. 5119/TS/CECB/2018 dated 17.09.2018.

¢) Consent to Operate (CTO):
i. Renewal of the Consent to Operate was obtained from CECB, Raipur for Mining and

Washing of Coal with capacity of 15.0 MTPA with vide letter No. 6567/TS/CECB/2018.
Nava Raipur, Atal Nagar, Raipur, dated 10.12.2018.
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Renewal of the Consent to Operate was obtained from CECB, Raipur for Mining and
Washing of Coal with capacity of 15.0 MTPA with vide letter No. 7802/TS/CECB/2019.
Nava Raipur, Atal Nagar, Raipur, dated 02.12.2019 valid up to 30.11.2020.
Renewal of the Consent to Operate was obtained from CECB, Raipur for Mining and
Washing of Coal with capacity of 15.0 MTPA with vide letter No. 6191/TS/CECB/2020,
Nava Raipur. Atal Nagar, Raipur, dated 14.10.2020 valid up to 30.11.2021.

PA has provided the details of show-cause notices issued by the MoEFCC /CPCB/CECB
in the last three years. (Annexure-1)MoEFCC has issued Show Cause notice with vide
letter No J-11015/03/2008- 1A 11 (M) dated 11.08.2020 and it was stated that as per specific
condition (ii) of EC dated 21" December, 2011 stipulated was amended on 29" December,
20154 and time period for commission the FBC was increased to 6-7 years. It quotes “The
linked 4*135 MW FBC Power plant shall be commissioned in 6-7 years”™. On the day of
monitoring, it was observed that no FBC power plant was installed.

PA has provided the details of court cases in any court of law against the unit. (Annexure-
2)

On the day of monitoring, it was observed that coal rejects have been transported
through Rail. It was informed that some percentage of the rejects has been sent to
Raipur Energyn Limited, Raipur, Chhattisgargh and some percentage of the rejects
has been sent to M/s. MB Power, Madhva Pradesh. However, the PP didn’t provide the
exact quaintly of Reject are being sent to the both the units.
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Annexure I
Anne%c%ie A-20

GOVERNMENT OF INDIA

MINISTRY OF ENVIRONMENT, FORESTS &
CLIMATE CHANGE

INTEGRATED REGIONAL OFFICE

ARANYA BHAWAN, NORTH BLOCK, SECTOR-19,

BHIETE — 492002 NAYA RAIPUR, ATAL NAGAR, CHHATTISGARH - 492002
£ e— fro.raiour- o Email - iro.raipur-mefcc@gov.in

o5 'xﬂf.s-szrzau(mvy/,.?_og feme: 2 o/o//202’_3

Har H,

The Managing Director,

Rajasthan Rajya Vidyut Utpadan Nigam Ltd,
Vidyut Bhawan, Janpath Joyti Nagar,
Jaipur-302005(Rajasthan)

Email: fuel.rvun@gmail.com

fa9g : Certified copy of compliance status report of EC stipulations -reg.

[=H: 1. F. No. J-11015/03/2008-1A-11 (M), dated 10.08.2018 and its amendments.

2. Your letter no. RVUN/ACE(Fuel)/D.4612, dated 20.12.2022.

/IEY,

With reference to the above, 1 am directed to enclose herewith certified copy of the
Monitoring Report providing status of compliance of environment clearance stipulations in
accordance with MoEF& CC, New Delhi’s Circular F.No. 1A3-22/10/2022-1A.1I[E 177258]
dated 08.06.2022 as received vide letter from M/s RVUN PEKB Opencast Coal Mine Project,
mentioned above.

Following observations have been made during visit: -

i. It was informed by the PP that they have applied for CTE for 18 MTPA to CECB with
application ID 9365583 dated 18.04.2022, however it is still in progress. PA has been informed
that at present the mining operation were commenced as per the earlier Consent to Operate
obtained from CECB form Mining and washing of coal of 15 MTPA.

ii. Project authorities are directed to submit the progressive compliance of the construction work
of 3" silo of 2000 T to this office on quarterly basis (Specific Condition — ITI).

itli. Project authorities are directed to submit the progress of installation of 9 MW capacity solar
plant to this office on quarterly basis (Specific Condition — V).

iv. Project authorities are directed to submit the compliance of the construction of the
multispecialty hospital as per stipulated condition on quarterly basis to this office (Specific
Condition — VII).

v. Project authorities are directed to install the fixed fog cannon as per the stipulated condition
and compliance of the same shall be submitted to this office (Specific Condition — X1II).

vi. Project authorities are directed to provide the bio toilets to the villages located within the study
area as per the stipulated condition and compliance of the same shall be submitted to this office
(Specific Condition — XV),

vii. Project authorities are directed to expedite the matter with State Forest Department, Govt of

Chhattisgarh and its implementation status shall be submitted to this office(Green Belt - I).

viii. It was informed that 100 % washed coal and 90% reject coal is being transported through rail
mode only. PP has obtained the permission from MoEFCC for transporiation of reject coal
through road mode for three years vide MoEFCC latter dated 23.12.2021.

This issues with the approval of the IGF(Central) vide diary No. 3588 dated 20/01/2023.

Encl: As stated
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The Status of Compliance of Expansion of Parsa east and Kant Basen (PEKB) Opencast
Coal Mine from 15 MTPA to 18 MTPA in total ML area of 2682.856 ha of M/s.
Rajasthan Rajya Vidyut Utpadan Nigam Ltd.Environmental Clearance- regarding.

Contents:
1. Project details
2. Present status
3. Site pictures
4. Condition wise compliance status
5. General remarks
1 Project type
2 Name of the Project Expansion of Parsa east and Kant Basen
(PEKB) Opencast Coal Mine from 15
MTPA to 18 MTPA in total ML area of
2682.856 ha of M/s. Rajasthan Rajya Vidyut
Utpadan Nigam Ltd.Environmental
Clearance- regarding.
3 Clearance letter(s)/OM No. & date J-11015/03/2008-1A-11 (M) dated
14" February, 2022
- Locations Village-Parsa, Udaipur Tehsil,
District Surguja, Chhattisgarh.
5 | Address of Correspondence Parsa East & Kanta Basan Coal Mine
Project & Pit Head Coal Washery (15
MTPA)Village-Parsa, Udaipur Tehsil,
District Surguja, Chhattisgarh.
6 | Date of Monitoring 17.01.2023 |

2. Present Status:
a. Chmnology of EC and its Amendments:
i.  Environment Clearance (EC) letter no. J-11015/03/2008-1A-11 (M) dated 21%
December 2011.
ii. EC Corrigendum letter no. J-11015/03/2008-IA.II (M) dated 2™ June, 2012.
iii. EC amendment (Eermission to set up interim washery) letter No. J-11015/03/2008-
[A.Il (M) dated 4" March, 2013.
iv.  EC revalidation letter no. J-11015/03/2008-IA.II (M) dated 25™ June, 2015.
v. EC amendment letter no. J-11015/03/2008-IA.11 (M) dated 29" December, 2015.
vi.  EC for Expansion of Parsa East and Kanta Basan Opencast Coal Mine from 10 MTPA
to 15 MTPA and Pit Head Coal Washery from 10 MTPA to 15 MTPA letter no. No.
J-11 015/03/2008-1A-11 (M) dated 10™ August 2018. (This EC has superseded all
the earliecr EC/revalidated/amendment granted as per condition no. 12).
vii. EC Amendment letter no. No. J-11 015/03/2008-1A-11 (M) dated 24th July 2019
(This EC expired).
vitii. EC amendment letter issued vide letter no. No. J-11 015/03/2008-1A-11 (M) Dated
23rd December 2021 (amendment for road transportation of reject)
ix.  Environmental Clearance for expansion of PEKB Mine from 15 MTPA to 18 MTPA
(ROM) granted by MoEF&CC 14th February 2022,

b. Chronology of Consent to Establish (CTE):
CTE was obtained from CECB. Raipur to establish for establish for expansion of Parsa
East &Kanta Basan Open Cast Coal Mine from 10.0 MillionTonnes/Annum to 15.0
Million Tonnes/Annum and Pit Head Coal Washery from 10.0 Million Tonnes/Annum to
15.0 Million Tonnes/Annum with vide letter No. 5119/TS/CECB/2018 dated 17.09.2018.
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249
bound plan to install the solar power plants Q) e area. Sl

Status of Compliance: Complied with respect to site visit.

PP has submitted the Energy audit report conducted by Elion Technologies & Consulting Pvt Ltd
in October-21 and report of the same is submitted to this office. It was also informed that
CREDA approval is in under process for 9 MW (AC) capacity Solar plant. Work Order for
construction & commissioning of solar power plant is under final stage. PA has been asked to
submit tbe progress of installation of 9 MW capacity solar plant to this office on quarterly
basis.

vi. PP to obtain 5-star rating from Ministry of Coal.

Status of Compliance: Complied with respect to site visit.

PP has submitted the 5- star rating certificate obtained from MoC.

vii. PP shall construct a multispecialty hospital of 100 beds for local people within 10 km buffer area
of coal mine within 2 years of issue of this EC letter. Further, this hospital will accept Pradhan
Mantri Jan Arogya Yojana for medical facilities to nearby villagers.

Status of Compliance: Partially Complied with respect to site visit.

It was informed that PP has submitted the application to District Collector, Sarguja for allotment
of 4 Ha land for construction hospital as per the stipulated condition. PA has been asked to
submit the compliance of the construction of the multispecialty hospital as per stipulated
condition on quarterly basis to this office.

viii. PP shall make slope stabilization of the OB dump 2 of 82 ha and plantation of only Sal trees will
be done within 2 years.

Status of Compliance: Being Complied with respect to site visit.

On the day of monitoring, it has been observed that plantation of sal tree is being undertaking on
OB dump no 2. It was informed that 18647 sal trees have been planted covering an arca of 7.46
Ha from march. 2022 to till date.

ix. | Monitoring of Atem River and Tara stream shall be conducted quarterly for drinking water
parameter including trace metals and data so generated submitted to CECB and Ministry's IRO
Raipur.

Status of Compliance: Being Complied with respect to site visit.

PP has submitted the monitoring report w.r.t atem river and tara stream for drinking water
parameter including trace metals from NABL accredited lab to this office. The monitoring reports
have been analysed and it was observed that all the parameters are within the prescribed standard
limits.

X. PP shall submit river conservation plan of Atem river from independent expert and submit it to
Ministry's IRO within one year and further implement the recommendation of this conservation
plan with strict timeline. If feasible, river conservation plan shall be dovetailed with State's river
conservation plan to supplement their efforts.

Status of Compliance: Complied with respect to site visit.

PP has submitted the report of conservation plan of Atem from NABL accredited agency to this
office. It was informed that the recommendations of the conservation plan are already
implemented.

Xi. PP shall explore to deploy CNG/LNG or electrical power run dumpers or equipment's for mining
operations.

Status of Compliance: It was informed that PP has explored to use CNG/LNG or electrical
power run dumpers or equipment's for mining operations.
However, it was informed that no such dumpers are available in the domestic market.

xii. PP shall implement Peripheral tree plantation with Miyawaki method of 50 mts width within 2
years through independent expert.

Status of Compliance: Complied with respect to site visit.
It was observed that safety zone of 7.5m width with thickness plantation has already been
implemented except in the south west direction as the mine is progressive in that direction. It was |




	Written Submissions HABSS
	Affidavit
	Annexures
	A-01 stage1 FC 6 July 2011
	A-02 EC dt 21.12.2011
	A-03 stage 2 FC 15 Mar 2012
	A-04 State order 28.03.2012
	A-05 WMP
	A-06 EC amendment 29.12.2015 for timeline extension
	A-07 PEKB FAC Site Inspection Report
	A-08 PEKB EC 10 to 15 MTPA
	A-09 EC 24.07.2019
	A-10 Showcause notice dt 11.08.2020
	A-11 Lemru Elephant Reserve Notification
	A-12 EC Amended 23.12.21
	A-13 Approval PEKBphase-IImining
	A-14 PEKB EC 14 Feb 2022
	A-15 PEKB EC coal washery 12 July 2023
	A-16 Minutes of EAC meeting 20.08.2024
	A-17 colly HEC conflict
	11 elephants reached Udaipur area
	Chhattisgarh_ 3 Of A Family Injured in Elephant Attack in Surguja
	DB 2024-10-02
	Elephant crushes villager in Udaipur, Ambikapur
	Epaper_278_2024-09-10_0
	Nai Duniya 26-09-2024
	Surguja elephants terror Udaipur area crops and houses destroyed ANN _ Surguja News_ सरगुजा के उदयपुर इलाके में 11 हाथियों ने मचाया आंतक, फसलों और घरों को किया तबाह
	उदयपुर के जंगल में हाथियों के हमले से ग्रामीण की मौत

	A-18 Rel Excerpts Cert EC compliance report 21.12.2016
	A-19 extracts EIA of mining study
	A-20 EIA report coal washery
	A-21 Relevant Excerpts from Cert EC Compliance 19.01.2022
	A-22 Rel Exc Certified EC compliance 20.1.2023



{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Imported Receipt","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}





